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LOK SABHA DEBATES

LOK SARHA

Tuesduy, March - 3, 1970/Phalguna 12,
1891 (Suku)

The Lok Sahha met at Fleven of the
Clock.

[ MR. SPEAKER in the Chair |
ORAL ANSWERS TO QUESTIONS

Intreduction of FElectric Trains ln
Kera'la

+
SHRL P. P. ESTHOSE :
SHRI VISWANATHA MENON :
SHRI K. ANIRUDHAN :

*181

Will the Minister of RAILWAYS be
pleased to state -

(a) whether Government have any
proposal to run electric trains in Kerala,

(b} wheihar Government have received
any assurance from the Kerala Govern-
ment wth régard to the supply of power
to run the electric trains ; and .

(e) if so. when such trains are rtely
to be introduced ?

- THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRIR. L,
CHATIUIRVEDI): (a) There is at present no
:lmpmnl *0 Yun electric traing m K.en}a.

[

(b) Yes, lll.

2

(c) The traffic nm:u:lpated on the exis-
ting Railway lines in Kerala by 197374,
the end of the Fourth Plan, can be easily
managed with steam/dicsel traction, Hence
electrification, which * entails heavy inrllal
investments, has not been planned.

SHRI P. P, ESTHOSE : Recently, the
gencral manager of the Southern Railway had
zen to Kerala on tour, znd some of the
press representatives had met him and dskéd
him whether there was a proposal ng_‘grdins
the electrification of the Kerala railway
lines. The general manager said ' that
there was a proposal but it was kepf ip
abevance owing to lack of adequate poweér

.supply, and he bad added that after the

completion of the Idikkiand other power
project schemes, this question would be
considered again, May I koow whether
after completion of these " power pro_:ecff
Government are thinking of introducing

'elccu'ic trains in Kerala, especially fram

Cochin to Madras and fmm Cannanore lo
Trivaodium 7 °

SHRI R. L. CHATURVEDI : As 1
haye already said, there seems to be mistake
as to what the general manager said..., ..

SHRI P. P. ESTHOSE : There was a
newspaper report. .

SHRI R.L. CHATURVEDI: Therefore,
I am saying that there might be some mis-
take. The fact of the matter is that ,we
ar¢ not considering any proposal for electri-
fication of any of the two suggestions or
proposals sent by the State Government or
Kerala "

I'IRI ATAL- BIHARI YMPA‘BEB ki
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SHRI R, L. CHATURVEDI : There
are three considerations or bases for electri-
ficatian At firat, we take up main foutes
for electrification, We are already at the
Howrah-Delhi and Howrah-Bombay sections.
Thea, we take up sections which are iso-
lated in nature and independently justified
on their own either on the basis of heavy
traffic density or by virtue of heavily gra.
ded sections where steam traction cannot
just function or by virtue of contiguity to
electrified sections. as. for example, the
Waltair Kirandur s=c'ioa  The third basis
it other sections which qualify for electri-
fication by way of high traffic density
index but not om trunk routes which are
contiguous to electrified trunk routes,
as for example, Asansol Sini, aad Panchakul-
Haldia sections. These are three basic consi-
derations.

SHRI P. P. ESTHOSE : la the other
parts of the country, there are s> many now
proposals for electrifl cation of th: railway
line. But regarding Kerala, my infor-
mition is that the K=rala Government have
suggested electrification of railway lines in
Kerala as part of the Fourth Plan, May
I koow whether th= Kerala Government
have sent proposals in this regard 7

SHRI R. L. CHATURVEDI : Asl
have uld already, the Kerala Government
h;ve ltnl two proposals for elerluﬁatlon
ua' one of them is in untd to the electri-
ﬂclhon of the Trlundrum Ernakulam
seclion and thé other is regirding  the
Coc‘hm Olavakkot section, But on the
basis of traffi: juwification, we think that
our present line capacity is sufficient to
meet the requirements.

SHRI P. P. ESTHOSE : Are Guvern.
ment not considering even onc line in the
Southern Railway rone.

SHRI R. L, CHATURVEDI : This
electrification cannot be considered in iso-
lafion. Unless the truck roules are
codoected, a parlicular section canot be
taken up.

) SHBI VASUDEVAN NAIR The
hon. Minister has said that at preseut
there is no justification for electrification
ohny part of the railway system in Kerala

oo the besiv of the preseat traffic that is

thore.  May I know whether the railweye
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are calculating the needs only on the basis
of the present situation or whether they
are having ary idea of the future also ?
1f they are haviog an eye on the future
also, then may 1 know whether they are
aware of the fact that Kerala is in a posi-
tion to supply as much electric power as
they want and that the Cochin-Olvakkot
scction is developing industrially at a very
fast rate, and if so, whether they will take
this also into consideration and have per-
spective planniog for electrification 7

SHRI R. L. CHATURVEDI : Aflter
completing the work on the sections that
we have included in the Fourth Plan, we
shall consider the suggestion made by Lhe
hon. Member. No doubt, the State
Government have made a suggestion, and
we also are aware of the importance of
Cochin and also the development of Tri-
vandrum, and we fully share the view of
the hon Member that the npeed is there
for electrification, but we shall consider
it oaly when the main roules are com-
pletely clectrified:

SHRIN. K SHIVAPPA : The hon.
Minister has said that only certain lines
are taken up for electrification on the
basis of the goods traffic and the passenger
traffic density.  In view of the availability
of power and also the need to develop
backward areas, and the fact that the
demand for electrification of the Bamgalore-
Mysore line has been pending for a long
time, at least for the last ten years, may I
know whether Gover t o owill id
the feasibility of having some electric lines
in the Mysore area and in the Southern
Railway zone ?

MR. SPEAKER It is too wide a
question.

SHRI R. L. CHATURVEDI : 1t does
not arise out of the main question,

SHRI P. GOPALAN : Tbhe hon.
Minister has stated that there is no pro-

posal at present to rum electric trains in
Kerala. But here is the press stafement
attributed to the general manager of the
Southern Railway who is reporied (o have
stated that there i1 a proposal to that
effect and Goveromenl are f{avourgbly

considering this matter.
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MR. SPEAKER
already
Minister.

: This question has
been answered by the hon.

I would like to know whether this
statement was made without considering
the feasibility of this project,

SHRI R, L. CHATURVEDI
already replied to it.

: 1 bave

Reservatlon of Items for Small Scale
Sector
.i._

%183, SHRI CHINTAMANI PANIGRAHIL :

SHRI N. K. SOMANI :

SHRI SHIV KUMAR SHASTRI :
SHRI D. N. DE®B :

SHRI R, V. NAIK :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased 10
state :

(a) whether his Ministry has reco-
mmended that some 25 items, should be
exclusively reserved for the small scale
sector ; and

(b) il so, what arz those items ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE I_AND COM-
PANY AFFAIRS (SHRI BHANU PRAKASH
SINGH) : (a) and (b) The Government have
reserved cight pew items for exclusive
production in the Small Scale Sector.
namely :

(1) Cycle Tyres and Tubes

(2) Mechanical Toys

(3) Aluminium Utensils

(4) Steel Fuq‘nilnre

(5) Electric Horns

(6) Hydraulic Jacks (upto 30 tonnes
capacity)

(7) Fountain Peas and Ball Point Pens-

(8) Tooth Paste.

‘SHRT CHINTAMANI PANIGRAHI :
1 am very sorry that the great promise and
the little answer do not match sach other,
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We were given to understand in the scomo-

mic programme policy of the Bombay AICC
that priority will be given to the small scale
sector, This has been accepted and a decla-
ration has been made by the Prime Miai-
ster and the hon. Minister in charge, Shri
F. A. Ahmad, that the small scale sector
would get priority and pew capacity for
the manufaciure of a large number of con-
sumer items will be alloted to the small
scale sector. But if you read the list given,
we do not konow how this policy will be
implemented. It was decided that 89 con-

suner items should be left to the lmn"-
scale sector and a phased programme
would be worked out during which all
these will be covered 1 like the Mihister to
clanfy whether they have really tbhowght of
implementing it

SHRI BHANU PRAKASH SINGH :
There are already 47 items reseived for the
small scale sector, Another 8 have been
added recently. Still more are under dnnn-
deration and the list is certainly going to
be expanded from time to time.

SHRI CHINTAMANI PANIGRARI :
The Government had appointed a” commi-
ttee under the chairmanship of Shri Neval-
kar which went into 1his question, They
have recommended that at Teast a minimum
of Rs. 50 crores should be set apart for
moderpisiog small scale industrial units so
that they will become economical and serve
the needs of the consumer, E‘.\r:n for 1970
they have recommended Rs. 5 crores, Have
Government_taken thesc recommendations
into :qisid_cration and_haw they made any
allocation on this basis ?

Again, the hon. Mimister in charge had
promised loog ago that the nationalised
banks had been given special instructions
to give loans 1o the small scale units wiih-
out asking for 20 per cent ucunp. ‘and
advance the entire money for the machi-
nery which is required, But no instructions
have yet reached the Baoks. Have Govern-
ment issued any such instructions ? Also,
while giving new licences in the [ast three
or four months has a special clause becn
added that spare parts and compencnis are
left only for the smalls scale units 7

SHRI BHANU PRAKASH BINGH
The question pertains to reservation of
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itemy for the small scale sector. But the.
bom. member has opened up a vast area
for the small scale sector. 1 would oeriai-
n)y like to answer, but a specific questions
may be tabled on that.

SHRI CHINTAMANI PANIGRAHI :

Whnt is the ‘vast’ area 1 have opened ?

SHRI BHANU PRAKASH SINGH :
He talked of issue of licences, loans, intro-
ductmn of a special clause and so on.

_SHRBRI CHINTAMANI PANIGRAHI

1 seek your protection. What does he mean
by saying that I have opened up a vast
area 7 1 am pot opening any arca. Lam.
opening only the small scale industry area
and npot the large sector area. I would like
to know whether in the licences issued in
the last three or four months a special pro-
vision has been made to the effect that spare
parts and components will be left to the
small scale sector, I would like the hon.

Minister in charge to reply to this.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AN COMPANY AFFAIRS (SHRIF, A.
AHMED) : Tunderstand the hon, Member's
anxiety for assistance to the small “scale
industries. May I inform him thatin the
recent licensing policy which has been
announced, considerable consideration has
been given to the small scale industry ? For
instance, in certain industries up to Rs, 25
lakhs for which no licence was required, in
those itermns, small-scale industries could
make an investment, but now we have inc-
reased this' to Rs. ) crore. At the same
time, we have said that while that cxemp-
tion is given from liczosing, the items which
are reserved for the small scale mdustry
will not be allowed to be given o these
mdustr!a Therefore, considerable assistance
.and consideration has been given to small-
scale industries,

SHRI N. K. SOMANI Whatever
this Government states either on the floor of
the House or at Azad Maidan, Bombay, is
‘Whsolutely lip-service as far as'the small
‘scale “industry is concerned. Some of the
‘problems have been raised by the Young
Turk leader, Shri Chinfamani Panlgrahi. "=

MR, SPEAKER :-
o. Member.

Don't say that, An
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SHRLS. K. TAPUKIAH : Hon. Youuy
Turk.

SHRI N, K. SOMANI : I would like
to draw the Government's attention to the
fact that while it might be good idea to
reserve more and more area and items for
the small scale industry units, the units
already cxisting are Janguishiog today for
want of imported raw materials and compo-
nents and are getting a raw deal compared
to the registered wnits which are being
administered by the DGTD. I'would like to
know what special steps they are going 10
take as far as this is concerned. Secondly,
the small scale industrics are in need of
special efforts on the marketing and tech-
pical development side. 1 would like to
know to what extent ths small-scale Service
Institutes are belng equip=d to provide these
services so that the small scale units thrive
in this country., -

SHRI BHANU PRAKASH SINGH :'1
do agree with the hon. Member that there
is difficulty about the small scale industries
getting raw materials, imported components
and other things. We are doing our best .,

SHRI N. K, SOMANI : Question.

SHRI S. K, TAPURIAH :
not enough,

The best is

SHRI ATAL BIHARI VAIJPAYEE :
The best is tbg worst.

SHR1 DHANU PRAKASH SINGH :
..to see that these difficullies are removed,
and therefore we are trying to get some
imports through the Ministries of Steel,
Petroleum and Chemicals and Mines and
Metals to relieve the shortage of imported
raw malterial, but there are cerlain raw
materials in which there is world wide shor-
tage. Then, there are certaio raw materials
which have to be routed through MMTC
and STC, and there are certain difficulties.
I do accept and agree that the units regis-
tered .in the DGTD list are ip a much be-
tter and fortunate position because .

- SHRI N: K. SOMANI : Why 7.You
are the person administering both. Why
should you give preference to  m 7
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SHRI BHANU PRAKASH SINGH : I
certainly assure him of all possible assis-
tance if persons like Mr. Somani and others
cp-operate and see that the small scale ind-
ustries get their due share, but the majority
of the share is takea by the DGTD, The
main poiat is that in the DGTD uniis tie
capacity is well known, and in the sma!l
scale industry the capacity is being assessed,
and that is one of the main dilficulties that
is being tackled,

SHRI N. K. SOMANI :
rification.

I need a cla-

- MR. SPEAKER : You should beas
precise and concise as possible, otherwise
you involve yourself,

. SHRIN. K, SOMANI :. 1 want to
know in what way he needs my co-opera-
tion. I 2m not a Ministér,

MR. SPEAKER : 1 think he nceds
your co-operation by your silting down.

SHR1 S. S. KOTHARI The conce-
ssions that are given in respect of loans
from the IFC are not given in respuect of
loans from the Smali-scale Industries Cor-
poration under the income-tax law.

The loans given by the IFC are treated
as capital and six p2r cent return on capital
employed is tax free. Where loans is taken
from Small-scale Industrics Corporation, it
is treated not as capital bul as lo2n on
which six per cent return is oot frec from
tax. The Central Board of Dircct Tax2s ins
formed me that loan for S nail-scale indus-
tries cannol be treatzd as capital acsording
to the rules. This is what the Government
is doiog to hclp small-scale industries.
Coming to the question proper what stcps
have the Governinent taken to sec that the
nationalised banks give more leans to smazil
scale industries and do nol insist on cent
per cent security because otherwise the
small scale industries can hardly come up 7

MR. SPEAKER : You can give your
suggestions at the time of the Budget de-
bate, not at question hour,

SHRI1 F. A, AHMED : With regard to

the facilities to be provided to small-scale

industries both from -the financial institu
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tioas and from the banks, 1 hope some satis-.
factory arrangement will be arrived at 500D ;
the matter is now under consideration.

SHRI S, K. TAFURJAH : The hon.
Mirisier mentioned just pow about the
world shortage of some comniodities and -
the difficuliies that the MMTC is facing.
There is no siudy of the small-scale indus-
tries by the Government, By and large they
are labour intensive industrics and not
capital or machinery intensive industries,
Isit not a fact that the rolicy for import
control lays down guidelines for sponsoring
authorities and the Director of Industries
that they should recommend import appli-
cation for actual users in’ small-scale indus-
try upto one-third of the value of the
machinery ? Machinery is of no importance
in labour intensive smal'-scale industries,
Will they examine the matier and issue
instructions that imports have to be allowed
on production capacity and pot on the
value of the machinery ?

SHRI BHANU PRAKASH SINGH :
The suggestion is under consideration, At
present the import of raw material is allo-
wed up to thiny per cent of the cost of the
machinery or Rs. 50,000 per unit, which
cver is less,

SOME HON. MEMBER rose-

MR, SPEAKER : Shri Bohra.

SHRI P. G. SEN : I have been trying
to catch your eye, even belore Mr, Kothari
got up . .. (Inierruptions.) 1 protest against
this. Therz is no other alternative for me.
You bave scen it; still you bave not chosen
to call me.

MR. SPEAKER : I have to go to the
other side also. I do not follow the practice
of starting here and then going on to this
side one aflter another . . . (Inferruptions.)
You should not misbehave.

it #ieIT S1S I AEqe ALY,
ik Sgnl &1 @A A & M3 W
gz ¥ are A wgmg gy wWrE,
Sfa aer 2z & fF mwak qLew
gt Wi 99 IAM 1 9§ SO ¥
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g&133 F1f 7102 741 fg74r 2, 39 9
w59 O & WATT H 477 IANT F a5
wAar 7eaT # fr|d 34 &1 9rzy gAr d
qTaT g7 W A0HIA A H FEAT
gt Ar g Famartar s E e
gq 12 3 5T fafem s=nw 3@
#1 wWhgred A 2fFT 2ET TE AL 2
weqer gErRy, ik ggi fawe swras)
3 wgefe ¥ & 54 m@ma & WA
argar § % &7 @ 3Ol &) W
T Mt R g, fmy feaad
Iawl ¥ gFEy § 997 w@ % 7
st Wi swrn fag © wAAlg @R
Wl ¥ Fer g 39§ A@ ¢, s fay
|THIT WEYH [T F) WIARAT A, T
¥ weymmad agi ¥ fay ag @ @
fasm@ T #7997 FY W& 1 @R
& adqra Aifaat @ ww AT E f
fraet Wt &9 &1 a®rs & 7 4r¢ OiY
%9 gl wifgd | ag # aAar § fF oew
F faaey oY Awwig #1 , 3T F ool
¥z & # 9rgr @wg 1 § & gw
A T @ & fF 9 s %
aFdArE g AT |
SHRI P. G. SEN : What I say, you
must accept. The thiog is, I was the only
Member standing at that time on this side.
Now, in view of the fact that there is a
growing tendency to shift everything to-
wards mechanisation, the pounding of rice
has been sidetracked. There is an extensive
growth of business in rice milliog in the
rural areas in spite of the prohibition the
Governnient  has imposed. There are many
small rice-milling units and they are being
strangled, and so, now people do not want
to hand-pound the rice. Will the Govern-
ment reconsider the policy of prohibiting

the small mills from pounding rice and give
licences to the small-scale units?

SHR1 BHANU PRAKASH SINGH :
There is no licence for the small-scale units,
This question does not arise, and rice-mill-
ing does not come under the small-scale
iodustry,
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SEVERAL HON. MEMBER rose.

sitag fomd © gfF 70 wERA A
g FET & AT H vy agA mrdr gnadl
femn€ 2, %71 gz \zF #1 9z I@AS
Ffr fogs 1S@ET § g aa f
ol fasits geqrd & 37 5ogeAl & 1w
a9 A &1 feaar =mm fegr qar g
"tz & @i a9r Ay g erefaal
feaar fzar mar @ 7 qar 7a & faaza
WY REIA1EN T & T@ 95T &7 g0 q4T
= F) qg fartg &7 F7 A AYET 3R
f& mrow1 wgrayfa wer & ar as«r ¢

stayswmfag © o9 @wg &
W% A1 A T avaAr g Sfeq gz ara &
graar g f& =g 3wt ) wedeaw
TEgT S & w7 wm faar 20 a f
%328 oo fond & arg § w29 & A
™ ZM | w7 ag wed @ g fE 9y
su At FA A A H w2y Hogw
MR~ 12-13@= ggegui.....

sitag fema : & 15 @A &Y am
FT W g

st wig nww fag 0 sy fAy MR
Tzr 2 fF 5@ a3% qIHIT & swA Aqr
@ral

st ay fomd ;Y o #Y o
FU - 4z WA AL1AG AG-3QT & 1

stwgwew fag . fom fex @z
greedt g oAy, 9w faw wme- ) ang
Lo

SHRI V KRISHNAMOORTHI : Mr,
Speaker, Sir, the very purpose of reserva-
tion of these 25 items for the small-scale
industries, 1 presume, is to develop indust-
rialisation in the underdeveloped areas;
because the Gevernment does oot reserve
the arcas where these industries should be
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set up, big industrialists pick up the small-
scale industries around Bombay, Calcutta,
Delhi and Madras, eic., Whereas in the
under-developed areas such as the villages,
po industries are forthcoming. May I know
whether the reservation of these 25 industries
is applicable only 10 the rural arcas, especi=
ally some 20 to 25 miles away from the big
cities, and will the Goveroment make it a
point to reserve these areas in that way 17

SHRI BHANU PRAKASH SINGH :
Reservation is for the entire country. It is
not for any particular area, Regarding the
development of backward area, the Govern-
ment definitely wishes that industries must
go out of the big cities and, for that, the
Siate Governments have absolute powers
to do that, and we shall certainly belp
them.

=t g wfgeare : & 501 agey
# 1441 |TEan § fF GTEC A A mwuy ag
AtE Afa wecgar 7 & 39 F gafas
9 F1eAE BA A wign wWr oAy
fra? & & g I % &lF I
Y £ WieEEa 37 F1 §9 9EwE
mar g ?

it wvg wwrst fag: A€ srgEfan Aifa
¥ ag 3amt & fag Aargdat #1 we3 A
Agt AT Y |

st i s uaadid fe
w1 31 stafas fawe gur @ 99 & g
i @v s¥af ¥ syaifrs faww gwr &
A 8, T ¥99 A9 Iza00 ¥ A% ¥ afew
ay vum & &% H 0y 1 & amaar wrear
ffewa g9 w9 & sr@mzrd &
I 7§37 oy T F fAd wfea
a3 U ¥ fag ), aedgs F oA
Al 3T a7 T 25 FegWl & @ A
afer w¥z ot 39 a9q7 @t qvt & fom
& @ § Afr Y wg-ar g9 wW_AT F
forrm #t qoqy 9 am & w3 gw
¥ W qiA el 41 afr g0 § et 7
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ot w3 wwrm fag : Ster &Y v Ay
IO ¥ fa¥ qreael w1 wer @ A9
gzar, & agf anwar F amdn wme
#§ WY AWl & wWCHET &7 gAY
S §

SHRI S. M. KRISHNA : After the
recession many of the small.scale industries
in the country received a severe-set back, so
much so that they could not neet their
commiimenis and pay their dues 1o the
Small-scale Industries Corporation and the
various finaocing units of the Government,
more particularly in the case of ancillary
units which are attached to the public secior
undertzkings, not only of the Central
Government but also of the State Govern-
ments, Have government laken a blanket
decision to carry on a policy of re-schedul-
iog of their debts with reference to anciliary
units, irrespective of whether they are in
the Central or Stale sector ?

SHR1 BHANU PRAKASH SINGH :
Not all the small-scale units have been
hit by recession ; only some. Those unils
which are affected are receiving consider-
ation at the hands of the Corporation, In
the case of ancillary units which are attach-
ed to the public sector industries, in case
where it is foucd necessary re-scheduling
of debts is also done There is no question
of any blanket scheme, Every case is con-
sidered on its merits with sympathy,

SHRI S. M. KRISHNA : My question
was specific. whether this policy would
apply to the ancillary units attached 1o
the underiakings of the Siate Government.

SHRI BHANU PRAKASH SINGH :
It is for the State Governments to take up
that matter. We concern ourselves with the

public sector units coming under the
Centre.
SHRI K. NARAYANA RAO : Shri

Krishnamoorthi has raised a very important
point to which the hon, Minister has not
given a satisfactory answer. Government
have appointed a committee on dispersal
of industries which has taken the stand 1hat,
as far as possible, we bave 1o disperse the
industries so that the rural people can be

given cmploymeat. I the light of that,
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is it not reasonable to expect’ the govern-
ment to take the stand that, so far as smail-
scale industries are concerned, they would
not be allowed to be established near indu-
trial compl:xes but only in smaller areas
like district headquarters ?

SHRI BHANU PRAKASH SINGH :
* We have made our inteation clear a number
of times that we do no! like concentration
of small-scale industries in the industrial
belts of this country. In order to give
employment in the rural areas we would
certainly like that the small-scale industries
are operted in the rural areas. Burt, as |
have said umpteen times, the responsibility
for nr‘ermg of the small-scale industrics
is primarily with the Sta‘e Government, 1f
the Director of Industrics of “the various
States implement the suzpestion of the hon.
Member, we would only be to glad.
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SHRI LOBO PRARHU : 1 think,
Minister and for that matter all the
enthusiasts  for small-scale industry will
admit that industry exists for the people
and not the people for industry, 17, there-
fore. you decide to help small-scale industry.
the interesis of the people in petting a good
ariicle at the lowest pos-ible price have to
be considered, In this connection my pood
fricnd hos aiready pointed out that smalls
sca'e industry is in a lacge number_ of cases
just a fiction. They are put up by large-
scale industries. 1 would, therefore, like the

the

- Minister to assure this House that in their

cnthusiasm for smail-scale industry they
will" not owverlook. firstly, the fictitious
character of many of these industrics and,
sccondly, the eccnomics so that when you
cheose a small-scale induttry  for  this
protection it will produce an article which
is of geod quality and has the lowest
possible price.

SHRI BHANU PRAKASH SINGH :
I do not agree with the hon, Member . that
small-scale indusiry is not producing good
guality things, Many small-scale industries
arc producing very good qualily gceds and

. we are also exporting them 10 some extent.
- Therefore, it will not be right to say that

ihey arc mot producing good quality goods.

Loss ta Reilway Property Due to Violence

*184. SHRI HARDAYAL DEVGUN :
Will the Minister of RATLWAYS be pleased
to state : )

(a) whether it is a fact that losses to
the Railway property are progressively
mounting due 1o the frequent eruption of
violence in various part of the country;

(b) the toia_;] amount of loss suffered
by the Railways during the years 1968-69

" snd 194970 due to mob. violence ; and °
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(c) the specific steps Governmemt
propose to take to check such losses in
future ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRIR. L.
CHATURVEDI : (a) Yes, Sir.

(b) The total amount of direct loss
suffered has been estimated at Rs. 1923
lakhs and Rs. 27.23 lakhs in 1968 69 and
196970 (upto 5.2.70) respectively.

(¢) Railway Protection Forze/Railway
Protection Special Force are being increas-
ingly deployed to protect Railway property
and to assist the State Police in bandling
such situations. Closest liaison is being
maintained with the State Police authori-
ties who deal with law and order, with a
view to securing their assistance.

A Bill is also proposed to be introduced
in the current Session of the Parliament
to provide for penal punishment for causing
damage or destruction to Railway property.

Steps are also taken to project before
the public the baneful effects of destru-
ction of pational asscts like the Railway
property.
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SHRI JYOTIRMOY BASU: He is
talking about the White Paper,
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August, 1968. ... Location of Agricultural
University in Vidharbha
region-Central Railway
Location of Agricultural
Upiversity in Mehsapa-
Western Railway

Nov. Dec.'68...Students agitation-West-
ern Railway

December "68...Attack on Raja Talab
Station, N.E. Railway

Sept., 1?68

Jan. '69 to
31st March ...Telagana agitation
June, 1969 .. Agitation at Raichur

There are many other cases also.
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SHRI HEM BARUA : Isit a fact :

(1) that sometime back some represen-
tatives of Railway employees in Calcutta
went and saw the D:puty Chiel Minister
of West Bengal and apprised him of the
fact that itis not possible for them to run
the railways becaus: of the mounting
violence perpetrated on them, and

(2) that some ‘*Anchalik’ panchayats
have opened pzople’s railway stations near
about Calcutta and issue tickets to passcn-
gers 7 What is the attitude of the Govern-
ment to this ?

SHRI R. L. CHATURVEDI : About
the latter part of the question, it does not
arise from this gquestion. But [ can say
that we have received reports and we have
called for detailed information,

SHRI HEM BARUA : What acout
the other question 7 [ wanted to know
whether the representatives of the railway
employees in Calcutta met the Deputy
Chiel Minister of West Bengal and apprised
bim of the fact that it would not be
possible for them to run the railways because
of the mounting violenc: perpetrated on
them. He has not answered that question,

SHRI R. L. CHATURVEDI : About
the first part, now referred to again, I am
not fully seized of the facts.

SHRI HEM BARUA : You may en-
quire and let us know about it.

SHRI R. L. CHATURVEDI : That I

will do.

st g o, @l gAY FERGmT &
gafas w1 quvE WIET OF FPE wEAAE R
oz gafaa @7 &t @ qrg, 9. fwar
gr AN 2 A TWET A TE
¥ oaTw fFar mar 3 1w e A

PHALGUNA 12, 1891 (SAKA)

Oral Answers 22

31,7 e oz mraar @ fefedt & e
fer o 1 ar w7 393 mad va ww @
21 % 3z wwAr wg § fis ar fafaed
Fer g & 2R € rwﬂfiﬁ‘ # amr
Twraz § e wix fedY @2 § dga mad.
#z &t q1oZf &1 gHAT @), a1 I§ w@z
naqiz & grEs gaq fwar a0y o

Wt Qg wie wgaAd o A owRr @
fear fafr=l & @ @@ o W@ A
w§ &Y f5 guz ga. 0 =E meEf ) fedl
T H gFAT QIR O W yaE
ez ayiz § famr sy g fefad
% gz g 91 f& @y fafes) gar g
FTLEST 1

SHREJAIPAL SINGH : . Mr, Speaker,
Sir, at long last 1 have been able to catch
your eye.

Sir, It is not the Railway Ministry
that is responsible for all the losses and
so on. The Railways have an extra-
tarritorial right within their railway lincs
and outside the State comes in. My
quession is this, I would like to know
this. name'y, whether the Railway Minis-
try have done anything to see fto it that
whatever happzns outside their territorial
rights the State Gov.rnments have any say
in it or vice-versa,

Sir, T hope he has understood my
question. ([nkerruption) . Outside -’ railway
property §s nobody's concern. _He may
talk big here, I want to know whether
State Goveraments coopérate. They do
not cooperaté with them. What. are: they
dolng to see that the two get together to
see that railway losses are reduced 7 That
is my question.

MR, SPEAKER : I would bave ex-
plained to him. Butl am unable to follow
myself.

sh wme g : werw wEw, X av-
ar | A mrg | F 2@y wrr oWy
a4 §, 3fea o oY 9% 9w qult &1
waw e g fear ar wr g
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SHRI JAIPAL SINGH : Sir, mg ques-
tion should be replied to.

SHRI R, L. CHATURVEDI : The
Point made by the hon, Member=

Shri Jaipal Singh-is this, that the
Railways may have jurisdiction or

should have jurisdiction bevond their own
railway premises.

SHRI JAIPAL SINGH : No, Sir. He
has not understood my question atall. I
never said that, (Interruption)

MR. SPEAKER : Order, please. What
I understood is this : Number one, why
should the Railway Ministry not be held
responsible for it 7 Number two is, be-
yond the railway track, mnear-about that
als0, they bave a jurisdiction, and then he
bases the question on that territorial juris-
diction which is on both sides of the Rail-
way line. 1Is that what you mean ?

SHRI JAIPAL SINGH : No,

(Interruption)

Sir,

May I try to explain it, unfortunately,
- to you, and to the hon. Minister ? The
point is this...

MR. SPEAKER : The hon. Member
seems to be quite fresh this morning ?

SHRI JAIPAL SINGH : If you will
try to undersiand me....

MR. SPEAKER : Let him please come
along with a straight question.

SHRI JAIPAL SINGH : Mr. Speaker,
Sir, thisis a question that has been asked

a thousand times in this Hou<-, :nd hon,
Mezmbers unfortunately do nc - * under=
stand the real situation. | ¢ been

associated with the affairs for

many years....

MR, SPEAKER : Railway fares 7

railway

SHRI JAIPAL SINGH : ...1 have been
chairman of various bodies. The point
is this. Railway property is something
like extra-territorial rights....
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SHRI
mean ?

RABI RAY : What does he

SHRI JAIPAL SINGH : Ask him to
look into the dictionary.

SHRI RABI RAY : Railways have
jurisdiction outside the country ?

SHRI JAIPAL SINGH : Within the
railway property, the railways are every-
thing. This**

MR. SPEAKER : No, no.... ...

WY A @ WA U IEE AWF
mET, AT gg F91 Gifma qEr g |
qifarie § 8 a3g #Y a9 A8 el
Tifgm |

MR. SPEAKER : Please let him not
use that word.

SHRI RANDHIR SINGH :
interested in hearing. ...
(Inrerruptions)

We are

MR. SPEAKER : 1 was looking at the
hon. Member and I had certain apprehen-
sions, and they are coming true. The hon.
Member may kindly ask a straightforward
question. Let him : not indulge in any-
thing else except a straight question to
the hon. Minister.

SHRI JATPAL SINGH : If you will for-
give me, I know how to put a straight
forward question.

MR. SPEAKER : I shall have to
declare that the Question Hour is over,

SHRI JAIPAL SINGH : The hon.
Minpister mentioned Railway  Protection
Force. But that is_ only within railway
property. The whole problem now is this,
If you go to Moghalsarai station, every-
thiog stolen is outside. That is where the
State Government comes im, [ want to
know whether this Government is doing
anything to sec to it that the State Govern-
ment' and the railways get together and

**Expunged as ordered by the Chair-Vide page ;2‘?7.
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co-operate so that all the theft that is done
by the railways and othersis reduced.

SHRI R. L, CHATURVEDI For
better coordination, we have the GRP at
every railway station or at most of the
important stations, At Moghalsarai, to
which the hon, Member has referred, we
have the GRP also, apart from the RPF.
The GRP is drawn from the State Govern-
ment.  This is the liaison between the
Railway Administration and the State
Government, If there is anything that
the GRP cannot decide, then they take the
assistance of thc higher officers aod the
higher echelons.,

SHRI JAIPAL SINGH : He bas not
answered my question,
SHRI KAMALANATHAN : May I

know whether there is any move on the
part of Government to bring forward
legislation to award death sentence to
those who burn railway property?

SHRI R. L. CHATURVEDI : The
Bill will be introduced shortly,
SHRI KARTIK ORAON : For the

first time, 1 have a point of order. ...

MR. SPEAKER : There is no point of
order during the Question Hour,

SHRI KARTIK ORAON : Will this
House tolerate unparliamentary language
and make it a practice in this house ?

MR. SPEAKER :
expunge that word.

1 am going to

SHRI KARTIK ORAON : Thank you.

MR, SPEAKER : Both Members are
from the same area, What can [ do 1
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WRITTEN ANSWERS TO QUESTIONS

Production Strategy to meet growing
Demand for Industrial Goods

*182, SHRI GADILINGANA GOWD: will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether he has given clarification
regirding the production strategy to
meet the growing demand for industrial
goods, as demanded by the delegation of
the Federation of Indian Chambers of
C ce and Industry in the month of
January, 1970; and

(b) if so, the details thercofl and
reaction of Goveroment thereto ?

the

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS {SHRI F.A.
AHMED) : (a) No delegation from the
Federation of Indian Chambers of Com-
merce and Industry bad made a demand
or presented a memorandum sceking any
clarification on the production strategy.

(b) Does not arise.

Indo-British Joiat Veatures in Third
Coantries

* 185, SHRIN. R. LASKAR :
SHRI MAYAVAN :
SHRI SAMINATHAN :
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SHRI DHANDAPANI :
SHRI CHENGALRAYA NAIDU :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
slate :

(a) whether it is a fact that the first
meeling of the Indo-British  Consultative
Group consisting of Government and pri-
vale sector representatives from  both
countries was held in New Delhi;

(b) if so, whether this was the result
of the talks which he had with the British
Government some time last year; and

(c) if so, whether prospects of joint
Indo-British industrial ventures in third
countries were discussed at the said
meeting ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE &
COMPANY AFFAIRS (SHRL F. A,
AHMED) : (a) Yes, Sir. The first meeting
of the Indo-British Technological Group,
comprising representatives from the two
Governments and from industry in both
countries, was held in MNew Declhi from 9 to
11 February, 1970,

(b) Yes, Sir,

(c) This question was also generally
discussed, along with other matters relating
to technological collaboration between the
two countries.

Increase in output at Rourkela Steel
Plant

*186, SHRI R.R. SINGH DEO ;
SHRI YAMUNA PRASAD MANDAL:
DR. SUSHILA NAYAR :
SHRIMATI SAVITRISHYAM :
SHRI RAMACHANDRA VEERAPPA:

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether it is a fact that Governs
ment are considering a scheme to double
the output at the Rourkela Steel Plant ;
and

(b) if so, the details of the scheme 7
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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY EN-
GINEERING (SHRI K. C. PANT): (a) No,
Sir. There is no such proposal at present
under consideration.

(b) Does not arise.
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Shortage of Pig Iron for Foundry
Industry

*188. SHR+ C.K. CHAKRAPANI :
SHRI K. RAMANI :
SHRI P. GOPALAN :
SHRI K, M. ABRAHAM

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether Gowvernment are aware of
the crisis that the foundry industry is fac-
iog due to the shortage of raw materials
especially pig iron :

(b) if so, the steps taken by Govern-
ment to solve the problem ;

(c) whether Government propose to set
up a blast furnance at the Durgapur Coke
Oven Plaot for producing pig iron; and

(d) il so, when the decision is likely to
be taken ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K, C. PANT) : (a)
The present asscssment is that the availabi-
lity of pig iron is generally adequate to
meet the estimated requirements, although
there have been some occasional shortages
in supplies of certain grades in some
areas,

(b) Hindustan Steel 1imited has been
advised to increase production of pig iron
of grades in short supply. Exports of
basic grade pig iron have also been res-
tricted. The Joint Plant Committee has
also evolved an equitable system of distri-
bution of piz iron so that all users get
adequate quantities. The J,P.C have rush-
ed supplies to arcas reporting shortage
from time to time.
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() and (d) . The reference is, perhaps.
the Durgapur Coke Oven Project of the
West Bengal Government. No proposal
has been received from the State Govern-
ment.

Turner Morrison and Company Calcutta

*189, SHRI B. K. MODAK : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) details of the ownership and cont-
rol of M/s Turnéer Morrison and Co,
Calcutta and the companies under its

control, year-wise, from 195566 to 1969-
70;
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(b) the names of previous and present
chairman of this Company;

(¢) whether Shri Haridas Mundhra has
any connection with this Company ; and

(d) if so, the nature thereol ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED) : (a) and (b) . The information
asked for is not fully available with the
Govecrnment, However, according to the
information available, in their Annual
Return made upto the 30th Jupe, 1969 and
filed with the Registrar of Companics, Messrs
Turner Morrison and Co. Limited disclosed
their shareholdings as under :

Name of the Shareholder

No. of Shares held

-

2. Mr. LW, Balcombe, Calcutta
3. Mr. A.H. Hume, Calcutta
4
5

British India Corporation Limited
. Mr. Harldas Mundhra, Calcutta
6. Mr. W. H. J. Christie, Kanpur

7, Mr. D. M. Jaffray, Calculta
8. Mr. C.N. Rodewald, Calcutta

Messrs Hungerford lovestment Trust Ltd,
(in Voluntary Liguidation), Singapore

2,283

3

4,500

It may be added that Messrs Turner
Morrison and Co. Limited convened the
Annual General Meeting for 30-5-1968 to
adopt the accounts for the year ended 3ist
December, 1966. The mecting was duly
held, However, on an application of
Messrs  Hungesford  Investment  Trust
Limited (in Voluntary Liquidation), the
Calcutta High Court passed an order rest-
raining the Company and its directors
from ‘giving effect to the resolutions, il

any, passed at the Annual General Mecting
held on 30th May 1968 and/or at any ad-
journed mecting, The Company has not
yet filed any balance Shects and Profit and
Loss accounts for 1966 and subscyuent
years with the Registrar.

From the information available from
the aforesaid Annual Return made upto the
30th June, 1969 it is seen that the Board of
Directors of the Company comsisted of the
following persons :

Name of the Director

Date of appointment

Mr. B.P. Sioha, New Delhi

2. M. Kashinath Tapuria, Calcutta
3. Rani Padmavati Devi, New Delhi

4, Mr. SB Goenka, Calcutta

29-3-1966
21-9-1966

9-1-1968
29-4-1968
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Shri B.P, Sinha is the present Chairman
of the Company.

{c) and (d) . According to the informa.
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tion availeble. Shri Haridas Mundhra is
the beneficial owner of 499, shares as
under :

Name in which shares held No. of Shares
1. Mr, Haridas Mundhra 3
2, Mr. W.HJ]. Christie 3
3, British India Corporation Limited 2,199
2,205

These shares were attached by the income
Tax authorities long before 1964 but they
have not been able to sell these shares as
yet because a title suit is pending before a
Court in Calcutia,

Unauthorised Railway Stations on Ranaghat-
Lalgola Section (Eastern Railway)

*190, SHRI SRADAKAR SUPAKAR :
Will the Minister of RAILWAYS be pleas-
ed to state :

(a) whether certain  unauthorised
stations in the Ranaghat-Lalgola Section of
the Eastern Railway have been opened
recently and unauthorised tickets under
the seal of Anchal Pradhan are issued for
travel on this line as reported in the
Statesman dated 30th January, 1970 ; and

(b) whether Government have enquired
into this allegation and taken remedial
measures and, if so, the details thereof 7

THE MINISTER OF RAILWAYS
(SHR1I NANDA) : (a) Yes, Sir. Passenger
trains are being stopped unauthorisedly, by
showing red banner flags, at two places on
the Ranaghat-Lalgola section and persons
boarding trains from these places have in
some cases been found in possession of
chits which were stamped ‘Anchal
Pradhan;

(b) The Easlern Railway Administra-
tion bhas tak¢en up the matter with the
State Government of West Bengal for
necessary action. It i also being examined
whether the'opening of regular traln balts
ut theae two places [s warranted,

e

Remuneration of Directors of Companies

*191, SHRI MADHU LIMAYE: Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) wheth.r Government have taken
any decision in regard to fixing of ceiling
on remuneration of Direclors of companies
as well as on their perquisites ;

(b) whether this decision will be imple-
mented retrospectively, i.e. from tbhe date
the Act terminating the managing agencics
came into force ;

(c) whether Government's attention has
been drawn to the fact (hat the ceilings
fixed by them have evoked strong crilicism
from the people; and

(d) if so, whether Government propose
to lower the ceilings by at lcast 50 per
cent ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED) : (a) Yes Sir. In this connection
atteotion is invited to the answer to Lok
Sabha Starred Question No. 360 dated the
20d December, 1969 with which a copy of
revised guidelines relating to the appoint-
ment and ceilings on remuneration of
Managing/whole-time Directors and Mana~
gers in public limited companies and
private subsidiaries of public limited comp-
anics was laid on the Table of the House;

(b) the revised guldelines are belng
Implemented since August, 1969;
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(c) and (d) , There has been some criti-
tism o the ground that revised ceilings
‘are still too high &nd on the ground that
the reductions in remuneration are too
drastic. Divergent views have been exp-
ressed by the members of the Consultative
Committee of Parliament for this Ministry
on the question, - The Federation of
* Indian Chamber of Commerce and Industry
and the Associated Chambers of Commerce
and Iudustry of India have suggested hibera
lisation of 1hese ceilings. All these sugges-
tions are under consideration of the
Government,

M/s. Hind Galvanising and Engineering
) Co. (P) Lid,

: .A/az §Hf | GEORGE FERNANDES :
“Will the Minisier of INDUSTRIAL DEVE-
"LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to refer
to the reply given to Uanstaried Question
Nbo. 318 ‘on thé 18ih November, 1969
regatllidg ghant bf Reglstration certificate to
‘Mfs. Hiad Gzharﬁmnﬁ and Enginéering Co.
(Pvt.) Limited and tate :

{a) when it is ah admitted fact
that M/s. Indian Galvanising Co. did
mot - s&ll - thir  oil  barrel plant to
M/s. Hind Gal and Eogineering

Co. (P) Lid. and the latter unauthorisedly
and itlegally not only installed machinery
bt also started masufactoring oil barrels
without priot permission bf Govetnment
and did not supply any oll barrel to Defence
Ministry, the rcasons why Government
recognised thelr capacity ihstead of taking
action against them ; and

(b) when there was no condition
prectdent fo allot scarce and controlled
raw rhaterial tb them, what were the red-
sons for #ilotment of the same to them at
the cost of other units in the Industry ?

THE MINISTER OF INDUSTRIAL DE-
VELOPMENT, INTERNAL TRADE AND

COMPANY AFFAIRS (SHRI F.A, AHMED):

(a) Attention is ibvited 10 pages 42-52 of
the 85th R:pon of the Gstimates Commiittee
(Fourth Lok Sabha) presented on 30th
April, 1969. The Governments views have
been  communicated to the Estimatcs
Commitice and further action will be taken
“afier the recommendations of the Estimates

MARCH 3, 1370

M".,.M :

Committee are made known. tothe Gevern-
ment.

(b) The capacity for the manufacture
ol oil barrels by this firm having been
recognised by the Government, allocation
of raw material would have to be consi-
dred in the normal cburse along with
other units in the ficld.  Allpcation of
such material will, however, be subject to
availability, forcign exchahge resources

eic. and the question of guaraniee cannot
arise.

Slow-down tactics of Rourkela Steel
Plant Workers

*193 SHRI K. P. SINGH DEO :
SHRI RAGHUVIR SINGH SHASTRI:
SHRI NARAYANAN

.-

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether it js a fact that the workets
of the Rourkela Steel Plant have adopted
slow-down tactics for some time past
despite an agreement with the trade unions
in December, 1969 for substantial ioterim
reliefl ;

(b) if so, the reasons therefor ; and

(c) the extent to whith the output of
the Plant suffered as a result thereol and
the action taken by Goveinment (in this
regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY EN-
GINEERING (SHRIK C.PANT): (a)to
(c) . The workers of the Coke Ovens and
Refractories Departments of the Rourkela
Steel Plant adopted go.slow taclies for
sometime during December, 1969--January
1970. The reason for this was the general
demand of the workers in these Departments
for job evaluation, upgradation and revi-
sion of scales of pay. The estimated extent of
loss due 1o these labour trouble is 36 879
tonnes in terms of finished stecl. It is
understood that agrecment has now beén
reached between the workers and -the
management and normalcy has been res.
tored, Itis a matter for the Plant mupage-
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ment 'and'H. S.°L. to. tackle. No action
Has, therefore, been taken by Government
in this respect.

" Price Coitrol on Cement

*194, SHRI N.K. SANGHI :
SHR! PRAKASH VIR SHASTRI :

Will the Minister of INDUSIRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMI‘AI\Y AFFAIRS be plascd to
glate the reasons for not lifii ting the control
over the price and distribution of cement
in spite of the categorical statement by
Governmenl that all conlrols over cement
would b: l:ftcd by the Is! January, 1970 ?

THE MINISTER OF INDUSTRIAL DE-
VELOPMENT INTERNAL TRADE AND
COMPANY AFFAIRS (SHRIF. A. AH-
MED) The attention of the Hon'ble Mem-
bers.is invited _to the statement made by
mg in this House on 2Ind December, 1969.

Wheel and Axle and Fish Plate
Umls of Durgapur Steel Plant

- 195 SHR[MATI ILA PALCHOU-
DHUR]Y ; Will the Minister of STEEL AND
HEAVY ENGINEERING be plcased to
state

(a) whether lt is a fact that a proposal
to shift the Whr.el and Axle and Fish Plate
Units of the Dur_gapur Steel Plapt is under
the considerationi of Government H

(b) if so, the reasons for such a move
nnd 10 I:uch phvc the above Uoits are
propose to’ bc shifted;

(©) whmhq it is also a fact that the
Working President of the Hindusthan Steel
Workers Union (a unit of the I NT.U.C))
has cautioned the Management of the Steel
Plant to give up the move to shift any
unit from Durgapur as the workers will
resist and even resort to total strike; and

(d) if so, the reaction of Government
thereo ?

* ~THE MINISTER OF STATE IN THE

MINISTRY QF STEEL AND HEAVY

ENGINEERING (SHRI K. C. PANT) :
(w) Nﬂn
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(c’) Azccrding to a press report appea-
ring in Amrita Bazar P.l;rlka o!’ 5-I -1970
he Working President'at a press conl‘erence
on 4-1-1970 is said to have cautioned the
management. o

(d) Docs not
to (a).

arise i view of answer

Manufaciore of Printing Machipery
by Hindustan Machine Tools Ltd.

*196, SHRIMATI sugEELA GOPALAN
SHRI UMANATH :
SHRI NAMBIAR :

Will ghe Minister. of . INDUSTRIAL
DI:VEI_OPMEI\T lNTERNAL TRADE
AND CO\!I'A.NY AFFAIF.S b;: pl;as;d 1o
state :

(a) whether it is a fact Ihat the Hmdut
tan Machine Tools Lid. has submm:d a
scheme for manufacturing various items of
printing machinery without u:kmg II'IJ'
foreign collaboration ; and

(b) if so, whether Government hsve’
considered the scheme ; ~ 7

(¢) if oot, the reasons thereffuyr and
when the decision is likely tq be.taken 2.

THE MINISTER OF. IND{.B B

DEVELOPMENT. INTERNAL TRADE
AND COMPANY  AFFAIRS ¢ gmq F.A.
AHMED) : ca] 1o ) . A praposy) fo

enfer into a collabcra ion agreement with
Mcssts Socaete Nchlolo ol‘ pa]'y to }akg up
manufacture of a wide range of pru:unc
machinery  including Aulomallc }’.gtte:
Presses, Qffset Prcsses and ‘Paper Cutiing
Machiges has been submitted by Hindpsiap
Mac!uue Tools Limited to the Government.
This proposal is puuntly under cnr.n.i-
nation.

Use of Components made by Small !
Scale Industries in Large ll\lnslrlll
Umls

*| 7. SHRI GANESH GHOSH :
SHRI BHAGABAN DAS :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFA]RS be pleased { to
slate ;
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(a) whether, while briefing reporters
on the deliberations of the 27th meeting
of the Small Scale Industries Board held
at Gaubati on the 20th and 2Ist January,
the Deputy Minister for Industrial Develop=-
ment anpounced at a Press Conference in
Delhi on the 23rd January, 1970 that
Government bad decided to make it incum-
bent on large industrial units, while giving
licences to them, to use components made
by the small-scale industries, if they are
available in India; and

(b) if so, what is the existing practice;
the details of the new decision and when
this new decision is eapected to be put
into practice ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS ( SHRI F A,
AHMED; : (a) and (b) . The question of
demarcating mcre clearly production of
ancillary components in the small scale
sector has been engagiog the attention of
the Government for sometime. In Sep-
tember 1969, ao Indian Delegation
bheaded by Shri Bhanu Prakash Siogh,
Deputy Minister in the Ministry of Indus-
trial Development visited Japan and reco-
mmended several measures for assisting
ancillary industries in India. One of the
measures recommended by them lo ensure
a healthy growth of ancillary industries
was that large scale industrial units should
off-load mapufacture of parts and com-
ponents which can be competently produced
in the small scale units and that licences
to be issued in future should provide
clauses to this effect, The Repcm o!'lhe
delegation and recc
to ancillary industries were discussed at lhe
meefing of the Small Scale Industries Board
at Gaubati in January 1970. The con-
sensus of opinion was that, In future,
while licensing large scale units, care should
be taken to see that parts and components
that could be produced in the small scale
sector should not be allowed to be pro-
duced in the large scale units. This reco-
mmendation is being examined by the
Government in the light of the Report of
the Indian Delegation to Japan., Shri
Bhaou Prakash Singh at the Press Con-
ference held on 23rd January 1970 explained
the recommendailions made by the Small
Seale Industries Board and Governments

dations pert
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general attitude towards them, No specitic
decision, however, has yet been taken in
the matter.
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A. R. C. Report Regarding Management
Practices of Indian Railways

*199, SHRI MANIBHAL J, PATEL :
SHRI RABI RAY :
SHR1 Y, A. PRASAD :

Will the Minister of RAILWAYS be
pleased to state :

(2) whether it is a fact that the Chair-
man of the Administraive Reforms Comm-
ission has recently submitted a report
regarding management practices of the
Indian Railways ;

(b) if s0, the main suggestion made in
the report ; and

(c) the reaction of Government {hereto?
ol

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) Yes, Sir,

(b) The Administrative Reforms Comm-
ission have not categorised their recomm-
endations as “main” and “'subsidiary”.
However, copies of the report have been
placed in the Parliament Library.

(c) The report is under examination,

Indo-Malaysia Techno-Ecomemic
Cooperation

*200, SHRI BENI SHANKER SHAR-
MA : Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

{a) whether Malaysia has told Imdia
that it would be ready to hold official talks
on techno-economic cooperation between
the two countries until March 1970 following
two postponements of the talks at India’s
request ;
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(b) whetber an official committee was
set up at the initiative of the Indian Prime
Ministet during her visit to Kuala Lumpuor
in June, 1968 and there has been pressure
on the Malaystan Government from some
other countries like Pakistan for secting up
similar bodies for the purpose ;

(c) il so, the reaction of the Government
of India thereto ;

(d) the reasons for postponetments of
talks ; and

(c) the steps taken or proposed to be
taken to hold the same at an early date and
the results achieved so far in the matter 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F, A.
AHMED) : (#) fo (c). 1t was agreed bet-
ween the Goveroment of India and Mal-
aysia, when the Prime Minister visited
Kuala Lumpur in Jupe, 1968 that anpual
discussions would be beld between the two
Government al the official level to deal with
questions of bilateral cooperation in the
cconomic, cultural and other fields. The
first meeling was held in MNew Delhi in
October, 1968 and the second meeting was
beld in Kuala Lumpur in Febroary, 1970,
These talks are held at mutvally convenient
dates at approximately annual intervals,
There was no formal postponement of the
talks at the request of elther Government.
It is understood (hat the Malaysian Govern-
ment has arraogements for similar  dhcussi-
ons with otber Govermments, but the
details arc pot available with the Govern.
ment of India.

() and (¢). Do not arise.
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Backward Regions o

4 i

9202, SHRI SHIVA CHANDRA JHA
. SHRI'M; L.~SONDH.:
SHRI HEM*BARUA : -~

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state ! :

(a) whether it is.a fact that Government
have finalised new industrial development
projects to be started in- the backward
regions durmg ,l.he Fourth' Plfn period; and

(b} 1t‘ 50, the details_thereof and the
total amount allotted for the industrial
development of the backward regions State-
wise and region-wise during the ‘Fuunh
Plan period 7 5
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“THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) and (b) . The list” of the
general indusinal projects to be set up in
the Fourth Five Year Plan is given on pages
253-260 of the Draflt Fourth Five Year Plan
Report ; the list of industrial projects reco-
mmended by the Working Groups in the
Planning Commission for being set up in
the State Scctor is laid on the Table of the
House, [Placed in Library. Sece No. LT-
2675/70] Locations for some of the Central
projects have alrcady been decided and are
indicated in the Plan document. As far as
the rest of the projects are conceroed it is
not possible to stale, at this stage, where
they would be located,

__ The State Governments/Union Territory
Administrations have been requested 1o select
industrially backward distiicts for specia)
t.eatment, This list has not yet been received
by the Central Government and as such
it is pot possible 1o state which of the pro-
jects will be located in districts identified
as backward. While selecting the locations of
the projects for which locations have not
yet been decided, due weight will be given
1o the backwardness of the area also along
with other economic criteria relevant to site
selection.

" In pursuance of the decision taken at
the meeting of the National Development
Council Commlllca of the States” Chicf
‘Ministers held on the 26th S\.picmbcr 1969,
for starllng industries  in backward
areas, the Governmient propose to give an
outright grant or subsidy amounling to one-
tenth of the total fixed capital investment
of new units, having a total fixéd capital
investment of not more than Rs. 50 lakhs
each, in two selected districts, of each of
the nioe States indentified as industrially
backward by the Working Group on lndent-
ification of Backward arcas, and one district
each of the other States and Union Terri-
tories. Schemes and projects for new units
involving fixed capital investment of more
than Rs. 50 lakhs are to be considered on
merit. The concession and iocentives for
promotion of industries in selected backward
areas would be avilable to the entreprene-
urs im the States, aod oot to the sme
Governments.
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Implementation of Recommendations
of Pandey Committee on Steel Pllltl

*203. SHRI BRIJ BHUSHAN LAL :
SHRI RAM SINGH AYARWAL:
SHRI N. R. DEOGHARE :

- Will the Minister of STEEL AND HEA-
VY ENGINEERING be pleased to state :

(a) How man: recommendations of ' the
Pandey Committce have been implemented
to improve the efficiency of various units
of the Steel Plants in the public sector ; and

(b) the reasons for not implementing
the other recormendations 7 -

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL ‘AND "HEAVY
ENGINEERING (SHRI K. C. PANT) :
(a) and (b). Ot of 83 ‘recommenddtions
of the Pande Commitice, 37 have already
been implemented. The remaining _recomm-
endations, which are m various stages of
implementalions, are either of continuing
nature or connected with industrial relations,
manning, incentive scheme,.ejc. which take
time 10 negotiate arrive at an- arrangement
and to implement.

Amendment to Untuu.:luhilitsr (Offences) .
Act, 1955 ’

*204. SHRI KANWAR LAL GUPTA :
Will the Minister of LAW AND SOCIAL
WELFARE be pleased to state : .

(a) whether it is a fact that Government
propose to amend the Untouchahbility (Of-
ences) Act, 1955 to make the penal provi-
sions  stringent lo efectively deal with soci-
al evils ;

(b) if so, the detalls thereof ;

(c) the number of persons who were
convicted in the last year for offending the
said Act ; and

(d) The steps Government proposs to
take to implement the law elfcttively -

‘THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN- THE
DEPARTMENT OF SOCIAL WELFARE

Writteh ANswiti 8

(DR. SHRIMAT} PHULRENU GUMA): (»)
and (b). The question of amending the
Untouchability (Offences) Act, 1955, to make
it more effective stop is being actively
pursied. It is hoped to introduce an amend-
ing Bill duricg the current session of Parlia-
ment.

(c) The information is being collected
from the Statc Goveroments 2nd will be
faid on the - table of the House ‘o ‘due
- (d) “This-is the respomsibility of ‘the
State Governments. The Government of
India have however, becn impressing upon
them the’ necd to takc eﬂ'ecil\re steps to
cnl’orcq the Adt, Ttu:y have recently be¢n
reque:tcd io" :n!lmaic {o us the concrete ilepe
‘which are pmp'med ‘b be taken by (hern
to |mpfem6r|l th: Act effectively.
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M/s. Hind Galvanjsing and Eaginper-
ing Co, (P) Lud.

*206, SHRI S. M. BANERIJEE : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to refer to the
reply given to Unstarred Qestion No, 1300 on
the 25th November, 1969 regarding creation
of fresh capacity by Mjs. Hind Galvanising
and Engineering Company (P) Ltd. and
slate :

(8) whether Government would reco-
gnise the oil barrel manufacturing capacity
of other entreprencurs if they also become
fully equipped and press Government to
permit them to take up the manufacture of
oil barrels ; and

(b) if not, the reasons for showing special
fuvour to M/s. Hind Galvanising and Engi-
neering Co. (P) Ltd in recognition of thelr
capacity for the manufacture of 4045
gallon oil barrels during the pendency of
the industry on the banoed list ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT. INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A
AHMED) : (1) and (b). Attention is iovi-
ted to pages 42 52 of the B5th Report of
the Estimates Committee (Fourth Lok
Sabha) presented on the 30th April, 1969.
Government's views together with all rele-
vant data and parliculars pertaining to this
case have since been communicated to the
Estimates Committec. Further recommen=
dations of the Estimates Committee are yet
to be received and Government’s decisions
will be taken ooly thereafier,

ar-aeEtd |\ & farny A
Feqiaw q sfaamw

*207. st stw swTH o@wi o FAr
staifas fama, =iaks = oo
ENAE-%Td AT g2 qq F) F0 A R
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Liceased Capacity of Oil Barrel
Manufacturing wnits,

*208, SHRI SITARAM KESRI : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COMP-
ANY AFFAIRS be pleased to refer to the
reply given to Unstarred Qugestion No,4045
on the 16th December, 1969 regarding Bh-
arst Barrel and Drum Macnufacturing Co.
(P) Ltd. and state :

(a' what are the licensed capacities of
other oil barrel manufacturing units in the
country ;

(b) whether at the time of determining
the assessed capacities of these other oil
barcel manufacturing units in the country,
Government took the efficiency factor into
conslderation at par with the Bharat Barrel
and Drum Manufacturing Co. (P) Ltd.; and

(¢) if not, the reasons for not following
a uniform policy in determining the assessed
capacity of each umit 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE &
AND COMPANY AFFAIRS : (a)to (5) -
The licensad capacitiea of the other barrel
manufactaring units ares
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(1) M/s. Bharta Barrel

& Drum Mfg. Co, Bombay 10,80,000 Nos.
per annum,

(2) M/s. Steel Contai-
ners Ltd,, Bombay 5,860 tonnes
per annum

(3) M/s. Industrial Conlai-

ners Ltd., Calcutta 6,000 tonnes
per annum.

(4) M/s. Assam Oil Com-
pany, Assam, 31,840 tonnes
per annum,

In making assessment of capacity on
time and motion study generally an efficie-
ncy factor of 75% is applicd which accomm=
odates all the factors such as breakdown
of machinery, workman's faticue, ctc. This
level of efficiency factor is taken where the
worker is well trained and efficient and
the plant layout is also very systematic and
organised for effecting smooth flow of the
work excepting in cases where the plant and
machinery are very old and frequent break-
downs are known to occur or the layout
of the machines are improper; in such cas-
es a lower efficiency factor is adopted.

Industrial Development in West Bengal

*209. SHRI SAMAR GUHA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether since the installation of
the Upited Front Government in West Ben-
gal after the mid term poll, any industrial
concern has been shifted or sought to be
shifted from the State :

(b) whether some of the industrial con-
cerns in West Bengal have opened second
unit outside the State during the same pe-
riod and, if so0, the details thereof ;

(c) the pumber of licences issued for
selling up ncw industrial concerns in West
Bengal during the periods 1966 67, 1967-68
and 1968.69 ;

(d) whether owerall production of the
industrial concerns in West Bengal during
the period 1968-69 has gone down ; and

{e) if so, the details thereof 7
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A
AHMED): (a)and(b). During the yecar 1969,
three applications were received for indus-
trial licences for shifting of industries from
West Bengal to other States, Of these, two
applications have been rejected and the re-
maining one application is under considera-
ton at present,

(c) The number of licences issued under
the Industries (Development & Regulat-
ion) Act, 1951, for setting up of ‘new Indu.
strial undertakings’ in West Bengal were 4
in 1966, 7 in 1967, 2 in 1968, and § in 1969.

(d) and (e). According to reports avail-
able, there does not appear to have been
any major overall fall in production of in-
dustrial concerns in West Bengal in 1969
as compared to 1968, though production
in certain units was affected.

Extension of Free Time for Loading
Timber inte Wagons

*210 SHRI A. K. GOPALAN : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether Government are aware that
it is difficult to complete timber loading
of wagons within the allowed free time of
five hours ;

(b) whether Government propose to
consider granting atleast six hours free time
for timber loadiog ; and

(c) if so, when the decision is likely to
be taken 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) No, Sir.

(b) No, Sir,

(c) In view of the answer to part (b)
above, this question does not arise.

Losses Saffered by North Eastern Rallway

1201. SHRI BABURAO PATEL : Will
the Minister of RAILWAYS be pleased tp
state

(a) the total loss in rupces suffered by
the North Eastern Rallway In 1969 op
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account of cheating and forgery ; the nature
and quaatity of goods lost ; .

(b) their modus operandi ;

(c) the number of raids conducted in
the year, the number of persons arrested
in this connection, the quaatity and value
of goods recovered ; and

(d) whether any practical steps have
been taken to prevent thieves from stealing
and, if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) (i) Rs 65,355. 67,P.

(ii) Handloom cloth = 13 Bales.
Gram and Gram Dal - 220 Bags.
Mill-made cloth - 2 Bales.

Brass wares = 13 Packages.

(b) Taking delivery on forged railway
receipts,

(¢) (i) Number of raids conducted - 2
(ii) Number of persons arrested « 2

(iii) Qaantity of goods recovered -
179 Pieces of Handloom cloth,

(iv) Value of goods recovered -
Rs. 400/-

(d) An anti-fraud squad in the Crime
Intelligence Branch of Security Department
bas been organised to concentrate their
attention on and detection of fraudulent
diversion of booked consignments and deli-
very thereof on forged railway receipts.

Steel Production in Rourkela Plant

1202, SHRI BABURAO PATEL : Will
the Minister of STEEL AND HEAVY EN-
GINEERING be pleased to state :

(a) whether it is a fact that as a result
of “Go Slow' tactics adopted by the work-
ers of the Rourkela Steel plant, one of the
three blast furnaces in operation had to be
closed and one of the four batteries in the
Coke Oven had te be stopped ;

(b) if so, the number of workers invo-
Ived ;

(c) to what extent the labour unrest has
sffected the sieel production in Rourkela ;
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(d) the exact loss in rupees suffered by
the Rourkela Plant ;

(¢) whether the Chairman of the Hindu-
stan Steel, at Bhuvaneshwar on the 10th
January 1970, described the approach of the
reorganised union as ‘‘irresponsible™; and

(f) if so, the steps taken by Govern-
ment to improve the steel production at
Rourkela ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K C. PANT) :
(a) Yes, Sir,

(b) 1,105 workers were involved in the
strike.

(c)and (d) . Loss of production in
terms of finished steel is estimated at
39,979 tonnes. The consequent [inancial
loss is estimated at Rs. 1.93 crores.

(¢) The Joint Wage Committee for the
Steel industry, which is a bipartite body at
the industry level, signed an agrcement on
19.12,1969 giving workers interim relief.
Ac:ordiog to this agreement it was agreed
that industrial prace and harmony would
be maintained. The recognised union of
Rourkela Steel Plant is a signatory to this
agreement Therefure the action of the wor-
kers which was in violation of this agree-
ment and had the support of the union,
was characteriscd as irresponsible by the
Chairman.

(f) The sitvation has been normal since
31.1 70 and no special steps are called for
on the part of Government.

Programme to Assist the Blinds

1203. SHRI B K. DASCHOWDHURY:
Will the Minister of LAW AND SOCIAL
WELFARE be pleased to state :

(a) whether Government have chalked
out any programme to help the blinds in the
country ; and

(b) if so, the details thereof ?
THE MINISTER OF STATE IN THE

MINISTRY OF LAW AND IN THE DE,
PARTMENT OF SOCIAL WELFAR
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(DR. (SHRIMATI) PHULRENU GUHA) :
(a) Education, training and rehabilila-
tion of the blind are the primary responsi-
bility of the States. The Government of
India have, however, initiated pilot projects
in this field.

(b) The following are the major prog-
rammes undertaken by the Central Gove-
rament :--

1, A comprchensive National Centre
for the Blind has becn set up at Dehra
Dun,

2. Ceatres for training of tecachers of
the blind have been established in Delhi,
Bombay, Calcutta and Madras. A Central
Board conducts a common all India exam-
ination for teachers of the blind,

3. Scholarships are awarded to blind
students for gemeral education from the
first year of the sccondary stage and for
technical or professional training.

4, Assistance is provided for develop-
mental activities to voluntary institutions
for the handicapped, including the blind.

5. The 9 special employment exchanges
for the physically bandicapped in the co-
untry sponsored by the Central Govern-
ment assist physically handicapped persons
including the blind, in securing suitable
employment.

Purchase of know-how from Japan for use
in Small Scale Units

1204. SHRI R. K. BIRLA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether there is any proposal under
consideration of the Small Scale Industries
Organisation of the tral Gowvernment
to discuss with the Japancse authorities
about centralised purchase of know-how
for use by the small scale units ;

(b) whether it is a fact that a delegation
on behalf of the small scale industries led
by the Union Deputy Minister of Industri-
al Development has recently visited Japan
for the purpose; and

() if so, the details of the proposal and
what is the result of the visit ?
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. THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMRD) : (a) No, Sir.

(b) A delegation visited Japan in Sept-
ember, 1969, but not for this specific pur-
pose.

(c) Does not arise,

Legislation for abolition of Beggary
in India

1205, SHRI VIKRAM CHAND
MAHAJAN :
SHRI SHIVA CHANDRA JHA :

Will the Minister of LAW AND SOCI-
AL WELFARE be pleased lo state :

(a) what difficulties are the Union Go-
vernment facing in passing an Anti-Beggary
Law on All India basis ;

(b) what is the likely financial burden
if the Union Gowernment take the burden
of rebabilitating beggars ; and

(c) what is their estimated number ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE DE.
PARTMENT OF SOCIAL WELFARE
(DR. (SHRIMATI) PHULRENU GUHA) :
(a) Beggary is relatable to item No, 9
of the list Il of the Seveoth Schedule of
the Constitution. Accordingly, the imple«
mentation of the programmes in relation to
the eradication of beggary is within the
sphere of the respoosibility of the State
‘Governments,

(b) and (c) . As no estimates of the over
all coverage of beggars in the country are
available, it is not possible to indicate the
financial burden for their rehabilitation,
Besides, the subject of Social Defence inclu.
ding beggary has bzen transferred to the
State sector in the Fourth Five Year Plan,

Appointment of Parliamentary Commission
to examine election expenses

1206. SHRI VIKRAM CHAND MAHA-
JAN : Will the Minister of LAW AND
SOCIAL WELFARE be pleased to state ;
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(a) whether any steps are being taken
to appoint a Parliamentary Commission to
exmine the guestion of Election Expenses
incurred by candidates for elections to Assc-
mblies or Parliameant; and

(b) ifso, by which date and, il not,
the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW AND IN THE DE-
PARTMENT OF SOCIAL WELFARE
(SHRI M. YUNUS SALEEM): (a) and (b).
No, Sir, The Election Commission has sub-
itted detailed proposals in this behall and
it will take some time for studying the
proposals and takiog decisions thereon,

Additional Taj Express from Agra to
New Delbi

1207, SHRI N. R. DEOGHARE :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is any proposal un=
der consideration to start another Taj Exp-
ress from Agra to New Delhi;

(b) if so, when and, if not, why; and

(c) whether the speed of the present
Taj Express Is intended to be increased 7

THE MINISTER OF RAILWAYS
(SHRI NANDA,) : (a) . No.

(b) There is no traffic justification at
present for another Taj Express.

() No.

Export of Machine Tools by Hindustan
Machioe Tools Ltd,

1208, SHRI RAMACHANDRA
VEERAPPA :
SHRI Y. A, PRASAD :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) what is the amount of machine
tools exported by the Hindustan Machine
Tools Ltd, during the last year; and
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(b) what is the amount of orders that
Government have reccived for the export of
Machine Tools produced by the Hindustan
Machine Tools Ltd?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF, A.
AHMED) : (a) During the year 1968-69,
Hindustan Machine Tools (Ltd,) Bangalore,
exported machine tools worth Rs., 97.00
lakhs.

(b) Thz company received export
orders worth Rs, 71,00 lakhs from April to
December, 1969,

" Tax coatent in the prices of Scooters and
Motor Cars

1209. SHRI CHANDRA SHEKHAR
SINGH : Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS be
pleased to refer to reply given to Unstarred
Question No. 3211 on the 9th December,
1969 and state :

(a) whether the required information
on the tax-content in the prices of scooters
and Motor Cars had since been collected ;

(b) if so, whether the said information
would be laid on the Table; and

(c) if mot, the reason for the delay 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) ; (a) to (¢) . In Unstarred Ques-
tion No. 3411 for the 18th March, 1969,
referred to in Unstarred Question No. 3211
answered on the 9th December, 1969, info-
rmation had beem sought about the extent
of tax content in the prices of Scooters
(two-wheelers and 3-wheelers) and Motor
cycles. Accordiogly, the manufacturers of
scooters and Motor cycles had been add-
ressed for the required information. From
the information received from the manufac-
turers it is scen that the tax-conmtent in the
price of each type of wvehicle referred to is
of the following order :--

(1) Scooter (two-

wheeler) about 35%
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(2) Scooter (three-
wheeler)

about 387/

(3) Motor Cycles about 457
Pig iron plant at Bhavoagar in Private
Sector

1210, SHRI BISWANARAYAN SHAS-
TRI : Will the Minister of STEEL AND
HEAVY ENGINEERING be plcased to
state :

(a) whether it is a fact that Goverp-
ment have granted permission to a private
entreprencur for erecting a pig iron plant
at Bhavnagar, and

(b) if so, the details thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) : (a)
and (b) , A letter of intent was issued to
Shri Modu Timblo of Goa for setting up a
plant at Bhavnagar for the manufacture of
300,000 tonnes per anoum of foundry grade
pig iron on October 30, 1964, The letter of
intent was converted into an industrial lice-
nce under the Industries (Development and
Regulation) Act, on December 19, 1969.

World Tour of Chairman/Deputy Chairman
of Heavy Engincering Corporation, Ranchi

1211. SHRI KARTIK ORAON : Will
the Minister of STEEL AND HEAVY EN-
GINEERING be pleased to state :

(a) whether it is a fact that the Chair-
man and Deputy Chairman of the Heavy
Engineering Corporation Ltd., Ranchi had
been on World tour one after the another
during 1969-70;

(b) il so, the period during which they
were abroad;

(¢) the nature and scope of duty for
which such journeys were found pecessary;
and

(d) the total amount of foreign exch-
ange iovolved in each casc 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
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ENGINEERING (SHRI K. C. PANT) : ()
and (b) . The chairman of Heavy Enginee-
ring Gerporation Ltd., Raochi was on tour
abroad on official duty during the period
from the 28th August, 1969 to the 22nd
September, 1969. During his tour, he visited
U. §. 8. R., Czechoslovakia, West Germany,
France, U, K. and the United Arab Repu-
blic. The Deputy Chairman was on tour
abroad during the period from the 25th
October, 1969 to the 19th December, 1969
and he visited U.S. A,, U.S.S. R., West
Germany, France, Poland, Czechoslovakia
and U. K.

(c) The tour of the chairman was for
expediting negotiations with various foreign
partics for technical collaboration and for
exploring the possibilities of exports. The
tour of the Deputy Chairman was for expe-
diting the finalisation of agreements with
various foreign parties for technical collabo-
ration. The work abroad was divided bet.
ween the Chairman and the Deputy Chair-
man and the tours were so arranged that
both of them would not be away at the
same time.

(d) Tbe foreign exchange involved on
the tour of the Chairman was 150 pounds
sterling. As regards the foreign exchange
involved on the Deputy Chairman’s tour,
the information is being collected and will
be laid on the Table of the House,

Assets of ‘Patriot’ Publications
1212, SHRI N. SHIVAPPA :
SHRI H. AIMAL KHAN :
SHRI PILOO MODY :

SHRI R. R. SINGH DEO :
SHRI C. C, DESAI :

Will the Minister of INDUSTRIAL
PEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) the met paid circulation of the
Daily Patriotr and the net profit or loss of
the Patriot publications; and

(b) the total asscts of the Patriot pub.
lications as on the 31st December, 1969 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
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AND COMPANY AFFAIRS (SHRIF, A.
AHMED): (a) The average paid circulati
of daily ‘Patriot’ Delhi, published by M/s.
Raisina Publications Ltd. was 46,5¢6 for
th: year 1968,

M/s. Raisina Publications Ltd. suffered
a working loss of Rs. 15,45,285, 61 during
the year ended 28th February, 1969,

(b) As on 28th February, 1969, the
book value of total assets of M/s. Raisina
Publications Ltd, was about Rs. 14,46,462,
21,
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Scholarship for Studenis of Low-income
Group
1214, SHRI C. K, CHAKRAPANI :
SHRI A. K. GOPALAN
SHRI UMANATH :
SHRI SATYA NARAIN SINGH:

Will the Minister of LAW AND SOCI-
AL WELFARE be pleased to state :

(a) whether it is a fact that Govern-
ment are considering to institute scholar-
ships for students who beloog to low-
income groups; and
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(I:l)' if so, the details thercof ?
THE MINISTER OF STATE IN THE

MINISTRY OF LAW AND IN THE DE-
PARTMENT OF SOCIAL WELFARE (DR.
(SHRIMATI) PHULRENU GUHA) : (a)
No, Sir,

(b) The question docs not arise.

Management of big Temples

1215. SHRI GADILINGANA GOWD:
Will the Minister of LAW AND SOCIAL
WELFARE be pleased to state :

(a) whether Government have consi-
dered to manage big temples in the country
through the Government trusts ;

(b) if so, the details thereof; and

(c) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW AND IN THE DE-
PARTMENT OF SOCIAL WELFARE
(SHRI M. YUNUS SALEEM): (a) No, Sir.

(b) Does not arise.

(¢) The Government has not felt the
necessity for such a measure.
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Tmplementation of recommendations of Dutt
Committee on Industrial Licensing Policy

1217. SHRI LAKHAN LAL KAPOOR:
SHRI MANGALATHUMADAM :
SHRI S. M, KRISHNA :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY ATFAIRS be pleased to
state :

(a) whether itisa fact that the Eco-
nomic Secretaries Committee of the Central
Governmernt has abandoned the idea of
implementing the recommendations of the

Dutt Committee on Industrial Licensing
Policy ;
(b) if so, what are the reasons adva-

nced by the Commitiee; and

(c) whether Government have accepted
these views of the Committee ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF, A.
AHMED) : (a) No, Sir,

(b) Does not arise,

(¢) Certain decisions on the Report
of the Industrial Licensing Policy Inquiry
Committee have been taken and a copy of
the Press Note issued in this regard was
enclosed with the answer given to the
Unstarred Question No. 270 in the Lok
Sabha on the 24th February, 1970,

Production Capacity of Roorkela Fer-
tiliser Plant

1218. SHRI BHOGENDRA JHA :
Will the Minister of STEEL AND HEAVY
ENGINEERING be plcased to state :

(a) whether it is a fact that the Rour-
kela Fartiliser Plant has been producing
only about one-fourth of its rated
capacity ;
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(b) if so, the reasons therefor ;
»

(c) the steps being taken to achieve

full production ;

of the factors for
supply of

(d) whether one
low-production is inadequate
gas ; and

(e) if so, the remedial measures being
taken in this regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING ( SHRI K. C PANT)
{a) Yes, Sir.

(b) and (d) . The main reason for
poor production is the accident which took
place in the Naphtha Reformer Furpace in
May, 1969. A second reason is inade-
‘quate supply of Coke Oven Gas from the
Steel Plants,

(c) and (e). The following steps are
being taken :

(i) The Naphtha Reformer Unit is
being repaired with a view to being
re.commissioned,

( ii) Oil-firing is being substituted in
some of the Rehcating Furnaces
in the Steel Plant in order 10 make
more coke oOven gas available to
the Fertiliser Plant.

(iii) Procurement of spare parts for
repairs to the existing compressors
at the Coke Ovens Plant is being
expedited.

Steps are being taken to clean the
coke oven gas before ecnity into
the screw compressors in order to
improve the compressor perfor-
maoce.

(iv)

Standardisation of Electric Appliances

1220. SHRI B. K DASCHOWDHURY:
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(2) whether Shri Verman, the former
Director General, Indian Standards Insti:
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tution and now Hony. Adviser on Stand-
ardization to the Government, had urged
Government to take urgent aclion to ensure
safty of domestic electrical appliances by
legal implementation of the 1. 8. L
standards ; and

(b) if s0, the reaction of Government
thereto ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS ( SHRIFA,
AHMED) : (a) and (b) . Government have
not received any suggestion from Dr, Lal
C Verman regardiag the question of intro-
ducing quality cootrol on Domestic Electri-
cal Appliances. The question is, however.
under Government comsideration.

Employment to Manipuri Youth la Railways

1221, SHRI M. MEGHACHANDRA :
Will the Minister of RAILWAYS be pleased
to state :

(a) the number of Manipuri Youth so
far employed in the Railwiy Service ;

(b) whether the Railway authorities
have made arrangement for giving employ-

ment to the people of Manipur in the
Railway service ; and
(c) if not, the reasons for denyiog

employment opportunity to the people of
Manipur as such ?

THE MINISTER OF RAILWAYS
(SHRI NANDAY): (a) 1o (¢). Government
do not maintain slatistics of employees
State wise. According to the policy of
recruitment to mnon-gazetted staff, while
posts are not reserved for the local people
publicity for recruitment to noa-gazetied
posts (except stafl whose scale of pay rises
above Rs. 375 and which are filled on all-
India basis) is confined to the mewspapers
commonly read in the area concerned and
to the Employment Exchanges elc. situated
in the area of recruitment and is thus
designed to atiract mostly local persons.

Selting up of a Cement Manufacturing
Plant in Manipus

1222. SHRI M. MEGHACHANDRA ;
Will the Minister of INDVSTRIAL DEVE-
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LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state:

(a) whether the proposal for setting
up a Cement manufacturing Plant in Mani.
pur has been totally shelved ; and

(b) if not, at what stage the proposal
stands at present ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED) : (a) and (b). The results of
detailed investigations under taken by the
Manipur Government with the help of
Regional Research Laboratory, Jorhat for
setting up a small scale cement plant in
Manipur have not yet becn received from
the State Government,

Industrial Survey in Manipar

1223. SHR1 M. MEGHACHANDRA :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) whether techinical survey for fin-
ding out prospects for industrial projects
is being carried out in Manipur projects as
a part of carrying out the Fourth Five
Year Plan programme ;

(b) if so, the nature of the survey and
findings thereof; and

(c) if no survey has so far been made,
when the same is being taken up 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED) : (a) Yes.

(b) The scope of the survey is to
investigate the tachno-economic possibi-
lities for setting wup large and medium
industries in Manipur. Preliminary tech-
nical surveys for three projects-a paper
mill, a cement factory and a Khandsari sugar
mill-have so far been carried out.

(¢) Does not arise.
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New Industries in Delhi

1224. SHRI HARDAYAL DEVGUN :
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) the number and nature of new
industries started by Governm:nt in the
Union Territory of Dclhi, ths capital in-
vested in each, the labour employed in each
during the last three years and the dates
of their inception:

(b) the number and natare of new
industrics propesed to be set up in the
private and public sector in the near fu-
ture with amounts to be invested in cach;

(c) the dates by which these industries
are likely to be started and the places
where they will be located; and

(d) the reasons for delay in this matter.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) to (d) . No new large and
medium industries have been set up by the
Government during the last three years
in Dethi Territory ; there are also mo such
proposals with the Government for the
Fourth Plan period. It is not possible to in«
dicate the new industries that may be set
upin the Union Territory of Delhi in the
private sector in the near future, as the
estublishment of such industries and their
location depend on the initiative and choice
of private entrepreneurs.

Detention of Amritsar-Bound Panjab
Mail at Luckoow and Loot by
Military Personnel

1225, SHRI N. R, LASKAR :
SHRI MAYAVAN :
SHRI SAMINATHAN :
SHRI DHANDAPANI :
SHRI CHENGALRAYA NAIDU :
SHRI NARAYANAN :
SHRI GADILINGANA GOWD :

Will the Minister of RAILWAYS be
pleased to state ;

(8) whether it isa fact that the Amrils
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sar bound Punjab Mail was detained in
Lucknow on the 11th January, 1970 for a
few h8urs by the military personnel who had
compelled the engine driver to move the
traio ;

(b) whether it is also a fact that the
Howrab-bound Janta Express was made
0 run in the night during which many
military personnel had also looted a few
stalls and damaged some Railway property;

(c) whether any enquiry has been held
into both the incidents ;

(d) if so, the result of the enquiry ;
and

(e) whether any action has been taken
against those held responsible ?

THE MINISTER OF RAILWAYS
(SHRI NANDA): (a) No. 5 Up Punjab Mail
wais detained by the Station Master at
Lucknow for about 18 minutes beyond the
scheduled stoppage on the night of 11/12-
1-1970 at the request of Section Officer,
G. R, P.fLucknow for conducting investi-
gations.

(b) No.
(¢) No.
{(d) and (e) . Do not arise.

Development of Small Enterprises on
statatory basis

1226, SHRI N. R. LASKAR :
SHRI MAYAVAN :
SHRI SAMINATHAN :
SHRI DHANDAPANI *
SHRI CHENGALRAYA NAIDU :
SHRI NARAYANAN :
SHRI C. C. DESAI :
SHRI D. N. DEB :
SHRI PILOO MODY :
SHRI J. MOHAMED IMAM :
SHRIMATI SHARDA MUKERIEE :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
slate

(a) whether it is a fact that a Govern.
ment delegation which wept {o Japan some
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time back to study the organisation of
small scale industries has recopmended
development of small enterprises on a
statutory basis :

(b) if so, the reaction of Government
thereto;

(c) what are the other recommendations
made by the delegation ; and

(d) which of those recommendations
have been accepted by Government ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS ( SHRI F.A,
" AHMED ) : (a) Yes, Sir.

(b) The matter is under examination
by the Govt.

(c) The other recommendalions relate
to widening of the small scale industries
programme to include small service units
and small commercial units, strengthening
of SSIDO, development of ancillary indus-
tries, setting up of trade cenires, develop-
ment of exports of the small scale scctor,
and purchase of technical know-how from
abroad for the benefit of this sector.

(d) All the recommendations are under
examination by Gowt,

Loss due to delay in Commissioning
of Bokaro Stecl Plant

1227, SHRI1 N. R. LASKAR :
SHR1 DHANDAPANI :
SHRT NARAYANAN :
SHRT R, K. BIRLA:
SHRI B. K. DASCHOWDHURY :
SHRI SAMINATHAN :
SHRI CHENGALRAYA NAIDU :
SHRI D, N- PATODIA :
SHRI MAYAVAN :

Will the Minister of STEEL AND HEA-
VY ENGINEERING be pleased to state :

(a) whether it is a fact that his Minis-
try has estimated a loss of Rs. 122 crores
on account of the two year delay in the
commissioning of the Bokaro Siteel Plant;

(b) if 30, whether the commissiuning of
- the plant has been postponed thrice so far
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resulting in an escalation in the cost by
Rs, 165 crores;

(c) whether the main ceuse was the
delay in procurement of supplies from the
Heavy Engineering Corporation and Mining
and Allied Machinery Corporation;

(d) whether experts on  steel have
doubls about the profitability of this Plant
which will have 5.5 million tonne capacity;
and

(e) if so, the reaction of Government
thereto 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY EN-
GINEERING (SHRI K,C. PANT) : (a) and
(b) . The figure of Rs. 12Z crores, was
mentioned in answer to the Unstarred
Question No. 3132 (Lok Sabha) on the 12th
August, 1969, ani referred to the estimated
value of the stcel which would have been
procduced by Bokaro steel plant in the first
fiftecn months aller being commissioned.
The de'ay in commissioning has now been
assessed at 24 months. The value of pro-
duction during the period will, therefore,
increase correspondingly.  However, this
figure of the value of production foregone
does not represcnt loss incurred on account
of the delay as it dees not take into account
the cost of production. The actual loss
on account of the delay in commissioning
of the plant calculated on the basis of
administrative and other over-heads is
estimated at Rs. 25 lakhs per month,

(¢) No, Sir. There are a number of
factors which in combination, have led to
the deferment of the commissioning sche-
du'e. The delay in supplies of equipment
from HEC and MAMC is only one of such
factors: for more serious has becn the
failurc of indigenous manufacture of re-
fractories to fulfil their contractual obli-
gations.

(d) and (e) . No, Sir. It is expecied that
the plant will be cconomically viable at  the
propuction stage of 4 million tomnes of
ingot stcel per year, No estimates of Pro-
fitability at 5.5 million stage have been
made as thz expansion of the plant only
up to the 4 million tonne stage has, at
preseni been approved by Government.
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laternational Conference on Prohi-
bition held in New Deihi

1228, SHRI N. R, LASKAR :
SHRI MAYAVAN :
SHRISAMINATHAN :
SHR1 DHANDAPANI :
SHRI CHENGALRAYA NAIDU :
SHRT RAGHUVIRSINGH SHASTRI:
SHRI NARAYANAN :
SHRI B. K. DASCHOWDHURY :

Will the Minister of LAW AND SOCIAL
WELFARE be pleased to state :

(a) whether it is a fact that an Intern-
tional Conference on  Prohibition was held
in New Delhi from the 25th to 30th
January, 1970,

(b) if so, how many countries parti-
cipated in the Conference,

(c) what were the subjects discussed; -

and

(d) the decisions arrived at ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE DEP-
ARTMENT OF SOCIAL WELFARE (DR,
(SHRIMATI) PHULRENU GUHA): (a)
Yes, Sir.

(b) Seven including Tndia.

(c) and (d) . A statement including the
subjects discussed and the Resolutions
passed at the Conference is laid on the
table of the House, [Placed in Library. See
No. LT-2676/70]

Meeting of Small Scale Industries
Board at Gauhati

1229, SHRI MAYAVAN :
SHKI N. R, LASKAR :
SHRI SAMINATHAN :
SHRI DHANDAPANI :
SHRI CHENGALRAYA NAIDU :
SHRI NARAYANAN :

Will the Minister of INDUSTRIAL DE-
VELOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state .

{a) whether it is a fact that a meeting
of the Small Scale Industries Board was
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held on the 2¢th and 2Ist January, 1970
at Gauhati;

.
(b) whether the State Chief Ministers
and Ministers also attended the meeting;

(c) if so, the subjects discussed therein;
and

(d) the d:cisions arrived at ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A,
AHMED) (a) Yes, Sir.

(b) A list of those who attended the
meeting is laid on the table of the House.
[Placed in Library See No, LT-2671/70].

(c) and (d) . The subjects discussed and
conclusions arrived at the meeling of the
Board are given below :

(i) A reasonable percentage of indi-
genous raw materials which are
in short supply should be reserved
for Small Scale Industries at fair
prices either through the State
Small Industries Corporation or
other controlled channels;

( ii) Where non-availability of item to
be imported by actual users in the
small scale sector from a tied
currency area is clearly established
the cooversion of licences from one
currency to another should be
permitted witbout curtailment in
the ‘face value' of such licences;

(iii) The import entitlement of small
scale industries should be based
on the requirement of the units.
A quick survey of imported items
which are generally in short supply
should be carried out to assess the
requirement of small scale units;

(iv) The Standiog Committec on Credit
Facilities should examine in detail
the question of setling up a sep-
arate institution for meeting the
equity capital and long term loan
requirements of the small scale’
sector ;

(v) The future development of small
scale industries in genmeral, and
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ancillary industries in particular”
should be put on statutory basis;
and

(vi) A Standing Committee on Moderni-
sation of the small scale sector
should be set up to evolve a
phased programme for progressive
modernisation so as to bring the
benefits of science and technology
to the small scale units,

Pay Increase to stafl of Heavy
Electricals, Bhopal

1230. SHRI R. R, SINGH DEO :

SHRI RAMACHANDRA VEERPPA :

SHRI Y. A. PRASAD :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether it is a fact that the staff
of the Heavy Blectricals Ltd., Bhopal will
get an increase in pay ranging from Rs.
22,50 to Rs. 45 per month with effect from
October, 1969.

(b) whether this increase will have
effect on other undertakings; and

(c) if so, what would be the additional
burden on other undertakings 7

THB MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) Yes, Sir. The increase ranges
between Rs. 22.50 to Rs. 44 per month
subject to a celling of Rs. 185 as the mini-
mum consolidated wage for the lowest
catogory of regular employecs.

(b) and (c) . The effect on other under-
takings will vary from undertaking to under-
taking and, as such, the burden on other
undertakings cannot be stated.

Hassan-Mangalore Raiway line

1231, SHRI R. R. SINGH DEO :
SHRI H. AJIMAL KHAN :
SHRI C. C. DESAI :
SHRI PILOO MODY :
SHRI N, SHIVAPPA :

Will the Minister of RAILWAYS be
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pleased to state :

(a) what was the target date for the
completion of the Hassan Mangalore Rail-
way lioe ;

(b) what was original estimated ex-
penditure ;

(¢) whether the completion of the pro-
tect has been inordinately delayed ; and

(d) if s0, the reasons therefor 7

THE MINISTER OF RAILWAYS
(SHRI NANDA): (a) The Hassan-Mangalore
main rail link is scheduled to be completed
simultancously with the completion of the
Panambur Port project,

(b) The total cost of the Hassan-Man-
galore Railway Project (inclusive of Manga-
lore Panambur line) was estimated to be
about Rs, 23.72 crores,

(¢) No.

(d) Does not arise.

X-Ray Machines In Railway Hospitals
at Semastipur and Garhara (Barauni)

1232. SHRI BHOGENDRA JHA : Will
the Minister of BAILWAYS be pleased
1o state 1

(a) whether it is a fact that the X-Ray
machines are out of order at the Samas-
tipur and Garhara (Barauni) Railway Hos-
pitals since long ; and

(b) if so, causes of delay in repairing
the same and arrangements made for gett-
iog the needy Railway workers Xerayed ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) and (b) . The X-ray
plant at Garhara is in working order. The
mobile and static X-ray Machines at the
Samastipur Hospital have been out of order
since 12-9-1969 and 23-10-1969 respectively.
The mobile plant is expected to start fun.
ctioning in the first week of March,
1970. The static plaot is beyond economic
repair and procurement action to replace
the same is in progress, Patiemis at the
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Samastipur Hospital required to be X-rayed
are escorted to the Garhara and Sonepore
Hospitals in the meanwhile.

Labour trouble in Bokaro Steel Plant

1233. SHRI BHOGENDRA JHA : Will
the Minister of STEEL AND HEAVY EN-
GINEERING be pleased to state :

(a) whether it is a fact that there was
firing and lathi-charge upon the construct-
ion workers of the Bokaro Stecl Project on
and after the 29th October, 1969, and large
scale arrests were made ;

(b) if so, the causes thereof and the
reaction of the management thereto ;

(c) whether there was talk between the
officials of the Hindustan Steel Company
Ltd, and the representatives of the Bokaro
Ispat Kamgar Unpion in the presence of
some Members of Parliament and represen-
tatives of contractors and it was decided
that all the discharged workers would be
taken back ; and

(d) if so, the practical result thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY EN-
GINEERING (SHRI K, C. PANT) : (a)
and (b) . A private contractor had
retrenched one category of workers, i. e. bare
benders. This resulted in violent demonstra-
tions in front of their office by the retren-
ched workers alongwith some outsiders,
who armed with bows and arrows and lat-
his, threatened the loyal workers from join-
ing their duties from the 26th October,
1969, oowards. This culminated in serious
trouble as a result of which the Police had
to resort to lathi-charge and firing on 29th
October,1969, to control the violent demon-
strators, After the arrest of some of the
workers, who had created trouble, the sit-
uation started improving from Ist November,
1969 onwards. The situation there after has
been normal and peaceful.

(c) and (d). During the last wisit of
the Consultative Commitiee of the Parlia-
ment to Bokaro, one of the Members of
Parliament had discussed with the officials
of Bokaro Stecl Ltd. and Hindustan Steel-
works Construction Ltd., the question of
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absorption of discharged workern by certain
contractors, The concerned contractors were
accordihgly advised to consider the possi-
bility of absorbing 1he discharged workers.
However, due to continued absence of some
of the discharged workers, the contractors
had to employ a fresh batch of workers
to replace them, so that the tempo of work
could be maintained. The contractors are
finding it difficult now to re-employ the
discharged workers by retrenching these
new workers. Mutual agreement has, how-
ever, been reached between the contractor,
Messrs. Uttam Sing Duggal & Co., and the
Bokaro Ispat Kamgar Union, for paymen!
of ex-gratia compensation to the discharged
workers. In the case of Messrs Bhagat Con-
struction Co., agreement has been reached

‘with the Union and the contractor, as a

result of which some workers have already
been re-employeéd.
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Issoe of foreigo exchange to National
Small Industrics Corporation Ltd.

1236. SHRI P. VISWAMBHARAN :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) the amount of foreign exchange iss-
ued to the National Small Industries Corpo-
ration Ltd., during the years 1967-68,
196849 and 1969-70 and its perccolage (o
the tctal foreign exchange issued during tho-
se years ; and

(b) whether the foreign exchange issued
to the National Small Industries Corporat-
ion was adequate enough to meet the reg-
uirements of that Corporation ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF, A.
AHMED) : (a) NSIC operates on foreign
credils made available by the Govt, of India
for supply of imported machinery to the
small scale scctor on hire-purchase basis.
The credits allocated to the NSIC during
1969.70 are given below :-

196768 1968-69 1969-70
Rs, 37.5 lakhs Rs. 120.20 lakhs Rs. 147.70
lakhs

These credits are utilised over a period of
time and it is, therefore, difficult to compute
their percentage to the total foreign exch-
ange in any year.,

(b) Considering the number of applica-
tions received by the NSIC for import of
machinery, it is felt that NSIC can absorb
a larger quantum of credits than vnhnl hns
been allotted.
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Demand for l"l"!td Platform at Kotikulam
Cannanore District (Kerala)

1238, SHRI C. K, CHAKRAPANI :
SHRI E. K. NAYANAR :
SHRI A. K. GOPALAN :
SHRI P. GOPALAN :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that there is no
raised Ra‘lway platform at Kotikulam, Car
poanore District, in Kerala ;
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(b) whether Government have received
any memorandum requesting to convert the
Rail level platform into raised platform ;
and

(c) if so, the steps taken by Govern-
ment on the memorandum ?

THE MINISTER OF RAILWAYS
(SHR1 NANDA) : (a) Yes.

(b) Yes.

(c) Raised platforms at stations are pro-
vided ona programmed basis as approved
by the Railway Users® Amenities Committee
who decide the priority for such works tak-
ing into account the comparative needs of
other stations. The request for raised plat-
form at Kotikulam will be put up to the
Railway Users' Amepities Committee and
if approved by them, the work will be in-
cluded in future Works Programme as and
when funds can be made available.

Separate Flectorate for Scheduled Custes
and Scheduled Tribes

1239. SHRI C K. CHAKRAPANI :
SHRIMATI SUSEELA
GOPALAN :
SHRI K. RAMANI :
SHRI MUHAMMAD SHERIFF :
SHRI BHAGABAN DAS :

Will the Minister of LAW AND SOC-
IAL WELFARE be pleased to state :

(a) whether it is a fact that Government
are considering any separate electorate for
the Scheduled Castes and Scheduled Tribes ;

(b) il so, the details thereof ; and
(¢) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WELFARE
(SHRI M. YUNUS SALEEM) : (a) No, Sir.

(b) Does not arise.

(c) The Government do not feel the
necessity of making any special provisions
for Scheduled Castes and Scheduled Tribes
in this regard,

MARCH 3, 1970

Written Answers 80

Memorandum to General Manager by Guards
Council, Northeast Frontier Railway Zone

1240, SHRI DHIRESWAR KALITA :
Will the Minister of RAILWAYS be pleas-
ed to state :

(a) whether it is a fact that on the 12th
Januvary, 1970 a delegation of Guards Co-
uncil, Northeast Frontier Railway Zone met
the General Manager and submitted a
memorandum ;

(b) if so, what are the salient [features
of that memorandum ; and

(c) what steps have been taken to mitis
gate the grievances of the Guards of the
Northeast Frontier Railway Zone ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) Yes, Sir.

-
(b) The salient features of the Memo-
randum are :

(i) Running Allowance on working sh-
ort branch sections of goods Trains.

(ii) Upgrading of Parcel Trains.

(iii) Alleged deteriorating condition of
running rooms,

(iv) Demand for payment of arrears of
Guards in respect of over-time, mi-
leage allowance etc.

(v) Manning of Mail/Express Trains by
‘A’ Grade Guards.

(vi) Upgrading of Guards of 20IUP/202
DN passenger trains running bet-
ween Silchar and Gauhati,

(vii) Provision of brakesmen of passenger
trains.

(c) The Railway Administration are
having the demands examined on their
merits and sppropriate acticn will be taken
B may be necesspry.
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Suspension of a T, T. I. for demonstration
before Divisional Superintendent, Eastern
Railway, Asansol

1241. SHRI B. K. MODAK :
SHRI GANESH GHOSH :
SHRI MOHAMMAD ISMAIL :
SHRT BHAGABAN DAS :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether a Travelling Ticket Inspec.
tor, Asansol was suspended on the charge
of leading a demonstration before the Divi-
sional Superintcndent, Eastern Railway,
Asansol in July, 1967;

(b) whether disciplinary proccedings
have been completed so far ;

(c) whether it is the directive of the
Railway Board to complete the proceedings
agaiust any employees within two months;
and

(d) if so, the reasons for the delay in

not completing the proceedings against the
said Travelling Ticket Tnspector ?

THE MINISTER OF RAILWAYS
(SHRT NANDA) : (a) Yes.

(b) No.
(c) No.

(d) Information is beirg collected and
will be laid on the table of the Sabha.

Waiting rooms for Upper class pacsenpers
at Kotikulam Railway Station
(Cannanore Distt )

1242, SHRI E K. NAYANAR :

SHRIMTI SUSEELA GOPALAN :

SHRI A. K. GOPALAN :
SHRI P. GOPALAN :

Will the Minister of RAILWAYS be
pleased to statc :

(a) whether it is a fact that there is ro
Waiting Room for the uppar class pas:en-
gers at Kolikulam Railway station, Cannan-
ore District, in Kerala ;
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(b) if so, whether Government wil
consider to comstruct an upper class pass-
engers*dwaiting room at Kotikulam Railway
station : and

(c) if so, when the work is likely to be
started ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) Yes.

(b) No. Tke provision of an upper class
waiting room at this station is not justified
at present as the average upper class traffic
dealt with is meagre.

(c) Does not arise.

Protest by Mysore Govermment regarding
increase in Steel prices

1243. SHRI E. K. NAYANAR :
SHRI K. RAMANI :
SHRI MOHAMMAD ISMAIL :
SHRI P. RAMAMURTI :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
slate =

(a) whether it is a fact that the Govern-
ment of Mysore had protested against the
increase in steel prices by the Government
of India ; and

(b) if so, the nature of protest and the
reaction of Government thereto 7?7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT):

(a) No, Sir.

(b) Does not arise.

Appointment of Muster Roll Employees
In Bokaro Steel Plant

1244. SHRI B K. MODAK :
SHRI GANESH GHOSH :
SHRI MOHAMMAD ISMAIL :
SHRI BHAGABAN DAS :

Will the Minister of STEEL AND HEAVY
ENGINEF RING be pleased to «tatc @

(a) whether Government have appointed
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some Muster Roll employees in the Bokaro
Steel Plant ;

(b) if so, the tolal number of such
employe:s;
{¢) whether Government have prescribed

certain - working  conditions  for  these
employees;

(d) il g0, the delails thereof ; and
(¢) il not, the rcasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) : (a)
and (b). Th: Hindus'an Steel Woiks Con-
st ustion Limited have emp'oyed about
1,'00 Mu.ter Roll Emp'oyees for constru-
ction work in the Bol aro Steel Piant.

(e) No, 8ir. Thase employees are gover-
ned by various lab-ur laws appl ¢ ble to
construction workers such as the Minimumn
Wages Act and the Factory Act.

(d) and (¢). Do not arise.

Evieted Adivas's in  Heavy Engincer-
ing Corporation, Ranchi

1245, SHRI B. K, MODAK :
SHRI GANESH GHOSH :
SHRI MOHAMMAD ISMAIL :
SHRI BHAGABAN DAS :

Will the Minister of STEFL AND
HEAVY ENGINEERING be pleased to
slale @

(a) whether Government have assu ed
the evicted adiva-is that they would be
absorbed in the Heavy Ergineeiing Corpor-
ation, Ranchi ;

(b) the
evicted ;

tolal number of adivasis so

(c) the total number of thase evic'el
adivasis appointed in permanent posts,
muster rolls cic,;

(d) th* total numbzr of applications
of the eviclcq adivasis which are sull pend-
ing ; and
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(e) the steps Government propose to
take to absorb all the evicted adivasis on
permanent posts 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) : (a)
No  such assurance has been  given.
Heavy Engincering Corporation do, however,
endcavour (o provide employment to one
or two persons from each of the displaced
familes ;

(b) The total number of fam'ies displaced
on account of acquisition of land for the
company’s township and plants is 1147. Of
these, 832 families are Adivasis,

(c) So far, 1213 evicled persons have
hecn appointed in the company on regular
basis and 1480 en the muster roll, Of these
710 regular woikers and 1070 muster roll
workers are Adivasis |

(d) The company docs not invile app-
lications for filling these posts. It maintains
a register of familics and issucs offers  of
appointment afler selecling persons frem
this register;

(¢) More displaced persons will be
gradually appointed in the company as and
when vacancies arise, As 1epards perma-
rent  absorption of muster Joll workers,
the company's policy is that unskilled cmp-
loyees on muster roll should be appointed
on regular basis aficr completion of three
years' service and skilled workers on musler
roll should be appoinied on regular basis
afier comp'etion of one year’s scrvice.

Import of C.mponents for manufact r'ag Cars

1246 SHRI B K. MODAK :
SHRI MOHAMMAD ISMAIL :
SHRI JYOTIRMOY BASU :

Will the Minister of INDUSTRIAL
DEVFLOPMENT, INTERNAL TRADE
AND COMPANY ATFAIRS be pleased to
state :

{a) the share of impcried comernents
(in par cent) in the tolal componenis for
ngoulagiuring passenger gars. loriss angd
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trucks, separalely, by cach of the car
manufacturing units, year-wise from 1965-
66 to 1968-69 ;

(b) the share of imported raw materials
in the total raw materials needed for manu-
facturing passenger cars, lorrics and trucks,
separately, by cach of the car manafactur-
Ing units, year-wisc from 1965:6 to 1968-
69 ;

(¢) when India is cxpected (0 achicve
sell-sufficiency in the manufacture of cars
by eliminating import of components and
raw materials ;

(d) which components and raw materi-
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als are at the moment imported ; and

(e)swhich components and raw materi-
als are produced indigenously ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A,
AHMED) : a) There are three firms in
the Coun'ry manafacturing cars. Each of
these firms is also manufacturing commer-
cial vehizles trucks and buses, The share of
imported components in percentage of the
tota! va'uz of the vechicle in respect of each
product and in respect of each firm is
approxi nately as under :-

Pussengers cars

1965 66
M/s. Hindustan Motors Lid. 92%
{Ambassador)
M/s. Premicr Automobiles 88%
Ltd. (Fiat)
M/s. Stardard Motor F'ro- 82.83%

ducts of (T) Lid., (Standard

Heralad)
Commercial Vechicles (Buses & Trucks)
1965-66
M/s. Hindustan Motors Ltd.
Truck Chassis 869,
Bus Chassis 629

M/s. Premier Automobile Ltd.

Truck Chassis 93.18%
Bus Chassis 93.47%
M/s. Standard Motor Trucks 82%

Products of India Lid.
(One Ton)

1966-67 1967-68 1968-69
95%, 97.5% 98.5%,
97.54% 98.25%  99.06%
§8.85% 89 8%, 93,539
1966-67 1967-68 1968 69
B4%, 847/ 86%
B4

94.09% 97.11%  98,01%
94.09%,

849 85967  85.96%

(b) On an average, for production of
cars, about Rs. 1000 to Rs. 2,000 worth of
raw materials in the form of steel and other
consumable articles are, at present, required
More than 93 of this is imported Similarly,
in the case of trucks and buses, Rs 250}
to Rs. 2,300 worth of raw materials are rog-
uired per vehicle and in this case also about
9)% of the raw materials are imporied.
The position in the pievious years was more
or less the same.

(¢) Self-sufficiency in the matter of com-
ponents of cars may be achieved during the
next two or three years. However, so far as
raw materials are concerned, the extent to
which imported raw materials can be
eliminated will depend upon the ability of
the indigenous stcel mills to meet the reg-
virements of the automobile industry for
various categories of steel,

(d) and (e). 'n the case of cars, all the
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tbree manufacturers have achieved a high
degree of indigenous content and the come-

ponents  still being  impaizd  are seme
hardware items, a few ball and rolicr
bearings and some other misce!lanzous

items. However, in the case of Stardard
cars, some more ilems such s cam  shaft
in semi-finished condition, and rear axle
are also being imported. In the case of
trucks, Messrs. Pieatier Automobilzs, who
have achived the highest indizenaas conient,
import hardwarc itcms, a few ball and
roller bearings and some oth:r miscellane-
ous items, Hindustan Molors have et to
indigenise many componen's for their trucks
and buses like gears, ecogin: components,
etc. In the case of trucks manufactured by
Standard Motors, some of the imported
items are certain types of springs, nuts and
bolts, fasteners, ignition and starter swiich
and com shafts.

Practically all thc apcillary items and
major assemblies (and components thereol)
such as, engine, gear box, chassiz, bodies
are being manufactared locally,

As regards raw materials, bulk of the
requirements is steel,The production of some
categories of tool and alloy stzel has been
established, But at present what is being
produced can meet only a fraction of the
total requirement of the automabilz indu:try.

Existence of Evils of Begar, Furced
Labour and Mortgaging of Children

1248. SHRI MADHU LIMAYE : Will
the Minister of LAW AND SOCIAL WEL-
FARE be pleased to state :

(a) whether ths odius custom of
Begar, forced labour and mortgaging of
children for loans and consideration still
continues ;

(b) whather an incideat of such mort-
gage took place in the Goalpara District of
Assam, as reported in the Statesman dated
the 21st January, 1970,

(c) whether incidence of human sacri-
fice, espzcially of children are also taking
place ; and
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(d) the steps which Government propose
to take for routing out these evils 7

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE
DEPARTHENT ©OF SOCIAL  WEL-
FARE (DR, ( SHRIMATI) PHULRENU
GUHA) : (a) Under article 23 of the
Constituiion, traffic in  human beings
and begur and other forms of forced labour
are proiabited and any contravention of
this provision is an offence punishable in
accordance with the Law. IHowever, the
system of bonded labour is prevalent in
some States.

(b) The State Government have been add-
reiscd in the matter. Their reply is awaited.

(¢) A complaint of human sacrifice in
Andhra  Pradesh came to Government's
notice lust year. On investigation, it was,
however, found to be baseless,

(d) The State Goveroments are fully
siized of the problem and they have taken
various executive and legislative measures
to combat this evil. A statement showiog
these various measures was placed on the
table of the House on 22-7-1969 in answer
to Starre ] Question No. 40, Various welfare
programmes for the social. educational and
ezonomic uplift of the affected people are
in progr:ss and these are being further
expande | under the Fourth Plan.

Supply of Steel Sheets to M{'s. Hind
Galvanisiog and Eogineering Co.
/ (P) Ltd.

_}/49. SHRI GEORGE FERNANDES :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to refer
to the reply given to Unstarred Question
No. 1314 on the 25th November, 1969
regarding the supply of steel sheets to M/s,
Hind Galvanising and Engineering Company
{P) Ltd , and state :

(a) whether Government have sinecs
collccted all the requisite information from
M/s. Hind Galvanising and Engineering
Company (P) Ltd;

(b) if so, the details thercof ; and
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(c) if mot, the rcasons why Government
are not taking stern action against the firm
for not furnisking the neccssary information/
dozumeznts forthwith ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY ATFFAIRS (SHRI F. A,
AHMED) : (a) to (c). The firm has furni-
shed the necessary information. The same
is being checked up with earlier records and
as soon as it is ready it will be laid on the
Table of the House.

Supp'y of defective Steel Sheets

MSE!RI GEORGE FERNANDES :
Will  the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
refer to the reply given to Unstarred Que-
stion No. 391 on the 18th November, 1969
regarding the supply of defective steel
sheets and slate :

(a) whether Government have ascertain-
ed that defective steel sheets and shect
cutlings are being sold only to actual and
genuine users by the various stockyards of
the Hindustan Steel Lid.;

(b) whether Goverament propose fio
take suitable steps to keep strict check
on the sale of defective steel sheets and
steel cullings so that even the actual and
genuine users do not resell the said materi®
als in the market at exorbilant price instead
of consuming the same themselves ; and

(c) if not, the reasons therefo ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) : (a)
Hindustan Steel Limited have been advised
to sell their arisings of defec ive shects and
sheet cuttings to actual users on the basis
of the recommendations of the State Dire-
ctors of Industries.

(b) and (c). It is for th: Siate Directors
of Industries to ensure that the defective
materials are not re-sold by the actual
users., This can be done by checking the
actual production of these users with the
quantities of defctives received by them.
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Industrial Proposals from State
Governments

[ ]

1251, SHRI K. P. SINGH DEO : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether some State Governments
have forwarded to the Central Government
certain industrial proposals for the States ;

(b) if so, the names of the States and
the nature of Industrial proposals forwarded
by them to the Central Government ;

(c) whether any decision has been taken
by Government in regard to these proposals
and, if so, the details thereof ; and

(d) if pot, the reasons for the delay 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHR1 F. A,
AHMED): (a) to (d}. At the time of
formulation of Apnual Pluns snd  Five
Year Plaos, all the S:iate Govwts, submit
proposals about the industrial and Miperal
schemes to be included in the State Sector
during the Plans. These proposals are
discussed by the Working Groups formed
in the Plaoning Commission at ths time of
formulation of the Annual Plans as well
as the Five Year Plaos aod decisions are
taken in respect of their inclusion in the
Pians,

Such proposals from the State Govts. in
respect of Fourth Five Year Plan were
considered by the Working Groups whose
recommendations were further considered
by the Planniog Commission and the Stite
wise outlay as indicated oo pages 65 to 74
of the Draft Fourth Five Ycar Pian Report
was approved. A provision of Rs, 15427
crores has becn made for Large & Medium
Industries and Rs. 22.09 crores for Mincrals
in the Siate Sector during the Fourth Plan;
a provision of Rs, 329 crores has been
made for Large & Mz2dium Industrics and
Rs. 0.24 crores for Minerals for Union
Tegritories,

The projects in the Central Szctor to be
set up during the Fourth Five Year Plan



91 Written Answers
and the investments proposed to be made
oo tham are given on pages 253-260 of ths
Draft Fourth Five Year Plan Report.
L]
Manhandling of Assistant Station
Master, Bandel Junction

1252, SHRI K,P. SINGIL DEO. Will the
Minister of RAILWAYS bz p'eascd to state:

(a) wheilier it is a fact that on the
night of the 14th January, 1970, passengers
ransacked the office of the Assistant Station
Master, Handel Juaction, Eastzrn Railway,
manhandled  him, damaged the Railway-
property and set fire to the records

(b) if so, the loss suffered by Government
as a result thercof ;

(<) ﬁhether Government  have made
inquiry into the incident ; and

(d) if so, the result thereof and the
action taken by Governmenot in the matter 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) Yes.

(b) Rs. 200/-(Approx.)

() and (d). Government Railway
Police/Bandel have registered a case which
is under investigation, 16 persons have been
arrested in the case so far,

Law Minisler’s reported Stalcment
Regarding Election Commission being
a partof Law Ministry

1253. SHRIMN. K. SANGHI :
SHRIMATI SHARDA
MUKHERIJEE :

Will th: Minister of LAW AND SOCIAL
WELFARE be pleased (o state :

(a) whether it is a fact that he made a
statment during his recent visit to Kerala
that the Elcction Commission was a part of
the Law Ministry, and
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(b) il so,Government's reaction thereto ?

THE MINISTER OF LAW AND
SOCIAL WELFARE (SHRI GOVYINDA
MENON]) : (a) It is not a fact that I made
a statement as feferred in this part of the
question, What [ said was that the Election
Comnmission  office  was  administratively
attached to the Ministry of Law, which is
a fact,

(b) Docs not arise.
ProZuction in Durgapur Steel Plant

1254, SHRIMATI ILA PALCHOU.
DHURI : Will the Minister of STEEL AND
HEAVY ENGINHERING be pleased to
state :

(a) whether it is a fact that production
in all the Units of the Durgapur Steel Plant
has gone down for below the rated capacity
of the Plant;

(b) if so, since when has the production
declined;

(c) the cause nd extent of the decline
in production; and

(d) the steps taken to bring it to the
pormal level ?

THE MINISTER OF STATE 1IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K.C, PANT) : (a)
Yes, Sir,

(b) Decline in steel production started
in 1966-67,

(c) The main reasons of decline in
production are:--

Industrial unrest; low labour productis
vity, poor equipment condition due to non-
availability of some critical spares ectc.

Production during the last five years
was as follows:

Year 1965-65 196567 1967-658 1968 69 1969-70
[Production in M.T.) 1.0 0.75 0.74 082 0.83
(estimated)
(d) Various steps  are being  Plant,. Introduction of group incentive
takeo to improve the production of the scheme is in process. Substantial quantities
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of spares have been ordered in India and
abroad and are flowing in. Bipartite and
tripartite discussions are held with recog-
nised union in consultation with State
Government machinery for improving
industrial relations, A exienalive manage-
ment development programme has been
initiated. The programme for undertaking
and completing capital repairs to major
equipment within a per.od of three years
has been prepared.

Expenditure on Railway Yard near Jogigopa
Inland Water Transport Terminal
in Assam

1255. SHRI SATYA NARAYAN
SINGH :
SHRI JYOTIRMOY BASU :
SHRI BHAGABAN DAS :

Will the Minister of
pleased to state :

RAILWAYS be

(a) the amount spent till date, since
1967, for the Railway yard nearcst to the
Jogigopa Inland Water Transport terminal
in Assam;

ib) the details of the capacity created
to handle goods wagons;

(c) the number of wagons
handled monthwise during 1967,
1969;

actually
1968 and

(d) whether it has been given out to
an outside contractor;

(¢) whether the Central Inland Water
Transport Corporation also maintains a
flect there;

(f)y if the replies to parts (d) and (e)
above be in affirmative, the particular
reason as to why the contract has been
given to an outside contractor;

(g) whether it is a fact that the local
people demanded a Halt Station at Jogigopa
in Assam; and

(h) il so, what action, jf any, has bcen
taken in the mattep 7 o
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THE MINISTER OF RAILWAYS (SHRI
MANDA) : (a) The amount spent since
1967 till date for construction and mainte-
nance of Jogizhopa Ghat siding and Spur
for facilitating rail river transhipment of
through traffic is Rs. 2,10,647/-.

(b) The capacity created to handle
goods traffic at the siding is 30 B. G.
wagons per day.

(c) The number of B. G, wagons ia
terms of feur whec'ers handlcd monthwise
during 1967 is January 201, February 263,
March 270, April i50, May 16 and from
June to December, 1967 Nil Total 850;
and during 1968 and 1969 Nil,

(d) The handling of wagons from rail
to steamcr and vice versa at Jogighopa Ghat
is being donc by Rivers Steam Navigation
Company/Central Inland Water Transport
Corpdration.

(e) The Central Inland Water Transport
Corporation have tep flats and onc stcamer
at Jogighopa.

(f) Handling of rail to river tranship-
ment traffic is done by Rivers Steam
Navigation/Central Inland Watcr Transport
Corporation which is a Government contro-
lled company as per usual arramgement,

(g) There is no such dcmand, as
Jogighopa Railway Station is already open
for hooking of al! descriptions of goods
and coaching traffic including passenger in
local and through bocking.

(hy Docs not arise.
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Muster Roll Employecs ln Bokare
Stecl Plant

1258. SHRI GANESH GHOSE :

SHRI BHAGABAN DAS :

SHRT MOHAMMAD ISMAIL :

SHRI JYOTIR*'OY BASU :

Will the Minisier of STEEL AND HE-
AVY ENGINEERING be picased to siate :

(a) whether some Muster Roll emplo-
yces in the Bokaro Swel Plant are working
agninst the sanctioned regular posts;

(b) il so, the number of woikers
working on such posts;

(€) whether Government are conside-
ring a propo-al to absorb them on these
posts

(d) if so, when the prepo-al is likely
to be implemented; and

(e) if mot, the reasons thz.efor ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEER'NG (SHRI K, C. PANT): (a)
and (b) . Yes, Sir. Besides 143 muster roll
emplo)y ¢es already absorbed against regular
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posts, there are 138 muster roll employees
under the Hindustan Steelworks Constru-
clion Lid. woiking against sanclioned posis
in regular establishment.

(cy and (d) . Hindustan Steelworks
Construction Ltd. is alrcady implementing
the scheme for absorption of these emplo-
yecs against regular vacancies subject to
their suitability.

(e) Does not arise.
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1259, st gww 977 woa@ : 347
WA Y g TaTy 41 B FOT

(%) =arag a9 & fF qEfae @y
i 1966, 1967, 1968, 1969 =mIT
1970 % wa as gI5-949F I-9r,
aar @ar w4 faaf &Y fraqt szam’ gg;

(w) wdr fraft =z es

Fard af

(7) =zu @weaeq ¥ fray safw frag-
are f53 a3 oYz frar aafmdl & faeg
gfuatn g7y 03

(a) = & frad  eagfwal ay
smarEet grar amfaz fear oqar st
feax ad Fod a¥ 5 i

(¥) Frad =wred o gag sqrorea)
# gfana a3 & ?

= q4t (s A=) ¢ (F) B (|).
gard mifssf w1 ¥R ofwadt & g2,
zHdl w9z gear & foa araay & foard
fast 2 FaFY @57 W AFITE —

a9 &t WA §e
1967 6 8 37
1968 12 20 45
1969 1 12 49
1970 awFIT IvEe TE 8 |
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(1) ¥ (%) . 7 guAT TEHH IIAA
agr

INA WA ¥ wr, ww qqn whal
%1 gEAg

1260, »ff gow ¥ ¥oa@ : 0
e gt g7 e #Y gur A f e

(%) 1967, 1968, 1969 =iz
1970 % o7 a% FAT-AIT IO FS
¥ gz, & aq1 =Hdr #F fradr weag’

gs;

(=) vt fraei) weard e 5t
T

(1) Frad zafeal Y frear fear
T WY TW e § fraa aufwal &
fang w¥ad s@rd 77 ;

(9) 3% & feay safwdl 1 #7001
aqf grar ydY zEvrr war agr faAd
aafwal 71 fgr a3 fzar mar ; st

(z) fFad am® mi A [Ty
i wfraq & 7

A |t (ot AR ¢ (%) o ().
qardt mfzat #tz @d of@d & qe,
AT W gear & A aroa} & fod
faslt 2, 393 deqr =9 9F1T & —

o T wa W@
1967 28 22 50
1968 17 13 54
1969 22 8 57
1970  aewrar Iuetey Tl &1

() & (%) : ag g1 T2H0A JOTH

e
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offen 392 § gz-mE, g A

' ol @ e

1261, =it gww & ¥BIT : AT
R WA g qarA & g E

(¥) offwm @7 #1967, 1968,
1969 w17 1970 ¥ W@ aF Ja9F-99%
qzmz, gaar aar  wEfaml & feadr

geam 3f;

(@) vt feadt mzamd s F0f
T

(7) zu weaey § oy agfes fres-
arx frd 17w Fred sgfewal & fasa
sfi@yr a3 13 ;

(w) 3% & feaa sufesal #1 =T
gl gzro arafag fear 7a1 w1 feaR
ad f53 73 ; W

(%) fFa¥ wm® @ awg ArEE
i wfqoila ®E?

R A (s ) (%) AT (W)
mard mfeal g W@y of@d & 9,
sddl st ger & fo et A foné
fueft 2 IA¥Y FoqT W THIC § i—

L gt a8

1967 10 1 28
1968 - 5 36
1969 14 4 24
1970 1 - 1
(15-2-70 a¥)
(m) & (). 3g &A1 &
F9Fe T
FIgER W )/ W 3feT an

arew &t faet 9ot saear
122, ot gow vy wowma ; ¥)



1] Written Answers
Yok ¥ g Wy ewa o gfen
aqr wreErw F faE-ga) marer ¥ art
# 16 frmeaz, 1969 & wareifen g
gear 4042 ¥ 30T F graed ¥ ag
A ¥ T ¢

(%) #11 w=ar #1 sfearka¥ 11 32

¥ F A7 wwrziae @A adad a3

- gfeT AYC s 9 fast-gHr suzear

| F A gfer § oqaarg Tmiea
waqa § #1§ ofzaq f5y 13 8

(7) #ar z=ra 9y adaq g
gfan aer sreerm 3 fret-qe) s
wWdly mysrdafy;

(m) afz g, aYag smist Fei 9
% T £Y af 4 ; w6

(9) af 4@, @ @ w1d ) e g
Ut § fad auwT & wa aw sar wrd-
gTEY 4Y & s w7 frare 2 ?

R |t (sl amm) o (7) o ah
(=) sfrzi)
() 2wy, 1970
(7) @ar7 ad 3za1)
Steps to eicourage Research in Industries

1263, SHRI MANIBHAT J. PATEL :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT. INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state

(a) whether his attention has been
drawn to the Press’ Conference held in the
first week of January. 1970 in which Lord
Todd indicated hat industry in India is not
re;earch-conscious;

(bY If 30, whether Government prepose
‘to take some stops to enconrape rescarch in
each indu-try both in private 2pd publio
gectors: and T
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(c) if mot, the reasons therefor 7
THE MINISTER OF INDUSTRIAL

DEVELOPMENT, INTERNAL .TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED) : (a) Yes, Sir.

(b) and (c). It would not be quite correct
to say that industry in India is not research-
conscious, The establishment of their own
research units is now becoming increasingly
a matter of ecanomic necessity for each
important industry, and there is growing
awarencss of the need for research and
development in industries, both in the
The following
are some of the - important measurcs laken

by the Govt, to encourage rescarch in
Indian industry :--
(1) While in the past, Government

ured to agree to collaboration agreements
for a period of 10 years, of late the policy
has been to normally restrict the period of
duraticm to § years from - commercement of
production, While according approval o
such agreements, it'is indicated that the
Indian company should set up a design ard
research organisation with a view 1o achieve
sell-reliance within the period of colli bora-
tion agreed lo,

(2) One of the major functions of the
CSIR is to promote and guide industrial
research in Ind:a, The CSIR is assisting
the private and public sector inductry ina

number of ways, Some of these are
indicated below:
(i) Finrncial assistance is given to

industry which sets up Industrial
Rescarch  Associations.

(i) Technical assisiance is rendered (0
industry in solving their problems.

(iii) Specific research is undertaken by
. the CSIR Mational Laboratorics/
Institutes on behall of industry.

() Studies arc undertaken and project
rerorts preparcd by the Laboratories
Institutes on request of industry

( v) Meetings arc Lichd with the represe:
ntatives of the industry to identify
their problems and tiking steps for

their so'ptions.
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(3) Thc Scientific Research Institutions
tet up by Industry are recognised as
Research Institutions under Clause 35 (i)
(ii} of the Income-Tax Act which provides
that the donations received by the Rescarch
Institutions are deducted from the taxable
income of the donors. Also the income of
the Rescarch Institutions recognised under
this clause is also exempted from income-
tax under clause 10 (21) of the Act,

(4) In order to promote scientific
rescarch the rate of development rebate on
machinery and plant instzlled for scientific
rescarch was enhanced from the gemeral
rate of 20/, to the priority rate of 55/,
with effect from 1957-68  Also the whole
of the capital expenditu:e incurred after 31st
March, 1967 on asscts used for scientific
research is allowedas a deduction in the
year it is incurred

(5y To supplement - the efforts of the
industry, the Government have set up
various Institutes and Design Centres, for
example, the Central Machine Tools Institute
Bangalore and the Foundry Forge lastitute,
Ranchi, for training and research.

Examination of Rate of Railway’s.
Contribution to Central Revenues

1264. SHRI S. 5. KOTHARI : Will the
Minpister of RAILWAYS be pleased to
state ©

(a) whether it b a fact-that the rate of
Railway's contribution to the Central
Revenues is being re-examined;

(b) if so, what is the result of such
scrutiny; and

(¢) whether Goverament are in: favout
of an increase in the rate of such contri-
bution ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) The rate of dividend
payable by the Railways and other anzillary
matters are under review by the Railway
Convention Committee, 1968.

(b) The review is still to be completed.

(c) Does not arise.
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Written Answers 102

w9 Fuwl @ aEde sk ww AN
a? & Hwara wfafy 5t fawifen

1265, =t faagame mmest o
stutfrs fasmm, snmfis @ ax

}nm-mﬁ T4l gg a@A £ FAr HA
oz

(%) a1t 7z g9 8 f5 % T1aq
afafa 4 fawifew %1 ¢ {5 ow sy &
avrg § @isaa 9zf7 91 qera ¢ fzar
o ar Fifg7 @7 g7 zaat v usdagn
471 gru qataa wa fay arm wifzy

(=) sar awwiT &1 fa=ig é?r._
fomifeat a1 fFarfeza w3 w1 8

(n) afz gi.ay w1 ?

sraifrw fawm, svefiw sgroy aar |

avalg-&1d HAl (s sEeda
wgwR) : (%) <1, @ 1 3@ §WA WY
I &1 A E ATT ®wF & @i
qgfa wafas 728 & 1 sFw9q gfafg 3
UraFd F91 5170 wfew ww Ry ;i
¥ fasa § i faig fagifur )
frar g

WP

(=) @Y (7), 7o & 7§} aa& 11'

SRR i muﬁr g t al'iﬁmﬁ
wae & fod ww w g

1266, =Y foa gmT aes?
=t TR e

war ye qay wrd @ afratin o
gg amd ¥ 7 &L 5 :

(%) #7192 77 § f% = 7 1|0
grog Titard F [alm & o Bt
g Mfqafen FINmm, A w owfew
|arang 347 & fa wiifas qgaim 3«1
wrearan fzar §;
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(/) sgragaras @ f5 agiox
M FT W@ Tg wwag g Afaadi F
afy® gsgaq wfqer & faz gg 'famg

9T G 4T E; I

(w) afz gr, @1 ®& & i$& TE00 0
agam fgem &Y avaraar §; A ag
HEATT Fa % AT T AT AT IeNI-
@ # feadY gfq @7 & avwrar g ?

e aa Wi g Afrafm amen §
T bt (s wow e @)  (F) WK
(7). MW sEma weam ;o ag fqee
gwi g fe = e Sifarad aarsanE
TOUST §9 T GGEIT @IFTU E0T
FC@IT FF qifgs auar F1 40 FrF 29
A% qg1 # aga & @ifaqa /IEie
afegg g9 ¥ greq (67 07 197 ITFWH
s dai & @d 1 qfs & fag =a
Gt | grafaa difsas gie7 e
@05 ' ggrEar &0 faad e
wreamr garne fAeifia awar gieg
T T |

i Cofa faw o ag favea
foqr mar & f& s golfAadr fram &
A wMA FmA §@X FEEER F, A
difega agat & emfes fear o g,
swar ® afgF ga1dt 3T § 99 F&
¥ 39 falrg w9 § oAl & faafg &
fodr aifqaa g9 & qgarr ¢ wrgATa)
w1 731 Fmar Arem foawr AawE O
afaga g9 #1 fagfa fear ar &%
Rl & A ¥ faum s dg feeer ®
faurmst g Wit fa=ve-lawd fear
ST |

(=) ot adi
Reservation in  Mithila Express

1267. SHRI SHIVA CHANDRA JHA :
Will the Minister of RAILWAYS be pleased
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to refer to the statement laid on the Table
oo the 24th December, 1969 in implemen-
tation of the assurance arising out of the
repiy given to Unstarred Question No, 2608
on the 11th March, 1969 regarding rescr-
vation in Mithila Express and state :

(a) wherc was the passcoger contacted
and Ly which Railway officials and on
what date ;

(b) were those contacting officials duly
authorised by the Railway authoritics to
do so;

(c) did those officials pressurize the
passcnger 10 give in  writing about ithe
situation;

(d) if they did, were they authorized
by the Railway authorities to do so; and

{c) if they were not so authorized, the
reasons for those officials asking the passen-
ger to give in writing about the sitvation ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) The passenger was
contacicd at his residence, Village Malangia
(Madhubani) by an Inspector of the North
Eastern Railway on 31st July, 1969,

(b) Yes.
(c) No.
(d) and (¢) . Do not arise,

lodastrial Development of North Bibar

1268. SHRI SHIVA CHANDRA JHA ;
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

’

(a) whether it is a fact that the Gover-
nor of the Reserve Bank of India has been
entrusted with the task of making a survey
of North Bihar and to make recommenda-
tions for its industrial development;

(b) if so0, the details thereof; and

(c) if not, the specific plans for the
industrial development of North Bihar
during the Fourth Plan period 7
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A,
AHMED): (a) This Ministry is not aware of
any such survey entrusted to the Governor
of the Reserve Bank of India.

(b) Docs not arise.

(c) The entire area of a State is taken
as ope single unit in planning for industrial
development. Taking Bihar State as a
whole, the Central Government industrial
projects set up/under implementation, in that
State are : Sindri Fertilizers; Barauni Refi-
nery; projects of Heavy Engineering Cor-
poration; Bokaro Sicel Plant; Barauni
Fertilizers; Sindri Rationalisation and Sul-
phuric acid based oo pyrites. Out of
these projects, Barauni Refinery and Bara-
uni Fertilizers are in North Bihar area.
Barauni Refinery has already been commi-
ssioned and the Barauni Ferlilizers is
cxpecied to be completed by the end of
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start preliminary work on Barauni Aro-
matic plant during the Foarth Plan,

'Pthragﬂ on Indian Railways

1269, SHRI HEM RAJ: Will the Minis-
ter of RAILWAYS be pleased to state :

(a) the number of pilferages that took
place in the year 1969-70 (up to the end
of 3 st January) and the amount involved
therein in each Railway Zone, Zone-wise;
and

(b) what was the number and amount
involved during the same period last year
in each Railway Zone-Zone-wise ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) and (b) . The true
index of the amount involved in pilferages
is the amount of compensation claims paid
on account thereof. This information as
at present available is in respect of the
years 1968-1969 as compared to 1967-68;

1971, In addition, it is also proposed to and the same is given below Zonc-wise.

[} 1968 69
Railway Amount of compen-ation paid on account of
Theft of complete Pilferages from
packages/consign- packages/consign-
ments, ments.
Rs. Rs,
1 2 3
Central 98,363 48,68,909
Eastern 3,08,964 1,31,35,144
Northern 95,953 43,97,073
North-Eastern 8,320 31,76 961
Northeast Frontier 15,041 50,99,008
Southern 43,836 34,52,612
South Central 24,837 19.67,294
South Eastern 1,39,090 31,45,927
Western 17,103 41,33,443
1967-68
Central 62,139 47,73,614
Eastern 2,35,753 86,12,687
Northern 1.05,206 32.08,927
North Eastern 22,608 26,30,106
Northeast Frontier 9,453 29,82,673
Southern 89,268 37,74,684
South Central 53,187 20,324,949
South Eastern 1,33,988 28,858,570
Weslern 36,051 38,71,815

7
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Claims for Goods lost on Railways

]

1270. SHRI HEM RAJ Will the

Minister of RAILWAYS be pleased to
state ©

(a) th: numbver of claims for geods
lost on the Railways during 1969 and up-
to the end of January, 1970 and the amount
involved thercin ;

(b) the number of such claims for
the same period of the previous year and
the amount involved therein; and

(c) the number of cascs decided in the
same year and the nuwmber carried for-
ward 7

THE MINISTER OF RAILWAYS
(SHRI NANDA): (2) to (¢) The information
is being collected and wi!l be placed on the
Table of the House as early as possible.

Railway out-agencies in Himachal

Pradesh
1271. SHRI HEM RAJ Will the
Minister of RAILWAYS bc  pleased to
refer to the reply given to Unstarred

Question No. 203 on the 22ad July, 1969
regarding Railway out.agencies and state :

(a) whether any reply has been received
from the Himachal Pradesh Government
for entrusting the work of running the Rail-
way out-agenciess at Gagret, Bharwain,
Pragpur, Jawalamukhi Road, Nadaun and
City Booking Ageocy at Kangra (o the
Himachal Government Transport; and

(b) if so, the nature thereof ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) and (b). No.

However, the Government of Himachal
Pradesh have advised that Mandi Kulu
Road Transport Corporation have since
agreed to operate these out-agencies once a
weck in turns, with rail-heads at Pathankot
and Hoshiarpur, on an experimental basis
for six months, o3 the following conditions
which are under examination by the
Northern Railway : —
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(i) Only booking of parcels would
be undertaken,

( ii) The rate of charge will be half of
the passenger fare per maund per
milée plus passenger fax, load ng
and unloading charges.

(iii) The expenditure incurred on the
detailing of an Out  Agency clerk
to man these agencies will be
borne by the Railways.

‘ot-geseta’ & mifaw
wmﬁ_ # weT

1272, «t mgrow fag wieal : aar
atdifis fama, wieafis zamme quan
aRAIG-FTd HA! Ig aqrA F1 7 F4
f& :

(%) #ar /g soar & famia srgaq
g wyet # gwifgd uE-gmidg’
guvz oF Wi oF 1 qiEfas gt &
i@t gwifaa &t fgar aar § sl wads
qim d9rad & ws faar ward ; W

(=) =t €k, &t sar gIFR &
famrz w wfg qr mafa soi &
fasra arat # @3 17 97 &) AEAT NI
afaqqi gra @ fear st gsar ¢ 7

stgifrw fawm, atafor s qa
anng-w1d W (A wewgla ww ag-
®T) : (F) IHTAA FT GIAT UST AW
fAaasi £1 2 i @ s saws wE
Fi srifas (7)) wrar § wqfeq su
FT ST ¥ gaifed U aFa § 1

(=) iy g

gat gatfaafeon famn o=t &
wEitAl w1 fanfo

1273, it wgrew fag Wt am
o am Wy geifrafor 54 ag
O B FO FT R
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(%) w1 az 7w e 41 T RFra-
o sreditem, <t &t a9 gerar 2
IR &0 g JIAT &L 9T HYAT HAT-

form ol &Y wrea ag'ad o @A ¥
qUAT Fav } ; Wik

(=) afzgi, avsa fam #) grer
g & a1 Frww g 7

T aqr W §slfRaf s
Hwa AN (st g wez @A) : (7)
w1 sitfagdr g ara fafaa sfawia
IR IeNFEl & fafaes mragas-
Mo ¥ wgarT FA7 WA § L FETAY I
e §  mreie g fagifa @
w mwrm gega-Aifa # de ge aE-
e arer wea fafewa w4dl & 1 2m AMfa
Fwqgary 07 ITECN & frd W &
gat famtar A @i <@ & g9 waa-
WA 21ArT W17 Y 2AF gr fafsaw 53
A wifzn . @ ama g ger faed
& # zat fagfar d3rx 2 43, fasd
TG wraifad g 8T weg 9=y 9%
A 1 e gu fafeaa 52 w3 &0

(|) #9aY A w7 ax g€ afan) &
i frmfafaa @ —
() sgmar w1 13-+t agar |
(ii) E17AT &7 qOF ITAWT T 21 wFAL
(i) ®rifws marqiyi § maafa
gearzFar |
dv) afideY, qer av worm, mfe &
fafema =g

g gt At qfigraql 4 s
FAI §F 7539 @y 2 |

= sumfal oy fesam 3wt mfaml
&1 #F X & oy # famaa

1274, «t Wit aEe ;@ W
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N

> (%) mmr IaF worAw 3 waw 5 Q)
¥ arar #37 a1y @WIT 4 9O¥ W19 OF
afearzs & @@ aY gfur &Y sqgear 51
w2,

(A) 71 mgw At & foelk & A
1§ qfemres-fezg o) aqr’ «IF § ;

() afz g, @y #91 9TF1C FY qar
fr 333 a7 A fezal § 21 34—
aifaf & agiaar & ardy A9 ¥ 7’2
1T U B £ agr am § aifagl & ww
FFLF w9 57 2 A7 E A gA gwIT
7z 97 T =l 3 &Y § w4y 9
g

(a) #wraz w98 fs @ swzar
FAC ar3: fesdl § qat wi@ a1 s
arar mfea¥ & Alar ¢ =i afg &, @
@3 sqarifed & woara awe #39
agqr qf@mrat 3t gfasr 37 & (49 qar
FrarEr 31 w17 a1 gearEar g 7

WA A5t (ot Am) : (F) v et
qz% 2% &1 9ea% arst goifeafs =%
R AT GaT w1 fEuar i
97 a7 o qfemt & @ gTar
afra af=e Faa 15T & & arar atn
% arafis 3 ad & g Efea 12
G d FH A E A=Al F OT-RIR AW
qIF T AS FET H QAT I 8 E
g8 a5 &1 fewar a7 o) foar d are
FTarT & faad asvw arsr &€ @ &
zdl awz st sfzar sfzamd & fag me
fagoes =5 %F f=d § = & 8w
oAt wgar 12 a7 § &7 917 F F59
F AT Arar T v @1, @z Amt @
& fzaz a191 o sfzar afwe 0 ar
Foafgd & o usal B a0 g
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6 a3 F A7 A1 WY, woA fok § S
FFAr 1 '

(=) oY 98 1 2% & & wfay &
afta<} & fao araraa: det ax & i
fex § oF difwa deqr & gar ¥ @7
fraifer #2 & s 24

(7) v adf
(7) w57 a8} gzar

WITT & qF qamt o weend qv s
afaa=t &1 gzrgt s

1275 ot srivsaz ama @ Far shar-
fiw faww, wiafe e ao anaw-
w1 53 g7 aqT ¥ I A Fr

(%) saraz sa 2 fr W& qF
A ar¥ Frearal g an afyas} §@1
&z Fear qar &,

(=) afz ¢, aY aYar Faadia Qaar
¥ 2T Frramy 4 gsar fpady 2 ;

(7) 73 dYa gaadizs arwam) #
FAA: AT genr radr <Y agr oyaar-
i A fraar fasfo 2ar ar ; wix

(7) 27 afaasg & gzt 9l & amx
feedt sufr D3 ar goyigar @ awr
f@@ 1 AraT aqrr s ?

arafas  faww, asiafe  samw

A FRAT-FTE ) (s werwdta swt
sgmE) @ (¥) YWz QY T @z Fr A
fv @g 3217 47 & far arfas 2, Mzt
<nfedi & wziavw gat & fAafm #@ &
fa® a7 nraY 47 ta19a1 0 @ ofaaw
F1 25 77737, 1969 ) @mea 1 fzor
war w17 oA ¥ wfw @y aAr afi g
31 wAad, 1970 6% WFET 9937 §0
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(®) g% 31 waad, 1970 aw
ITE qraEA w faEradT @ wa 9gd
J9adia e wafy ¥ eqifes fed o
A1 7Y FITAM &1 GIHTT ATAT GEAT
A4 1 A Y #1 f2? 9w Ay aredy,
faamm swen qar fafura Aewre agr-
a% gaf 81 999 d¥adfy AwAr & g
a¥® fawfag I a7 arEr amar & wa
9 91 fagmiT uFFl &Y nar & farare
¥t waafs 97 s a0

(7) 37 aag 7 Gam3 ¥ &7 F AR
mfeal & agras qif & fasim &
ars oA FY gear 125 ¢ ) ¥ wfa-
faa aserms gaf &1 frator & a1
Y JANT T & FTEE] FY gEAr F|E
2 | fama dra  g=adty Qygamt & o
aF OF FTTATAY &Y Huq7 F WL H ATH-
FI{ ITA A |

R GAM F g3 ¥ AT mfzdl &
agra® sl #1 1956-57 & Wl Fr
gemEa fasr g § i—

ad geqaA (w1 gual ®)
1956- 57 230
1957-58 300
1958-59 500
1959 60 750
1960-61 900
1961-62 1200
1962-63 2000
1963-64 1900
1964- 65 4030
1965-G6 5280
1966-67 6410
1967-68 6520
1968- 69 7770

1969-70 (mmifag) 9000

(2) sz mifeai & agre® gol &
frrfo ¥ fod A3 sRwmY 87 ey
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T & T w34 F3dia A § faifr
fafisa g& #t wrze mfmmi & senr-
3T AT TAT IH A2 T FATY IEA
¥ fad gy gt & wmaggwar a1
AR gy s § i az @en @
FRIT &, ermrfay mfear 85,000 A
gfard, #7131, 85000 sfaad, =¥
15,000 afs77, #gzz, wizz, anfea,
A7 777 Fr mfea¥ a9t Mz¥ 2,10,000
gfagi 1 T34 TArifr AvxAar wafy A
F3zd, aff wifas g, faa waal
Tife & gmreA § gafaa afg #@1
aarq @y & fag W@y "zms gat @
ST ATAT ¥ WALAFAT gHT AT: AZEAT
93t #1 @Aar & Wrar WA § A
T} arAl 71 eqra § w@mA ZEm

Barrel Fabrication Indastry

1276, SHRI S. M. BANERIJEE : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to refer to
the reply given 1o Unstarred Question No.
312 on the 18th November, 1969 regarding
the Barrel Fabrication Industry and state :

(2) whether Government have since
ascerlained the position as repards paris (b)
and (c) of the above question;

(b) if so, the details thereof ; and

(¢) the reasons for not taking up the
issuc with the Maharashtra Government
and the West Bengal Government and im-
pressing on them to allow idle capacity to
be shifted to other Statcs where drums are
badly required so that valuable foreign cx-
change is saved in the import of mazhines?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFALIRS (SHRI F. A,
AHMED]) and (a) : (b) . It has been ascer-
tained from the Government of Tamil Nadu
that po transfer of machines has been effe-
cted by M/s. Hind Galvanising and Engi-
neering Co. (P) Ltd. for setting up a barrcl
plant at Madras as a small scale unit,
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. () Circumstances have not arisen for
any such consultation with the State
Governments concerned,

Measures for the Uplift of Scheduled
Castes/Scheduled Tribes

1277, SHRI S. M. BANERJEE : Will
the Minister of LAW AND SOCIAL WEL-
FARE be pleased to state :

(a) whether more welfare measures are
being introduced for the upliftment of the
Scheduled Castes and Scheduled Tribes in
the country; and

(b) if so, the details thereof and the
extent to which these measures will be im-
plemented during the Fourth Five Year
Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE DE-
PARTMENT OF SOCIAL WELFARE
(DR, (SHRIMATI) PHULRENU GUHA):
(a) Yes, Sir.

(b) Outlays of Rs. 60 crores under. the
Centrally Sponsored programme and Rs, 74
crores in the Centrally Aided programmes
have been provided in the Fourth Plan for
the welfare of Scheduled Castes and Sche-
duled Trib es as compared to the expendi-
ture of RS, 37 crores and Rs. 62 crores
incurred during the Third Plan in the two
Sectors respeclively, The measures specially
undertaken for the welfare of the Scheduled
Castes and Scheduled Tribes in the Back-
ward Classes Sector are grouped under the
categories of ‘education’, ‘economic uplift,
and ‘health, housiog and other schemes.’
Grant of post-matric  scholaiships to
Scheduled Caste and Scheduled Tribe
students at the post-malric stage, develop-
ment of tribal areas through  Tribal
Development Blecks programme,
co-operative  programmes for the Sche-
duled Tribes, setting up of pre-examination
Training Centres, Coaching-cum-guidance
Centres and the improvement in the living
and working conditions of sweepers and
scavengers have been recognised as priority
programmes and are being continued during
the Fourth Plan in the Central Sector. The
following additional welfare measures are



U4 Writen davese

also baing taken up wnder this Sector du-
ring the Fourth Plap :
[ 4
{i) Extension of life of Tribal Develop-
ment Blocks to 15 years by adding
a new stage 11I. During this stage-
TI1 of § years duration, each Tribal
Development Block will be entitled
to a central allotment of Rs. 10.00
lakbs.

(ii) Es‘ablish t of Coaching-cum-gui-
dance centres to render guid:oce and
pre-employment coaching (o the
Scheduled Caste and Scheduled Tribe
candidates whose names are regis-
tered  with Employment Exchanges
for Class 111 posts. To begin with
four such Centres are being set up
one each at Delhi, Kaopur, Jabalpur
and Mudras,

(iii) Opening of Pre Examination Train-
ing Cemises in various Stales for
the Seheduled Casie and Scheduled
Tribe candidaies appearing et co.n-
petitive exdminations for entry into
State Civil Services ctc.

{iv) Pilot Project at Chandigath for the
digect dibursement of post-matric
scholarships to Scheduled Caste
and Scheduled Tribe students of
Punjab, Haryana, Jammu and
Kashmir and Himachal Pradesh
studyiog at Chandigarh to avoid
delay in the payment of scholarship
amount,

Allowln : passengers to travel from Kanpar
and ciber stoppages in Rajdhani express

1278. SHRE S M, BANERIJEE : Wil
the Minister of RAILWAYS be pleased to
state @

(a) whether it is a fact that many
seats (airconditioned chairs) remain vacant
upto Howrah in the Rajdhani Express be-
cause Passengers are not allowed 1o travel
from Kinpur and other s'oppages;

tb) if so, the total number of aircan-
ditio1sd chairs in ths said train;

{c) th: number of those oczupied
from Qeiober, 1969 10 January, 1970; apgd

MARCH 3, 1570

wrilian Answers 116

(d) whether a decision has been taken
to allow passengers from Kanpur and other
stoppages in the said train 7

THE MINISTER OF RAILWAY S (SHRI
NANDA) : (a) to (d) , 292 Airconditioned
Chair Car seats are provided on the Raj-
dhani Express. 7) additional A. C. Chair
Car scats are made available on this train
during periods of heavy rush. The average
occupation of accommodation in the A. C,
Chair Cars during the period from October,
1909 1o January, 1970 was 88,6%. As the
Rajdhani Express has been introduced to
run as an intercity train between New Delhi
and Howrah, between which points a sub-
staivial volume of trallic exists, it has been
decided not o allow booking of passengers
to and from intermediate stations, namely,
Kanpur Central, Mucgchalsarai and Gomoh,
where the train has been provided halts
for opecrational reasons,

Setting up of industries in U. P, during
Fourth TPlan

1279. SHRI S. M. BANERIJEE : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY ATFAIRS be pleased to state :

(a) what industries are Dhkely to be

set up in Uttar i'radesh t> remove ils
backwardness during the Fouith Plan
period ;

(b) whether the Siate Government of
U. P. have made any specific request; and

(¢) ifso, the reaction of the Central
Government thereto ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF, A,
AHMED) : (a)to(¢) . The Projects in
the Central scctor tu be set up during the
Fourth Plan are given on pages 253-260
of the Draft Fourth Five Year Plan Report,
The projects to be Jocated in U. P. during
the Fourth Plan arc also mentioned there,
Locations for some projects have yel to be
decided. Provision has been made for the
completion of Heavy Electrical  Project,
Hardwar and Heavy Structural Project,
Naipi during the Fourth Plan, It has alsg
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been decided to set up a Pumps and Com-
pressors Project and a Gas Cylinder Pro-
ject at Naini during the Fourth Plan. In
addition, a telephone equipment factory is
to be set up at Naini. In the State seclor a
cement factory at Dalla is ready for
commissioning.

At the time of formulation of Annual
Plans and Five Year Plans all the State
Governments submit proposals aboul the
industrial schemes to be included in the
State Scctor during the Plans. These propo-
sals are discussed by the Working Groups
formed in the Planning Commission at the
time of formulation of ithe Annual Plans as
well as the Five Year Plans and decisions
are taken in respect of their inclusion in
the Plans.

The proposals contained in the Draft
Fourth Five Year Plan have been formu-
lated after taking into consideration the
proposals made by the Govt. of U P.

sl gro gfeaat #t wigal
& w9 # Atwd o e
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F AYFT 1 qar 7 WA A F "9y
9 & F7 gearg # oF A gfmT a=dt
§ Wraa gyar Aizar #, faad wegeaar
frareg @ a% ;

(@) afg g, arfada 53 aw f23
wrg ; Wix
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F war wfasat SE Fgar a9
fam w2 &1 fg=r gz wEAr € faaan
Tl &1 9®T@ AL 1At | IAH & 3gq A
Al 9x W@y msfad draf g s
I8 WIF § F1AFr wqqr gzar 2, e
Fwg ¥ M 9T AT AT fEE 3 @i
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Remuneration to Managerial Heads

1282. SHRI SITARAM KESRI :
SHRI RABI RAY :

SHRI CHANDRA SHEKHAR
SINGH :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS Dbe pleased to
state :

(a) whether itis a fact that Govern-
ment are considering to further tighten the
rules for the payment of remuneration to
managerial heads so as to reduce the gap
in incomes ;

(b) if so, the details thereof ; and

(c) whether the scheme is likely to be
implemented 7

THE MINISTER OF [INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF.A.
AHMED) : (a) to (¢) . Different views have
been expressed by the members of the
Consultative Committee of Parliament for
this Ministry on the question of the revised
administrative ceilings on managerial remu-
neration as recently anoounced by Govern-
ment. Certain Chambers of Commerce have
suggested liberalisation of these ceflings. All
these suggestions are under consideration of
Government.

Working of Companies in West Bengal

1283, SHRI SAMAR GUHA : Will the
Minister of INDUSTRIAL DEVELOPME-
NT, INTERNAL TRADF. AND COMPANY
AFFAIRS be pleascd to state :

(a) -the oumber of new. companies set
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up in west Bengal since the last mid-term
poll;

(b) the number of companies which
slopped functioning and shifted 1o other
States outside West Bengal during the same
period; and

(c) the volume of trade, in terms of
nmioney, handled by the companies located
in West Bengal during the years 1966-67,
1967-68 and 1968-69 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F, A.
AHMED) : (a) As from the last mid-tcrm
poll, 201 new companies limited by shares
were registercd under the Companies Act,
1955 in West Bengal.

(b) Oa the basis of information available
the number of companics which shified
their registered offices during this period
is 4. During the period February, 1969 to
January, 1970, 54 companics are reporled
to have gone into liguidation and 52 com-
panics we-e struck off by the Registrars of
Companics under Section 560 (5) of the
Companies Act,

(¢) The paid-up capital of companies
in West Bengal was Rs, 5556 croresin
1966-67, Rs. 581.0 crores in 1967-68 and
Rs. 6036 crores in 1968-69. Information
about turnover of about 9,000 companies
at work in West Bengal is not available.

Plague at Gomoh Railway Station

1234. SHRI SAMAR GUHA : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether it is a fact that a request
was made to him to set up a plaque at
Gomoh station in Bibhar to Commemorate
the event of Netaji Subhas Chandra Bose's
getting iato the train from this station on
the eve of his escape from India;

(b) whether the request, as informed
by the former Minister, was under consi-
deration of Government; and
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(c) if so, the sieps taken by Government
in the matier ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) and (b). Yes,

() Earlicr in 1968, request was reccived
from the Netaji Memorial Committee,
Dbanbad lor putting up a statue of MNetaji
Subhas Chandra Bose in Gomoh, which
was agreed to, subject to the sclection of a
suitable site in consultation with the Eastern
Railway Administration and the cost of the
statue and its installation being borne by
the Committee, No lurther communication
has been received from the Comittee, In
Seprember, 196, another rcquest for putting
up a statue and plague by the Railway has
been received; this is sti!l under consi-
deration,

Supply of Sub-Standard food in Railway
Restaurants under Private Contract

1255, SHRT SAMAR GUHA : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether itisa fact that many of
the Railway Restaurants under private con-
tract serve Sub-standard food and break-
fast as is the cxperience of many Members
of Parliament and other passengers ; and

(b) if so, the steps taken by Govern-
ment to improve the s'andard of meals by
the Railway Restaurants 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) Complaints about
service of baud quality of food, breakfast
ctc. by contractors are occasionally received,

(b) The following steps bave been taken
to improve the standard of catering ;

(i) Regular inspections arc made by
officers and inspectors of the stan-
dard of food supplied and service
rendered by the contraclors,

(ii) A limit on the number of units held
by a contractor has been laid down
so that the contractor can bestow
personal attention.
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(iii) Through invesiigation into all comp-
laints and suitable aciion rgainst
contraclors wherever warranted,
.

Small Scale Industries Development
< Organisation

1286, SHRI K. M, MADHUKAR : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COMP-
ANY AFFAIRS be pleascd to state :

{a} whether itis a fact that Govern-
ment intend to strengthen the Small Indus-
trics Development Organisation 1o provide
techimical assistance in clecironics, chemi-
cals and plastic industries ; and

(b) if so, th2 steps taken by Govern=
ment in this direction ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED): (a) Yes, Sir. Government intend
to strengthen the Small Scale Industries
Development Organisation to provide tech-
nical assistance in all important industrics
such as electronic, Chemicals and Plastic
industries.

(b} Specific proposals in this direction
aré uvi.der cxamination by the Government.

wqfAal # wfalaew oot & e
afxa afawifial & fmaz
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F f :
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yg7 Sor ¥ wwviaw wlwlwl &
a9z &;
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Laying of a Railway lise from Delhi
to Bulandshahr Via Khurja

1290. SHRI BANSH NARAIN SINGH :

SHRI RAM SWARUP VIDYA-
RTHI :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that the General
Manager, Northern Railway made a state-
ment on the 30th December, 1966 that the
Cenitral Government bad taken a decision
10 coostruct a direct Railway line from
Delhi 10 Bulardshabr as was reported in
the daily Hindustan dated the 31st Dece-
mber 1966 ;

(b) if so, whether the reason for not
implementing the said decision is that the
policy of the Railway Adminisiration is 1o
keep Uttar Pradesh backward owing to
somz political yeasons ; and ’
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(c) if pot, whether Government propose
to cogstruct a direct Railway line from Delhi
to Bulandshahr via Khurja ?

THE MINISTER OF RAILWAYS (SHRI
NANDA): (a) to (c) . Assurance was given
by the General Manager, Nortbern Railway
only for examining the proposal for a direct
train service to Declhi from Bulandshahr on
a represcotation made to him by some
residents of Bulandshahr, and not for cons-
truction of a direct rail link between these
two places. The proposal for direct train ser=
viee was cxamined and found not feasibke.

There is no proposal at present o cons-
truct a new direct rail link between Delhi
and Bulandshahr as these are already conn-
ected by rail by two different routes.
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Demand fur Tractors

1292, SHRI S. K. TAPURIAH : Will
the Minister of INDUSTRJAL DEVELOP-
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MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to slate :

(a) the total demand for tractors at
hand in the country and how it is being
met ;

(b) the rencoa why no tractor manu-
facturing unit could be set up cither in the
public or private sector during the last few
years ; and .

(c) the amount being spent on the im-
port of the tractors including the latest
deal with Russia 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF, A.
AHMED) : (a) The total demand for agri-
cullural tractors as assessed by the Depart-
ment of Agriculture during the current
financial year 1969-70 is of the order of
1,25,000 (including the pending demand
of past years). The demand is being met
partly by indigenous manufacture, supples
mented by imports to the extent possible.

(b) while formulating the original Four-
th Five Year Piin (1966:67 to 1970-71) the
demand for Agticultural tractors by 1970-
71 was estimated at only 40,000 Nos. per
annum, Against this, five unils in the pri-
vale s:clor were licensed for a total capa-
city of 30,000 Nos, per annumand a pro-
posal for setling up a unit in the public sece
tor with a ecapacity of 12,000 Nos, per
annum was under consideration, Thus the
assesied demand for 40,000 Nos, was expe-
cled to be met by the units licensed appro-
ved. Following the Green Revolution,
demand rose more rapidly than was earlier
expected and the estimate of demand has
since had to be revised to 90,000 tractors
per annum by 1973-74. In order to meet
the revised estimated demand, eight new
privatc sector schemes have been approved
during the last two years for a total capa-
city of 68,000 Nos. per annum A few more
such schemes are under consideration. The
proposal for a public sector project wita
an initial capacity of 12,000 tractors per
annum is also being pursued.

(¢) During 1968-69 it was dccided to
import 15,500 tractors for a total value of



Rs, 13,57,02,500. During 1969-70, it has
been decided to import 35,000 tractors out
of which agreements have so far been conc-
luded for 18,500 tractors for a total value
of Rs, 22,85,47,000.

Reported objection by Planniog Commission
to include Small Car Project in Fourth Plan

1293, SHRI S. K. TAPURIAH :
SHRI P. C. ADICHAN :
SHRI HIMATSINGKA :
SHRI RABI RAY :
SHRI C, JANARDHANAN :
DR. RANEN SEN :
SHRI INDRAJIT GUPTA :
SHRI BHOGENDRA JHA :
SHRI RAMAVATAR SHASTRI :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) whether the Small Car Projzct has
been finally dropped from the Fourth Plan
by the Planning Commission ; and

(b) if so, whether his Ministry does
not

want to pursue the proposal any
further 7
THE MINISTER OF INDUSTRIAL

DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) The Smil Car Project has
not yet been included in the draft Fourth
Five Year Plan,

(b) The matter is,
pursued.

however, being

Collision of lorry with light engine between
Ankai and Nagorsol stations of Secunder-
abad Division (South Central Railway)

1294. SHRI VISHWA NATH PAN-
DEY : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a facl that some per-
sons died and some were seriously injured
when a lorry crashed through the closed
gate at a manned level crossing and collided
against a light eogine on the 220d Janu-
pry, 1970 between Ankai and Nagorsol
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stations on the Manmad-Jalna section of
the Secunderabad Division of the South
Centrdl Railway ;

(b) if so, the cause of loss of the
accidents ;

(c) the total number of persons killed
and wounded ; and

(d) the total amount of the Railway
property due to this accident 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a)and (¢).o0n 2L1.
1970 at about 17.35 hours a motor truck
broke the level crossing gate chain of ma-
oned level crossing gate No. 6 between
Ankai and Nagarsol stations and collided
with ao up light engine.

In this accident 3 persons were killed
4 injured cf whome one sustained

grievous injuries.

(b) Prima facie the accident was due
to the motor truck entering the closed gate.

(d) The cost of damasge 0 railway
property has been estimated at approxmate-
ly Rs. 175/.

Pra vowl, Aot et am few
vl wt fagfim

1295, st Weg sAw : wAT @A
F4Y A1 g5, A Fawt qq fow
gaaed) ¥ fagfea & at # 23 fraray,
1969 ¥ wardfes w5 gem S012 &
guT & aFary 8 qg A ¥ FI FA
fa :

(%) 71 wifaa SO W AT
wearaA i Y

(=) afz g, @1 sg@r aYw A E;
LIRS 1

() afe a8, a1 20 N F Far FIA

g7
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Wt (st Am): (7) & (7).
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(=) afz g, aY sosr st ar
uiz

() afz agt, & g8 @Fag 30
AL | IRT g7

wRHEN (st Am) @ (F) @ osw
qt fagre Frar argar 2 91T g @
=q @F e | ote fantg g argan

(=) =Yz (1) mgana adf Izan

4l arsn ® sreanAl & feg
wafaa IaEw

1298, it sty sawg : Fur sital-
fus fawmm, siafes oz qar awag-
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1969 & wAiwifaa 9z geqr 2299 &
IAT & FrIq H gg add &Y Far
Fin{s:

(%) 7ar & ya wifas mEwE
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fazra &1 agifZmag qar alsmr waw
gruafia asar 94 au fag W
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weaer 1 €13 § 7 FTF qAqr7 fwaw
qar g |

Policy regarding import of forcign
“know-how™

1299, SHRI P, C. ADICHAN @ Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADIE AND COM-
PANY AFFAIRS be pleased to state @

(a) whether Government's atiention has
been drawn to the article captionsd **Import
of Know how hampers growthof industry™
in the Times of India of the 23rd Jaouary,
1970 pointing ont how import of know-how
hampers growth of our industry converling
our engineers into mere draflismen who
translate drawings provided by the foreign
manufacturers; and

(b) if so, whether Government have
1econsidered  the question of importing
foreign know-how under the Fcurth Plan
and what broad policy has been cvolved
on this issue ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED) : (a) Yes, Sir,

(b) The question of import of forcign
technology has becn wunder the constanot
review of Government, While the basic
policy in respect of forcign collaboration
remains broadly the same as hitherto,
considerable reorientation has been brought
about, keeping in view the strong industrial
base that has been sct ep in the country
and the nced for boosting exports of our
manufactured products, as also the develop-
ment of indigeoous research and to
technology, Not only is greater sclectivity
now being exercised in the matter of
approval of foreign collaboration proposals,
but specific guidelines have also been
laid down, With a view to avoiding repetitive
import of technology for the manufacture
of same or similar products, ecfforts are
made to conduct dinated negotiali
when a number of units are proposed Lo be
set up for the manufacture of the same
item at about the same time. Technical
collaboration agrecments arc now usually
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approved only for a period of 5 years from
commencement of production, both so as to
cnsure the absorption of such know-how
by Yndian units as early as possible and
also to encourage the establishment of
adequate R and D facilites by Indian
manuficturing units, Care is also laken
to ensure that, as far as possible, collabora-
tion agreemenis do not imposs  restrictions
on expaits of manufactured producis, and
also that @ provision is made in the agree.
ments which allows the know-how to be
passed on (0 another Indian Company,
should it become necessary, on terms to
be mutually agreed 1o by all concesned
including the forcign collaborator and
subject to the approval of the Government,
With a view 10 ensuring maximum possible
utilisation of Indian consultancy s:rvices
it has te:m laid down that whereve:
Indian consultancy is available, it shou'd
be utilized exclusively and il foreign
& I y is also tial, Indian con-
sultants should also be associuted and,
as a rule be the primary agency employed
for coosultancy. In order to expedite
disposal of forcign collaboration proposal,
a Foreign Investment Board has also been
coostituted since December, 68.

Electrification of Howrah-Delbi Trunk
Route

1301, SHRI HIMATSINGKA :
SHRI P. CADICHAN :

Will the Minister of RAILWAYS be
pleased to state :

(a) whetherit is a fact that while 4,5th
of the Howrah-Delhi Trunk route along
which the Rajdhani Express runs bas a'rcady
been electrified, indecision persists regar-
ding electrification of the remaining 1/5th
of the route, cespite the fact that provision
for it hasbeen made in the Fourth Five
Year Plan;

(b) whether it is also a fact that this
work is being deferred to give priority to
the project to  electrify the Vijayawada-
Madras route for which pressure is berfg—
brought to bear by the Tamil Nadu Govern-
ment as reported in the Hindustan Times of
the 3lst January 1970; and
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(c) if this report is not correct, the
precise reasons for not takiong up the Delhi-
Tundla project forthwith ?

THE MINISTER OF RAILWAYS
( SHRI NANDA ) : (a) to (c). Of the
Howrah-Delhi Trunk Route, Howrah 10
Kanpur section has already been electrificd
on 25 KV AC system, Elcctrification of
Kappur-Tundla section is in progress and
the work is expecied to be completed during
the year 1970-71, As regards the remai-
ning portion viz. Tundla- Delhi ection,
the electrification thereof has been tentati-
vely included in the programme for
electrification to be undertaken during the
4th Five Year Plan.

Electrification of Madras--Vijayawada
section included in the 4th Five Year Plan
is also under consideration by the Ministry
of Railways. An Economic Study of the
electrification of Tundla-Delhi section is in
band with a view to assessing the financial
justification of the scheme, and this study
is expected to be completed by the middle
of 1970, After the above study has been
completed, both the schemes will be
examined on their merits.

Recommendations of the Railway Accideots
Enquiry Committee

1302, SHRI HIMATSINGKA : Wil
the Minister of RAILWAYS be pleased to
state &

(a) how far the recommendations of the
Railway Accidents Enquiry committee bave
been implemented; and

(b) in what respects these recommenda-
tions bave not been implemented and the
reasons therefor 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) and (b) . The Railway
Accidenots Inquiry Committee-1958 submit-
ted their report in two parts--the first part
in November 1968 and the second and
final part in August 1969, Both parts of
the report were placed on the Table of the
-2{ouse shortly after their rececipt.

Views of the Ministry of Railways on
Part 1 of the Report were circulated along
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with the Railway Budget documents in
February, 1969. This part of the report
contains 139 obscrvations and 90 recom-
mendations. Exceplt one recommendation-
regarding the fixing of norms for manniog
or upzrading of level crossings--all recom-
mendations in this part of the Report were
accepted.  Even the one not accepted
earlier 15 being reconsidered in the light of
vhservilions  made by the Committee in
Part Il of their Report.  Of the accepted
recommendations, 26 have already been
implemented and the remaining recommenda-
tions are at various stages of implementation.
Some of these are such as can be implemen-
ted on a programmed basis subject to the
availability of funds or require action to
be taken by the Statc Govceroments and
other organisations.

The sccond and the final part of the
report covers many facets of railway working
and contains 46 observations and 454
reccommendations. These have been exami-
ned and the Views of the Ministry of
Railways on these were laid on the Table
of the House on 24r2-1970. Necessary
action to implernent these recommendations
along the lines indicated in the Views of the
Ministry of Railways has been initiated.

Repur of Limitations placed on

Salaries of Mapagerial Cadre

1303. SHRI HIMATSINGKA wil
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether Government are aware of
the paucity of managerial talent-both in
the public and private sectors;

(b) whether the recent limitations placed
by Government on the salaries of manage-
rial staff in November, 1969 have shown
serious repurcussions on the advance of
managerial cadre; and

steps Government
are taking to revive initiative in efficient
management and for developing efficient
managerial stall both for the public and
private sectors 7

(c) what specific
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED ) : (a) to (c) . The guide-lines for
appointment of managerial persons in pub-
lic limited Companics and fixing their
remuncration  which  were announced in
November arc expected to assist in develo-
ping efficient and professionalized manage-
ment in the corporale sector,

Porl-bascd Steel plant Scheme

1304, SHRI HIMATSINGKA will
the Minister of STEEL AND HEAVY
ENGINEERING be pleased to state :

(a) whether the ECAFE bas instiated
port-based steel plant scheme;

(b) if so. where such port-based plants
is proposed to be located and whether Goa
is one of the possible sites; and

(¢) the details of the said port-based
stcel plant scheme indicating the capacity
and nature of production at such plant ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY EN-
GINEERING (SHRI K. C. PANT) : (a) .
ECAFE's Steel Survey Mission for Western
Asia Subregion, which submitted its interim
report to ECAFE in January this year have
recommend port-based stcel plants in the
region and indicated that Goa and Vishaka-
patnam, among other sites of the region,
would merit consideration,

(b) Setting up of additional capacity
in steel in mew steel plants and their loca.
tion is currently under the consideration
of the Government,

(c) Does not arise,
Development of Paper lodestry
1305, SHRT HIMATSINGKA will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

*  (a) whether Government have fipalised
a plan for rapid development of the paper
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industry in view of the enormous export
potential for paper; and

tB) if so0, the details of the plan indica-
ling the contemplated ¢xtent of capacity to
be granted in each State and the steps taken
so far for the implementation of the plan ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AIFAIRS (SHRI. FA.
AHMED) : (a) and (b) . In order to meet
the increascd demand for Paper, the Deve-
lopment Council for Paper, Fulp and
Allied Industries have under considerajion
some proposals for increasing the produc-
tion by speeding the machines and adding
some ba'ancing equipment 1o the existing
paper plants. Their recommendations are
awaited.

ntet wmet-aq ¥ wafiga
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(7) wafadg w19 1 7§ usy
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Sale of Polythene in Black Market
by M/s. Asian Cables

1309. SHRJ RAM KISHAN GUPTA:
Will the Minisier of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to refer
to the 1eply given to the Unstarred Question
Mo, 357 on the 18th MNovember, 196Y regar-
ding M/s. Asian Cables and state :

(a) whether Government have investi-
gated the matter regarding the sale of poly-
thene in the black market ; and

(b) if so, the result thereol ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
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AND COMPANY AFFAIRS (SHRI F, A.
AHMED) : (a) and (b). The case is still
under investigation,

Shortage of Paper

1310. SHRI RAM KISHAN GUPTA :
SHRI BISWANARAYAN
SHASTRI :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) whether it is a fact that there is an
acute shortage of paper in the country ;
and

(b) il so, the steps taken or proposed
to be taken to meet the shortage ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHR1 F. A.
AHMED) : (a) Execpt in the case of certain
categories of light weight printing and
writing, Kraft and M. G, papers, no com-
plaiats have been received about shortage
of paper in general.

(b} The Development Council for Pulp,
Paper and Allied Indust.ies are considering
the possibilities of stepping up production
in the existing paper mills by speeding up
the machines and providing balancing equip-
ment. Such a programme would help in
increasing production in a relatively short
period at comparatively lower cosls than
establishing new mills. The Council’s reco-
mmendations in this regard are awaited by
Goveroment,

Government have decided to set up a
Corporation in the public sector to manu-
facture paper. The Corporation is execpted
to take up the implementation of some
projects for production of newsprint and
printing and writing paper.

T W AATAEAT ST TR

1311, =t vodir fag et -
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Mutionalization of Key Industries

1312, SHRI B.K. DASCHOWDHURY :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to slale:

_(a) w}rhether Government are considering
nationalization of key industries in the
country

) (b)Y if so, the details thereof and the
time by which those will be natonalized ;
and

(c) i!.’_lhc reply to part (a) above be in
the negative, the reasons therefor ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A,
ALIMED) : (a) to (c). Government do not
!1:_|vr.- any general policy as such of national-
|;ung the key industries in the country. Deci-
sion on nationalization of any industry
is taken with reference to the needs of the
wconomy and of public interest,

Suzgestion of Caiel Eleclion Commissioner
regarding enhancement of celling on
Ele:tion Expeases

1313, SHRI V. NARASIMHA RAO:
SHRI N. SHIVAPPA : )
SHRI OM PRAKASH TYAGI :
SHRI RAM GOPAL -

SHALWALE :

Will the Minister of LAW AND SO-
CTAL WELFARE be pleased o statg :
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(a) whether during the Conference of

-the Chief Electoral Officers a decision was

taken to enhance the cciling on election
expenses of candidate of both the parlia-
mentary and Assembly constituencies ;

(b) if so, the amount of ceiling enban-
ced ; and

(c) the reaction of Government in this
regard 7

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW AND IN THE DE-
PARTMENT OF SOCIAL WELFARE
(SHR1 M, YUNUS SALEEM) : (a) Yes, Sir.

(b) and (e). The proposals received
from the [Election Commission, are being
examined.

Derailment of Katihar-bound Goods
Train at Telta Station (Northeast)
Frontier Railway

1314. SHRI V. NARASIMHA RAO :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether some bogies of the Katihar-
bound goods (rain were derailed at the
Telta Railway Station on the Barsoi Kishan=
ganj section of vhe Northeast Fronticr
Railway on the 2nd January, 1970,

(b) whether the inquiry ioto the cause
of the accident has been completed

(c) if so, the details thereof ; and
loss suffered as a

(d) the estimated
result of the accident?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : {a) and (b). Yes.

(¢) According o the finding of the
inquiry committee {he accident was due to
breakage of a journal of the wagon mar-
shalled 17th from the train engine,
hot box.

(d) The cost of damage to railway
property has been estimated at approxi-
maiely Rs. 28.200/-.
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Corruption at New Delbi Station

1315. SHRI ONKAR LAL BERWA :
Will the Minister of RAILWAYS be pleased
to state ;

(a) whether it is a fact that there is
great corruplion at New Delhi Station ;

(b) whether it is also a fact that some
staff working at this station have been scle-
cted as Class II Gazetted Officers ;

(c) if so, whether they have refused
their promotion in order to amass wealith
by corrupt practices ; and
in the

(d) i so, taken

matter 7

the action

THE MINISTER OF RAILWAYS
(SHRT NANDA): (a) It does not appear to
be so, judging from the number of cases
that have come to notice.

(b) and (c). The Station Superintendent,
New Delhi Railway Stalion was seclected
for promotion to Class Il Gazetted service
in December, 1969 and was posted outside
Delhi, but owing to domestic reasons he
declined the promotion.

(d) Does not arise.

Corruption in Pension Section of Divisional
Accoonts Office, Northern Railway,
New Delhi

1316, SHRI ONKAR LAL BERWA :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that there is
lot of corruption in the Pension Section of
the Divisional Accounts Office, Northern
Railway, New Delhi and illegal gratification
is being accepied from the retired emplo-
yees for the settlement of their dues ;

(b) whether it is also a fact that imme-
diate intimation is not sent to the reired
employees at their addresses when their
settlement dues are sanctioned, resulling
into accumulation of Rs, 10 lakhs on acco-
unt of unpaid bills;
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(c) whether the staff at fault have been
shifted from this section ; and

(d) the steps taken to clear these unpaid
bills?

THE MINISTER OF RAILWAYS
(SHRI NANDA) :(a) No complaint bhas
beea reccived from any of the retired emp-
loyces to this effect.

(b) No [ntimation to the ex. employees
is invariably issucd under registered cover
simultaneouly with the passing of the seit-
lement dues for payment, The amount of
unpaid Special Cootribution to provident
Fund/Death-cum-Retirement Gratuity rel-
aling to payments passed from 1. 1. 1968 to
30, 11, 1963 is Rs, 28 thousands only out
of payment for Rs. 29.44 lakhs passed
during this period,

{c) Does not arise in view of answer
to itcms (a) and (d).

(d) Lists of such cases are sent to the
Divisional Personnal Officer/Executive Offi-
cer concerned who takes steps to trace the
payees through the welfare organisation
and paymenis are arranged,

Stoppage of Increments of Railway
Commercial Clerks

1317. SHRI ONKAR LAL BERWA :
Will the Minister of RAILWAYS be pleased
to refer to the reply given to Unstarred
Question No. 1245 on the 25th November,
1969 reparding Railway Commercial Clerks
and state :

(a) the b of C cial Clerks
on Indian Railways whose increments are
stopped for ten years and above ;

(b) whelher it is a fact that the Rail-
way is losing its traffic mainly due to the
fact that its employees have no intlerest in
their job ;

-

(c) whether it is also a fact that the
Railway officers are fond of withholding the
increments of their subordinate and therg
is no check on them; and

.
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(d) whether Government propose to
consider some effectivé mieasures to check
misuse of such powers and grant increments
to those who have not got increments for
the last five years and above?

THE MINISTER OF RAILWAYS
(SHRI NANDA): (a) 33, The period
‘10 years and above® is the tolal period
for which the employecs have undergone
the pepalty of different occasions taken
together and not necessarily continous period
of 10 years.

(b) Mo.
(c) No.

(d) No, The penalty of withholding of
increment is imposed after careful consi«
deration of the gravity of the offence, and
after observance of the procedure laid
down it Disciplie and Appeal Ru'es. The
intention in imposing thé penilty is that
it should act not only as a deterrent but
also 4s a corrdetive.

Conamerci | Clerks on Southern, Eastera
and Northern Rallways

1318. SHRI ONKAR LAL BERWA :
SHR1 CHANDRIK PRASAD :

Will the Minister of RAILWAYS be
pledsed (o refef to the reply given to Unstarred
Question Na. 291 on I8th November, 1969
regarding Comimercial Clerks on Southern,
Eastern and Northern Railways and state :

(a) the volum: of truflic handled. i, e.,

—

(1) number of passengers

and earnings;

booked

(2) parcels dealt with and earnings;

(3
earnings;

goods traffic dealt with and

(4) pross earnings or

and

the station®

(5) numbzr of Commercial Claiks
at all those stations referred in parls (b)

#ad (d) of the above question from Japuary
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1969 to December, 1969 separately for each
month and for cach station;

(b) the ‘worthi of charge' worked out
by the Zonal Railway for all the stations
refecred in part (a) of the above question;

(c) whether all those stalions having
equal work load are allotied the posts in
the higher grades of Rs. 335 and above;

(d) il not, the rea:ons therefor; and

(e) whether Government will consider
to bring at par all those stations having the
equal ‘worth of charge’ 1

THE MINISTER OF RAILWAYS
(SHKI NANDAY) : {a) to ic) Information is
being collzcied and will be laid on the
Tublz of the Sabha in due course.

Action on Represedtations received
from Unions oiher than Recognised
Unions,

13:9 SHRT ONKAR LAL BERWA :
Wiil the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that the Railway
Board has issued orders 1o all the General
Manpagers of the Indian Railways not to
take aclion on the representations received
from the Unions other than those which are
recognised;

(b) if so, the details thereof;

(c) the detailed reasons for such orders
which deprive all the other Unions of their
legitimate right puaranteed under the Trade
Union Act; and

(d) whether it is also a fact that these
orders were issued due to pressure from
the recognised Unions on the Board ?

THE MINISTER OF
(SHR1 NANDA) (a) No, Sir,

RAILWAYS

(b) 1o (d)- Do mot griss,
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Overbridges in Delhi

1320. SHRT M. L, SONDHI : Will the
Minister of RAILWAYS be pleased to
state

{a) what proposals for construction of
overbridges in the city of Delhi have been
sanclioned;

(b) in which cas<s Le: construciion has
started and when it is likely 1o be completed
and what are the reasons for the delay in
the commencement of construction in other
cases, and

(c) what proposals for the construction
of owerbridges in  Delhi arc still under
consideration and when these are likely 1o
be finalised ?

THE MINISTER OF RAILWAYS
(SHRI NANDA): (a) Proposal for onc road
overbridge near Patcl WNagar has becn
sanctioned during the year 1968-69 in the
city of Delhi.

(b) The above work is in progress and
is likely to be completed by December, 1970

(c) A statement is laid on the Table of
the House. [Placed in library See No LT-
2679/70

Indian Bogies far Taiwan Railway
Administration

1321, SHRI M. L. SONDHI : Will the
Minister of RAILWAYS bepleased to state :

(a) whether it is a fact that the Peram.
bur Integral Coach Factory has completed
an order for 100 Indian bogics for the
Taiwan Railway Administration;

(b) if so, the extent to which India is
likely to extend its export market of rolling
stock in Taiwan in the next few years; and

(c) the sieps taken by the Railways for
market research in Taiwan to face compe-
titio 1 from other countries 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) Yes,
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(b) and (c) Most of the countries invite
global tenders for  purchase of railway
rolling stock. This is also the praciice in
TaMwan. The Indian Railways will continue
to offer quotations against enquirics received
from Taiwan Railway Administration.
Further export to Taiwan would however
depend upon our offering technically accept-
able and competitive quotalions for which
cfforts will be made, Quutations [fram
Railvay Peoducton Uants are handled by
the Stte Trading Corporation who look
after the cemm:rcial aspects including
market rescarch 1o foreign countries,

Personnel Management Policy of'
Hindustan Stecl Limited

1322, SHRI M L. SONDHI : Will the
Mipistsr of STEEL AND HEAVY ENGI.
NEERING bz pleased to siate ;

(a) whuther it is a fact that the Hindu-
stan Stecl Ltd., has introduced a pew per-
sonnel management policy receptls ; and

(b) il so, the details thereof;

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C, PANT):
(a) and (b) . While a new personnel
management policy as such has not been
introduced by the authorities of Hindustan
Steel Lid, the policy is reviewed fiom
time to time to incorporate therein such
changes aod improvements as are consi-
dered appropriate. Of late, Hindustan
Steel Ltd; has re-introduced the systems of
inter-Plant transfers the extent possible and
and of sclections for higher managerial posts
on Company-wide basis. A scheme aimed
at planped development of managerial
personnel is also under way.

Setting up at a Billet Mill at Singapore

1323. SHRI M, L. SONDHI : Will the
Minister of STEEL AND HEAVY ENQGI-
NEERING b pleased 1o state :

(3) the further steps taken afler‘trl_:q
completion of the feasibility study for a
billet mill at Singapore by the Ceolral
Engincering and Dxsign Burcau ; and
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(b) whether therc is any proposal for
the development of co-opcration in  stecl
technology with the Souh East Aﬂsi;m
countries 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K C. PANT) :
(a) The Feasibility Report has been for-
warded to the Governmant of Singapore
and is under their consideration

(b) A South-asia Iron and Stecl Insti-
tute is being set up at Singapore under the
aegic of ECAFE. India has conveycd its
desire to become a supporting Member of
the Institute,

Expaosion of Design Organisations of
Hindustan Steel Limited and
Hcavy Engineering Cor-
poration,

1324, SHRI N. SHIVAPPA :
SHRI S. M. KRISHNA :
SHRI CHANDRA SHEKHAR

SINGH :
Will the Minister of STEEL AND
HEAVY ENGINEERING be plcased to
state :

(a) whether there is any plan before
Government to expand the design organi-
sations of the Hindustan Stecl Limited and
the Heavy Engineering Corporation 10 cope
with the additional volume of work during
the Fourth Plan;

(b) whether there is aoy proposal to
expand the existing Steel Plants ; aod

(¢) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K C. PANT) :
(a) Both Iindustan Sicel Lid. and Heavy
Enginecring Corporation are planning to
expand their Design Burcau to cope with
the additional volume of work anticipated
*+ring the Fourth Plan” pzriod.

(b) Yes. Sir. Expamion of Bhilai Stecl
Plant from iis existing capacity of 2.5
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million tonoes to 4.2 million tonnes is
under consideration.

(c) Under Bhilai's 4.2 million tonne
Expansion Programme, a production cupa-
city of 6+0,000 toanes of billets and 7 0,00
tonnes of plates is proposed to be created.

Standard of Legislation in India,

1323, SHRI BABURAO PATEL : Will
the Minister of LAW AND SOCIAL WEL-
FARE tc pleased to state ;

(a) whether Government are aware of
a statcment made by Justice J, C. Shah, a
judge of the Supreme Court of India,
while inavgurating the 8th Annual Con-
ference of the All-Assam Lawyers' Asso-
ciations to the ecffect that legislation in
India is *badly drafted, scif-contradictory
and inconzruous'’;

(b) il so, Government’s reaclion to the
same; and

(c) whether Government would consider
inviting retired judges of the Supreme
Court and High Courts to participate in
drafiing of the Bills 7

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WELFARE
(SHRI M. YUNUS SALEEM) : (a). No, Sir.

(b) Does not arisc.
(c) Does not arise,
Blackmarketing of Paper

1326, SHRI BABURAO PATEL ; Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFATRS be pleased to state:

(4) whether in a statement made by
him in Hyderabad on the 7th January, 1970,
he warned the consumer industry by saying
*It must behave’ or there will be a take-
over by Government;

(b) if so, is this statement to be taken
as an ofticial threat:
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(c) the number of cases of black-
marketing cf paper detected by Government
in the last two years and the pature of
action taken; and

(d) the details of the proposed Paper
Development Corporation ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) and (b). While addressing
the members of the Federation of Andhra
Pradesh Chambers of Commerce and
Industries at a mecting held on the Sth
January 1970, the consumer goods industries
were warned that Governinent would not
remain an idie spectator if they misbehaved
and indulged in manipulation.

(c) Government lified the control on
the sclling prices of all types of paper in
May, 1968 and the question of detection of
cases of black-marketing docs not arise,

(d) Government have decided to sel
up a Corporation in the public sector for
the maoufacture of paper. The details
about its copilal etc, are being worked out.

Machioe Tool plants in Bhavnagar
and Ajmer

1327. SHRI VIRENDRA KUMAR SHAH:
Will the Minister of INDUSTNAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to stalc:

(a) whether it is a fact that Govern-
ment had carlier taken a decision to set
up machine too]l plants in Bhavnagar and
Ajmer simultancously and had informed
the concerned State Governments accor-
dingly.

(b) whether the Gujarat Governmen?
acquired 321 acres of land at a cost of Rs.
14,28 lakhs for the setting up of the machine
tool plant at Bhavnagar;

(c) whether it is also a fact that while
considerable progress has been made in
implementing the project at Ajmer, no
progress has been made with regard to  the
project at Bhavnagar on grounds of rece-
ssion,
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(d) if so, the reasons for holding ihat
the reccssion would affect the Bhavnagar
plant alone ; acd
L ]

(e) in view of the Governmant's own
estimate that importi of machine tools
worth over Rs. 20.00 crores would b re-
quired by the end of the Fourth Plan,
whether immediate steps would be taken
to implement the Bhavnagar project and,
il 50, the details thereofl

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY, AFFAIRS (SHRI IF. Ay
AHMED) : (a) Yes, Sir.

(b) Government of Gujarat have repor-
ted that land measuring 321 acres 26 gun-
thas has becn acquired and that the total
amount of compensation and other cxpendi-
ture on this account comes to Rs. 9,84,127-
65 paise.

(c) and (d)., Government had commi-
ssioned Messrs.  Technoexport,  Praha,
Czechoslovakia, on the 5th April 1965, for
preparation of a Detailed Project Report
for the Medium Heavy Machine Tool Plant
proposed (o be set up at Bhavnagar with a
grey iron foundry and also the proposed
Grinding Machine Tool Plaot, Ajmer. The
Detailed Project Report in respect of the
Grinding Machine Tool Plant, Ajmer was
received in January, 1965 and was accepted
with some modifications. A company
underthe name and style of ‘Machine Tool
Corporation of India Private Limited’ was
also incorporated in January, 1967 to ime
plemeat the Grinding Machine Tool Project
at Ajmer. The Grinding Machine Tool
Plant at Ajmer has started trial production
of components in December, 1969,

The Detailed Project Report in respect
of the Bhavnagar Project was, however,
reccived in January, 1967. Dy then, there
had been a steep fall in the demand for
machine toels due fo the iccessicnary
conditions in the Economy. The situation
was, therefore, revicewed afiesh and it was
decided that, in view of the sharp full in
demand for machine teols and the revised
lower target for the machine tool industry,
it should be re-examinzd whether there was
prima facie justification for putting up a
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new plant for the manufacture of various
items of machine tools and whethar these
items of inachine tools could not be manu-
factured in one of the existing Pullic Scclor
Units, Further studics revealed that the
Heavy Machine Tool Plant of the Heavy
Engineering Corporaticn Ltd; Ranchi and
Hindustan Machine Tools Lid; DBangalore
could between themselves undertake the
manufactore of wvirtuaily all the machine
tools programmed for production at the
Bhavnagar proj:ct. The establishinent of
the Bhavnagar Project, was in the circum-
stances, deferred,

(e) the imports of machine tools worth
over Rs, 20 crores by the end of 1973-74
will primarily consist of sophisucated and
highly specialised types of machioe tools.
It may not be cconomical and, in certain
cases, it may oot also bz technically feasible
to establish manufacture of th: entire range
of such sophisticated and highly specialised
machine tools in the country for some more
time to come.

As and when demand for machine tools
develops substantially and the cconomic
conditions would justify the sziling up of a
new machine tool project, the position in
regard to the Bhavoagar Machine Tool
Project will be reviewed further.

Production of Wheels amnd Axles unit
at Durgapur Steel Plant-

1328- SHRI VIRENDRA KUMAR SHAH :
Will the Minister of STEEL AND HEAVY
ENGINEERING be pleased to state :

(a) thc capacity of the Wheels and
Axles unit of the Durgapur Stecl Plant, the
actual production jyear-wise since it was
commissioned and the reasons for the short
fall in production.

(b) the year-wise detailed of imporis
of wheel and axles into the country during
the period when the Wheel and Axles uait
of the Dwgapur Stcel Plant was in pro-
duction;

(¢) whelher Government consider that
the basis objective in setting up the Wheels
and Axles unit remains largely unfulfilled
since the country had to spend on the one
band a huge amount on installing and
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maiptaining the said unit and on the other
hand, on importing wheels and axles from
abroad; and

(d) whether a time bound programme
to improve the working of the said unit
has been drawn up and, if so, the derails
thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) :
(1) The rated capacity of Whecl and Axle
Plant is 45,000 wheelscts in 1. M, T. stage
and 75,000 wheelsets in 1.6 M.T, stage.

The year-wise production is as follows:

year Numt;;r of sels as-cmbled

1962-63 5,769
1963-64 18,660
1964-65 23,736
1965-66 23,241
1966-67 16,210
1967-68 15,420
1963-69 12,732

Shortfall in production is due to poor
industrial relations, low labour productivity,
lack of spares etc.

(b) The information is being collected
and will be placed on the Table of the
House.

(c) This is to an extent correct.

(d) The recommendatipns coatainel
in the Reports of the Panje Com nittee and
of Messrs. Monkhouse and Kirk, the British
experls, are being implemented. Amonj
the steps being taken are introduc’ion of a
new wage incentive scheme, installatioa of
balancing facilities, various repairs  of
machinzs and equipment procurement of
spare parts, etc, The major factor res-
ponsible for low production is labour
indiscipline, Tt is hopel that production
will improve as a result of the negotiation
and the objective of setting up the plant
will be fulfilled,

Application from TISCO for Iastallation
of Plate Mill

1329. SHRI  VIRENDRAKUMAR
SHAH : Will tbe Minister of STEEL AND
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HEAVY ENGINEERING be pleased to
state :

(a) whether it is a fact that there is a
great shortage of flat steel products in the
country and that it is likely to last for some
more years; )

(b) whether it is also a fact that M/s.
Tata Iron and Steel Company Ltd., had
applied for expansion of their plate making
capacity by 30 lakh tonnes per year, by
installing another plate mill and if so, the
date on which the application was made;

(c) whether any decision has been
taken with regard to the above application;
and

(d) if not, the reasons for the same
and the date by which the decision is now
expected ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) : (a)
Yes, Sir.

(b) and (c) . M/s, Tata Iron and Steel
Company Ltd., had put foward a proposal
to replace their existing plate mill. No for-
mal application has, however, becn received
so far.

(d) Does not arise.
Exports of Ingots and Billets produced
at Durgapur Steel Plant

1330, SHRI VIRENDRAKUMAR
SHAH : Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(2) whether it is a fact that an official
review of the working of the Durgapur
Steel Plant in 1969, extracts of which were
quoted in the Indian Express of the 21st
January, 1970, points out that this Plant
achieved a new record in despaiches especia-
lly in exports in 1969;

(b) whether itis also a fazt thata
large percentage of the said exports gonsi-
#ed of ingots and billen;

PHALGUNA 12, 1891 (S4K4)  Wrinten Answérs

“held in Calcutta on the

158

(c) whether exporting finished products
is more wseful and creditable than exporting
primary or intermediate products; and

(d) if the replies to parts (b) and (c)
above be in the affirmative, whether Govern-
ment consider that the Durgapur Stcel Plant
has no reason to feel proud about its pers
formance, because itis still working well
below its rated capacily and because the
exports largely consisted of ingots and
billets which could pot be rollad in the
Plant itself due to the unsatisfactory perfor-
maace of its processing units ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) : (a)
Yes, Sir. The total despaiches and the des-

patches for export, of steel and other
products together, in 1959 wcre new
records.

(b) No, Sir.

(c) Yes, Sir.

(d) Does not arise in view ol answer

to (b) above.

Criticism by West Bengal Minister regarding
Allocation of Raw Material for Engincering
Units

1331. SHRI JYOTIRMOY BASU :
‘Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) whether, Speaking at the ceremony
18th January, 1970
to distribute certificates 1o those successful
in the Labour Welfare Officers’ course, the
West Bengal's Minister in-charge of Small-
Scale Industries. Shri Sambhu Ghosh, bla-
med the Central Government for inadequate
allocation of raw materials, particularly iron
and steel, for the enginecring unils in the
State;

(b)
thercto; and

{cy the actua! position with regard to
the Central allocation of raw  matctial for
Jarge-pcale and small seale enplneering upjiy

il s0, the reaction of Government
-
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separately, Stale-wisc and yecar-wise, from
1966 67 to 19.9-70 7 N

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) Government have seen a
repoct inthe Press of the speech made at
Cilew'ta by Shri S:mbhu Ghosh on 18th
January, 1970,

(b) West Bengal is being allocated its
share of the available raw materials, and, in
fact. the State reccived the highest amount
of allocation of BP sheets during 1969-7)
as compared to other States. It has also
been decided to import iron and steel items
wroth Rs, 10 crores dwing 197071 for the
small scale sector, out of which West Bengal
will be allotted its share.

(¢) Information will be collecied and
laid on the Table of House,

Nationalisation of Jessop and Compasy,
Calcutta

1332. SHRI JYOTIRMOY BASU :
Will the Minister of INDUSTRIAL DEVE-
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LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) which business group in India now
owns and controls “Jessop and Company™,
Calcutta;

(b)
pany for the last three financial years; and

the working results of this Com-

(c) the reasons why Government are
not mationalising this concern in the public
interest 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) Government of India have
acquired controlling rights in the Company
by purchasing majority of equity shares.

(b) Working results of the last three
years of the Company are given below i--

Year Profits/loss in Dividend <, on Reserves in
lakhs equily shares lakhs
Rs. Rs,
1966 94.68 12.50 493 07
1967 41.56 12 50 52087
1968 8438 (Loss) - 435.20
Ac:ounts for Company’s financial year {a) the working resul's of the Diesel

ending 31.10,69 have not yet been published. * Locomotive Works, Varanasi till date since

(c) The Government has already acqu-
ired controlling rights in the Company.

V.ork'ng Results of Diesel Locomotive
Works, Varanasl.

1333, SHRI JYOTIRMOY BASU
Will the Minister of RAILWAYS be pleased
. to refer to the reply given to Unstarred
Question No, 2255 dn the 2nd December,
1959 regarding collaboration between Diesel
Locomotive Works, Varanasi and ap Ameri-
fan Firm and sfale 3

ils inception;

(b) the total amount to be paid to
each of the forcign collaborating firms on
accountof royally, technical fees, consuliants
fees, in'erest and other charges as per agree.
ments with them; and

{¢) the total amount paid to each fore-
ign firm till date on this account ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a)to (¢) . A statement
is laid on the Table of the House. [Placed
fn Library. See No. LT-2680/70]
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Birla Group of Concerns Censored by
Company Law Board

1334, SHRI JYOTIRMOY DBASU
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) the pames of the Birla group of
concerns which were censored or Warned
during the last three years by the Company
Law Board for failure to abide by the pro-
visions of the Companics Act, 1956;

(b) how many comcerms under the
control of the Birla group were punished
by the Company Law Board on charges of
irregularities during the last three years;
and

(¢) the nature of punishment given in
each case ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) to (¢) . The Information is
being collected and it will be laid on the
Table of the House,

Provision of cleaned water in Railway
Compartments

1335, SHRI JYOTIRMOY BASU :
Will the Minister of RAILWAYS be pleaced
to refer to the reply given to Unstarred
Question No. 1236 on the 25th November,
1969 regarding Provision of cleaned water
in Railway compartments and state :

(a) why the carriage tanks are not
flushed more frequently;

(b) when the scheme to provide
cleancd . drinking and disinfected water for
drinking and internal usecs in the Railway
compartments is expected to bs imple-
mented ; and

(c) the difficulty in the way of imple-
menting the scheme on all the long distance
trains ?

THE MINISTER OF RAILWAYS (SHRI
NANDA) : (a) Water tanks in coaching
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stock are flushed clean once a month and

this ’frequzncy has been found to be
adequate.
(b) and (). Cool drinking water is be-

ing provided in containers in First Class
corrider type coaches and Third Class slee-
per coaches, [t is proposed to extend this
facility by stages to cover important long
distance trains,

Amendment to Monopolies and Restrictive
Trade Practices Act

1336, SHRI ESWARA REDDY : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether there is any . proposal be-
fore Government to amend the Monopolies
and Restrictive Trade Practices Act so that
the drastic curbiog of monopolies becomes
easier; and

(b) if so, the time by which the pro-
posed amendments will be brought before
the Parliament ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF, A,
AHMED): (a) and (b) . Some amendments
conseguential to the abolition of the mana-
ging agency system, the recommendations
of Industrial Licensing Policy Inguiry Com-
mittee, and others of a textual nature are
under consideration. Itis not possible to
indicate the time by which they will be
brought before Parliament.,

Policy of Decontrol and De-licensiog

1337. SHRI ESWARA REDDY : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether there is any proposal be-
fore Government to reverse the policy of
decontrol and de-licensing; and

(b) if so, the details thereof ?

THE MINISTER OF INDUSTRIAL
DEYELOPMENT, INTERNAL TRADE
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AND COMPANY AFFAIRS (SHRIF, A.
AHMED): (a)and (h). Bearing in mind
the findings and recommendations of the
Planning Commission, the A R. C, and the
Industrial Licensing Policy Inquiry Commi-
tt.e and the need for preventing concentra-
tion of economic power in a few hands, it
has been decided that in place of exemption
from industrial licensing for certain specified
industries, such exemption should be based
on the size of investment and certain other
considerations, Accordingly, exemption has
now been extended to investmenis up to Rs.
1 crores in land, buildings and mochinery,
subject to certain conditions. Most of the
industries which had earlier been cxempted
from licensing can be set up within the
above investment ceiling. A copy of the
Press Note indicating the changes effected
by the Gosernment in industrial licensing
policy was enclosed with the answer given
to the Unstarred Quesiion Mo, 270 in the
Lok Sabha on 24th February, 1970,

Cement Factory in Assam

1339, SHRI BISWANARAYAN
SHASTRI :
SHRIMATI SHARDA

MUKERJEE

Will the Ministar of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMP.NY AFFAIRS be plcased 10
state @

(a) whather Government are aware of
cement shortage in Assam ;

(b) whether the Cement Corpoaration
of India has decided to start a cement
factory in Assam; and

(c) if so, the time by which the
factory will start production ?
THE MINISTER OF INDUSTRIAL

DEVELOPMENT, INTERNAL TRADE
AND COMPANY ATFAIRS (SHAI F. A,
AHMED): (a) Yes Sir; Assam is deficit
in production of cement and supplies are
_angmented from outside the State,

(b)Y  Th: sentine up of a ce ent
factory in Bokajan (Assam) with the capa-
Gity of & likh tonpes per appum by the
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Cement Corporation of India has been
agreed to in principle, Approval of the

Detailed Preject Report submitted by the
Corporation and sanction of the expenditure
are at present under consideration,

(c) About 4 years.

Proposal by Tatas for Manufacture of Car in
Collaboration with their German Partncrs

1340, SHRI BAL RAJ MADHOK :
Will the Ministrr of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFALRS be pleascd to state @

(a) whether any proposal has been
made by the Talas to manufaclure cars in
collaboration with their Geman Partners in
the manufacture of Tata-Mercedes-Benz
trucks and lorries; and

(b) if so, the reaction of Government
to this proposal.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) @ (a) No such proposal  has so
far bean received by the Govermiment.,

(") Dwoes not arise,

Persona® Guar nlees of Managing Directors

Insisted by Financlal Institutions and
Banks

1341, SHRI RABI RAY : Will the
Minister of INDUSTRIAL DEVELOPMENT,
INTERNAL TRADE AND COMPANY
AFFAIRS be pleased to state :

(a) whether it is a fact that the finan-
cial institutions and banks insist on personal
guaranices of the managing direclors;

(b) if so, wheiher they are also given
Commission on it; arnd

(c) whether Government propose (0
change this pattern anod if 5o, the details
thereof 7

THE MINISTER OF
PE* ELOPMENT,

INDUSTRIAL
INTERNAL  TRADRE
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AND COMPANY AFFAIRS (SHRIF. A.
AHMED): (a) and (b). Yes, Sir, in some
Cascs,

(¢) The matteris under considera-
tion of Government,

Regulation of Agreements by Managing
Agents with Companies

1342, SHRT RABI RAY Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether itisa fact that Gove:n-
ment propose to regulate the agreements
which the managing agents are making with
companies as is donc in the case of selling
agents; and

(b)

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED) : (a) and (b) . Thare have beca

if so, the details thereof 7

a number instances where companies have,

entered into agrecments  with their erstwhile
managing agents fur consultancy services,
financial and administrative services and
other advisory services. Though such agree-
ments with ex-managing agents other than
those involving their appointment as sole
selling agents do not, at present, require
the approval of the Central Government the
trend in this regard is being watched and
the desirability of making provisions in the
Companies Act requiring approval of the
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Expenditure incurred on Advertisements *
by Rourkela Steel Plamt

1343, SERI RABI RAY : Will the
Minister of STEEL AND HEAVY ENGI-
NEERING be pleased to state =

(2) whether it is a fact that the Rour-
kela Steel Plant is parval to English dailies
in giving adverusements;

(b) il 50, the cames of the dailv ncws-
papers boith in English and other Indian
languages that were given advertisements in
1969; and

-
{¢) the amount of money received by
each of these newspapers through these
advertise:nents ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) :
{a) 1o (c) . Most of the advenisementa
issued by Rowurkela Steel Plant relate to
purchase of stores or construction, These
are intended to cater to comercial centres
of the country. The newspapers are accor-
ding'y sclected carefully to subserve this
obj:ctive, on the basis of their circulation
as certified by the Audit Bureau of Circu-
lation,

A statement indicating the names of
papers to which the advertisements were
released during the year 1969, the amount
paid and the space for which the advertisc-
ment was issued is attached, The raes
for English papers are generally higher than

Central Government in case of such arrang- those of language papers for the same
ments, is under consideration, space.
Statement

S, Name of the Amount patd Column length

No, Newspaper (In Rupees) in CMS

1. Statesman, Calcuita. 13,149 594

2. Amrit Bazar Patrika, Calcutta, 12539 464

3. Hindustan Times, New Delhi. 4914 4

4, Indian Express, New Delhi. 2,195 7

5, Statesman, New Delhi. 729 32

6. Times of India, Bombay. 6,788 418

7. Indian Express, Bombay. 4,194 406

8. Hindu, Madras. 7,957 491

9. Indian Express, Madras, 6.7:8 3

10. Prajatadtra, Cuttack. 989 306 -
11. Matrabhumi, Cuttack. BO3 97

12. Kalinga, Cuttack. 744 276

13, Samaj. Cutiack. 1.253 256
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Representation from All India Sewing Machine
Ma ‘turers’ Association, Ludhiana

44. SHR1 GEORGE FERNANDES :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) whether Government have received
any representation from the All India
Sewing Machine Manufacturers’ Associa-
tion, Ludhiana urging reservation of sewing
machine iodustry for small scale sector;
and

(b) if so, the action taken thereon ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) Goveroment have received
a representation from the All India Sewing
Machine Manufacturers® Association (Asso-
ciation of Medium-scale Manufacturers),
Ludhiana urging encouragement of the
medium-scale units, but not reservation of
the sewing machine industry for the small
scale sector.

(b) The points urged in the representa-
tlon will be kept in view while taking a
decision oo the question of reserviog this
Industry for the Small Scale Sector.

Shahad Passengers’ Association, Ulbasnagar
(C. Rly.)
.
-i-ﬂg. SHRI GEORGE FERNANDES :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the Shahad Passengers”
Association, Ulhasnagar has submitted a
memorandum to the General Manager,
Central Railway on the 19th November,

1969;

(b) if so, the main demands and grie-
vances mentioned therein; and

4 (c) the action taken thereon 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) Yes.
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(b) Main demand is to introduce
additional  suburban trains  between

Kalyan and Titwala,

¢} It is proposed to provide a service
reaching Titwala at 13,40 hrs. and returning
from therc at 14,00 hrs,, thus filling in the
gap of 3 hours between 11.41 and 14.45,
Further augmentation of the suburban
service on this section will be considered
as and when requisite resources by way of
EMU stock etc. become available.

Overtime Allowance paid to Non-Gazetted
Staff of Railway Board

1346. SHRI RAM SINGH AYARWAL :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that the non-
gazelted staff of the Railway Board draws
maximum overtime allowance throughout
the year;

(b) if so, the reasons for not completing
the work during the normal hours of duty;
and

(c) the details of the overtime allowance
paid to such staff during the last three
years, year-wise 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) to (c) . The informa-
tion is being collected and will be laid on
the table of the Sabha.

Punctuality of Traios in India

1347. SHRI RAM SINGH AYARWAL :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that punctuality
of trains on the Indian Railways is Jowest
in the world; and

(b) if, so, the details of punctuality
performance of trains during 1969-70 and
the steps taken to improve their punctua-
lity ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) Information regar-
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ding puncteality of passenger carrying
trains on different Railway systcms of the
world is not available.

PHALGUNA 12, 1891 (SAKA)

ﬁ’rmm Answers 1TO

(b) Overall percentages of  passenger
carrying trains not losing time for the -nine
months from April to December, 1969 for
B. G. and M. G sections are given below !--

B.G. M. G
April, 1969 84.2 84.3
May v §4.0 81.9
June - 824 815
July . 83,8 84.1
August 85.8 86 4
Sept. . 86.0 858 .
Oct. . 86.3 86,5
Nov. " 85.1 85.7
Dec. - 846 86.3
April to December, 1969 84.7 84.9

A daily waich is maintained on the
runing of passenger carrying trains at all
levels on the Zonal Railways. The trend
of overall performance is obtained from the
zonal Railways through 10-day punctuality
Reports and Monthly Appreciation Reports,
The performance is reviewed at monthly
meetings of the Directors of the Railway
Board and correclive action is taken.
Punctuality drives are instituted from time
to time on trains whose running is mot upto
the mark,

Improvement in the Working of
Pablic Undertakings

1348. SHR1 R. K. BIRLRA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether it is a fact 1that the Union
Cabinet Secretary while addressing recently
senior executives from the public under-
takiogs, top administrators and academic
economists called upon the public sector
units to bring down the cost of production
to fair levels, improve their performance
and set right deficiencies in organisation
and management,

(b) whether his Ministry, in coopera-
tion with the Bureau of Public Enterprises,

is formulating any guidelines in the matter
for the public sector units;

(c) if so, the details thereof; and

(d) if no such guidelines are proposed
to be formulated, in what way the defi-
cienzies as pomnted out by the Cabinet
Secretary are io be removed from the
public sector units ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED) : (a) Yes, Sir.

(b) to (d) . In cooperation with the
Bureau of Public Enterprises, a series of
guidelines is contiouously being provided
to the public sector undertakings for impro-
ving their overall elfliciency, 10 bring down
the cost of production to fair levels and to
set right the deficiencies in organisation and
management among other things.

Supply of Soviet Equipments for
Bokaro Project

1349. SHRI NANJA GOWDER :
SHRI R. R. SINGH DEO :
SHRI RAMACHANDRA

VEERFPA :

Will the Minister of STEEL AND
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HEAVY ENGINEERING be pleased to
stae :

(a) whether it is a fact that the' Soviet
Minister for Heavy Power and Transport
Indusiries, during his visit to New Delhi
recently, promised to expedile supplies of
equipments for the Bokaro Steel Project;
and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K, C. PANT) :
(a) and (b) . During the visit of the Soviet
Minister of Heavy, Power and Transport
Industries. Mr, V. F. Zhigalin, to Bokaro
Steel Project on the 2ist January, 1970, the
Managing Director, Bokaro Steel Limited,
had requested him to expedite the supply
of components from USSR for the manu-
facture of equipments by the Heavy Engi-
neering Corporation for the Bokaro Stecl
Plant. Mr. Zhigalin agreed to take all
possible steps to expedite the supplies of
comnponents to the Heavy Engineering
Corporalion.

Coastal Railway lines from Erpakulam
to Quilon in Kerala

1350, SHRI E.K. NAYANAR : Will the
Minister of RAILWAYS be pleased to state :

(a) whether Government propose to
accept the scheme for a Coastal Railway
line from Erpakulam to Quilon (Kcrala);
and

(b) whether Government propose to
take steps this year to conduct a survey
for this Railway line ?

THE MINISTER OF RAILWAYS (SHRI
NANDA): (a) and (b), No. At the time of
construction of the Quilon-Ernakulam line,
the question of taking the line close to
the coast was examined, The proposal
was dropped as it involved heavy bridging
“ftross the Vembanad lake. The area is
well served by inland water and road
tranaport,
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Shooting of Workers of Integral Coach

Factory by Personnel of Railway
Protection Force

1351. SHRI NAMBIAR :
SHRI P. RAMAMURTI :
SHRI K, RAMANI :
SHRI UMANATH :
SHRI MANGALATHUMADAM :
SHRI S. M, KRISHNA :

Will the Minister of RAILWAY3S be
pleased to state :

(a) whether it is a fact that the Railway
Protection Force personnel resorted to
shooting on workmen on the 8th January,
1970 at the gate of the Integral Coach
Factory, Perambur;

(b} if so, the rcasons therefor;

(c) how many persons died and were
wounded as a result of it;

(d) whether any compensation is being
paid to the family of the deceased;

(e) the action being taken against the
personnel involved in the shooting; and

(f) whether the Police prosecution has
been launched against them;

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) Yes 7

(b) On 8-1-1970, Shri A. Krishoaswamy,
a worker refusing to submit for routine
search at the Integral Coach Factory gate,
was produced before the Sub.Inspector at
the Railway Protection Force Post. He
was found carrying am aluminium rod
concealed in a file without a gate pass.
While the worker was being examined, he
crcated a scene alleging assault by Railway
Protection Force staff. Other workers
gathered and turned violent, Efforts to
pacify them failed, They forced their entry
into the Protection Force Post and inflicted
injuries to Railway Protection Force staff,
They set fire to records, pelted stones and
attacked the Armoury Guard Room and
even attempted to snatch the muskets,
causing bleeding injuriecs to the Railway
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Protection Porce personnel inside the Guard
Room. Fearing imminent danger to life
and Railway property, fire was opened in
excrcise of the right of private defence of
life and property.

(c) Worker Rajamanickam died as a
result of firing and three other workers
sustained injuries,

(d) Yes, Rs. 11,920/- was paid as
compensation to the wife of the deceased,

(e) Magisterial inquiry into the incident
has been completed and its findings are
awaited,

(f) Police have registered cases and are
awaiting the findings of the Magisterial
inquiry.

Joint Seniority List of Employees of
Ex-Southern Indian Railwiy and
Ex-M. & S. M, Railway

1352, SHR1 NAMBIAR : Will the
Minister of RAILWAYS be pleased to
state @

(a) whether it is a fact that complaints
reparding violation of the agreement reached
in preparation of joint semiority list of
employces whi'e integrating ex-Souihern
Indan Railway with the ex-M, & S. M,
Railway have been reccived ;

(b) whether 22 commercial clerks of
the Madras Division of the Southern Rail-
way who belonged to the Ex. S, I. Railway
have been ranked junior to those who were
entertained subsequently ;

(c) whether the attempt made to rectify
this mistake by issuiog a correction slip to
the Seniority list in 1964 was subseguently
given up ; and

(d) if so, the steps being tiken to
rectify this anomaly ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) ta (d) . No. It was
found that the seaniority list drawn up in
1938 did not reflect correctly the scnority
position of some stalf in \he Madras Divie
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sion, The list was revised in 1964, again
it was.modil'ied in 1967 to reflect pro-
motions as a result of annual review. The
finalised list has been recently implemented.

aag fafy & qfada

1353, it 3= &= : 7a1  wafe
fawia, aiafie @R o wmamad
LEIR EECIEE AR T ON 2N

(7) 7ar ag a= 2 [% =% w7AAF
F1 "zedl @1 quaward) afafa & afy-
Fia azeqi Favwre ar guam fafy
§ g7 qfada g0 a1 fawf At &
T

(@) afz &, &1 fy7 afeal &
famfar a1 af 2, sasr alw @rg
YT 39 9T aGEIC &1 F47 sfawar & 7

steifrs famm, aiafs st am
Tram-ET waEl (s wwER @S ag-
83) : (7) w2 (=) . 7@ 7AW A1 qU-
ai wfafe & g waed A, #iga &
ofeads x27, ge7 ¥7 & wafaai &
fazgal awi Fiemzdt & wifwafas 3y
fafasfoa # $ gz gara fag 21 @
grrT & qwat § faafafaa afis
wEAT @ -

(1) 37 grsdz  fafads Feafaay,
fafiqa: ga% Y veyrgd H A g A
ga=usty qifvafas f&faafaa sa@r

(2) 77 =t & sve mfesfas weq
FTq a1y fasqre® aT  qar IAT 6 W
gFTT #t Feafar § fAgaal & geadd
21, 71 fgfm 71 fafrafag sear

(3) Fwafaal ¥ saramfas &ar w2
ars mAfaze wrar Bfy guads@Emd
& g7 safia, @ 9913 37 I9fA6) A,
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FXos Fr oz arg 7@ & faafwa fag
@17 Tifzd

7z 7w famrda 2

AT IO FT TSH T

1354, =t WA {3: 71 swifiw
fame, wiafew soae qar awE@-wg
q4Y a7 T &Y FO FEY
" () v oag wad fr ogm wEx-
q2ES¥ ¥ 9 W rpIT S@IT F7 WUda-
FUT FIA FY WraggHar g 1 fzar ¢
N aF A mmz Fao g fs agem
faar & wrfardy &% AT

(@) afz gi, &Yt avaey § AR
FY aar wfafsar & 7

siteitfre fasma, srafos s o
wRNT-FT HAY (=) wOeE wet wgwi):
(%) =, 7gf

(7) wea € 7 3zar
M/s, Richardson and Cruddas Limited

1355, DR, KARNI SINGH : Wil the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COMP-
ANY AFFAIRS bz plcased to state :

(a) whether Government are aware of
the proposed scheme of reconciliation of
claims on shares in respect of M/s. Rich-
ardson and Cruddas Limited, Calcutia ;
and

(b) il so, where does the matter stand
as at present 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
wAHMED): (a) and (b). Government his not
received any sch of re iliation of
claims in the recent past. However, the
Government is actively considering the
questina of re-preanizing the company.
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qeq SAM § aTET Ay & IOwAT &
- AgWE I

1356, =it w0 w=o fNfww : =ar
staifas fawma, wsiafe ama o
QU FAT I A4 FT FI0 EKLA
fF:

(F) #ar aewrT & 1€ Qqar faofg
frar @ fF wem 92 & guerdt a7 %
IFRAT & FqIAT & wrE-Tia wAF FAEq
Agras Iait saifE 63 @ig; ot

(=) afz zi, &t zawr aYar qar g ?

whathre fawa, siafos s qar
w1 WAt () GEEEA qeh Agn):
() =t (&) . s@rdr &= & I9-
Faf #} aigataar fagd weg s3g &
g7xq Y gfeafag § aar sa% rag
feedt qFf mfz 1 wraggwar 3 qfa 2g
Agias IAW *T 3giar AT AT €
A% faza & fan faega md-asff =s-
W@rm garAn & guia &t 3w
&7 % Irear #1 gwifw sra i
g gexsa Hog9ife@ mri-asl w9-3ar
¥ g arg ot afinfag § -

(1) amart &= % &) a3 9 F
F974] & matwar afadza fawa
wigya g Iaw gra oife f5
argd, @fe ¥ fged gsf 9t aar?
Fr @ & a1 9y A7 F Il
gra FAM W ARF F, I
dlwar & 4 wr a?; faad fr
aeras uEF oA feal oY qgmas
gt & searad & 9T ¥ 8% )

(2) =Y 3Im3ai § qwd 67
fgrgeara asa gow, FUAlT Y €9
tare] 91 agrer WA afas)



m WPritten Answers

& fatm &30 ) awaEAEy #71
9aT AT TfE0 |

(3) =Y faerwra G &7 & ITHAT
W qAF "wAAA w14 & fam w3-
fa gat aar sgwza} & qor
HANET T F1F FAT Afgw Fyad
ag fe=a far st a% fe 3 vt
¥ qa1 37% 9z W< fegm w7
uFAl Zru gfagigEs a3 ar
a%% § aar ¥ Ime 91 SfE
aferal § searfaq @gras owai §
T3 9T A% 10

(4) ™ gerrd &7 & IywAl #1
HEIAT UFFI FT aFArGr Ggrgar
W, o agr qdew 51 gfa-
st 3 & 957 9 fawrg s
Tifgn #38ifs weaa: g7 STwHT &
fae o9 ofia & sazrms owel
¥ mydr gsar § WAHIT 9 a4r
IIFTT FA@ET 3 § wfgy g9
GARil

(5) frafaa aar fAazat =7 & a9
faay gy 1 wfafemaar 91 32
3 4 efez § 980 &7 & 99
AT F1 Fgi AF G99 g 97 @
ars agrE  oFa) § el wafy
¥ @z gy F@ qifze g
fF g7 grar &1 wizar gad an
adr a7l & fawm ¥ fag dear-
g7 M) suyes anf eda g%
fang af & w'g ¥ 3sazada i5%
¥ ga: gx faar marar famid g7
FIO &9 & ITFAT F 35T Hlaf-
fawrfeal & wrr faar ar

fadadt 9T qv7 537 & £ 25 0F%
e & €Y 2dr Sfessm ofesar fae
AT FY 9% WEN F F4AR AT Y
Foong 751 @ w9 P §) wH §
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19 ¥ arafas samRA g wrd WA

T ITHAl F A A Feard FT

wE

weq W garaw A grvedt & aw
mE WmH

1357, =t 7o wo fere - 7ar ¥R
"t 4z 7am ¥ w0 w30 fe

(%) =a1az aw ¢ fF Erar WT
gaEs & @ feqq A & Fafaar
¥ a@w w &¢ waaea fan § Ay
77 air ¥ 1f ¢ fF gaaq ol @
& 419 gz EME gAYy amm a G
TRl T arfe garad-g2reE’ ardt
AT &1 AT AFT T7% FA@ & HIQ-
& aret wafaar #1 g3 fear o &%; Wi

(@) afz g, @ s@RA @ §a
¥ Far Frgarg ¥ g 7

=R qent (st AR) 0 (W) o &

(=) == #im o< fam e mar &
3ffa yaraa-rora gy ared @ve 9T
Tz ¥ @ Wrd ans g & wrow 349
g3 /350 w7 gEEA-gEIRE g
mPzat #), fa=d wrew, 1968 # a=x &%
fzar mar a1, @ ang fe & S=rar
snrazifes AEY qrar a1 § | 29 gAY =W
@z T 554 ardl 21 arEr gard mfear
wqta 357 2139/358 WY WX 387 grEq
/388 my 94t & 1 3 mfeal & Fwgr
F1 I@¥ FU Wr "49 =r39/350 ¥
garaA-gzrear qardy arfeaf &1 fey &
s F1 wifaw 3@ qrar mr g

yEIIT-ERE @7 &  fada,
FrATgY, 413 WX gIgE VAT § w4
aETETE F1 3EY gu 41 39T /42 ey
Frad-TATZIAIR PAST GAAT VIR &, AT
27 3r7/28 w7 gagarund ovey q
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mfzal Y 1 Rl 9T zguT ) swyeqy
F 7Y & afs 349 =134/ 350 Wy gandr
mfedl ¥ a=w feg ond & 9 gl g
2, 3% qu fear s &%

Aw WA ¥ gt wmifeal § aftams

1358, =} fio wo dfem : a1 A
¥ qg aAF &1 0 FA fF

(%) wea |Y & @iy ard) 3= mifeal
5 faq afenw § ;

(@) sa% &7 a1 & "l qq1 I
A F1AT ¥ g sfaeam fRar amar &;

(7) 3% F19 & 92, 99 @WT W
weil &1 et AW g

(a) =1 7@ amg Fg of=E
wegrdt A 9T &g %1 @ § Wi afz
gf, M IE fFax faa & fag &m0 92
RGUE ISR I

(%) =1 aTFT &) "wemigr sd=yfear
® 377 & el ¥ W A 3y
fasrad fast & ; wlx

(%) afz zf, & ¥ar awwEe 7 o
fayfmwat afywifeat & fang aYE #171-
ary sy’

et meft (st asn) : (%) & (7).
a1 Ry & @ @ & wlvawr 2w
9T @ & FIEA |

wawal fawn aa & sdafoal &
farz frwrgal ® wiw sta #
IMaFEoy
1359, =t 7o =o Fifery :
=Tt FYPET Ty

1 XA w4z qaF A OFN
FAfF
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(%) #eg = & sawar fawm &
#qaifeal 3 aq ad g feay faar feve
sifsal @1 qar s ag7 @w A grUr
gagar furr & sdwifeat 97 g= faaar
a7 3qg fegr o w@r i ;

(/) @ FH=ufeqi zror &y o€
ufaafaaadi & a1t § aasar fasm a1
73 3¢ fraa) fagrag orer g€ Wi @A
9T FTHRIT T #7471 T &) 5

(7) 3t axwrT #t |awar fasm
 aaafal & freg ot O favred
sra g€ & Wi afz g, &) fradt aar
w1 ;

(9) g |z1eg ¥ {THIT ¥ A1 F74-
argt Y F stz w31 37 fasraal &) s
%37 ¥ fag 1€ sazgr 31 7€ 3 ; ol

(%) afz et, av 39 =fag ara
duza & faa-nz #rr d o7 74 @rawy
q3asrug Far g v

W owEl (A ) o (F)
gifaal & frazf &y s= @mraa
frsz 9t #37 3 sg=nfal oo
s 21 |aFFar fawm & &9 A
IEIT AT A FIT FE FAT 7T E )
g AT & gafar faarer & sdwfay
z17r 953 a7 f3ar fzwe arar F19 @
mifgal At dear & A A qAAT wAT
gymew At 21 3fra 1968.69 & kA
1-4-69 7 31-12-1969 aF aIwar
qrar gra sfqafas/faar fesz gmar &
ata) # Faeaes anm 13 863 w93 iz
8,975 =73 31 TEH agT F1 A% |

weq 393 & dasar fawm F &4-
aifal 97 @7 aEr g9 aaaT 4.50
a9 w19 5fg 99 ¢
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(=) 1968-69 ¥ 11365 Frerad
faat =1 faaw Frgs 2 1 35111 2,690
fasrad wt wmifgsr &1 za% & 2,568
fasmad faar fagr s & otz 4,368
fasms sta & @z w1 & 04t 1 AT
fagrasi 5 & 1,712 greAf & faweia
Friard ar samraT grer aarg 1 oaf
Yo At F 9e1 § 2,717 mwAT 7 A
ARG (]

() w¥7 (7) . g=ar %221 4T A
T W AT 9z 7T 1@ & A
fre WY, gg sewadlm 2 fF ®asar
feapr & #vaifedl & fasg fasaal v
A w3 & fac gaq & F1§ swgEdr
Agl g, faarg &1 fazmal & fF @ 991¢
F1 F9 I9gET Fz F awlwrd gra
ardr =ifge |

(%) |37 /g szan

weq WA # me eewl, @ A ol
aa wfafeas w=el & o1

1360, =7t fjo wo FAflwa : ¥77 ToW
wedY gz qam ® F7 F 5

(%) wea a3 ¥ aix F5wf, WS
sa+t arforfsas sa5f a1 weq o foal
¥ feaw Fead gfaaa 9z § atz 3% wfa-
qaar # gaar ¥ fesz sasee qqr oot
fewz frdtus frad sfaaa & ;

(=) fawsar & 77 staw §

() #ar 7o fagaar N T FQA #1
FFIT &7 faarT @ ; WX

() afz a8y, @t =% e RO ?

@ weAt (s ) ;0 (%) oW
faaar @ar 9= 9 TET Fm@r & 0
[trarsn & 2w fear am 1 Wad dwar
LT-2681/70]
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(=)@ (7). 9 7 *ifeal 3%
geag #ifz & sqaifal & #19, 3aT-
ailg:a, 3347 & 7w W ewtwfa g
a37 9317 F; zafAaT @ /4 Fifa &
FHafeal & fave fafur g7 & qaf &
fagzm & fam nx dar afza avaiar
g AZI 21

Expamsion of Creosoting Plant at Qlavakkot
{Southern Rai'way)

L]
1361. SHRI A, SREFDHARAN : Will
the Minister of RAILWAYS be pleased to
slate :

(2) whether any cxpansion of the Creo-
soting Plant at Olavakkot (Southern Rail-
way) has been thought of in the coming
years ;

(b) whether any suggestions in this
respect bave been received from the Kerala
Government ;

(c) if so, the details thercof ; and
(d) il not, whether this can be enminc-d

by the Railway Board in the interest of
Kerala's Progress 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) No.

(b) No.
(¢) Does not arise,
(d) There is no justification for exs

pansion of the Creosoting Plant at Olava-
kkot at present,

Codataer Service for Indian Railwayy

1362. SHR1 MANGALATHUMADAM :
Will the Minister of RAILWAYS be pleased
to state :

(2) whether the container service will
be expanded to cover all the Railwaysy
and

(b) if so, the additional services pro.
posed in the Southern Railway ?
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THE MINISTER OF RAILWAYS
(SHRI NANDA) (a) Ths container

service will be extended to such rouies for
which there is justification,

(b) In addition to the services already
introduced betweecn Madras and Bombay,
Madras and Bangalorc and Bangalore and
Bombay, introduction of container service
between Madras and Calcutta is under
examination.

M/s. Navketan International Films

(P) Ltd.
1363. SHRI ARJUN SINGH BHA-
DORIA : Will the Minister of INDUS-

TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS be
pleased to state :

{a) the authorised and paid-up capital
of M/s. Navketan International Films (P)
Ltd. Bombay at the time of its setting up
and as on the 31st March, 1969;

(b) the amount of loan received by the
Company up to the year 1969 from Govern-
ment Banks or other parties separately,

_together with the pames of Baoks and
parties;

(c) the amount paid as interest by the
company during the last three years;

{d) the npames and address:s of the
Directors of the Company together with
the names of their sharcholders ; and

(e) the details of its performance du-
ring the same period and the estimates for
“the year 1969-70 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a). M/s.Navketan International
Filme Pvt. Ltd. was incorporated on 10th
April, 1963 with an authorised capital of
Rs, 10 lakhs. Its subscribed capital on
this date was Rs. 200 only. As on 31-3-68
the authorised capital of the company
remained uochanged but its paid up capital
was Rs. 10,000,
-

. .(b) As the company has not yet filed
its latest annual accounts, the information
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regarding loans obtained from various
sources and as outstanding on 3lst, March,
1968 is given below :=

Nature of loans

Unsecured loans Amotnt

From a firm in which
the Managing Director
is a partner

From a proprictory
firm of the Managing
Director Rs.

86,329,19
From a Director Rs. 24,581.00

Total Rs, 778,059.41

Rs. 663,149.22

(c) The information regarding interest
paid by the company during the last three
years is as follows : -

Year Amount

31-3-1966 Nil
31-3-1967 Rs. 1,373
31-3-1968 Rs. 41,357

(d) The company has only two directors
vis. Shri Dev Anand and Mrs. Mona Dev
Anand, Their address is 2, Irish Park,
Jubu, Bombay 54. All the 100 shares of
the value of Rs. 10,000/« are beld by these
two directors.

(¢) The Company sufferod losses of
Rs. 2,750/ in 1966-67 and Rs. 27,400/- in
19567-68. The latest information for the
year ending 31-3-1969 is not yet available.

M/s. Chitharalaya (P} Ltd.

1364. SHRI ARJUN SINGH BHADO-
RIA : Will the Minister of INDUSTRIAL
DEVELOPMENT.{ INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
o state :

(a) the authorised and paid up capital
of M/s. Chithralaya (P) Ltd. Madras, at
the time of its setting up and 'as on the
31st March, 1969;

(b) the amount of loan received by the
company upto the year 1969 from Govern-
ment, Banks or other parties separately
together with the names of DBanks and
parties; N
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(c) the amouat paid as interest by the
company during the last three years ;

(d) the nmames and addresses of the
Directors of the Company together with ths
names of their shareholders: and

(e) the details of i performance during
the same period and estimates for the year
1969.70 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) M/s, Chithralaya Pictures
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(P) Ltd. was incorporated on 2Ist Nove.
mber, 1966. On this date its Authorised
Capiwal was Rs. 5 lakhs and paid up capital
was Rs. 71 thousand. The latest available
information for the year ended 31 3-69
places its paid up capital at Rs 1 Jakh;
its authorised capital stood unchanged at
Rs. § lakhs,

(b) The information about loans ob.
tained from different sources and as out
standing for the years ended 31-8.67 and
31-8-68 is given below, The same for the
year ended 31-8-1969 is not yct available.

Nature of Loans

Out standing as on

Out standing as on

31-8-67 31-8 68
(Rs.) (Rs.)
1. Secured Loans Nil Nil
2. Unsecured Loans
(i) Banks 594,54 Nil
(ii ) Others 4,34,630.50 10,44,488.62
Total : 4,35,225.04 10,44 488,62
3, Other Loans & Advances .
(i) From Banks Nil Nil
(ii ) From Managing 1,09,201.00 35,647.03
Director
(i) From Others 10,000.00 6,55,917.00
1,19,201.00 6,91,564 03

(¢) The company paid an amount of
Rs, 31,209.84 by way of interest and bank
charges for the period 18-11-66 to 31-8B-67.
The company is not reported to have paid
any interest during the year ended 31.8-68.
The information for the period ended
31-8-69 is not yet available.

(d) The names and addresses ¢tc. of the
directors together with their sharcholdings
are indicated in statement laid on the Table
of the House. (Placed in Library, See No,
LT-2682/70]

{e) For the year ended 3ist August,
1967, the company had a turnover of Rs.
11,22,617 and suffered a loss of Rs. 1,22,323.
Its turnover declined to Rs. 1,97,767 in the
year ended 3ist August, 1968 and the
company suffered a further loss of Rs,
20,835 during the year.

M/s. Filmistan Distributors India Litd,
and Filmistan Exhibitcrs (P) Lid,

1.65, SHRI ARJUN SING BHADORIA:
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state ;

(a) the authorised and paid-up capital
of M/s. Filmistan Distributors (India) Ltd.
and Filmistan Exhibitors (P) Ltd., at the
time of their setting up and as on the 31st
March, 1969 ;

(b) the amount of loan reccived by
these companies up to the year 1969 from
Government Banks or other parties, separ-
ately together with the names of Banks amsd
parties

(c) the amount paid as interest by these
companies during the last three years ;
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(d) the names and addresses of the Dir-
ectors of the companies together with the

names of thzir share-holders; and

(e) the details of their performance
during the same period and the estimates
for the year 1969-70 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED) : (a)to (¢) . Statement I laid
on the Table of the House gives the
required information  about  M/s, Ful.
mistan  Distributors  ( India ) Lid. and
Statement 11 laid on the Table of the
House gives similar information about M;s.
Filmistan Exhibitors Pvt. Lid. |Placed in
Library. See No. L T-2683/70)

Income tax paid by Film Companies

1366, SHRI ARJUN SINGH BHADO-
RIA :Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
refer to the reply given to Unstarred Ques-
tion No. 5039 on 23rd December, 1969
regarding Income-tax paid by the Film
Companies and state :

(a) whether the required information
has since been collected ;

(b) if so, the details thereof ; and
(c) if not, the reasons for the delay ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) Yes, Sir,

(b) A statement giving the names of
Directors together with the names of the
sharcholders of the following seven film
companies is laid on the Table of the House
[Placed in Library, See No. L T 26E4/70]

(i) Bombay Film Laboratories Pvt. Ltd,
(ii) Associated Film Industries Pvt, Ltd.
<~ (iii) Motimahal Theaters Pvt. Ltd,
(iv) Chitralok Productions Ltd.
(v) Filmalaya Pvt. Ltd.
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(vi) Filmistan Pvt. Ltd,

(vii) Johar Films Pvt. Ltd.

(c) Dces not arise.

faat fewz mfaat @ gufn 33
® IR A agEm

1367, wit aigow &fgeam @ am
I9A §41 qg a4 A7 FI FA F

(%) #mag g= & fF faar frsz
arar §17 & @grary § wEG @A
(7arra) mfufqaw, 1969 @i a3 &
aftmmeasy T3% fegde AOus wgar
fege somisr g waga R a3 &
us fafeaa waufy a5 & =7 § aga
F1&  wfqamm 9 FramT § an7 5

(=) afz g, aY 3= wfefage & @
2 F a1z § We3F AT W # wdhd
arz feadr waufo a8l & sv ¥ agw
Fr af &;

(7) =t ag Wy @9 & 5 ferz atw
st frar fesz arar @& arat £
g&ar &9 g1 & 1o arfagy w1 fafwe
adsl & @A FW §;

() 7ar wrwre #1 fag €@ a9a-
wr ¥ g gET ¥ & §; 6k

(%) afz g, at 391 ?

T A (st Anan) ¢ (F) Wi (F).
T8 a%@ BT F1% 737 &fr7 A qarw
ardy agr frar 7ar § 1 faar fese ar wq-
fas fea2l & Arg arar QU 758 79
qifadl & 393 aY ¥ FT A agHl &
fau fexz v wdofal &1 adaa
faga} ¥ AT Far FE Gzat &

(m) <t ad

() stz (z0) . 3@ Ag 33401

“
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e fewr 1 Q% & wrow o @
gaim ags s

1368, st amgem afgearc : @
R 7Y oy @A ) w9 w0 a5

(%) mraog @v 2 f5 araf Wl
FAFAT A8 T § ToA AT AT
W mifeal ¥ wfywar famrdt 2ix 333
FHOI amar 5@ §;

(7) mrag sy a= ¢ f& 3 el
ramfeat fanifea emial & @ty @
faas Froar #1€ argdr aufem = faar
fewez arar a8 *< awar;

(7) Tar gwTT FY araf S FqAl
g gma 5w fowmd sa gl
¢ 5 oF gtew fesz TS ardl 1t w59
Wostgat § dtew fgea a@ oW
mE Ay @ X A ghg T FA ¥
T17w 29 ¥ qatar fear amr §,

(9) W@ st WS 9T g
faarz 7 feafa 2} gg quita; ek

(z0) afg agf, &t sa% sar sTm
?

R WY (st 7)) : (3) S adh
Fraaia yifagl § wfos gear faar-
feat wYt @ sqifeat a7 8 &dh)

(=) st &t 3 mfsar fawifa -
Al & 4 qady &, 9 fedl & frar
fewe grar s F adar a& F aqrar

(m) st gr

(7) arfra} & wfrswre #t ager
r5-8rw &) arar &1 wfao wal gae
FIX T 77T EN I2aT )

(zo) =7t wiw (3) ¥ 39T 31 3=
je e g 3277 |
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@t ¥ faar fewz arst § wal

1369, =} arqurm srfgzane :
=t gwaw
st 7o To @MY :

1 W HAY ag aqiA F1 F &4
fs :

(%) wredra ¥ (Fara) mfufaas
A A & arg a7 @A weeAl  faar
fexz arar & fradt sy g€ @ 5 !

(%) swwafy & faar fexz aar
F3 ars fLad a7 qvy 03

(n) faar feFz armr & a=l &
feud ot 38t & &7 & feast gaaf
aga F1 7 ; A

(9) feuar aar safr 4 33 &
Fron frax safsqal ) sroam-goe
fzay @ar ?

W gal (st Ae) @ (F) AT (@),
7@ gAq Faa fagsaz, 1969 aF
AT ITAET 2 ) A AT H O wAgas
 fraraz, 1969 aw 71 wafy § faar
fewz waar wafaq fegz 97 grar &@
gu 9%3 73 =afyral 3 qear 386,954
# wafs 1968 &t 24t wafy & = azg
arar FWF g7 7% 7% aafeAal O qear
20,60,282 4t 1 z@ gwiz faar feaz
grar & saw 81 gfana 7Y fror? w4t
g2

(7) faar femz arr ®@ aral &
ot H aga It T 9% W AP § i—

frTrar 14,26,052 w72 )

afafeea swrr 3113756 =93

sqratag gra AR A% aga

fr3 73 st 227,191 w3 |

(v_) 26,937
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widt & aworat gt g g
A% UFAT § @A

1370, st myqum sfgoare : v
W 47 98 Fa & §7 3@ v

(%) 7ar ag w9 2 f& wiat & mfa-
TG 14y g€ TR waar FroemaEr
¥ OF UFEA @ AT qATT ¥ AP FY
€2

(=) #ar ag Y == & & wrra,
fesslt & Wit 13 gu sAE@EIR q9r
arurmAr X 13 arfaal #1 oF 9
arét 9wz & faw admaqr F sdren
FET qEAT

(W 71 qFIT A T 5 wEAT-
@l &1 e § @y gu wier § -
€Y aF oF @€l oggg | e 99
&1 fa=are #30) ; "

(7) afx 8%, &Y za% sar Fruw

g7
IR " (ot W) 0 (F) St Eid
(=) =it gf, 7mar 13 w2

(7) stz (7). @ mwiw gz faega
=7 it faqrz fear war @, sfsq wmifms-
97 & U widl Al AT & §@i9
faaar marma grar 2, & & gu ww
qut 9T wearfaq omsd F IS F
wifarg agf qrar mar 2 wAfaa a@
otz zfqaa awar & warg & afwa
71 2fez & 2y Ta wréy Fr IFET YAF-
fig afi 2

TF, THI | st TR Immieai
g

1371, =y migow sfgeame : Far
o Ao 7 AT g v fF
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(%) 1| wwqae, 1969 & fFeaed
arF, vEENE W et @ mfsat
st 7% ; WK

(@) seiw avar & ey feadr -
mfear garg 7f wiv fra @aEl § A
7 ymfeai amg ag § 7

@y qaA (s As) o (F) 1-10-
1969 & =iy @ aret gwa @y @
63 uywd a/gardr mfeai F@wy Al
qr JAFT 1T 8T TFIAT 97 |

(=) ox faazTar @wr 92q 97 w@r
atar @ faad mafers gaar & adl &0
[wrarea § v fomn may | ¥@a dea
LT-2685/70]

Ban on Forward Trading in Steel

1372. SHRI P, C. ADICHAN :
SHRI HIMATSINGKA :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) whether Government have decided
to ban forward trading in Steel ; and

(b) if so, the steps so far takento pre-
vent speculation in this essential commo-
dity 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED) : (a) No forward trading in steel
has been allowed under the provisions of
the Forward Contracts (Regulation) Act,

(b) Does nol arise.

Telephone Calls by Minister of Industrial
Development, Internal Trade and Company
Affairs

1373. SHRI ABDUL GHANI DAR :
Will the Minister of INDUSTRIAL DEYE-
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LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) whether it is a fact that he spent
public money on ‘Priority’, ‘immediate’,
‘urgent®, ‘ordinary’ and local calls made to
M. Ps. and M. L. As. other than the De-
partment/Offices in July and August, 1969;
and

(b) if so, the total amount speni on
these calls during each month ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF, A.
AHMED) : (a) No, Sir.

(b) Goverament pay bills for Trunk
Calls provided these are for official pur-
poses and irrespective of whether the per-
sons spoken to are officials. As regards
charges for local calls, no record is kept
of the persons to whom such calls are

made.
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Manuafactare of Locomotives and
Railway Coaches

-
1374, SHRI ABDUL GHANI DAR :
SHRI N. R. DEOGHARE :

Will the Minister of RAILWAYS be
pleased to state :

(a) the number of Engines, Railway
coaches-Air-conditioned First class, III class
Air condition=d, III class Sleeping and I
Class, separately, manufactured during the
last three years, year-wise ;

(b) whether other countries placed any
orders for the above mentioned items ; and

(c) the names of countries, the items
for which orders were placed and the value
thereof, separately ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a)

Engines and Coaches manufactured during the last three years

(i) Engines (Locomotives). 1966-67 1967-68 1968-69
Steam 180 155 121
Electric 57 30 48
Main Line Diesel 55 66 70
Diesel Shunters 19 21

Total :- 292 270 260

(if) Railway Coaches.

Air-Conditioned

First Class. 4 1 2
HI Class Air-

Conditioned. 16 5 3
I Class Sleepers. 14 334 281
111 Class 325 167 236

(b) and (c). Against a global tender
issued by the Burma Railways, M/s. Jess-
ops and Co. Ltd. Calcutta secured an order
for 33 Nos, Metre Gauge IIT Class Coaches
valued at Rs. 87.44 lakhs, The order was
executed in 1968 with bogies supplicd by
Integral Coach Factory, Perambur, Madras.
Mo other order for complete locomoltives
and coaches has been received.

Effect of High Prices of Commodities
on Interanl Trade

1375. SHRI ABDUL GHANI DAR :
Will the Minister of INDUSTRIAL DEVE;
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be plcased to siate :

(s) whether itis a fact that dug ig
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high prices our internal trade has been
badly affected ;

(b) if so, the steps Government propo-
se to take to lower down the prices of co-
mmodities ; and

(c) whether it is also a fact that unne-
cessary imports of several commodities
has been a great hinderance to our internal
trade 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF, A.
AHMED) : (a) and (b) . No Sir, Govern-
ment however are coostant'y waiching
price trends of essential commodities. In
o.der toarrest any undue rise in their
prices, various ma2asures taken,
such as :-

are

(i) sustained efTorts to accelarate pro-
duction of agricultural as well as
industrial commodities to  meet the
demand ;

(ii) organisation of public distribution
system for commodities of mass cons-
umption like foodgrains, sugar and
milk ;

(vii) imposition of price controls, stat-
utorily as in the case of vanaspati
or informally as in case of tyres and
tubes, matches, dry cells, soap etc ;

(iv) fair and equitable distribution of
esscntial commodities through regu-
latory controls under the Essential
Commodities Act, 1955 ;

(v) availability of essential commoditi=
es through cooperative channels ;
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like super Bnzars, Consumer Coop-
erative Stores~etc, ; and

(vi) curbing excess demand through
fiscal and monetary policies, such
as, tightening of bank advances in
order 1o arrest speculative increases
in prices.

(c) . Govwt. do not agree that there have
been unnecessary imports of sever-
al commodities.

tpzdl, wrze mrgfesi dlr At ofgd
ai=t mifegl &1 fAafo

137+, st wigaaw  g@Af: Far
dmifrs fawm, siafis wmaw am
gREE FG T4l 47 AAA A FUFIA
f5:

(¥) 1968-69 & 2a # g7 frad
epry, w1z orsfes gl a1 afzd T
arfea¥ darz gf aqr 1970-71 & zaw1
gymifaa somza fraar g /it

(=) 27 & %7 med& arE) Ay
arfas wymifaa gim fradt 8 7

statfirs fasra, sriafos somae am
waag w1 AN (s wEESAA WY wE-
®T) * #Fz7, Atz anfral qur 3 9fzg
arst mfzai &1 1968-69 &1 Feq1zd
agr 1970-71 =1 wenifaq zeqrza fAw
qFT E —

TEY §1 AW e sgmfaa genaA
1968-69 1970-71
A nrzfea 31,164 47,500
5 22 39 609 65,500
7 Mg 319) mfyat 4121 4,800
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(=) 57 gegi #) gan g=17 Nfas
HiW FT AYAIA A FT0A AT E A
AT gAY & QA 49 7 1973-74
& we g epzdd, A anfEEl
qir 200,000 77 agr dA afgr ¥
mfzal #1 ®iw 10,000 an sfqat
HARTA ATIAT 7 1

Ruaning of Rujdhani Express belwcen
New Delhi and Nagpur

1378, SHRI N. R. DEOGHARE : Will
the Minister of RAILWAYS be pleased
1o state @

(a) whether there is any proposal under
consideration of Government to start a
train like the Rajplhani Express between
New Delbi and Nagpur or from New Delhi
through Nagpur ;

(b) if so, the details of the proposal;
and

(c) if not, the reasons for not starting
such train on this route 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) There is no such
proposal to start a train like Rajdbani Ex-
press on this route.

(b) and (c). Do not arise.

Small Car Project
1379. SHRI N. R. DEOGHARE :
SHRI ARJUN SINGH BHA-

DORIA :

SHRI S. K TAPURIAH :
SHRI P. C. ADICHAN :
SHRI HIMATSINGKA :
SHRI RAM KISHAN GUPTA :
SHRI R. K. BIRLA :
SHRI1 HEM BARUA :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased 10
state :

(a) the progress achieved ln respect of
the Small Car projest ;
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(b) the names of the applicants who
have sought Govermment's licerce for the
said p.mjcct;

(c) the nmames of the individual firm
whose application for grant of licence suired
most the requir ol Gover for
the installation of the project; and

(4) when a small Car can be expected
in the market and at what price ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHR1 F=A.
AHMED) : (a) A decision on the basic
question as 1o whether or not the small car
project is to be taken up for implementation
during the Fourth Five Year Plao is expe-
cted 10 be taken shortly.

(b) The names of the parties who have
applied for licences for small car manufa-
cture arc given below :

1. M s. Ioternational Industrial Deve-
lopment Bureau, New Delhi.

2, M/s. Mysore State Industrial Tnvest-
ment and Devclopm:n_t Cor-
poration, Bangalore,

3. M/s. Ragie Nationale Renault,
France.

4, Mfs. Zavodi Crvena Zastava of
Yugoslavia joinily with M/s,
Fiat of Italy.

5. M/s. Hindustan Auto Projucts,
New Delhi.

6. M/s, Premier Automobiles Ltd.,
Bombay.

7. M/s. Associated Corporation of
Industries (India)  Private
Lid , Bombay,

8. M/s. Puri Industries, Yamunanagar,

9. M/s. Manubhai H.  Thakker,
Baroda.

10, Mr. H. 8. Jooeja, New Delhi.

11. M/s. Acvind Automobiles, Trivans
drum.

12. M/s. Hee Tools, New Delhi, -

13, Shri S. D. Kulkaroi, Kolhapur,

14. Sbri S C. Das Gupta, Calcutta,
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15. Shri Sanjay Gandhi, New Delhi.

16. Mfs. Kerla State Tndustrial Develops
ment Corporation Ltd,,
Trivandrum.

17. M{s. M. Madan Moban Rao,
Madras,

{c) The applications received from

the private parties have not been examined
in detail pending a decision on the basic
guestion as to whether the small car project
is to be taken up for implementation during
the Fourth Five Year Plan Period,

(d) It is not possible to indicate at
this stage the date by which and the price
at which the Small Car may be available in
the market.

Lowest Percentage of Higher Grade Posits for
Station Masters and Assistance Siation
Masters.

1380. SHRI RAJ DEO SINGH : Will
the Minister of RAILWAYS be pleased to
state @

(a) whether it isa fact that Station
Masters and Assistant Slation Masters have
the lowest percentage of higher grade post
and highest percentage of intial grade posts
as compared to other categories; and

(b) if so, the reasons thercfor ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) and (b) - A statement
showing the distribution of posts of Station
Masters and Assistant Station Masters and
some of the other categories of staff is laid
on the Table of the House. [Placed tn Lib-
rary § ee No. LT-2686/70.] It will be seen
there from that percentage distribution of
posts in the various grades varics from cate-
gory to category, Since the duties and res-
ponsibilities, pay structure as well as channel
of promotion of each of these categories
are different, comparison between different
calegories regarding percentage distribution
of posts is not apt. Further the initial grade
of Assistant Station Masters, namely, Rs.
130-240 is itsell higher than the other initial
grade, viz.,, Rs. [10:180 or 100-200; also
the initial grade of Rs. 205-280 of Station
Masters is, in reality, a promotion grade for
Assislant Station Masters in Rs. 130-240,
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Representation by Assistant Station Masters
of Delhi Division against ¢ Broken Duty
Roster”,

1381, SHRI RAJ DEO SINGH : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether 300 Assistant Station Mas-
ters of Dclhi Division have becn represen-
ting to the authorities against the “Broken
Duty Roster” for the last three years;

(b) whether the above “Broken Duty
Roster”™ of Assistant Station Masters is
against the Hours of Employment Rules,
1961 issued by the Railway Board vide their
letter No. E (§) I-57/Adj/8 dated the 23rd
December, 1961 and the Assistant Station
Masters are not getting complete rest of 10
hours as required by the above policy;

(c) whether this **Brokcn Duty Roster™
is enforced in Delhi, Bikaner and Allahabad
Divisions and not in all the Divisions of the
Northern Railway and all the Railways; and

(d) if so, whether this **Broken Duty
Roster™ of Assistant Station Masters will be
abolished to give relief 1o the staff and to
comply with the Rules framed by the Rail-
way Board 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (4) Cerlain representa-
tions have been received in this respect.

(b) to (d) . A broken duly roster has
been introduced in all the Divisions of the
Northern Railway, The gquestion whether
this roster complies with the Hours of
Employment Regulations is under exami-
nation.

.
Seniority of Station Masters and Assistant
Station Masters (Northern Railway)

1382. SHRI RAJ DEO SINGH : Wwill
the Minister of RAILWAYS be pleased to
state :

(a) whether the Divisional Superinten-
dent, New Delhi (Northera Railway), has
issued a transfer letter No. 941 E[29-EI
dated the 14th January, 1970 in which the
seniorily of Station Maslers and Assistant
Station Masters has been ignored;
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(b) whether it is a fact that the Junior
Station Masters have been posted at very
important Stations as Supervisors and the
Senior Station Masters have been allotted
roadside unimportant stations;

(¢) whe=ther this policy will not create
malpractice among the office staffl and the
educational, medical and other flacilities of
the Sznior stafl will be jeopardised and
they will retire at road-side stations without
any charm in their job; and

(d) whether the old policy of ladder
promotion which was working satisfactorily
in the Division will be reinforced with some
modification or simplification 7

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) The transfer letter
in question was issued primarily to regulate
the posting of Station Masters and Assistant
Station Masters of Dclhi Division belonging
to the categories of Leave Reserves and
Rest Givers and transfers ecffected at the
employees® own request or those arising out
of promotion of stafl. There is, therefore, no
question of ignoring scniority.

(b) The practice of effecling transfers
of the Station Masters/Assistant Station
Masters on certain Railways on the basis of
classification of stations according 1o the
traffic importance, availability of educational
and medical facilities etc, has been held
over for the duration of ban on usual perio-
dical transfers.

(c) Does not arise in view of reply to
parts (a) and (b) above and absence of speci-
fic instances in support of the assumption.
All that is intended is to minimise transfers
for the present keeping in view the impera-
tive need for effecting economy.

(d) Does not arise in view of reply to
parts (a), (b) and (c) above. However, revis
sed procedure for effecling transfers arising
out of promotions, permanent poslings for
Assistant Station Masters and Station Mas.
ters have been laid down by the Railway
Administrations.

Suspension of orders regarding Periodical
Transfer of Railway Employees

1383. SHRI RAJ DEO SINGH : Will
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the Minister of RAILWAYS be pleascd to
stale:

L]

(a) whether it is a fact that the Rail-
way Board issued a l:tter for pending perio-
dical transfers in the year 1270 also on cco-
nomy mecasures which was circulated by the
Divisional Superintendent, New Delhi vide
his letter No. 847 E/69 (EI) dated the 31st
October, 1969 giving effect to  the Board's
order;

(b) il so, the reason why the Divisio-
nal Superintendent, New Delhi has subseque-
ntly issued a letter No. 941 E/(29)-El dited
the 141h January, 1970 in which many trans-
fers have been ordercd which clearly violates
the above orders; and

(¢) whether such types of contradictory
orders are proposed to be stopped and the
wrong done thereby be corrccted ?

THE MINISTER OF
(SHRI NANDA) : (a) Yes.

RAILWAYS

(b) The transfer order in question was
issued primarily to regulate the posting of
Station Masters/Assistant Station Masters
of Delhi Division belonging 10 the categorics
of Leave Reserves and Rest Givers and
transfers cffected at the employees’ own
request or those arising out of promotion
of staff,

(c) Dos2s not arise as there is no vio-
lation of the Railway Board’s orders,

Allotment of Unfit Wagons for Loading
Sugor

1384. SHRI RAJ DEO SINGH : Wil
the Minister of RAILWAYS be pleased 1o
state :

(a) whether it is necessary for the
Stativn Masters to allot Iron Floor Water
Tight wagons for loading sugar;

(b) if so, the reasons why the Station
Masters are being forced to allot unfit
wagons on being rejected by the Mill Aut.
horilies; and -

(¢) whether the Station Masters of
Mansurpur and Daurala were shuonted off
repeatedly and were called by the Divisonal
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Operating Superintendent (Movemant), New
D:lbi in his office and were harassed ?

THE MINISTER OF RAILYV/AYS
(SHRI NANDA) : (a)and (b). As far as
possible, efforts arc made 1o allot covered
waler light wagons for loading sugar and
other perishable goods. When any of the
empties supplied are rejected by the Trade
as being unsuitable for loading sugar, they
are neither forced to load such wagons nor
the Station Masters concerned are forced to
re-allot such wagons. This will be evident
from the fact that during the period Nove-
mber, 1959 to January 1970, out of 230 cove-
red empties supplied at Daurala and Man-
surpur stations, 103 empties were rejecled
and not loaded,

{cy No. The present Station Masler
at Mansurpur is continuously working for
the last two years and the previous Station
Master at Daurala was also working conti-
naously for the last three years at that
station before his retirement on 14,12 1969,
The Station Masters concerned are some-
times called to the Divisional Office for
giving necessary directives lor the belter
working of the stations. They are not hara-
ssed for not forcing merchants to use unfit
wagons.

franfa 1 sgmr @1 s

1385, =it away fag gong : 3ar
fafe aar gmwt Femw  H5) gz T 7
For 30 5 20 & fafog Frmam Fasr-
afa o1 7777 5@ ¥ fay awe v
#77T FEFT q9AMAT @ E P

fafa saren ik www weaw fawam
¥ qwog At (310 (sftwet) getw ag)
faar faQu) Trdsa av F@ifag ser
s gl & gawifaa § a7 § 9
¥ sram, franafa 1 aurg s & fomy
g &1 faaad usa ae1d ST F@IR
wes nfafeFs =gd g9 avfy Qear i
arfas a1 s1d%5a %1; faad fmafa
W mfas 1 T A1 N ewEEaiE
w fagr mar g1

MARCH 3, 1970

Fritten Answers m
Stat gaadia Ata & T 18T w1
farwr oo

1386, =t awaw fag gag :
=t foa geme qoeat -
st 3w A

FIT 3 HAT g7 AT AT T IR
fs 2a # at4r 79 adfs @F4r Y #afy
it @ faadaen #@F fad s
FIAFA AN AT @ ?

WA AR (s A) 0 AT qaadle
FIFAT & A0 2000 Arf fFATAET 93
fagAtsTm F1 %19 g% FW@ F1 gEqrT
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fraritzT 442) F fagftsza 1 F130
2 ar ¥ 21 FewregAaiEs (A fae-
d¥zz 471) wix aiagar-glaar (am
feabitaz 71) @ozi a1 fasdrsw
1970-71 & g= 534 & fau Wt wiAreq
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Old age Pension Scheme in Mysore ‘

1387. SHRI S. A. AGADI : Will the
Minister of LAW AND SOCIAL WEL-
FARE be pleased to refer to the reply
given to Unstarred Question No. 5089 oo
the 23rd December, 1969 and state :

(a) the number of male and female
beneficiaries under the Old Age Pemsion
Scheme in Mysore State currently drawing
pension, district-wise ; and

(b) the number of applications, if any
rejecled 7

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE DEP-
ARTMENT OF SOCIAL WELFARE
(DR (SHRIMATI) PHULRENU GUHA) :
(a) number of male and female pensioners
are 1756 and 2851 respectively. District-
wise details are not available.

(v) 1353,
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Steel Prices
1388, SHRI LOBO PRABHU: Will

the Minister of STEEL AND HEAVY
ENGINEERING be pleased to state :

(a) with reference to the figures given
in the Economic Times, dated the Sth Feb-
ruary, 1970, how the increase in Machinery
prices risinog 1o 8,81 per cent for metal
conlainers and trupks is going to be check-
ed to prevent general inflation ; and

(b) the reasons why Government do
not issue steel at intérnational prices to
consumer items and what would be the
approximate cost of the same ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHR1 K.C. PANT): (a)
Some increase of cost of steel-based indu-
siries as a result of the increase of steel
prices is unavoidable. To the extent such
increase of cost cannot be absorbed in the
current prices, there may also be some
increase in the prices of such products,
Such price increase, however, on account
of the recent increase of steel prices are
not likely to be, and in fact have not been,
of an order that would lead to a serious
inflationary pressure.

(b) The international prices of steel
are now generally higher than JPC prices.

Production of Consumer Goods
in Public Sector

1389, SHRI LOBO PRABHU :
SHRI SHIVA CHANDRA JHA :
SHRI RAMCHANDRA

VEERPPA ¢
SHRI Y. A. PRASAD :

Will  the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
slate :

(a) what consumer goods in a big way
are to be produced in the public sector,
as stated by the Secretary to his Ministry
on the 31st January, 1970;

(b) what consumer goods are now
produced in the public sector §id with
what rate of profil;
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(c) what public sector enterprises were
close® down by the Orissa and Andhra
Governments or sold to the privale sector
and what was the loss incurred on them ;

(d) what advantages does the public
seclor enjoy to justify investment of public
funds in fields where there is no lack of
privale enlerprises; and

(e) whether there are any co-operative
enterprises in which the rate of profit is
higher than in corresponding private enter-
prises and, if so, the details thereof 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED) : (a) to (e}). The requisite Infor-
mation is being collected and will be laid
on the Table of the House.

Change in the timings of Grand
Trunk Exprecs

1390. SHRI LOBO PRABHU : Will
the Minister of RAILWAYS be pleased
to state :

(a) the reasons why the timings for
the Grand Trunk Express were changed;

(b} the justification for the train arrival
at Madras being postponed from 11. a. m.
to 2 p. m, causing loss of work which can
be done on that day;

(c) the justificaticn for causing the
loss of cooncclion with the train  for
Coimbatore and Manpgalore, leaving at 12
noon

(d) whether Government
restore the old timiogs ; and

propose to

(¢) en how many days in December
did the Grand Trunk arrive in  time at
Madras ?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) The charge in the
tim'ngs of 16 Up/15 Dn. New Delhi-Mad
ras GT/AC Express was necessitated in the
context - of additional time havirg to be
provided for restoration work in conncction
with the widespread dama ges caused during

the 1969 bieashes on (be Kazipel-Yijsy:
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wada and Ongole-Gudar seclions and other
engineering works in connection with dou-
bling of certain sections on this route.

(b) and (c). The extra time so provided
on this traio resulted in later arrival at 2.
P M. instead of 11, A. M. and missing
of its connection with 27 Dn. Madras-

Mzngalore West Coast Express at Madras
Central,

(d) From 1-4.70, 16 Up GT/AC Express
is being refimed so as to leave New Delhi
at the previous timings i. e. at 17.00 hrs,
and arrive Madras at about 11.15 hours.
Arranzements have also been made to pro-
vide connection with the Madras-Mangalore
West Coast Express,

(e} On 12 days it arrived right time and
on 2 days it arrived only less than 15 mis.
late,

Sampling of Food on Grand Trunk
Express Trains

13%1. SHRI LOBO PRABHU : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether there are instructions that
Gazetted officers should make random
sampling of food supplied by the public
and private catering on the Railway ;

1b) if 50, how many officers sampled
the food on the Grand Trunk Express
during December, 1969 ;

(c) why there is no change in the menu
of the meals supplied on the Grand Trunk
for the different meals supplied during each
trip ;

(d) why are not ‘*Doosas" and* Biriy-
ani" supplied on the Grand Trunk; and

(e) if lh-e reply to part (a) abcve be
in the negative, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) No.

(b) Docs not arise,

{c) Standard meou for the meals has been
prescrib:d and iy followed puj vegefgble
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preparations are changed in the morning and
evening and from day to day to ensure
variety.

(d) Requisite facilities are not available
in the Dining Car for preparation of Dosas,
Biryani vsed to be an item served in the
Diniog car on the Grand Trunk Express

trains but due to poor patronage it was
discontinued,
(¢) Random sampling of food is not

in vogue but officers of Commercial and
Medical Department of the Railway do un-
dertake periodical inspection of the Dining
Cars to check the quality of food served.

Officers in Khadi and Village
Industries Commission

1392. SHRI DEVEN SEN : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to refer to  the
reply given to Unstarred Queslion No. 1865
on the 3Cth July, 1968 regarding officers
in the Khadi and Village Industries Comme
ission and state :

(a) the pumber of Directors, Deputy
Directors and Assistant Directors under the
Khadi and Village Industries Commission
(State-wise) ;

(b) the minimum qualifications laid
down for the recruitment of such officers ;

(¢) whether it is a fact that many of
them do not possess lhe minimum qualifi-
cations ; and

(d) whether it is also a fact that some
senior auditors who are not even matricul-
ales, have been recruited in the Certification
Section ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) A Stalement is laid on the
Table of the House. [Placed in Library. Sce
No. LT 2687/70]

(b) and (c). The Khadi and Village
Industries Commission has informed
that the minimum gualifications have
been laid down for the recrpitments rulcs
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to certain posts under the Commission wide
statement laid on the Table of the House.
[Placed in Library. See No. LT--2487/70].
Pending finalisation of the recruitment rules
by the Commission, direct recruits are
required to possess the minimum experience
and qualifications prescribed for the posis.
Employees of the erstwhile All India Khadi
and Village Tndustries Board transferred to
the service of the Commission under the
regulation (3) (1) of the K & VIC Regu-
lations, 1958 arc exempt from the provision
of such minimum qualifications, Similarly,
the minimum educational qualification are
not insisted upon in the case of promotces
from lower grades,

(d) The Khadi and Village Industries
Commission has informed that only onc
Auditor (1) of the Certification Section is a
non-matriculate. Since he had wide know-
ledge and experience in the Khbadi field,
the condition regarding educational quali-
fication was relaxed by the Commission
under regulation 3 (7) of K & VIC Regu-
lations, 1958,

Loss incurred by Khadi and Village
Industries Commission, West Bengal

1393, SHRI DEVEN SEN: Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether there has been a loss to
the Khadi and Village Industries Comm-
ission, West Bengal because of stocking of
oilsceds ;

(b) if so, the amount of loss ; and
() whether Government propos: (o
make an enquiry into the malter ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F, A,
AHMED) : (a) to (c). Information is being
collected and will be laid on the Table of
the House.

Extension of service of employecs in
Khadi and Village Industries
Commission

1394, SHRI DEVEN SEN: Will the
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MINISTER OF INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether the employees of the
Khadi and Village Industries Commission
wha served under the Charkha Sangh ard
Gandhi Ashram are only given extension
of services after the age of 58 years ;

(b) whether it is a fact that the Certi-
ficate obtained from the Charkha Sangh
or Gandhi Ashram has become the only
criteria for giving extension of service ;and

(e) il so, the reasons therefor 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A,
AHMED) : qa) to (c) . The Information is
being collected and will be laid on the
Table of the House in due course,

Export of Salt to Nepal and other Countries

1395, SHRI R. K. BIRLA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COMP-
ANY AFFAIRS be pleased to state :

(a) whether itis a fact that the State
Trading Corporation has recently concluded
an agreement with the State Trading Corpor-
ation of Nepal for the sale of Indian salt to
that country ;

(b) if so, the details of the agreement ;

(c) the names of other countries with
which we have concluded agreements for
the sale of salt ; and

(d) the earnings on account of salt ex-
ports during the last threc years, year-wise
and the expected earnings during the curr-
ent year ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS .SHRIF. A,
AHMED) : (a) and (b). The state Treding
Corporation of India has concluded an agr-
eement with the Salt Trading Corporation
of Nepal on 6. 1. 70 for supply to that
country of 57.000 Tonnes of salt annually
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for three years valued at Rs, 18 lakhs app-
roximately per annum.

(c) Japan, Malayasia, Uganda, Tanzan-
ia, South Korea, Taiwan, Phillipines and
Singapore.

(d) The earnings duriog the last 3 years
and the expccied earning in 1970 are as
follows :-

MARCH 3, 1970

Year In lakhs of Rupees
(1) 1967 90
) 1968 128
3) 1969 130
“ 1970 214

Setting up of Gas Cylinder Factory
at Naini (Allahabad)

1396, SHRT VISHWA NATH PAN-
DEY : Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased 10
state :

(2} whether it is a fact that Govern-
ment have approved the setting up of a
Gas Cylinder Faclory in the public seclor at
Naini (Allababad), U, P. ;

(b) if so, when ; and

(c) the total amount of expenditure to
be incurred on this factory 7

-

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F, A.
AHMED) : (a) Yes, Sir.

(b) The decision to implement this pro-
ject was taken in January, 1' 70. The plant
is expected to go into produclion within
about 24 months,

(c) The capital cost of the project is
estimated at Rs. 378 07 lakhs,

Bokaro under Hindustan Stecl Limited

1197, SHRT D. N. PATODIA : Will
the Minister of STEEL AND HEAVY EN-
GINEERING be plea ed 10 stale !

(») whether it is p fagt thet the Hipdue
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stan Steel Limiled is trying to bring the
Bokaro Steel Plant under its control ;

(b) il so, Government's reaction there-
to ; and

(c) whether any change in the present
set up has becn proposed ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C, PANT) :
(a) Mo, Sir.

(b) and (c) . Do not arise.

Central Assistance to Small Scale Industries
in West Bengal

1198, SHRID. N. PATODIA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT. INTERNAL TRADE AND COMP-
ANY AFFAIRS be pleased to state :

(a) whether it is a fact that the Prime
Minister in a letler to the Industries Mini-
ster of West Bengal has assured of Central
assistance for the small scale industries ;

(b) if so, what ate the particulars of
the Central offer ; and

(c) whether similar offers have been
made to olther State Governments and, if
not, the reasons therefor ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) No, Sir.

(b) and (c) . Do not arise,

Visit of World Bank Team to
Western Railway

1399 SHRI D. N. PATODIA : Wil
the Minister of RAILWAYS be pleased to
slate :

(a) whether itis a fact that a world
Nank Team recently visited the Western
Railway ; and

(b) if so, tke pLapcae of the vish T
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THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) and (b). No. Sir. The
World Bank Mission which visited the Iadi-
an Railways this year did not go to the We-
stern Railway, However, in February 1939,
an Appraisal Mission of the World Bank
visited thc Western Railway as also some
other Railways as part of their programme
in India to study the Indian Railways’ requ-
irements. Afiter this visit and subscquent
discussions, the 1. 1. A. granted a credit
of $ 55 million to the Indian Railways. This
is in accordance with the usual procedure
followed by the World Bank/International
Development Association for assistaoce to
various countries and projects.

Delay in construction of Bokaro Steel Plant

1400, SHIRT D. N. PATODIA : Will
the Minister of STEEL AND HEAVY EN-
GINEERING be pleased to state :

(a) whether it is a fact that the work
of commissioniog of the Bokaro Steel Plant,
if delayed by one month, is likely to cost
Government to a tune of Rs, 2 crores ;

(b) whether it is also a fact that at
present not even 50 percent of the constru-
ction material could be procured and the
delay in this regard is likely to raise the
cost of construction ;

[

(c) whether the recent rise in the price
of steel will affect the eslimate of the cons-
truction of the Plant ;

(d) if so, the details thercof ; and
(¢) Government's reaction thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY EN.
GINEERING (SHRI K. C. PANT) : (a)
No, Sir. The actual loss on account of ths
delay in commissioning of the plant calculs
ated on the basis of administrative and
other overhzads is estimated at Rs. 25
lakhs per month.

(b) The percentage of supplies of vare
jous types of equipm=nt, structurals, refr-
aclories, etc. required fur the coanstruction
of the Bokaro Steel Plant varies in each
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case and an aggregate percentage will not,
therefore, be wvery significant. However, it
isgtruc that the delay in the receipt of some
of the equipment and materials has result-
ed in deferment of the schedule of constr-
uction. The cost of construction on this
account will go up only to the extent stated
in reply to part (a) above,

ic) io(e', Yes, Sir, The increase in the
overall esiimates will not be very large.
Although precise details have not yet been
worked out, it has been estimated by Boka-
ro Steel Ltd that the increase may be of
the order of about Rs. 20 million. *

12.03 hrs.

CALLING ATTENTION TO MATTLR OF
URGENT PUBLIC IMPORTANCE

Arms Flow to persons engaged in inter-
party clashes in Calcutta

MR. SPEAKER : We shall now “take
up the calling-attention-notice,

SHRI M. L. SONDHI (New Delhi) :
May I make a submission 7

MR. SPEAKER :
attention-notice.

Alter the calling.

SHRI S, M. KRISHNA (Mandya) : 1
call the attention of the Minister of Home
Affairs to the following matter of urgent
public importance and I request that he
may make a statement thereon :

*“The reported massive arms (low from
China and Puakistan to the persons
engaged in inter-party clashes, hold-ups
and bloody feuds in Calcutta, as alleged
by the Calcutta Police and the reaction
of the Government thereto.”

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : Mr. Speaker,
Sir, according 10 a communoication received
from the Government of West Bengal.” they
have no information of any large scale arms
flow from China and Pakistao to the per-
sons concerned in inter-party clashes, hold-
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aups and other disturbances in Calcutta, The
Central Government have, however, infor-
mation that a small number of Chincse arms
and ammunition has been received by the
extremists in Assam from the Naga under-
ground and that links exict between extre-
mists in Assam and West Bengal.

SHRI 5. M. KRISHNA For a
change, I would like to take the Home
Minister from the Maharashtra-Mysore

border issue to have a look at the borders
of tne country. May 1 submit that in the
statement which the Home Minister has
just made, there is an admission that the
‘Central Government have, however, infor-
mation that a small number of Chinese
arms and ammunition has been received by
the extremists in Assam from the Naga
Underground and than links exist between
extremists in Assam and in West Bengal.™

1t is admitted that a plethora of auto-
matic weapons, revolvers, pistols, sten-guns
and semi-automatic rifles are in prolific use
in inter-party clashes and feuds in Calcutta
apart from the currency which is in usc all
the time, the currency of arms also have
come into the picture. What is the goal ?
What is objective 7 Who has been sending
these arms 7 It is two of our neighbours,
Red China and Green Pakistan.

Both these countries in their desire to
see a weak India have been giving massive
arms aid, free asylum and training t) vari-
ous hostile elements in this country, parti-
cularly the Naga and Mizo insurgents, for
well over a decade, There is also a secret
deal between the Naga hostiles and the
Mizo hostiles with the Naxalites in West
Bengal. Out of every consignment of aims
they get, a certain guota has been car-
marked to be given to the Naxalites in
West Bengal.

SHRI RANGA (Srikakulam) Are
they ot also manufactured in West Bengal.

SHRI S. M KRISHNA What is
happening in Calcutta ? 1t has been called,
or dubbed, as a ‘lawless city’. Here T would
quote one of the famous quote; of the Chief
Minister of West Bengal - 1 do not know

MARCH 3, 1970

Flow into Calcutta (CA) 216

whether we should laugh at him or weep for
him. Only three days ago, he said :

“Firs! they looted paddy, then the fish
now thare is nothing elss left and so
they have started looting women™
(Interruptions).

Could there be anything more  shameful
and barharic than  that  described in
the statement made by the head of the
Government of West Bengal ? The C, P. M.
T repecat the CPM - has been 'getting arms

and ammunition from both China and
Pakistan.
SOME HON. MEMBERS Shame,

shame.

SHRI S, M. KRISHNA : When 1 say
‘CPM’, 1 am glad Shri Jyotirmoy Basu also
says ‘Shame, shame' (Interruptions).

SHRI JYOTIRMOY BASU (Diamond
Harbour) : On a point of order.

MR. SPEAKER : I do not want a
specch. Let him ask a straight question.
Let him follow the procedure.

SHRIJYOTIRMOY BASU : You can
not allow this House to be used as a forum
by anyone to vilily or pass strictures on a
particular party (Interruptions).

MR. SPEAKER : Will hon. members
listen to me 7 The procedure is very simple,
After all, he can ask a question or seck a
clarification, not make a regular speech.
Then they were very impatient, Usually,
that side is very impatient. But this time
the hon. member is provoking them.

SHRI JYOTIRMOY BASU : You are
converling the House into a form to discuss
a varicty of other issues. We had given
nolice of calling atiention on the situation
in Laos, on the US bombing of Vietnam
and so on. But they arc not being taken up.
Everytime other matters like this are taken
up.

SHRI HEM BARUA (Mangaldai) :
Admitting a calling atlention is your privi-
lege. nobody else’s.
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SHRI JYOTIRMOY BASU : What is
the basis of your admitting a calling atten-
tion like this ? You are rejecting all our
calling attentions, and you have admitted
this, '

MR. SPEAKER : May 1 know why I
should not admit this calling attention 7

SHRIJYOTIRMOY BASU : From the
very beginning you have been rejecling our
calling attentions.

MR. SPEAKER :
down ?

Will you please sit

SHRI JYOTIRMOY BASU : You have
disallowed everything from our side.

SHRI S, M, KRISHNA : The trouble
with wus is that there are so many commu-
nist partics, When I was referring to CPM,
I was referring to the Communist Party
Maoist, not the Marxists, There are so many
communist parties. (Iatcrruptions)

MR. SPEAKER :
you to sit down.

Order, order. I ask

ot geaaarcaw fag (arumdr) @ oew
F AAA W F frg 3 i g oA
war frgr &7 € 1 =7 %t T@ arg F1 qar
sfamit ¢ fo @ awg & s2.....

SHRI K. RAMANI (Coimbatore) : We
must know whether the Maoist Party is
represented here,

SHRI JYOTIRMOY BASU : What is
the criterion for accepting a calling aticn-
tion, can you tell us ?

MR. SPEAKER : I am guing to tell
you, will you please sit down ?

SHRI NATH PAI (Rajapur) Let us
proceed with the calling attention now.

SHRI ATAL BIHARI VAJPAYEE (Bal-
rampur) :  You have admitted the calling
pltention, It cannot be questioned now,

MR. SPEAKER : [am the Presiding
Officer of th's House and all ecalling atten-
tions come to me, but at the same time, [
hclong'to this country, T tell you that,

SHRI JYOTIRMOY BASU : So, do I,
You are rejecting all our motions and vou
have admitted this, giving a chance to vilify
my party on the floor of the House, You
want our co-operation, you will never get it,

st e fagtdt amdqr ;. gedw
walza, |ri W Fg &2 f, Az faga
g faar sirar a9 20 a

SHRI S. M. KRISHNA : May [ draw
the attention of the House to what is
happening ?

Hqeqy WRIQ . WT GG TG @
5§, W dzwzq

SHRI1 NATH PAI : He has not finished,
He was finishing the question.

MR. SPEAKER Don’t throw any
aspersions, ] am not going to allow.

SHRI NATH PAI
cast any.

No, he never

SHRI JYOTIRMOY BASU :
propaganda platform or what 7

This is a

SHRI S, M KRISHNA : 1 quote the
Statesman as to what happened in the Uni-
versity of Calcutta in the rccent happenings:

“Bombs were certainly used, in profu-
sion. Two M S. examinations were
disrupted; the Students’ Union was
sacked: lights and furniture werc sma-
shed, some being set on fire, an uncomp-

leted slogan crediling all this to ihe
glory of Chairman Mao."”
These Maoist madcaps in this country

are holding the City of Calcutia to ransom.
Is the Central Government going to be a
silent spectator ? So, [ would like to a%k
the Government three questions. Firstly, is
there any co-ordination between the State
Intelligence Depariment and the Central
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Bureau of Investigation ? Sccondly, would
the Government explain to this country the
stand that they have b:en taking ? 1 can
understand that you have been functioning
under certain political compulsions, but it
should not be at the cost of the integrity of
this country. 50, I would like to know what
elforts have been madz by the Central
Government (0 smas's the links  that cxist
between the West Bengal Naxalites and the
Moists and the Nagas and the Mizos,

SHRI JYOTIRMOY BASU : And about
the USIS activities in Patoa, Bangalore, Hy-
derabad -- undesirable activities ?

WY awed Wi (AgaaT): Aqq agl-
g9, T &% 2 § A0 741 IS4 §, AT A
FAAATEET HIT AT FrAa AN e 3
g7 ¥ AT 9T §, 7 A A § A
wmaTg @ F ITEHfEg e qW O
TRIT 3 §T § ooovonn. (FATNA) oo T
wETdl F1 ot g 43 gC §, gA a@E
A3} FL, §F Faasqlt F Fq F WAL,

SHRI HEM BARUA : Oope cvil docs
not cancel another evil,

SHRI JYOTIRMOY BASU : The other
day you shut out that gquestion when I
asked what steps bad been taken to stop
the undesirable activities of the CIA and the
Deputy Minister of Exterpal Affairs adni-
tted them on the floor of this House, What
sort of attitude is this ?

SHRI Y, B, CHAVAN : The hon.
Member has raised two questions and he
has given some quotations also on what is
happening in Bengal. He also quoted the
Chief Minister and I think he has quoled
him correctly. As far as inter-party clashes
are concerned, it is true that arms are being
used but I do not think that most of the
arms are imported arms. But it is a serious
matter and even the Deputy Chiel Minister
of Bengal said that it was on the increase
and some sieps would have 1o be taken
about it, ... (Jate-ruptions.) About co-
ordination between the Siate and the Cen-
tral intelligence, I should say that as far
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as possible it is there. T cannot say that
there is complcte co-ordination ... (Interr-
uptions.)

AN HON MEMBER - Do they allow
that ?

SHRI Y.B. CHAVAN : About smash-
ing the link between the Assam  extremists
anil the Bengal extremists, there is no gues-
tion of smashing any link because they are
all Indian citizeos....(Interruptions.) We are
very walchful of these activities and the
bringing in of arms from other countries.
Certaio information we have got is also
helping us to check this flow. , . . (Inferr-
uptions )

Siwet AAT WE (AAEA) ¢ A
Fa1 wanq faar ag aff agamar 1 g7 &
a1 { nadiiz aar T W@ A A HIA
AN §-78 FAMIEY 1 gAY A@ifeaw
B W R AR a7 wERw A gy A
Faqmar ... ... (=EEm) L.

SHRIMATI ILA PALCHOUDHURI
(Krishnagar) : The hon. Minister just now
said that there was a small quantity of
arms comiog from china, Is it not a fact
that in 1956 arms started flowing in from
China; in 1963 some more have come and
in 1954 more have come in. In the latest
incident where the students have got hold
of these arms in the Calcutta University, it
was found that much of them was Chinese,
Is it mot a fact that the Naxalities have
been told to be treated as very ‘*‘great favo.
urites” by Red China for the disposal of
arms ; they have been considered to be the
pet agents of Red China to spread revolu-
tion in West Bzangal and Assam and in the
whole of India ultimately 7

Thirdly, I would like to know whether
the Minister is aware that the Naxalite
people and the CPM people also only
yesterday had occupied the house of the
National  Professor, Dr. Su.iti Kumar
Chatterjee, and threatened him. They have
occupied his house and they said it is a
big house, It isnota big house, itisa
very modest house, and his family lives in it,
The police rendered no help.
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About the women, Shri Ajoy Mukerjee
himself has said that women are being
molested, and 1 have heard with my own
ears that the Naxalites and the CPM peo-
ple have knocked at their doors and said,
“ We are today asking for water, but
later, we shall ask for something more ;
many more things like your wives and
daughters,” This bhas happened in the
house of my own relative, and I can vouch
for it,

I hope the Government will take note
of the vast arms that are coming from Red
China; it is not a small quantity. If I read
the list out, as far as is known to me, it
will take the time of the House, I would
supply the list to the hon. Minister if he
wants it, (Interruption ) 1 am prepared to lay
it on the Table of the House.

SHRI Y, B. CHAVAN : Certainly, 1 am
taking note of what the hon. lady I\fen\pcr
has said and [ am prepared to look into
the information that she is prepared to
give.

As far as the arms from China and
Pakistan are concerned, the process started
when the hostile Naugas and Mizos started
going to Pakistan and China. The whole
thing started ncarly 10 to 12 years before,
and that process is on. That is a separate
problem which we are meeting as effectively
as possible duriog the last 10 years. But
this question particularly refers 10 the
Chinese and Pakistani arms coming inlo
West Bengal. I can only base my reply on
the specific information that the Govern-
ment have got, and the information that
I have got, 1 have certainly indicated it
It is true that the law and order situation
in West Bepgal is deteriorating very fast,
and that is causing concern not only 1o us
but to the Chicf Minister of West Bengal,

SHRI ATAL BIHARI VAJPAYEE :
‘What about the Raipur statement?

SHRI Y. B, CHAVAN: I was not
propecly reported in that statement. T ex-
plained that point here ; 1 would like to
make that point again: what the pressmen
were asking me was whether the Govern-
ment of I[ndia would intervene because
there |6 & bre.kdowg of tho law and order

there. I Said “No.” My Answer was to that
intervenfon part, Unfortunately it has been
reported out of context, There was no ques-
tion of my giving any certificate to the law
and order sitvation there, because I have
more ttan once said on the floor of the
House and outside also, publicly, that the
law and order situation in West Bengal
is certainly a matter of national concern.

AN HON. MEMBER : Why don’t you
not intervene 7

SHRIMATI SHARDA MUKERJEE
(Ratnagiri) : Sir, on a point of order, The
whole House wants to know what the
Government is doing about it. Everyone
knows that the situation is causing concern.

SHRI SHEO NARAIN (Basti): Why
is the Government silent. 7 In Bihar they
intervene. Why do they not inlervene in
West Bengal, in what is going on there?

SHRIMATI SHARDA MUKERIEE :
Why don't you ask the Government (0
give a reply ?

SHRI SAMAR GUHA (Contai) : T will
firsi congratulate the Amrit Bazaar Patrika
of Calcutta for bringing into focus this
serious problem of arms flowing from China
and Pakistan not only to the MNoagas and
Mizos but to the political elements of West
Bengal, During the last session, I asked a
question for answer by the Heome Minister
because | have a certain knowledege of it
In the month of November and December,
1 had asked s question of the Home Mini-
ster whether it was a fact that armis were
flowing from China and Pakistan to the
political elements in West Bergal, Unforiu-
naltcly, there was o Jacuna in his reply; the
reply given by the Home Minisicr was, we
are asking for information frem West
Bengal who are also implicated with the smu-
peling and anti.pational activitice, Now, it
is a known fact that West Berngal is witne-
ssing pala feats of a shower of bombs, revol-
vers, pistols, sten guns, bren runs and other
weapons every day, what has happended in
the Calcutta university campus is well known
to all of us. Just two weeks aeo, in my own
university,  Jadhavpur Upisersity,  wiihin
half &n hour of a student Trouble bembs
were hurled, not by dozens but by hupdreds
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like shower, monsoon rains, What is now
happening in West Bengal is known to
everybody, That arms werc being supplied
fitom China and Pakistan to the Mizos and
Nagas is nothing new. What is serious news
and what is worrying us in this House, that
these arms are being diverted, either dire-
ctly from China and Pakis'an or through
Nagns and Mizos, to the political elements
in West Bengal,

SHRI NAMBIAR (Tiruchirappalli) :
Including Shri Samar Guha.

SHRI SAMAR GUHA : That is the
most worrying news. Secondly, itis a well-
known fact that the Naxalites and their
agents are shouting the slogans like Chair-
man Mao is the Chairman of India, openly
with impunity. There are hundreds of such
posters seen in Calcutta. 1 want to know
from the Government whether it isa fact
that these revolvers, pistols, hand grenades,
bren guns sten guns and also bumbs are being
useJd by the Naxalites in all the hundreds of
incidents that are taking place in West Ben-
gal. It is known that they arc being used
freely and profusely by the CPM  elements
also .. ([aterruptions) So the people of West
R:ngal are worried. May 1 know f(rom the
Home Minister whether it is a fact that acc-
ording to the official statement of the CPM
1,10,000 volunteers have been raised by
CPM and Shri Hyri Krishna Konar has as-
k=d the so.called volunteers in a big rally at
Bardwan to be prepared for playing the role
ol the Lib=ration Army like NLF for a com-
ing revolution? These are not iso'ated smugg-
ling incidents; thes: are not anti-social
clements playing their gamss of criminality;
thse arc not criminal activities ; these are
palitical murders and  political violences
committed by the political parties, about
which | want to say a few words ..., (Inferr-
uations) My apprehension is this, The
thinas that are happening in West Bzngal,
whizh arz being described as violent activi-
tizs, are really dress rehearsals for some-
thinz else. In the light of that, my question
is this: Firstly, may 1 know whcther the
arms that are beins smuggled into from
outside are heing frezly used by the Naxali-
tes and as well as the CPM clements 7

SHRI UMANATH ( Pudukkottaj) :
Inculding Shri Samar Guha,
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SHRI SAMAR GUHA : Secondly, inst-
ead of depending on the information supp-
lied by the State Government and their
channels, will the Central Government ins-
titute an inguiry to find out the link and
also ihe source of arms supply 7 Thirdly,
will the Government institute an inquiry
from where the explosives are being impor-
ted for manufacturing hundreds and thous-
ands of bombs that are being used every
day 7 Lastly, may | know whether the [adi-
an army has made a serious complaint to
the Government of India that if these types
of armed activities are freely allowed in
West Bengal the defence measures to face
any threat from China and Pakistan would
be jeopardised ?

SHRI Y. B. CHAVAN : The hon. -
mber has given a long preamble o his
question. I have nothing to say about the
preamble. As far as the use of arms is
conceroed, there are two  aspects. One
is the use of arms which are locally made.
1 think his statement is correct that they
are freely used in the inter-party clashes.
As far as cxplosives and other arms are
concerned, sometimes they are locally
manufactured. That fact is there. As to the
other part of it, namely, the free use of
Chinese and Pukistani arms, my information
is confined to what I have stated already. 1
have no further information about Chinese
or Pakistani arms being used by either of
the political parties except that the extre-
mist groups have certainly got some small
arms. That is my information.

His other question was whether the
army has warnsd us about this, We our-
selves have certain information and we are
continuing to get information from the
State Government as well as through ouwr
agencies.

SHRI SAMAR GUHA : I wanted to
know whether Government will institute an
inquiry ... ... (Interruption)

SHRI RANGA : He has himself posed
the question whether they have been warned
by the army but be has not given us any
answer to that

SHRI Y, B, CHAVAN ; There is no
specific warnipg as such. We are all aware
pf the possibllity. That is what I have said,
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SHRI RANGA : We arc grateful to
the army.

SHRI NATH PAI : In Bepgal the lang-
uage of political intercourse, which used
to bz Bangali, India’s most mellifluous and
beautiful !anguage perhaps, is being sub-
stituted by a new language, namely, the
language of the bandmade aad sometimes
imported bomb, hand grenade, machine gun
and stengun [t is that which is gremane to
today's question.

Shri Chavan has said that arms are
beiog imported, according to the inform-
ation of the Union Government, but in
small quantities Sir, **small” is a wvery
relative and subjective word. We have got
here a report in the Hindustan Standard of
27th February, 1970, which states in great
details the differcnt occasions and the differ-
eat quantities of arms that are being imp-
orted into India first by the Mizos and the
Nagas and then ‘these arms reachiog the
hands of other elements in West Bengal.

Shri Chavan said, ** small ', One man
with a revolver can terronse this whole
House. One single arm can be an instru.
ment to bring terror when the rest of the
population is unarmed what (o talk of as
many stéenguns and machine guns as are
stated to be imported in this report, May [
point out, with vour permission, what it
LRLE B

“According to these reports, Kaito's
party brought from Pakistan a dozen
two-inch mortars, 16 light machine guns ,
30 stenguns, 100 rifles, grenades, explo-
sives and a few 73 mm rocket launch-
ers in March.”

It goes on giving details but I want you
to know what the final import was. It
$2YyS -~

“The third group invited by Pakistan in
March was given L4 light machine guns,
40 stenguns. FO rifles, Chinese pistols
and some grenades.”

On: of the coaditions of supply of arms
o l1§.- Mizos and tbe Nagas had been that

they would be given the arms only if they
agreed to give a part of the arms given o
thef to certain elements in West Bengal.

We are finding the result of this that
nobody's life is safe. It is not what Shri
Chavan tells us maiters ; oo less an autho-
rity than the Chief Minister of the State has
said not on opoe occasion but on many
occasions includiog today's papers that that
is the most uncivilised and barbarous gove-
roment, Those who take objection to it
should take objection to the statement of
the Chiel Minister of West Bengal and , not
when we quote him here.

Against this background of daily viole-
nce 1 want to know how Shri Chavan justi-
fies his alleped remark or statement in
Raipur to the effect that there is oo break-
down of law and order in West Bengal.
May I know from him how manoy murders,
how many robberies, how many dacoities
are needed-to what level must the Consti-
tution fail-bef the Go of
India thinks that there is a breakdown of
law and order ? Is a standard, a criterion,
a measuring rod set up that so many
murders, so many rtapes, so much loot.
rapine and arson make for breakdown 7
When there is the authority of all this evi-
dence, part of which he admits and part of
which is upheld by the Chief Minister, may
we know how he reaches this conclusion in
the face of this massive evidence of violence
and arms smuggling ?

SHRI Y, B. CHAVAN : As far as the
first part is concerned, I will repeat what
I said before. So far as the massive
import of arms is concerned, there are two
different catcgories of it One is by the
bhostile Nagas and hostile Mizos bringing
in the arms. He mentioned certain figures
I think, we have given larger figures when
ever this question has been asked. It is
also a fact, as I mentioned, that some of
these arms are coming in the hands of
extrimists. I can only give information
which is confirmed information. 1 can
not depend on 1he information that appears
in some papers. =

SHRI NATH PAI : You used the word
“small”. 1 said about ihat,
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SHRIY. B. CHAVAN : While using on what I said in Raipur. I was asked a

the word “small” I do not want to under
estimate-1 am rcally giving the description
of the arms. There is somcthing like a
small arm.

SHRI NATH PAT: You did not say,
smail arm; you said, small quantity.

SHRI Y. B. CHAVAN I am using
my words rather carefully .. (Interruption)

SHRI HEM BARUA : We know you
are a very clever man .. (Interruption)

SHRI Y, B. CHAVAN : That does not
take away the truth of my statement.

As regards the other part, as far as
the use of arms in the State is concered, 1
have said it and, not only I have said it,
but the Chiel Minister of West Bengal has
said it repeatedly. As to when the Govern-
ment of India will take action, I would have
to plead with this Honourable House
that as far as the Government of India's
interocution is concered it is not merely an
arithmetical proposition. It is a political
proposition. 1 would likehe hon. Members
to give advice rather carefully and wisely.
Whether action Government of India has to
take has to be, ultimately, supported by
the House. At the present moment, there
isa duly constituted Government and a
duly constituted Assembly is fun- ctioning.
In this matter, we will have to depend
on what action the Chiel Ministc himself
takes. He is aware of the situation. Not
only is he aware of the situationbut he
has demonstrated that he is aware of
the situation. I leave the matter there.

SHRI NATH PAI : I did not ask Mr.
Chavan's intervention He is on correct
grounds because that will come at a later
stage. I ask, how does he in face of this
massive evidence jusiily his inference which
is used by certain elements in West Bengal,
when he is alleged to have said that there
is no break of law and other 7

SHRIY, B. CHAVAN : 1 think, the
hon. Momber was not atieniive when [
Mplainetj it. I was not properly reporled

question, whether the Government of India
was going to inlervene--he knows what
Government of India’s intervention means--
in view of the break-down of the law and
order in West Bengal, My negative answer
was given to the intervention part of it. The
whole thing has appeared as if there is no
break down of law and order, as if 1 was
giving a certificate by saying so. It is not
s0. I have said, there is a deterioration of
law and order in West Bengal.

SHRIMATI JYOTSNA CHANDA
(Cacher) Is the Government aware of the
fact that with the arms aid, the Chinese
are trying to indoctrinate Maoist ideology
10 our youngsiers and, il so, what special
steps Government propose to take to save
our youngsters from it 7

SHRIY. B. CHAVAN : Asfar as the
ideology part is concerned, it is for us,
who believe, in democratic ideas to go and
educale our youngmen.

12. 38 brs.

RE : DEVELOPMENT IN RHODESIA

SHRI M, L. SONDHI (New Delhi) :
Mr. Speaker, Sir, what has happened in
Ryodesia is a matter on which the feelings
of this House and of the Government of
India should be known to the whole world,
1t is a malter of great disappointment that
the Government of India have not come
forward to tell the world and voice our
feelings against the so.called declaration
of Rhodesia as a Republic. This declara-
tion of Republic of Rhodesia is calculated
to injure the rights of the Africans for all

time to come. I hope you will also feel
like that.
MR. SPEAKER I have secep some

motion which you are also supporting. The
Minister of External Affairs is not here.

SHRI HEM BARUA (Mangaldai) :
It is a disturbing news; you will agree,
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MR. SPEAKER : [ thiok, the Prime
Minister will come out with some state-
ment. .. (Interruptions)

st aw fowa (3MW) : =wmw &
Fifad, fafaczt &1 qar ovo 2 7 |a
LILE R

DR, RAM SUBHAG SINGH (Buxar) :
Itis a serious matter which ought to be
taken not of,

MR. SPEAKER : There is no doubt
about it. That is why I am making a
reference to it,

But I want that the Minister also should
say somcthing.

st ofx wm (@) : fafaeze @za
%Y aTE ¥ AL FF 9IIT | W9 §2T AT
s & adaey dfam

st 7w fond : ww g F9F A
g @1t ¥ uF fze 2=z dfgun

MR. SPEAKER : 1 will examine it,
If 1 can do it, T will certainly do it.

SHRI ATAL BIHARI
(Balrampur) : You may ask
Minister.

VAJPAYEE
the Prime

SHRI NATH PAI (Rajapur) : The
Minister does not speak for the whole
House whereas you can speak for the whole
House. He speaks for his Parily,

SHRI M. L. SONDHI ; India's reac-
tions should be koown, Some sort of
immediate reaction should be koown. 1f
we are a living democracy’ we must react,
Sir.

MR. SPEAKER : I want to know the
reaction of this side also,

PHALGUNA 12, 1891 (S4KA)

Re. Adjournment of 230°
Haryana Assembly

12,41 hrs,

RE, ADJOURNMENT OF HARYANA
ASSEMBLY

MR. SPEAKER : As far as the adjour-
nment molion on Haryvana is concernment,
I kave again examined it and | am sorry
I am upable to revise the decision 1 have
igken yesterday morning. I would also
like my hon. friends, Shri Nath Pai and
Shri Atal Bihari Vajpayee to see me in my
chamber sometime in the evening conven-
ient to them, 1 want to discuss some
thing more. But I do not mind alfoting
some time for discussion tomorrow evening.
But I bhave to make a request to you that
in the discussion you should avoid making
any referenee to the competence of the
Haryanma Legis lative Assembly to take any
decision because they are in their own
sphere, they are in their own jurisdiction and
they are indepen- dent and we can not
simply discuss the decision teken by them.

SHRI ATAL BIHARI VAJPAYEE
(Balrampur) But we have to parrate the
facts.

MR. SPEAKER : At the same time I
cannot allow you to question the ruling of
the Speaker. I have again gone into the
ruling of the Speaker. Circumstances
could not be anything else. I re-examined
the whole thing. It will be setting a very
bad convention il we. ......

SHRI NATH PAI (Rajapur) : Sir, pro-
roguing and adjourning are totally different,
1 do not want 1o interrupt you, Sir, but a
wrong impression is being created, Vajpayee
referred to the adjournment made by the
Speaker. But all our submissions are
based on the prorogation by the Governor
which invites the right of this House,

MR, SPEAKER
alto, . ..

: About prorogation

SHRI NATH PAI : The Speaker does
not prorogue the House. -

MR. SPEAKER But bccause the
Chief Minister advised so, the Goseroor



' 251 Re. Adjournment of
Haryana Assembly

[Mr. Speaker]

did it, There has been never an occasion
even in the matter of prorogation whenthe
Governor receives instructions fiom the
Centre. 1f they do it, this House will be
objecting to it I also would request you
to make no reference to the capacity of the
Assembly to take its decision and also not
to question the ruling and conduct of the
Speaker. Beyond that. . . .

SHR]1 KANWAR LAL GUPTA (Delhi
Sadar) : What is beyond that 7 1 waat to
know.

MR, SPEAKER : Beyond that you can
speak about the factual position and the
constitutional aspects.

st TordiT Ty (Vza%) : |wEEwaR
oF WG ®T F1 AW FE T FifaT
F1 o1 TE § | €IFT AT TFAT & F AT
ad aaa & ? 7w femsam & fawms
MEee FW@ g1 AT W F owREA
amara § w6l g@s faar @ @ 2 ?
¥ gmw, #gr Wk gEgd & @} #
AT gm & swgm wE A
foq uear g= 7ar & f¥ & gom, AR
o1 T & a1 F /v 7 Afew g0

MR. SPEAKER : Tomorrow evening
you can have a discussion on the consti-
tutional aspect other thao...,

= Torste fag : 43 wWiw A darc
g, sfea g ox w=a fafadz &

SHRI GAJRAJ SINGH RAO (Mahendra-
garh) : Sir, I request that 1 may be allowed
to ask under what provisions of the rules
of business, consistent with the Consti-
tution is this discussion being allowed,

_MR. SPEAKER
on'the Table,

: Papers to be laid
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PAPERS LAID ON THE TABLE

Government Review and Annual Report
of Hindustan Steelworks Construction
Limited

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT):
I beg to lay on the Table a copy each of
the following papers (Hindi and English
versions) under sub-section (1) of section
619A of the Companies Act, 1956 :-

(1) Review by the Government on
the working of the Hindustan
Steelworks Construction Limited,
Calcutta for the year 1968-69,

(2) Annual Report of thc Hindustan
Steelworks Construction Limited*®
Calcutta for the year 1968-69 alon®
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.

[Placed in Library. See No. LT--2674/70]

12 45} brs.

PUBLIC ACCOUNTS COMMITTEE
Eighty-fifth and Eigbty-nioth Reports

=t size fagr arddd (amamge)
& A5 dar wfafs ¥ freafafas sfada¥
FI 9¥gT FraTE

(1) fafrawr &% (s Wiz arx)
1966-67 aur FargdraEr
sfadza (275 gtz arz) 1968
93X 3% 407 sfadza § =
7% fawif@t 97 g g
%1 7€ FgAE F Nt § 85af
sz |
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(2) & aar aig fawm @ @dfua
fafmayr 53 (fafa=), 1966-
67 miT a@r giar afadza
(Fafamr), 1968 97 za& 547
sfadza & &1 7% fwifei 9
gTHIT g1 AY AL FEAE &

ark # 89ai gfaqza

ot W et (g193) @R
gty & o da1 afufa & ofadzai &
aik # sy & fAaga szar wgar § fF
®Y & wrar oifwarie & T gmEr
fra wv fear & f& as-Bar afafa,
swaq afafa afy efafaal @) faz
Haw Wy o § A0 guAr =[ifza, wifF
ot & gfys Frat e AR & §, foma
gaFr Ay Ag AT qar 1981 7z 2
fr g7 afafagf & sfagsa sz 9’0 st
YT fgeat @AY swramm) # faay o a0
arfs qifeiiz & @w @zer IaF Ay
I3 GF |

ot sre fagrd ok : geEs Ag-
2o, § wad g § f5 3 gfadew femdd
® o ywrfara 53 ard, Sfsa o gard
sfeig %1 ga #ifaw 1 ot fafreee da
¥ gret §, 9 @i fam WA R f5
fg=t swfadza 3& &v o &, 6ifs ow
¥ faw wqr7 oY arg a8 &1 w7 @
sgaeq1 £UF | gw a1 fer § soFEr
gy § 1 90 ot § gmIAr gawl wsgr
agt wwar § 1

SHRI NATH PAI (Rajapur) : You
assert yoursell, you may assert your autho-
rity as Chairman,

weIR WPRY : AAAT G A A
gare Iomr g, § sEd A H §% 2fme
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iy T &7 Oeg ag I 7
3I9% I 9T argT § o arg FEAr
s at wear famgm 1 aifat ar
feat & gmar & qdmm

it ofa vy (991) ¢
fazer atfam |

o7 T A §

=t gwTAlT AR - W @Ay 2 e
al & ufas w231 7 s 5 e w'g oy
foiet & amw agr fasrqrar & T
awrd 74 § fzer fiold goa oA
wFEqT A3 g, a1 79 &4 & fAy fr
gal &1 Ada fear g, arfe "aeqi
F1 g1 f@E Aatammt § fad 1 Faq
9 ageq 39 fwiet & a3z a% Al
aFy A% mafefaa @ a17, a3z feafa
gfys &7 aF 7@ T7d) Tz

deqw wEIRT : & @ aik § ama
FEAT| F AMRET ST FT 9arq A T
aFar g |

12.49 hbrs,

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS-- Tontd.

qeqw WY ;N ¥z § oudE 9%
feasma & faw =1z 9% %Yr za faaz
T ETEH AIFT & | AV FFAT F1239 arSAr
qRT &, F 9w A 7 1 & qrm ffAeEs
I F9 §ag Fe94 A4 F A7 A
gari

st vy fawd (37) : qifer 77

v ?



235 President’s Address (M)

wEqW AEITW © FA dACqA GET F
arg TRF § a0 | & 59 33e9T WAL K
Wz § AR Woa A afé Aifew
FFEAT FAE-TEN W@ W E | TOFT &4
q3g NG F WA arg 3 9 foead
1 A1 & 2rgw aF fefam &7 <7
o1 faaar gog qvzr aga a=r 2 39H
agd ¥ W § o Ai|Ar 9izy @ sAT)
o=t wi&r faa wEr Sifgg ) @ #
faearg sw & g a1 g @d A el

«HFN | & fAeer F &, Szl Q|
WA

SHRI KRISHNA KUMAR CHATTER-
JI ( Howrah ) The political uncertainty
that rocked the country for several months
was just seitling down when a great Presi-
dent spoke to a great nation through this
august Parliament with a magnificent cour-
age of conviction. All the prophelts of doom
against this side of the House--and 1 include
in this category my hon, friecnd Shri Uma-
nath also-=ought to have been silenccd«if they
were not under the spell of some political
bias. To Shri Umanath, every truthful ass-
ertion from this side of the House is only
a cock-and-bull story. Let him wait for
some time when the inevitable verdict of
history will awaken him to the present state
of affairs in this counetry. Is there any hon.
Member in this Hous who can deny that the
President’'s Addres strikes a note of robust
optimism and reflects the will of the mill-
jons of the down troden people who
want to move at a facter pace to
achiev a just and humane social order in
_the country ? Therefore, the President’s
Address is not merely some customary add-
ress. He has spoken to the pation with
warm eloquence and with some amount of
patriotism as is discernible throughout the
Address. T am reminded of the great saying
of a jurist, Justice Holmes in this conoect-
ion. He said :

“A word is pot a crystal, transparent
and unchanged. It is the skin of a livi-

. ng thought and may vary greatly in
colour and content according to the
sircumstances aod the time in which it
is used.”
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Judging from that point of view, the words
uttered by our great President, I am bound
to assert here in this House, will put cheer
in the hearts of all the multitudes of mise-
rable creatures liviog in dirty hovels in
India, the willions of our sweepers sweeping
the sirects for the rich and the opulent, the
millions ¢f pcople who arc toiling in the
factorics and ficlds, and also all the middle-
class intellectuals and the wretched wageea-
rners slaving  in the present  capitalist
sysiem, .

Itis to be admitted that our President
has put ncw cheer in the hcarts of many
millions in this country, When I was liste-
ning o some of the speeches made by the
Opposition Members, I found that they
were was finding fault with some of his
dynamic . Qur Presid had acted
in a dynamic manner when the valiaot and
patriotic Prime Mipister of this country took
a momentous decision on bank nationalis-
alion and it was a timely one and the Presi-
dent was not hesitant to act, That Act
has been struck down by the Supreme Co-
urt. We bow down to the decision of the
Supreme Court, but the entire country mo-
urns this catastrophe. I am reminded in
this connection of the great saying of a
great President, Woodrow Wilson 1 am
quoting only Americans, because some of
my friends on the other side might call me
a communist, and 1 am afraid of that, beca-
use ] am not a communist but I am a
patriot and a nationalist.

*The Constitution is not a mere lawe.
yers' document : It is... the vehicle of a
nation’s life. No lawyer can read into
a document amnything subsequent to
its execution ; but we have read into
the Constitution of the United States
the whole expansion and transformat-
ion of our national life that has follow-
ed its adoption, We can say without
the least disparagement or even crit-
icism of the Supreme Court of the
United Siates that at its hands the Con.
stitution has received an adaptation and
an claboration which would fill {ts fr-
amers of the simple days of 1787 with
nothing less than amazement™

This is a great saying of President
Wilson. Nationalisation of banks was the
nation's demand. This Government of ours
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will stand by the people and their desire,
of course in the light of the Supreme Co-
urt’s decision. We cannot remain quiet or
indifferent when there is flaming discont-
ent in the country and the people are suff-
ering so any disabilities. Our President has
announced the consensus of the country
and spoken about the need for overcoming
the grave obstacles that hioder our progr-
ess, namely, poverly, unemployment, dis-
parity and social injustices.

Therefore, why should we talk about
law and order in this House when the who-
le country is ina flame of discontent. Tt
would be wrong for us to blame any State
Government for the failure of law and order.
The question of West Bengal isa  different
one because West Bengal is a paradoxical
Stale now Terror.stricken. In that State we
have the queer phenomenon of the Chief
Minister ¢cndemning his own Government
but conveniently sticking to office, Tt is a
wonder of wonders. Therefore, it would not
be just or proper for us 1o sit in judgment
on that. Let the people of West Bengal
judge and act. Let us wait for that oppor-
tunity when the whole of West Bengal
will rise as one man and say that they will
not tolerate this kind of viclance and inse-
curity.

No country can progress and no demo-
cratic socialism is possible of implems2ntat-
ionin an atmosphere ofviolance. I ask all
our friends on this side and the other side :
are we to entangle ourselves in the labyrinth
of mere statistical details when we are dea-
ling with human problems ? Should we not
solve human problems in a human way ?
Should we not rivet our atiention to tackling
the problem created by the miseries of the
people 7 Should we not provide them with
the necessities of life at cheap prices 7
Should we not see that they get these thin-
gs which are essential for their very exist-
ence at prices within their means ?

That is the issue before us. Let us not
for political reasons forget our duty to the
people. Let us do our duty by the nation
thereby ennbling this avgust House. IF ws
do nut do that--1 give this frienldly warning
to our Goveroment--we will stand condemn-
ed by posterity, Il we devole ourselvas to
remdving the poverty and misery of the
p:opls, ta egtiagaizhiag the famzs of dis-

content in the country, posterity will give
the verdict that after all Prime Minister
Indira Gandhi led the country at the pro=
per time through the strains, stresses and
stroms through which it had been passing.

SHRI AMIYANATH BOSE (Aram-
bagh) : I listecned  to the speech of the
President with great expectation and respect
but I must confess that 1 was deeply dis=
appointed,

I am reminded here of a famous speech
of Mr. William Pitt, his first specch as the
youngest Prime Minister of England. Aboud
this speech it was reported that his words
were not confirmed within the walls of We-
stminister ; his voice rolled down the steps
of Westminister and went on to the nation.
I expected, after his memorable victory,
that the President would speak in such a
manner that his voice would go to the

peoyle.
The President's speech is not a call lo

action. It is, in my submission, a meek and
hesitant specch.

MR. SPEAKER : He may conlinue

afier lunch.
13 hrs,

The Lok Sabha adjourned for lunch
Fonrteen of the Clock.

till

The Lok Sabha re-assembled after Lunch
at Five minutes past Fourtcen of the Clock.

[Mr. Deputy-Speaker in the Chair.]

THE MOTION OF THANKS ON THE
PRESIDENTS ADDRESS--contd.

MR. DEPUTY-SPEAKER : Shri Ami-
yanath Bose may continue his speech,

sit gwn ==z voAa (I977) @ I
e w2, AW ATET FIAA § 0
gz7 § w5 o HAT gz A 9w
923 medl ¥ 3AEA, IEEH AR G AW



239 President's Address (M)

[ =Y g#w w2 F=am |

FY Frdardr 7=y | Faay o 96 § w3
oH HIA AT HALHAT FIT & | AT IAGT
o difay

SHRI JAIPAL SINGH (Khunti) : There
is not a single Minister here.

ot gvR T wHATA . F1E A #1E
wet ret 9T Iofeaa <gAr wifgw o w@sa
A Friart aY a3t gafs #1E meEr
@i 9T #wr sy | faar gy & Ay
1Y Az a¥m ? gz a¥ @y A am
21w Y g qAAF  FW FAAE
AF A &N

SHRI SHEO NARAIN (Basti) : The
debatc on  the President's Address is going
on, Government should show respect not
merely to us and 1o this House but to the
president.

MR. DEPUTY-SPEAKER : The mess-
age is being conveyed to them.

SHRI JAIPAL SINGH : It is an insult
to you,

SHRI SHEO NARAIN : The Treasury
Benches are all empty.

MR, DEPUTY.SPEAKER : Tt is rather
sad that not a single Cabinct Minisier or
Minister of State is here, 1 request that
this be conveyed to them, Let the desire of
the House be conveyed to them.

SHRI DWAIPAYAN SEN (Katwa) : It
has alrcady been covveyed to them.

SHRI SHEO NARAIN : If the Govern-
ment is not represented here, then you
should adjourn the House, If the Govern-
mznt are not prepared to attend the House,
adjourn the House.

THE MINISTER OF PARLIAMEN-
'TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHURAMAIAH):
I would like to express my regert that this
has happened.
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SHRI AMIYANATH BOSE : Within
the short time at my disposal, 1 propose to
deal with three failures of the Government,
first, the failure to take adequate measures
to take the country on the road to socia-
lism, seconid, the failure to announce their
desiré to bring about basic changes in the
Constitution of India so that the Constitu-
tion may truly reflect the social and econo-
mic needs of the present lime, and the
third, that in spite of upanimous demand
by the Parliament and people of India, the
failure to announce a judicial inquiry
commission to inguire into the circums-
tances of Nelaji's diseppearance in August,
1945,

In the Bill that has been presented to
Parliament, namely the Banking Companies
(Acquisition and Transfer of Undertakings)
Bill, in the preamble, the following words
appear :

“To provide for the acquisition and
Transfer of the undertakings of certain
Banking Companies, in order to control
the heighst of the economy'.

These words are taken from a page in
Russian history but unfortunately, the ques-
tion is not quite correct. Some of you may
remember that Lenin, when announcing his
New Economic Policy, which put the Soviet
Union on the road to socialism, said that
Government must take control of the com-
manding heights of the economy. Those
were the words of Lenin. Lenin, who was
not only a great socialist thioker, but also
a keen student of military strategy, used
expressions well known to military strate-
gists, and he defined what those comman-
ding heights were. The commanding heights,
according to Lenin, were four : credit iasti-
tutions, transport system, foreign trade and
key and basic industries. We cannot put
our country on the road to socialism unless
we take control of all these commandiog
heights of economy.

Ttis pot suffizient to nationalise four-
teen banks only. Of course, to convert or
transform an acquisitive sociely into a so-
cialist one will take ycars, may be. forty or
fifty years. It has taken a very long time in
the Soviet Union. But the Governnent, if
they are earnest 1o build a socialist society,
must jake courage in  their hands apd takg
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control of the commanding heights of

the economy.

As regards the Constitution as we find
it today, I make bold to say that this Parli-
ament has a greater sanction of the people
behind it than the Constitucnt Assembly
that framed the Constitution. Even il a new
Constituent Assembly is convened, the
character of that Constituent Asscmbly will
not be wvery different from the Parliament
of today, Parliament must assert its rights
and must take inumediate measures Lo bring
about basic changes in the Constitution,
including the chapter on fundamental rights.

Of course, we know from the speech
of the Prime Minister delivered in Rajya
Sabha that the Government desire to take
some steps in that direction, to support the
Bill already placed before the House by Shri
Math Pai, but in my submission, it will be
necessary to go very much further and make
fundamental changes in the Constitution
before we take up socialist legislations up
in this Parliament.

1 believe it was a very famous political
philosopher, Profl. Harold Laski who used
the cxpression, while dealing with Roose-
vel:'s New Deal that Roosevelt was trying
to bring about in the United S:ates a revos
'ution by consent. Today, a great ideological
battle is taking place in the whole of this
country. I ceme from a State where a great
ideslogical battle 1s taking place. West
Bzngal was discussed this morning T lis-
tened to the speeches made about bombs
anl the fights and other things But
bzhind these inter-party fcuds behind this
use of arms, bombs and things of that nature.
there is in Beppal today a tremendous ideo-
logical battle going on. We must take
account of this situation. What is happening
in Bengal will happen in the rest of India
very soon. Let me warn this parliament
that unless tha Government and 'he people
bring about a revolution by consent, there
will inzvitably  be in this country a revolu-
tion by fo-ce. There is nothing sacrosanct
in non-vinlence. il you do not take time by
the forelock and if you do not bring about
a revolution by consent, revolution by force
will overtake the country,

R:o 1rdi|1g':h': third failure, I am pained
1@ say this that in spitc of repeated demands

and represcntations from the Members of
Parliament, in spile of meeting that the
Honge Minister held with representatives of
different political parties on the 5th Dece-
mber last, therc is not a clear decision on
the part of the Government to appoint a
judicial inquiry commission regarding
Netaji. So far as the inquiry, if one can call
that farce to be an inguiry, (hat was held
by Shri Shahnawaz Khan and two others is
concerned. it is best to consign it to the
dust-bin of history. It is unfortunate thai
the fate and the life of a person who dedi-
cated his entire life to the service of this
country was being inquired into by persons
who were throughly worthless and incom-
petent for the job, 1 know something about
the persons who constituted the Shahnawaz
Inquiry Committee.

Let me tell you this, ITn no independent
country, would the question of fate and
life of a person of the eminence of Netaji
Subbas Chandra Bose would have been
leflt to a Committec of this nature, [ had
occasion to place this matter before Prime
Minister Nehru, [ believe I met him almost
amonth before he died. And he agreed
with me that something should be done to
finalise the question of Netaji's disappear-
ance. He agre:d also to appoint a commi-
tiee of judges. | am asking the daughter of
Prime Minister Nchru to redeem the pledge
that he has given.

Let me tell you what are the difficul-
ties of this enguiry This enquiry requires
persons of judicial expericnce. Let me give
you, if vou bear with me, two or three inst-
ances Sometime in July, 1945 Netaji appro-
ached the Jupancse requesting them to
negotiate with the Soviet Ambassador in
TFokyo to enable the Provisional Govern-
ment of Azad Hind to transfer its activities
to the Sovict Zonc. The Japanese Govern-
ment refused to do that on beha!l of the
Azad Hind Government. But after the first
atom bomb fell on Hiroshima and afier the
Soviet army had started marching nto Man-
churia, the request was made again, and the
Japanese Government agreed to put a plane
at the disposal of Netaji s that he could
be landed in the Port of Dairen. | am not
sure of the position of Dairen, but pars ol
Manchuria had then been occupied by the
Soniet forces. It was also arranged by the
Japanc_sc-_and 1 do not knpw the reasop-
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that as soon as Netsji was safely landed in
Dairen, the Japanese Government would
amnounce over the radio that he had died.
Therefore, the death announcement was a
pre-arranged affair. The Japanese Govern-
ment, of course, say that the air crash in
fact took place and that necessitated the
announcement on the 22nd August, 1945,
The air crash is  supposed 1o have taken
place vn the 18th. On the 22nd August
they made the announcement.

. Tt is necessary to examine the evidence;
it is necessary to examine the Japanese
documents; it is necessary to examine whe-
ther the plan was in fact zarried out or
whether the aircrash in fact took place.

T give you another instance. I believe
Prime Minister Nehru brought the walch
which Netaji was alleged to have been we-
aring at the time of the aircrash It was a
rectangular wateh; it was handed over to
Panditji by Shri Bhulabhai Dzsai. Shri Bhu-
labhai Decai was then, as you all know,
delending the I4A prisoners. He met Hihi-
bur Rehiman who was a ¢o-pass=nger, acto-
rding to his evidence, in the plane and
Habibur Rehman made over the watch to
Shri Bhulabhai Deasi Shri Bhulibhai Des-
ai, opened that watch and found that there
was oil in it. The waich is in my posse-
ssion at the moment. According to Shri
Bhulabhai Desai, the leather band is  wvery
much burnt; evidently the whole watch was
burning because the evidence is that Neta-
ji's clothes caught fire because there was
some leakage of petrol from the additional
tank in the bomber in which he was trave-
Ning. According to Shri  Da2sai it is scienti=
fically not possible for any oil to remain
inside a watch if it had come inio t
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the air crash is concerned, it can be ecstab-
lished; so far as the watch is concerned,
it is there, This is another fact which requires
examination by an experienced judicial
mind.

There is another very important fact
which I should place before this House, I
was in Japan in 1957, I had gone there soon
after the death of Mr. Shicametsu, who was
the Forcign Minister of Japan during Neta-
ji's time and also after the war. When I
arrived in Tokyo he had just died 1 met
the Chief of the Asian Affairs Bureau in
Tokyo and he told me that arrangements
had been made for Shri  Shahnawaz Khan
and two others to po to Taihoku, where
the alleged air crash had taken place beca-
usc the Chinese girl who was alleged to
have attended on Netaji on his death bed
was not  willing to come to Tokyo to give
evidence, Though the Japancse Government
had made all arrangements, plane and oth-
ers arrangement-so that Shahnawaz Khan and
others could go and interview the Chinese girl
in Taihoku, I was informed by the Japanese
Government that Shahnawaz Khan refused
to go there After my return from Tokyo,
I issued a public statement asking him why
did he not to go to Taihoku to examine the
Chinese girl, Till now there is no  answer.
Therefore, cven the evidence that was
available was not examined by the so-call-
ed Shahnawaz Khan Commiltee.

I will give you ancther instance, and
that is very important One Mr. Alfred
Wagg, war correspondent of Chicago Trib-
une, landed in Tokyo with General MacAr-
thur. He went to Taihoku within a month
ol that alleged air crash; he was there in
the middle of September and he took phot-
ographs of the airport. Mr, Alfred Wagg
was plied by General MacArthur's inte-

with s0 much fire. | do not know: 1 have
not opened that watch; I do not know what
it contains.

There is anolher very interesting fact.
The watch, according to Shri Habibur Reh-
man, had stopped at five past one when
the air crash took place. The fact is that
the air crash took place at 2.30 and not at
fiverpast onc, and the watch shows five
past one. Therefore, there is a  tremendous
amount of discrepancy, so far as time is
concerned. Decause, so far as the  time of

Iligence with photographs of the damaged
plane which accordine to Japancse annou-
ncement, killed Netaji Subhas Chandra
Bose, and also the topography of that area.
When Mr. Alfred Wagg came to India I
happened to be with him in Delhi at that
time. He went to Bhangi Colony to see
Mahatma Gandhi and I was with him. He
told Bapuji that the photograph of the da-
maged plane cou'd not possibly has been
taken in Taihoku airport. Unfortunately,
that cvidence is no longer available. Today
the old Taihoku airport has ceased to exist,
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It is not there in that arca. There is a mo-
dern hotel in that area. But in 1956 when
the Shahnawaz Khan Enquiry Committee
went to Tokyo the ai'rport was still there,

I know, as a person who has practised
law for the best part of his life, that valu-
able evidence must have disappeared. But
there is still a possibility of cstablishing the
truth if persons of hizh judicial standing,
wha have cxperience in silting cvidence,
who have experience in cross-examining
witnesses, are allowed to go into this and
give their final Jerdict to the people of
India.

There is just one more point. When I
was in Japan, 1 was asked by the Japanese
Government : How is it that India treats
with so much disrespect the ashes of a
person who gave his life for India’s free-
dom ; how is it that these ashes of Subhas
Chandra Bose are being allowed to be kept
in a neglected temple near Tokyvo 71 ans.
wered them. [ said, “Till it is firmly esta-
blished, till the people of India are satis-
fied that Subhas Chandra Bose did die in
that aircrash, the question of bringing the
ashes did not and canmot arise.” That is
the responsibility of the Government of
India. I, thercfore, call upon the Govern-
ment of India to appoint without delay
a judicial inquiry commission and let the
people of India know whether Subhas
Chandra Bose died in that aircrash in
Taihoku.

SHRI AHMAD AGA (Baramulla) : Mr.
Deputy-Speaker, Sir, the hon. Member,
when he started his speech, talked about
revolution by consent as against revolution
by force, I might assure him that we shall
bring about revolution by the evolutionary
processes and by consent and he need not
have any apprehension that the people will
take the law into their hands and that therc
will be a revolution by force.

I was reminded of a verse from Ighal
in this conneciion. Igbal wrote : God said
to man :

KA WEA AT W4T ag HF g

(Does the world that I have created
suit you 7) Man replied :

THAH 4l Graz

(Mo, it docs not suit me.)
God said :

I%37 91gH 99
(Then, distroy il.)

We have already witnessed what  happ.
ened duning the French Revolution. We
alrcady know what happened in 1917 when
the October Revolution took place. We,
therefore, want to bring socialism by dem-
ocratic processes and those processes ﬁy,
which we will go to commanding heights
but we will not permit the people to take
the law into their own hands. Necessity
knows no law., That we know, Therefure
we have taken care of that.

He also said that Lenin bad said, *If
you wanl to reach the commanding heights,
you have to control credit institutions,
foreign trade and also transport,” The
first step that was taken was about bank
nationalisation. Danking is a credit institus
tion? By that it was intended that the mono-
polists, who control these banks and who
do not want the people to take advantage
of this credit and finance, should no more
have control over these banks.

We nationalised these banks but we
have seen and the House is awarc that the
vested interests by one method or another,
in one way or the other, try to bring about
obstructions, delay the process and halt oor
going ahead. Shri Cooper went to the Sup-
reme Court and the vested interests also
went there and helped him. The Bank MNatis
onalisation Act was struck down by the
Supreme Court, Becausc of that decision
the Goveroment was forced to pay a very
high rate of compensation, According to
an estimate of the analysis by Hindustam
Times, it was five times in the cuse of the
Punjab MNational Bank and twice or thrice
in the case of the other banks. This much
of compensation the people, the poor nation
to which I belong, certainly cannot pay.
But the vested interests not understanding
whether it was wise for them to bring abo-
ut those obstructions and halt our progress,
went on this path, Even today they are
not realising that they are cutting their own
nose. If they really bring about that amount
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of obstruction as the hon. Member gwho
spoke just before me said, of course, revo-
lution by force will be there and they will
be nowhere,

The other day, during the debate on
the President’s Address, 1 heard a sentcnce
uttered by one of the chiel spokesman of
the Syndicate, Quoting Mark Twain, he said,
“the only funeral you must attain should
be your own,” I want to assure him and
tell him--let him understand clearly--that it
wiii be the funeral of the vested interests ;
it will not be the funeral of those who want
to take the country forward and who want
to bring about social transformation.

In this connection, [ want to make a
few suggestions for the Government to
consider in order to bring about social trans-
formation. On the one hand, ope can see
there is an impaticace among those who
want the social transformation to take place
quickly and, on the other band, there are
others who do not want it,

The first suggestion that I want to ma-
ke is that the Monopolies and Restriclive
Trude Pratices Act should be amended to
eradicate all the existing monopolies, As
you know, we have presented a Budget in
which we have given a new trend, T':3 Pre-
sident's Address itself shows the \.ay to-
wards new ftrend. Even so, the fiscal
measures alone will not help. Beyond
fiscal measures also. some aclion is called
for to go ahead with the social transfor-
mation in the country.

Another suggestion is that general
insurance should be taken ower by the
Government. The Government should also

pationalise jute and tea plantations,

Then, the import and export firade
should also be taken over in the public

sector. Further, [ think, everybody is
aware that there are huge income-tax
arrears. Who does’nt pay the income-tax 7

It is the monopolists, the big men and the
rich men who do not pay the income-tax,

ILA PALCHOUDHURI
The film stars also do not

SHRIMATI
(Krishnagar) :
pay it.
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SHRI AHMAD AGA : They belong
to the same category, There is not ooly
evasion of taxes but there arealso huge
arrears of taxes. Only yesterday, the
Minister of Statec for Finance, Shri P, C.
Scthi, revealed to the House that there are
arrears 10 the tune of Rs. 556 crores. Now,
the Government must take certain steps,
concrete steps, to  recover  these  huge
arrears.

The other suggestion that 1 would like
to make is that consumer poods of mass
consumption should be produced in the
public sector and distribution thereof
should also be done by the public scclor
s0 that the intcrmediaries do not put up
very high prices, making the poor man
suffer,

Now that we have re-nationalised banks
by an Ordinance and the Bill is also before
the House, we hope, alter it is adopted by
the House, the Government will see that
these natiopalised banks will open their
branches a little more quickly and give
loans to small-scale sector and other small
entrepreneurs who have not been able to
get loans from the banks so that we can
go ahead with the social transformativn in
the country.

Then, 1 have got a suggestion that for
industrial workers there sbould be compu-
Isory life insurance. It is vcry important
that industrial woikers should be insured
and, would say, that the employers should
be required to pay the premia of the
insurance for the industrial workers.
The Government may consider the
bringing about of such a Bill before the
House.

The President in his Address has also
indicated that we cannot make any prog-
ress unless we increasc production and
productivity. In this connection, 1 want to
say that the workers disputes should be
referred to arbitration only so that we obv=
iate, to some extent, the strikes and the
lock-outs. When it is known that the disp-
utes will go to arbitration and they will be
binding on the employers, the strikes and
lock-outs would be avoided.

Then 1 want to say one thiog. 1 cannot
understand why the privaie sector should



249 President’s Address (M) PHALGUNA 12, 1891 ((SAKA) President's Address (M) 250

receive wny aid, They have earned enough.
1 don’t think Government do need give
any aid to \hem.

I waant to talk about another matier and
that is our foreign policy. I regret in that
sphere,

MR.
is up.

DEPUTY SPEAKER : Your time

SHRI AHMAD AGA : 1 do not have
much time.l will only refer to a small
matter. Arabs are our friends and they
have shown interest in the development of
our country because both Arab nauons
and India were in a similar situation. Boih
were colonies. Both, afier they became
independent, want to develop their countries.
Both, therefore, want nonalignmenl. Both,
therefore, want to respect the territorial
integrity of the nations, I had recently been
to some of the Arab countries. 1 came
across an article on religion. 1 was very
much impresssed to find that the arucle
begain with an opening sentence from Gan-
dhiji. 1 was very much impressed. That
article could have started with a sentence
from Koran. It could have started with a
sentence from Bible. But the simple fact
that it started with a sentence from
Gandhiji shows the reverence they have
for Gandhiji. They know that Gandinji
got independence to our country. Hc got
us liberty fighting the mighty British. It
was because of Gandhiji's fight against
colonialism that Arabs also got thuir
liberty. They have greal respect for the
dedicated efforts and leadership of our
Prime Minister, Mrs Indira Gandhi.

I want to talk about one small mauter.
1 sometimes feel that the bane of this coun-
try is thet we have too many intellectuals
We often hear the phrase ‘Indianisation’.
Ever since that phrase was coined, there are
interpretations after interpretations of what
‘Indianisation’ is, Ope person interprets in
one manner and amother person interprets
it in another manner. In this very House
there are dificrent interpretations of “India-
nisation’. 1 consider it as an absolutely
meaniogless and senseless phirase, 1 belong
to Kashmir. 1 came herc fighting my way
to this place because 1 felt and I feel that
here is a country which stands for certain
ideals. I you say 1 am to be Indianised, is

there any preparatory scheol 7 Is ihere any
preparatory class where they will give me
some orientation and Indianise me if I am
ool aleady an Indian ? Did they indiapise
Maulana Azad 7 Did they lndianise Dr.
Zakir Husaiu before they put him on the
highest pedestal ? | am sorry, Sir, it is ail
non-sense. 1 do not know if I can use that
word. What is this phrase 7 It is a point-
less and imcaningless phrase,  Whal has
happencd in Ahmedabad ? What has happe-
ned in Madhya Pradesh and other places 7
1 say that this phrase is leading 10 disinteg-
ration. This phrase is leading to a siuation
in which the minority feels discouraged and
frustrated. They do not consider themselVes
as equal pariners. I we want 1o g0 ahead
and progress, they wiil have 1o shed  thor
frustration and consider themsclves s
equal partoers in building this great mation
ol ours.

SHRI R. K BIRLA (Jhupjhunu) : Mr.
Deputy-Speaker, Sir, we all know that the
President is the Head of the State, the Prime
Munister is the executive head of the State,
and the Speaker is the Head of this House,
It Is a matier of regret that all the three
bave made serious omissions al some time
or the other. The Prime Minister made an
omission in nol introducing the Finance Bill
at the right time. The Speaker has already
admutied his omission just (wo days back
and 1 would not like to say anything about
it But it shows how serious the omission is.
The President has made an omission in his
address in not including something about
the Gandhi Centenary Celebrations, not to
talk of Dr. Zakir Husain and the visit of
Frontier Gandhi. Let us hope that these
omissions by these big three's may not prove
1o be ominous to the couniry in the future,

The Presideat has touched practically all
points in his address--national and interpa-
tional, urban and rural, economic and
social. Even therc has been a reference 1o
fiots in Ahmedabad. But, to my pregt Surp=
rise, 1 find that there has been no mention
whatsoever about the Gandhij Contonary
Celebrations which ihe country bas celebra-
ted from 2nd October, 1969 10 22pd Feb-
ruary, 1970,

p -
You will rccall, Sir, that this august

House madc its iespeciful tribute 10 1he

Father of the Nauon on 24th December,
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1969. It was therefore most befitting that
Gandhiji’s name and the human vaules for
which he lived, fought and dicd should
have been mentioned in this long President-
ial Address of 48 paras. lu my opinion,
Sir, it is an omission and a big omission.
That was the reason why 1 gave notice
of an amendment which appcars on  list
No, 27, item No, 550, I feel very happy
that scme of my senior colleagues in this
august House appreciated my feeling so
much that they spoke about it in their
speeches thereby making my task a bit casy
in Tocussing the attention of this August
House and of the Government about this
big omission. I would like to connect this
omission with my pet subject and which
was very dear to Mahatmaji, that is, the
abolition for royalty and cess on salt, [
would not like to repeat this again and
again and take the valuable time of the
House. | have already made various repre-
sentations to the Government and I have
also drawn attention of this august House
in the past to what Mahatma Gandhi has
said about sa't being made freely availalgle
to the people of the country. I would only
say what he has said, Gandhiji has said :

“Either salt should be made available
freely to the country without any levy
or my dead body will float in the
ocean.”

Sir, I want to have a very categorical reply
to this when the Prime Minister is going
to reply to the Debate tomorrow as to
what she has to say about this very impor-
tant and basic matter, Salt has not been
made freely available to the people as yet.
I was expecting this in the Budget propo-
sals but I am sorry to say that they are
silent.

SHRI YOGENDRA SHARMA (Begus-
arai) Neither the Birla House where Gan-
dhiji died,

SHRI R, K. BIRLA : There is talk of
socialism at almost every place at every
time and practically by everybody. Not
only; politicians, Sir, but all catcgories of
people have started talking about socialism.
1 feel very happy about it. (Interruption)
Birlas started socialism long back, before
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my friends knew about it. 1 am feeling
very happy that there has been a mass-
awakening by the masses of the country and
the people have started talking about soci-
alism and about the type of Government
they would like to have in this country,

I am out and out for that type of
socialism which will bring prosperity o the
masses and generate wealth in the country.

SHRI YOGENDRA SHARMA : Birla
socialism !

SHRI R, K. BIRLA : If Birla socia-
lism is accepied, | can assurc you that the
country is going to be benefiled.

When there is no wealth in the country,
I do not kmow what type of socialism we
are going to usher in and practise in the
country. Here 1 would quote what Sir
Winston Churchill bad said....

SHRI YOGENDRA SHARMA : A
great socialist !

SHRI R. K, BIRLA : 1 would request
my hon. friend to let me complete my
sentence before interrupting.

Wioston Churchill had said :

“The wice of capitalism is that there is
unequal distribution of the fruits of
capitalism and the virtue of socialism
is that there is equal distribution of
misery™.

I do npot agree with him. But I would
certainly like to enjoin on the Prime Minis-
ter, who is a born socialist--1 would say a
great socialist indced to see that what
Winston Churchill had said does not come
true as regards this country. Because I
do not like misery to be spread to every-
body, nor would I like wealth to be un-
equally distributed. But [ would say one
thing, that the Prime Minister should keep
in view while leading the country towards
socialism what Abraham Lincolo, a great
President of the US, had said :

“You cannot strengthen the weak by
weakening the strong. You cannot help
the wage carner by crippling the wage-
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payer, you cannot help the poor by
destroying the rich™.

I request the Prime Minister to keep these
three sentences in mind, becausc they will
help to bring socialism quicker to our
country.

(South
Lincoln,

SHRT BAL RA) MADHOK
Delhi) : She follows Stalin, not

AN HON MEMBER : He wants Birla
socialism 7

SHRI R. K. BIRLA : 1 have already
told the House what Birla socialism is. I
my hon, friend does not understand it, 1
am sorry for him.

The question arises how quickly we can
bring the type of socialism 1 have just
mentioned It is possible only by produ-
cing more and more, to the maximum
By this, I do not mean that we should
produce more children, but more of goods,
articles and commodities needed by th:
common people in the country and also
meant for cxport.  Wheiher the production
is increased by a scientist or an industriatist
or an agriculturist or an engineer 228 not
matter.  But production should be aimed
towards a social objective. That is what
I want to siress.

I have no sympathy for the man who
produces for selfish purposes and does not
keep in view the <ocial good. But the crux
of my place is that there should be the
maximum production in the country,

SHRI YOGENDRA SHARMA : What
about distribution 7

SHRI1 R, K, BIRLA : It should also be
cqually distributed, but not the misery, as
I have already told him. ©Only the maxi-
mum production will bring socialism at a
quicker pace,

SHRI MADHU LIMAYE (Monghyr) :
He believes in socialism ? Birla brand,

SHRIR. K. BIRLA : The Economic
Survey laid on the table by the Prims
Minister a few days back says on p3,

paragra ph 8

“*Shortage have already begun to appear
in basic raw materials such as steel,
staple fibre, and aluminium,.”

I would like to know from Government
who is responsible for these shortages. How
has this precarious condition developed as
reeards these three basic raw materials,
which are meant for the defence of the
country, for the consumption in the country
and for export ? I say that the institution
responsible is the Planning Commission.
1 do not know why the taxpayer's moncy is
wasted in keeping such an orpamisation
which is inefficient and incffective, The
result is that today we are fecling the
shortage of basic raw materials,
touch these ariicles one by
one. First, 1 would speak ahout staple
fibre about which there is mention in the
Economic Survey. Unfortunately, the Govern-
ment of India has tuken a decision to
import 150,000 bales of staple fibre. equal
to 15.000 tonnecs, worth Rs B crores, Why 7
Are we not fully cquipped to manufacture
staple fibre in this country 71 can assure
this august House and cvery Member of
this House that India is fully equipped to
produce staple fibre in the guantitics reeded
by the country We have the technical
know-how, the machinery, the raw material,
We do not depend on any foreign country
we have the resources at our command.
Itis somcthing very shameful that the
Government has started thinking of import-
ing staple fibre which T would say we are
in a position 1o export, given the freedom
to produce the maximum.

1 would

Then, T come to steel. Times without num-
ber I have drawn the attention of this House
and the Goverament to the fact that we have
becn importing steel a type of steel called
alloy steel, worth over Rs, 30 crores. Why
is this done ? The reason is that the public
sector which is producing about 35 per cent
of its installed capacity of alloy steel has
not bhecn able to meer the demand of the
country. I would like to inform the House
throuch you that alloy steel is an export-
oriented item and a defence oriented item
without which we will suffer very much.
Licences have been given to people as far
back as 1961, but no green signal has been
given by the Government to see that these
units are installed in the country. I do no‘

i
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understand the policy of the Govérnment

of not wanting to produce articles required
by the country.
Now T shall speak about aluminium,

Our present production of aluminium s
1.25 lakh tonns. The House knows very well
that there has been practically  very little
productically very little production in the
public sccior. 1 do not know why public sec-
tor has delinitely failed in this direction to

produce this basic raw material, Anyway,
whatever is being produced today is by the
private scctor, Against the present produc-

tion of 1,35 lakh tonnes, our future require-
ments or demand would be 3.25 lakh tonnes
plus 50,000 tonnes for export. 1 am glad to
say here that one of the aluminium manu-
facturers started exporting this product
facing international competition, and I am
sorry to say that the Government of India has
now refused to export aluminium, I don ot
know why, Does the Government of India
need foreign exchange or not 7 We are
short of foreign exchange, but il somebody
is trying to earn forcien exchange, ihey do
not want it. If somebody is trying to  pro-
duce it in the country, they put some sort
of obstacle and hudle in  the way. I am not
a party to this type of administration.

It is said that some of the manufac-
turers have produced more than their
installed capacity. They have produced
mors, no doubt about it What wrong have
they done to the country 7 If they have
produzed more due to their skill. duc to
their cfficiency, due to their technical
know-how, | think they must be comph-
mented rather than blamed by the Govern-
ment. | want tn ask a very specific amd
categorical question as to who has suflvred
by this increased production.

Has the worker sulfered 7 [ say : no;
1 can prove it. 11as the sharcholder suffered 7
I say : no. Has the Government suffered 7
1 say : no. Has the consumer or the com-
mon man suffered ? 1 say : no. Who has
suffercd then 7 What  wrong have these
people done if production increased 7 For
heaven's  sake do not curtail production
merely on ideological or po'itical grounds
Otherwise economic growth of the counlry
will be hampared: it would be delayed,
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My speech will be meaningless and will
be like a river without water if 1 do not say
anything about my constituency. We have
secn the reports of the firing that took place
in Bhadra which is part of my constituency.
Some innocent persons have been killed and
some had bcen severely injured. Last night
I came to know that Justice Chhagani a
juge of the Rajasthan High Court had been
appointcd 1o hold an enquiry into this
firing: my request is that the report of the
enquiry commission should be made avai-
lable as quickly as possible and published
so that we know the facts. Till then my
suggestion is that adequate compensation
should be given 10 the dependents of the
people who had been killed or severely hurt.

SHRI S. N, MISRA (Kannauj) : T rise
to support the tributes paid by the House
to the aupust head of the country and voice
my appreciation of his Address As the
custodian of the human rights and interest
of the country and all the sections of the
people, the President has in his Address
covered most of the fields of activity with
due care and caution. A leading English
daily, well known for its sober thinking has
described the Address as” striking a note of
cheer". Other papits of equally high repu-
tation have taken the same view and have
equally high apprcciation for the Address.

This is a true picture and deserves all
appreciation, I am conscious that the
President has to funclion within the consti=
tutional limits, He has to pay due heed to
the connscl, advice and suggestions coming
from prope: quarters. He has also to give
directions and provide guide lines for the
administration 10 carry out the policy and
for us the people to give discerning co-
operation.

It is not possible to dwell upon all the
subjects covered by the Address, Exigencies
of time will mot permit it. The Address has
justly put it in the forefront *The aspira-
tions of our people and their hopes have
been roused. They are vocal and impatient
and conscinus of their needs and their rights.
Against the background of a highly stratified
society, which had been invented the
parverse concept  of untoGchability, we now
sce the pride and self assertion of groups
and classes who once were reparded as
beyond the pale. The old sogiety had exisied
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in the olden time which was suited to that
time. Since times have changed we have
also rightly changed. What seemed impossi-
ble has become possible. The Himalays on
the earth have been scaled and conquered ;
the moon on the other firmament remains
no longer beyond the human reach and
sacrosanct. As a student of law 1 heard
that a contract made in Rome to be prescn-
ted in London th: same day was void as
the condition could not be fulfilled. Now
such contracts are perfectly valid, It is no
surprise that one section of the people had
becoms conscious of their rights. The
remaining section, if I may sy so, have
come out of the slough of despondency.
This is pot a thing to be worricd about. All
sections of the people will make their
contribution to the interest and welfare of
the country. After all the strength of the
chain is th: streagth of all its links. The
only thing we have to guard against is that
nat only one but all sections of the people
should not oaly think of their righls but
must nes:ssarily respact their obligations
and duties to others and to the nation and
should not op:n their months too wide
with selfish designs.

15 hrs,

The question now is how to bridge the
vawning gulf betwezn the “haves’ and the
have-nots’, Th: nation really lives in the
coltagss of 1he peasants and the heart beat
is to bz heard thzre not in the palaces, cilies
anl model towns of the urbao areas. Noth-
ing is farther from my mind than to suggest
that the palac:s, should be reduced to huts,
1 want the huts to be improved, if not
aclually brought to the lzvel of palaces. The
bauk nationalisation scheme is to my mind
one of the many plans ia this direction.

Another striking feature of the Address has
been an emphasis on democratic socialism.
In the namsz of democratic socialism, on
account of the pressure, there appears to be
an attempt to do many things which may
not bz quite justified. [ say so because of
thz expressed and envisaged attempt to go
back on ths words and assurinces to the
Rulers and to amend or write off Chapter
IIl of the Constitution. Chapter 111 of the
Constitation is the only symhol of Indep:n-
dznce This alone has besn the only impro-
yem:nt brought in our Coaslitution over

all the earlier Government of India Acts at
a trergendous cost of millions of rupees of
the country’s poor purse. We must there-

fore respect the Constitution and there

should not be frequent pis to d
it. It is strange that there are highsounding
utterances of democratic socialism now by
almost all the parties in this countiy.'In
this country, when nght from the Right

Royal Rashtrapati Bhavan, the randeur and

campuses of the Ministers and their

surroundings and the high-browed egoism

of the [ndian services, are staring in our

face, can we ever preach democratic socia-

lism ? It would be wrong to talk of demo-

cratic socialism as long as hundred times

difference exists between the President, the
Ministers and the comman man, The pre-

ssure of the common man to grab the

properties of others and divest those who

are left with some to enhance their own

status and riches is unpjustified. Can any

democratic socialist pattern of society at

all justify that whzn the Rulers bhave ahdi-

cated their properties willingly for their-
Motherland that the newly created Rulers

likesthe Chief Minister or any other Minis-

ter and even the Ambassadors, officials and

public servants, should be allowed to have

kingly surroundings. uraccounted luxurics

of life, righteously or unrighteously 7 1

would, iherefore. suggest that for the real

property of the country and to achieve the

real goal of the happineis of the pcople of

India, thosz at the helm of affairs should

have practical thinking and still more pra-

ctical acting.

Itis buta natural instinct in man to
have more and more as compared to others
simply on account of the spirit of jealous
possession. 1 might assure my brothers in
the House that before we ask the Rulers or
compel them to surrender their Privy purses
and becom common men, let the Governors,
Ministers, Members of Parliament, Amba-
ssadors and the officers of this Government
make sacriflice of half their assets and pri-
vileges. To start with, let all the Ministers
and all the iegislators and all the Members
of Parliament and all officials make honest
disclosures of their riches and possessions
every half year and let the copies of suéh
returns be made available to anyone who
wants them. I have no reason to doubt
that thereafter the Rulers them-selves shall
willingly surrepder and more willingly come
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forward and join the common man, I: no-
body will permit others to lord over them
in a real democracy. If really our brothers
in Parliament can honestly and justly think,
they should first use their power by impo-
sing controls on such newly sprung up
moparchs, may they be at the Cenire or in
the States or in the districts

1 am averse to rushing headlong. I am
opposed to total natiopalisalion as frre
praduction for at a least a decade without
controls and bottle-necks shall alone give
impuetus and supplement production for
the needs of all. We should take one cau-
tious step, consolidate again and then pro-
ceed onwards, I am reminded of a remark
of the late Shri Gokhale, the great patriot
and statesman, When someone who belonged
to the rival school of thought taunted him
and said:

“Your theory and your course of cond-
uct will pastpone the goal till the Greek
calendars’, -

he similingly remarked:

“l do mot wish to see the distance
scene, One step is enough for me.”

The above remark epitomises the wis-
dom of ages,

The much-talked of abolllion of privy
purses will mean at the most Rs. 3.75
crores annually. I do not think that we can
in these circumstances commit a breach
of faith and prove oursclves unreliable,
dishonest and selfish. Let our new majes-
tic order establish their desire and determi-
ation to throw themselves with the common
man first,

To compensate for the loss of about Rs
3.75 crores annually on privy purses in the
large national interest, Government should
nationalise cinema-houses throughout the
coun'ry, It wiil serve a dual purpose.
Firstly, we can educate the masses through
the cinemas in the right direction and
secondly we shall have an annual income
of over Rs. 30 crores to start with and then
we can increase it to at least Rs. 100 cro-

ics annyally. Indig iy the wecond of third

President’s Address (M) MARCH 3, 1970

President’s Address (M) 260

largest producer of cinema films, but our
share is hardly 2 per cent of the total reve-
nues aborad. By a careful handling, we
can make another Rs. 200 crores annually
from this industry alone by proper planning,
assistance and guidance,

It appears that frec education and free
medical facilities to the country as a wholo
have not been considered in the Adress
obviously because of the tremendous expen-
s¢ on these items. The entire country can
have free primary edcation and free medical
treatment if we can have adequate revenue-
from other sources.

MR. DEPUTY SPEAKER : How long
will the hon. Member take to read it?

SHRI S. N. MISHRA : 1 a:n entitled
to have fifteen minutes, and I have taken
only about five minutes.

SHRI P. K. DEO (Kalwhandi) :
ding from a written speech allowed ?

Is rea-

SHRI 8. N. MISHRA : We cannot
continue 10 believe in  moonshine. Prohi-
bition has proved to be a complete failure,
I may tell you that I am an absolute tee-
totaller and nobody can change my creed.
We are losing on prohibition at least about
Rs, 500 crores a year by all means includ-
ing loss of revenue, cvasion ot taxes and
the like. I read only yesterday that in two
days in Rajasthan alope there was a loss of
about Rs. 2 crores, and if this is the basis
of the data, it should be very much more
than Rs. 500 crores annually. Instead of
speoding tons of money in cnforcing pro-
hibition and there still being a tremendous
increase in illegal activities, feeding of at
least 25,000 eriminals all over and the death
of 2000 or 3000 per year by substituted
posion for liquor, it is better to withdraw
prohibition and educate the people, The
revenue c*n be speat on free education and
free medical treatment. I am conscious of
hurting the feclings of some of my friends-
hsre, but cannot resist saying that those
who are still preaching prohibition are re-
ally blind to the practical state of affairs
and the fact that we have been lagging
behind only on account of lack of practical
foresight. We have only believed in talking
a0d talking and pothing morc. Our tourist
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income is even less than one per cent where-
as the international tourist budget is about
Rs. 90,000 crores annually. With the with-
drawal of prohibition and with the pigyision
of other facilities, we can, without great
effort, get at least five per cent of the inter-
national tourist income to supplement our
plans for free education and free medical
treatment.

India has a glorious past with possibili-
ties of a still more glorious future, The
past had its roots in prayer, purily, peace
and production, according to Mahatma
Gandbi, I am also reminded of Burke's
immortal dictum;

“What is morally wrong can never be
politically right™,

1 shall develop on these fundamental
principles of Mahatma Gandhi, These four
fundamental principles were prayer, purity,
peace and production. In spite of the cen-
tenary of Mabatma Gandhi, I was surprised
that there was absolutely no mention of it
in the President's Address. These were the
four thiogs advocated all his lifetime by
Mahatma Gandhi. Prayer is very necessary.
A secular State does not mean a pon-reli-
gious State. We are losing our children
and we are losing the morality of the next
generation only because inthe name of
secularism, we have not devoled ourselves
to prayer. It is necessary that we should be
able to bave a secular prayer.

I would suggest that the following sec-
ular prayer should be enforced by legisl-
ation;

“Q you, the all-powerful, the all per-
vading The Creator and the Preserver
of the Universe, In whom I have faith,
give me the power amd Strenglh to
discern the right and the wrong, To lead
a moral righteous and pure life. To
serve my people and the Nation, to
bring Abiding peace and prosperily to
my Motherland.”

The npext principle which has always
been preached during his lifetime, by Maha-
tiua Gandhi, was purity, We have abdicated
the fundamental principles of purity. There
should be purity in thinking ; purity in talk-

ing ; purity in action, Nowhere has purity
been given the importance that is its due.

The third principle of Mahatma Gandhi
was, wherever he sat down there should be
cternal peace. ([arerruption) We might have
invested crores of rupees, but (Interruption)

MR. DEPUTY SPEAKER :
conclude now.

Please

SHRI S, N. MISHRA : I shill finish
in two minutes. Peace is necessary, Now,
Sir, the last fundamental principle given
to us by Mahatma Gandhi through the
silent Takli and Charka was production,
My learned friends and brothers in Parba-
ment were laughing when Mr. Birla was
speaking. They have not been able to realise
that the principle of production is the
foremost thing. Nationalisation or _no
nationalisation, we will be glad if we bave
free production for at least five years in
this country. (Interruption)

MR. DEPUTY -SPEAKER :
order. He is going 1o conclude now.

Order,

SHRI S. N. MISHRA : Sir, Japan is
a small island. But in 1969 it exported
goods worth Rs, 11,700 crores, But India
has been able to export only Rs. 1,000
crores worth of goods, Jupan is today ex-
porting 3,000 cars everyday.

MR. DEPUTY--SPEAKER :
conclude.

Kindly

SHRI S. N. MISHRA :1am finishing
in two minutes. Therefore, I say it will be
necessary for us to believe in the four
fundamental principles of Mahatma Gandhi:
prayer, purily, peace and production.
(Interruption) 1 would close with a request
to the President that in future and in the
years to come he should place emphasis
on the fundamental princip'es preached by
Mahatma Gandhi, and the country and the
world as a whole be happier il it is done,

With these words, 1 recommend
the House should accept in toto
President’s Address.

that
the

SHRI J. B. KRIPALANI (Guna) : Mr.
Deputy-Speaker, Sir, both the old Congress
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party and the new Congiess party have
considered the President’s Adress is unique.
1 do not remember any occasion when the
President's Address was not unique. It has
always been unique because the President
is the actor and the persons who sets the
tune is, what they call in cinema, the back-
singer ; that is the part that she has to
play, but she begins to praise hersell.  This
time this praise is more claborate than us-
ual, This is very unfair oo the part of a
fair one.

There have been two speeches deliver.
ed by ex-Ministers who are sitting now in
the opposition, They were declared in the
press (0 be very impressive speeches. [ also
believe that they were impressive speeches.
How could they be otherwise 7 Because
they know what is happening in the govern-
ment. As against the official figures, they
have given their figures. They also know
how to manipulate figures. So, They were
able to detect the defects in the figures
given by the official ruling party. Tt is taking
outa thorn by a thorn, I am not a statis-
tician, but I know that there are lies, black
lies and statistics. A manufacturer manufac-
tures one car in a year. Next year he pro-
duces two cars. He can very well say that
he has improved his production by 100 per-
cent,

We sce this happening in the budget.
We are told that there is such a per centage
of increase in this tax and that tax and
other taxes; but people do not live by the
per centages of tax they have to pay from
their pockets.

Apart from statistics, we find that pro-
duction is increasing. High yielding varieti-
es of seeds are given to the people and
also more water and they say that there is
increased production. We also find that the
population rate is decreasing on account of
their propaganda and their :upply of Cont-
raseptives, whatever they may call them
Yet, we find that the price of every commo-
dity is increasing every day. Sir, you must
bave found it yoursell if you consulted
your gervaant who brings your provision.
My servant told me that in these three days
the prices of wheat, dal, sugar and tea
have already increased. The goverament
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should ensure that the priczs are not incre-
ased until the Finance Bill is passed. If
they cannot take care of thiz, that shows
thawthey are prepared to allow the public
to be looted in the mean time, This happens
only when the writ of the government does
not run.

One speaker fiom the Congress benches
very eloquently told us-1 think he was from
Bihar, and Biharis are very intelligent peo-
ple-... (Interruptions) Buddha was from
Bihar. That member from Bihar told us
that the Constituent Assembly was not
representative | am astounded at that state-
ment. I think the Constituent Asserhbly
was more representative than any Parlia-
ment that has assembled here. The pick of
the nation w.s there; they may not have
been elected by adult franchise but the
Congress in those days was liberal enough
o see that every opinion in the nation
was represented in the Constilwent Ass-
cmbly.

The leader of the Harijans, Ambedkar,
was an opponent of the Congress and he
was allowed to pioneer the deliberations of
tHt Constituent Assembly. We had learned
lawyers from the South who wera never in
the Congress, It was because Congress then -
was not a party; it was a national organis.
ation so that every interest in the nation
was represented there,

Why did he say this 7 Why did he call
the Constituent Assembly, which made our
Constitution, not being representative 7 It
was b:causc a judgment had been given in
the case of nationalisation of some banks
which goes against the grain of some peop-
le, 1s the Supreme Court to be criticized
because of the fault of our Law Minister
who did not know how to frame his Ordi-
nance or the law after it ? One’s own fault
is put upon the Judges. The Judges have to
interpret the law.

I there had been no Judges, the Com-
munists who were arrested illegally could
not have been released. Not only that, Dr,
Lohia was released umpieen times because
the courts were there, My friend, who sits
here, Madhu Limaye, has been rtlcl-sed
ofien enough by the courts. I do not know
where we will be if the courts were not
there. Courts are our only safeguard
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against
injustice,

exccutive tyranny and executive

If we tampered with the courts, wz
will have 105' our democracy, It is cpen o
Parliament to change th: Constitution in a
way that is prescribed. But when the Cons-
titution is there, when the law is made un-
der that and when the courts go according
to the law, they arc merely doing their
duty. If they went according 1o the fashi-
ons that rise and that politicl parties are
able to create, I think they will be failing
in their duty.

Our President has talked of democracy.
I am not talking of socialism. One weck
before I wrote a long article on socialism
in the Sunday edition of the Exprese. | wo-
uld request the socialists and those who
swear by socialism to rzad it. It will give
them some light about what socialism is.
Today 1 am only talking of democracy.

Democracy is based upon fundamcnlal
moral values, There can be nv democracy
unless there is respect for law, there is res-
pect for healthy conventions and there is
respect for respectability. 1 b:zg to submil
that all these have becn violated in  these
last six months or so. Otherwise, how could
the two Governors at opce decide as lo
who had the majority and who did not
have the majority when in onc State 0
people were found in both the lists that
were given to him ? How could he at once
make up his mind 7 As for UP the Govern-
or, he came here and even after returning
he said that he would bave to take some time
to decide, But the very next day, at 2.40
P, M, because that was the auspicious hHo-
ur prescribed by the astrologers of Mr.
Charan Singh, he was sworn in as the Chi-
ef Minister. If the time was prescribed by
the astrologers as in  the case of the Piesi-
dential Election 11.30 A. M was the auspi-
cious hour at which his election should
take place,, whereas the election of the
Vice-President ook place, as usual, at 10
O"Clock, This is our socialism and this is
our democracy.

AN HON, MEMBER :
in that ? (laterruptions)

What is wrong

SHRI J. B. KRIPALANI : Now, there
is something which is very paioful for me

to talk of here and that is how our lcaders
in the Centenary Year of Gandhiji’s birth-
day talk about Gandhiji. In an interview
given o a French paper, our Prime  Minis-
ter who is also the Chairman of the Celebr-
atens Committee of the Gandhi Centenary
Year says about Gandhiji and she says that
Gundhiyt was a reactionary, that he wanted
us to travel in bullock-carts and that he
did not waot us o take advaniage of mode-
rn technology, and modern science. I do
not koow. I thought that world history was
written for this young lady. And she does
not know Contemporary history. Gandhiji
himself did go in trains and he used many
things that are the rcesult of science and
tecnnology. I do not rememter any occasion
when Gandbiji would call a hakim or a vard
to hus bed-side. Even when he was hard.
pressed, he would call a pracitioner of
modern medicine. He was once operated
upon 10 jail and  he said, **I trust the Civil
Surgeon. As a medical man, he will do the
right thing.” Both of them became  friends.
Gundhiji was the most scientific person that
I have ever known, He Calls his autobiogr-
aphy as “Experiments with Truth”, And
here 1s wiat Mrs. Gandhi says about Gan-
ohyi n whose lap she must have sat when
she was only a couple of years old. These
are the exact words o which she has desc-
ribed Gandhiji as a reactionary :

“ If we decide to follow the line of
Mahatma Gandhi, one has to admit
that, in that case, we would all temain
in vislages travelling by bullock-carts
apd refuse all the advaniages of mo-
dern life...

SOME HON, MEMBERS
shame !

: Shame,

SHRI J. B. KRIPALANI : Further :

* If we are ready to accept that, if fo-
lows that we do not need industries.
But if we waut trains, plancs and all
the cquipment we are used o in our
daily hle, the problem is to know
whether we should buy these mater-
ials or manufacture them. The seco-
nd s, obviously, more advan-
tageous™.

It is a French paper . (fr.lerrupn'aus)'

SHRI MANUBHAI PATEL (Dabhoi) &
Let the Prime Minister contradict it,
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SHRI J. B. KRIPALANI : After I ha-
ve finished, you can ask me any questions,
you can denounce me or you can call me a
fool or whatever you like, Allow Coe to
finish,

15. 30 hrs.
[SHRI SHRI CHAND GOYAL in the Chair)

What I say is the truth, I cannot be
diverted like this, I say that she was the
Chairman of the Celebrations Committee of
Gandhiji's Centenary and she is our leader
and if she says like that, what will others
say 7 I will tell you that now. About six
months or more back, there was a play
staged in ooe of the Universities. In that
play Gandhiji is called a son of a pig from
the very beginning. I approached the Chief
Minister, Sir, it is not very pleasant for me
to talk all these things, but [ must talk be-
cause we must know where we stand as
far as Gandhiji is concerned, [ met the
Education Ministee, Prof. V. K. R, V. Rao.
When [ told him this hec told me that
he was glad that this expression was not
used in the House. I said ‘You are nota
politician, People must know what is being
said by what persons’. [ told the Chief
Minister, 1 told the Home Minister. I said
‘Do something’. But nothing was donc,
(Interruptions) Yet, somcthing was done.
The author of that drama has becn given
the title of Padma Sri. (/mrerruptions) That
man is a Padma Sri  and this is the Govern-
ment under which we are living. This is the
Government that swears by Gandhiji and
spends crores of rupees to celebrate the
centenary of the great man. I think in this
respect 1 must say what other leaders say.
What did Mr Jagjiwan Ram say about Gan-
dhiji's economic ideas, He says :

« It is wrong to maintain that Gandhi-
ji was opposed to machines or to
industrialisation, All that he cared
for was that machines should not be
meant or used for exploitation.”

DR. MAHADEVA PRASAD (Maharaj-
ganj) : Mr. Chairman, may I know the
pame of the paper from which the quolaions
ars being read here 7

MR. CHAIRMAN : Kindly don’t inter-
rupt him.
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o wgrdA wa1z : 77 frEr A
AT 931 13T 1) WAL g8 deF ¥ fwoaw
0T WY IaF fgeaT & A IaEr ara ay
z4 ww A sifgo

SHRI J. B. KRIPALANI : 1 will give
you the name.

MR. CHAIRMAN Kindly disclose
the name of the paper, Acharyaj*,

SHRI J,B. KRIPALANI : Tt is for Mrs.
Gandhi to deny this statement, If she denies
it, I will accept it. That is all. Itis nota
question of what paper has said it.

SHRIMATI SUCHETA KRIPALANI
(Gonda) : Itis a French paper called
‘Elle",

SHRI1 J. B. KRIPALANI : Sir, I seek
your protection. Itis open to Mri. Gandhi
to say that she has no! said that and [ will
accept it. Why are they quarrelling about
it ? They think that they love the Congress
better than [ do ? They are much mistaken
there. Since you are impatient, sincc my
fricnds of the Congress are impatient, let
Mr. Jagjiwan Ram deny that he has made
this statement about Gandhiji's economic
policies, This is merely a question of denying
I say, let them deny and 1 accept it.

Sir, T will only say a few words about
one wery controversial subject.

=t grirz -t : F =aEdr 1 9
21 i) wie 38 e aT A feaais
71 & faq &z faad fs e aqz
er A g fagr Fa ocargT w1
aréT 7z & 5 fag d9g & ot g9
# 3z & 9 99T A & otar s gaar s A
Fgr afew ag ‘mid wrk & zrEn’ &1 Og
z13a &1 frasz fEar 1ar @, T el
fear mar &1

wyafa w@eg : W9 @F A §

a1z § A8 FT 957 &1

ot gtz swf : & gz sraar Srgar
g f& 93 &rgq 39T & Am  fergiw
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FAF fag Fgrarqr a7 F 0w
T AT F1 AT A7 70z ?

SiRaY gIaT e ;- GE 0F £ 1
9T ¢ Elle & &7 wewey faaar ar
SH! w1 Q9rsama g H frar )

&t @iier wwf : faw 9w F1 miy
931 At ag ‘mT we fr oaEw’ @, 9
9T A & 1 M@ w2z fear marn g,
g13a &) foaste fear 71 21 @z @
aATg ®F AAT 1d ALY AT AR 0.
(sawarT)

SHRI J. B. KRIPALANI : Sir, you

will excuse me. It is absurd. Let Mrs Gane
dhi deny it, (Interruptions),

=t Qi mRi ;A sgaewr & ugA

&1 F4r gwr ?

aawfa gy ¢ 1 o3z o
HT T FIFIE FEH 21l arz 7 5%
stfsraar

st vt el @ F @ mod A
aw #T @r § aar fAr qrav At ag
wfugrz & fr 3z a3 79 gz 9o
FT W@ A w3w 31 fagdre
37

wwvafy afen : @af S, wAT g
g dl arg ¥ I fag FF A% 3
FIHATE FL FT & | W <9 Awg A}
&3 W8

=t afer mwt : o FET aT &
Ar7 730 #t Frifafr § garas N g
a% g, wifae gn qed 53 99 W=
@ZE

awafa wgen : Tz WAt @ Ew
wIAF & 1 A9 ATt aga P AT § A
F FITFIFALN T 7T E 4

Y gfieg mwf 38 99T ‘41N WIS
ferp 2, &9 Gz ad &1

ot g fow@ iR o amaEdr
FAFL

s} afier st @ oES AR awaEAr &
61 #1 fauir @) AT aa w9 99
9§ I |

st wy foma : @ & g amr
g aal Fear Qs 8 | '

ot gtz s : 9ed A e@aEdr
FT 959 | 23 19, 99 "|IT 32780 |

awafa wgie
HIET |

=t vz @t © awmfs oY, § &
s1ar g | 5T AL qweand g € 5 W
¥ wzr femmaty f2 3w wis &Y A9, =9
97 gl gl fd w9 i g, wafs
FeEIA ‘are AT &z’ & 93 )

awmfa wgizm {4 o qr w=faw
2 41 ¢ fF za faafad® ¥ aug qoay a1
ol Fdardy &Y 2 Al WIT FT gFd
g wawr sgar 2 5 ag @d 97
faasr s7aia sgw faar &1 si9at =w
faafa® & &1 Frrary &1 A &1 anm
HETHTTE N

aaist, =y &5

sit s AT e (2rgE) co@w-
afy wlzx, ¥ Az ¢ e aa & grand
FATAE! ST ¥ wEAT W19 gE fRan R,
93 W2 ¥ IFT WEIT a5 fF IR
WIgET FY B ¥ AT 0 WA ST A
¥ WRIEAT ATEY & gy § wwr qedt
ot Y wa 1 Feaw frar ar e wW Y
ag #21 f5 wim &1 o o & fomd Ty
weweg gHifa g § 1 @ TeevEg A
yfz wizg &1 21§ 77 sxfos s@1 ¢ 4]
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[t s T mEst

T I TEY TT T FEAIAAT E,
wred & fdlt g7 a1 aff war s
ar zaw fadafs w21 3, frad fam sqaear
I HIA ST ST GRS P

SHRI J. B, KRIPALANI :
to shout more then this man.
do 7?1 cannot shout like this,

I will have
What can 1

I said definitely that the question of
paper and no paper, French paper or Indian
paper, does not arise, I said : let Shrimati
Gandhi deny this. That should be fair for
any man who has any litlle grey matter in
his brain, Let it be denied.

Let it also be denicd that the man who
called Gandhiji *the son of a pig' has been
given a title. Let them deny it. If they deny
it, I will accept it, Even when they tella
lie, T will accept it. That is all I have to
say.

I want not only this House but the who=
le nation to realise that those who are utie-
ring the name of Gandhiji have no right to
do so, I give all honour to the communists
who say that they do not believe in these
things. For them there is no morality but
that which bencfits thzir party.

SHRI YOGENDRA SHARMA : Ques-
tion. Wc have the highest morality, not
hypoerisy. We do not belicve in the morality
of hypocrats.

SHRI1J, B. KRIPALANI : He does not
understand. What can 1sav 7 1 said they
do not belicve in this morality.

SHRI YOGENDRA SHARMA : He s
a capitalist hypocrat.

SHR1 J. B, KRIPALANI :
the communists had at least
can I do ?

1 thought
brains. What

SHRI P. VENKATASUBBAIAH (Nau-
dyal) : We know what the communists have
s1'd about Mahatma Gandhi. We have not
forgotten it.

SHRT DHIRESWAR KALITA (Gauha-
i) + liit the Gaodbian way fo speak,
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SHRI J. B ‘KRIPALANI : May I Sub-
mit with great humility that I said, and 1
say again, that when I have finished my
speech, they can ask me umpteen questions
ad Twill reply,

AN HON MEMBER
debating socicty.

This is not a

SHRI J B, KRIPALANI : 1 am going
to utter another very [volish thing. (farerr-
wptions) You do not allow me to speak, you
do not keep the House in order. (farerrup-
tions)

I will have to tread on some people's
corns again, | cannot help it. [ have to do
my duty to my counlry, [am talkinz of
the privy purses | say pcople do not kmow
in what conditions we were when indepen-
dence came and the country was divided, I
can say with all the emphasis that [ com-
mand and all the knowledge that 1 have
that the princes playcd their part very well,
and il we are not going to play our part....

SHRI J. M. BISWAS (Bankura) : This
is the real Gandhian speaking.
SHRI J B. KRIPALANI : They have

a right to call me reactionary, they have a
right to call me a friend of the capitalist
and landlords and ex princes, but [ say
that I was the President of the Congress
then, remember it, it may have been a
degenerate Congress. when all thesc things
took place un.ler me, and [ can certify that
the big States could have behaved as
Hyderabad behavad, [ tell you that with all
the strength of the people, the people
could have done as little as they could do
in Hyderabad, We would have had to send
armies 1o all thos: big States, though we
might have cilled it a police action. What
1 want to s is that you have a right to
repudiate the promises given by those on
whose account you are here today. (later u-
prions).

Let them show what stuff they are made
of as they are not willing to hear reason.
Reason can he countered by reason, not by
shouting. 1 never shout in  this House,
1 never ask questions. 1 make my speech. 1
say that if this agreements is to be repudia-
ted, it has 1o be repudiated with the good
will of the ex princes. There should bg g
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dialogue between the Government and
these pcople. I know that the money that is
given to these people 15 already diminishing.
¥ only request the Goveroment that if
they have no regard for the word of those
on whose account they arc sitling in their
exalted place today, they must do at least
this little justice: they must have a dialogue
with them and induce them to ‘o what
they want.

st 57 w2 aaf (zFige) @ awnfa
dr, g% AT 11 738 Oy Fa7 § faan
dwafs g% § 927 Aga & wWRIAT
36T, WIATT TUARI S A1 9E 8 |
F g7 977 0% gANA 7T HFAT AIAT

g1
warafa wgag : AmE zq fraz &
FHI § ArAY wRra ¥ 0

tenwzant: oF a7 & az
Fearwmzar § fr s & 10-15 &g
wzr i ag graar ar aifs & amifaw
g grar ar fr § wEHz F Sigana
39 awy ¥t fzamm & agam 491 fs
fargzam Y st tsawr & sad frrgean
Fa2a? 33 3, 3 famm F oy
Friwat sad o1 8 7371 97 fradr ws:)
A FIEY g¥r 0 3 o) Ayt 9T AR
alfam a®ar wte azi v 3g e
apar #fes gy 2ar A fr fea
SHIT FT €328 WT AVFEAT & & TAT
g1 By o a2 azem & T mig
agry & s e g3t & agi 9T sm
gar &) & sz amar g (5 T gg
g aagfa 3 aY feg 1€ g «@ &
% agr 97 Afag ¥ grare 9 a1F ¥
T 3wy | wrzw fefame At R & fao
sT arE arm agt faadt 3 &t s F
f&elY 497 o1 72 9T zarar 2 Fagr
.. (swwam) ... & @ wwar w
Tz #F 41d FI41 F2 6 gafag 3
189 A1 3gaT a7 7 Aifagi & grae g7

azi Fzg 4r arEr wie ¥ AfaEi %
HIGIT T 1T FIF a7 W IANT 19 F1
At graifs 32l g3 #21 & Fe as &1
wara a% & ¢ fzar qrar 21 @@ A
Afast a7 & wwomrarT 9T wc R
IR ®eE A) YA AYgE W) 3AE
w317 37 2fra Y zmazz & anEr
FIgnamqara T HTF E) waAwW N
FiF ar fed) WY wmarT 9T weEr A
FEL AT "/FAL F 0 )

ayrafa s, azi 97 wemfy 5 &
afywrgm g7 & wram go I fafasa
vt & fawre sasa frnaw g1 & A
ag FmAar g f5 wogafa s & ww &1
9ZFT 0qr grqw gar ¢ fe omwa gerdr
AIFIT &1 Afqar GgF T&C § "W ag i
ol §RIFAIT I WIT gH AE a1 9%
T A Fggn 1 ueesfa ot & s
¥, wzi a® Atfagl «1 @raey g, 99
qr3y § Azl & §aT (A9 g aFa
g sfsa w5 dfr @ g & geaTH
#1 fas Frar & sad 1§ & A< ad)
FFFarg fe 2wy @@ wray, ¥ 39
a@Fr ¥ &1 wegafa ot & whivnom ad
g4 714l 97 Frarc 373 § qg & w0
@WAA 2 qF AT WAT OEATF | S
g afgwmam & qu 2,3, 11,12,
18, 24 «iT 30 % FzamEt a7 faw
faar 1 & Iasr @997 FTa1 § AT
3¢ =@ @ § fam gega Wt fa
gaar @ whywiao § 99F @EIT A
Hifazi 71 a3t w=g) avg & fawdqw fFai
a1 1 3fFT ga F1w @, W9 fr -
ofy ot 7 wfigwram faar @ A @I
T *g al daT IE ¥ T T AT
AREIT g g JAIFAr, qEr AT AE 2
#a7 ¥4 ¥ I WA gW AN @
[EM | AT A @FTer 7w WA
fagsiy 2= &, AT &1 & fosdrd en
Frdr & o sAar F am § fau, @73y
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¥ A41 & fow, wwar 9 YA ¥ A
YT 28 3 A dpAd ¥ fau sz w
T W9 Y R ¥ @mad aga A
ged L0913y 3 |weear 2 wird
W aqdY F1 azar zor oF 2, wamd
fraafGraaftar & 2 1 we faa
F1 @el a% §419 2, U= faga 4 a7 =@
W § aga ¥ fr & afew @A A
wIT 7z @R fx gag & S¥T am aw
¢ Wwmfeai gaz1€ aiEt & a 78 9%
T @ Al 1 TH IwITE e &
afgg 1 ard @t & faad m #
TFEA ErT 2 |

TWE WA W gw @A £ fa
fafamr aral # fasm F1 aga a1 9wt
&1 59 wATH WY @H FH FET AT
arg #r g9 3Ax § 5 afoadraar wig
sl faa @ faq agdY == a1 @ 2
==t oFrT wiard s sy dsafasy
AY agar sar W w@r 31 fewgw,
SIg a7 AgAT FI gt AT AeTHA &), 3K
W aY g w3 menr Ad @ e
9311 & wd Afewd w1 wafas s
I &Y @ig 1 902 fEa s zw F A
g, ®idw, sgfazz ar =g, ar fex
QI 7 TR grEA) @, qT@@a
faa® aqra i ®1€ wfirvre 2 a9z sa3r
wifa1 ary serar &1 9l f62 @ g
waAfaT &7 @I & werair agar @
ate garr amifas gaqd grar 21 rEw
g & gArt I uadfas wfeawar
A mrag g

garafa agiey, TPET ER FAF OF
ara ¥ ol Fgar wgar g1 uEi oL 9q
Mg ara FEY wiEl @ @l 3EF &g RiT
1Y & Fr 2T ¥ mez7 wezamraee 393
qrN gt ilf"alq | % T §FRE
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ogd & fau Ay air gfearsy & i
#t ardft &1 B wunfy gPEa, w9
W T & @A A §, wi o JA
g & agi & o= a0 agr giwa &) ww A
&1 85 Yady siwan wial § @AY & 1 A
Mt & fau gzt 9x 0¥ & fan qrr adf
21 A% AT H gt 98 201 fawer
2| & faa oy adf 81 weal 47 T@a
4z & fF qa—2q @1 ax 315 fas Uza
AZ &1 | gz ¥ fAm 15-20 HYe
aF 9319 AT 9zAr & A9 FE HAT
a8 fa @zt 21 zrrmis & s o
|99 AEN & 1 W@l aF THIF 1 AreIF
%, T ¥W FY Ay F1 qEAT T EOR AQY
feamn 21 gram ag 2 fr @t 3@ a0
W gz @ & 1 .. (wmEew).,. AY
ol fag ot g8 3@ &, &0 uF FarT
g 13zt e e w4t At &Y ares
oY sigea faan &fea Al & qiw
qiq 91T 28 29 H917 A7 7115 AreaT aF)
famar 21 el & 3zt 23 97 @13 a1
gk @ are 1 ar fard-d W o
axg amT Al g@rar 21

Tl a® ardArg &1 5917 &, 3f 9
gz § &2 g7 Ay wr3w § Rfea
el Y grAa ag & fF 4-6 drw
wreay F1€ grf e 7% famar | Aefeey
FY azd & fav sudl & @Fe S A7)
#Fd £ | 971 I9 &8 WA aF A7y §0
wper Agr fasar 1 gr Fed & f@ o A
aga o1 auaz 557 famar & afFEa &
wgr argar § fr wer atwr firmar § ?
¥ oA &1 OF  GYer /T qArTAT 2 Y
¢faga & vz asar § fs mra gral &
grad aga & aua &1 wezefa S F
Fg A1 @ aF zTq mracg § @
afva & sgarsrzar § fF a7 az 2=
FEH AN I21AAMEN qq qF I 7T F1E
3T gurz 7Y g w3ar & ) fom 1w A
§F 99 g § IEW ag AT AL g1
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qFAT & | 4gt 9T AT F AT G &1
HY aeEigeT & AT gEL WY aw=iaEd g
WEl % AFaU & A9, 4N IL AR
ay |tz W gu g afFT M3l | grag ag
2 fF 2 &t my sl ag § afa
AR ALHCY 47 21 AFAr 7 7. (swaem)
AR TT T & fAT wErAra af #
oo (3HEETA)....,

nTF Fg AT 7T NRT F AXH
waar argar g1 famaa w2w gfaza
ed g1 fergemim &1 gwwIT W
sa#r g fafasgr agi &1 9maq Iy
81 gA®I &3vT g3 ugd Frawi 2
@l g

qiq%T wrga g fF gurt fears
2T & OF Ara F SA@I S ATEIN
FHAA & ag A Al w1 ITT A
grard gy g1 3asr aim & f& gawr
qarT & o fam arg 1 q2 F 40 ZAT
a8 &1 o1 KT ag A WITET WA
g0 | g4t ot ag win § 6 gawt qar
& e faw org 1 g® sz aar an fa
wigAeg fafaet 9t @ ag AR s @
wfea wa grrd guifseadl 2 5 @
fafaedt g ward a+41a F @ & 189
geflz & g f6 fgaraa s3a &
ereArEs WIT A4 F1 91 feaiz 3 39F
grasy # 31 wrd & 983 939 dHAr
FUh IAFI Tora F AW fra g
sisr 3gf 9¢ gEAIE g @ @, FuI A
@ & fawst g & sru & aw F}q
Z9 21 W 7T F WA ASE, aw
oAt @i wifa & sgq &, gq arfear ad
wary | fgara « 957 & dla S| S 9
AT, § WF A wiq K@ § adY g
I ATT FT TH QAR T W FFAE )

qegafa ot & oF Frd arITE FHEA
& ark # & & | 37 T & I 99y

Fraggar g ag sl v 8 g«
gm;z #fea & 8 a7 & gafes a3
0 99 F1 AT KEAT 3 Az graget
gt afew vn arw 2 9907 T A
GaA1 2 az AnfAN & 2T W "
gar ¢ 1 T faafrs & frarda 93g 4y
frega mate &7 fgar anr b, 38% arq
'@t 31 af 20§ /g ard & AT
agt & g v |vfng 1 fgar sam
F w11 2, ofea & gmaraar s awar
g f& g 7 asd afeas fage
frar 21 7133 sfama & =t & a0
@igar ag ¢ fs & a5 sar g, fagmas
QT AFIN FEAT 2 ORI ML F ww F
@i wgar argmr v ars'sy wfama &
ztg Wi fuwda i 4z @i 1w wrar
aife? s 3a art smid F art § arar
srgm fag § agdl q9I1awlE, AT,
gifmarge faar, aFfar, f@ar 8
WA AT FTIE AT Wy 1Az Ak w7
@iu sEar o8 ws foeig # war
aifzd famer daar eq & aftd & g
aifzd

16 brs,

T8 & amg & & Fgar argm fw oy
w3z faz 3 =@ 31 4T gafaws aY &
fg fzaras 337 ) arau &% aaar
armd gagqEarAa g f5agala
g & ag wga ae fF fgaraa sgw &)
dlgu ®0F A FAEr ag ? o gw )
a0 &0 g% g | I F1 GEAT 97 gy
a1 gart ara grearer gf | & su A
it uegafa gra @t a3’ afama
Fam #t arg 31 1 3 Taw) dwEw
Far § W Fgar wgar f5 ardy <o
1 39 F QAT AT a7 |

@t q@ A WTEYU AT AT A
q & at § WY Wi & FgAT g O
3g A% fgmras w39 §1 faq@iT &9 §
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wlRaaagadi d fsagiann ¥
o ¥, Y qwg Ag & fr ag & E
g T FifE gt Or wrEeAl F fE
g a8 § 1 9 Zt om wmaEar &
F @A Aql § W@ fay A D@
g guearl 1 29 F9 & @7 g
2T & qE AT gzar g 1 4l 9%
gAY 49 S §gF glar g 4g ser d
qigw &t a1 fE agr we wawaw fafq-
TIAZFL A | I F qrF fgArad 92qF
A= F1 HHA HATATE ) 34 & T8
I A qRgu QA aA gt a7 §, afFw
agi ¥ w157 A fasadr 1 fgam=a w9
FEIT Fgd! & fF 2T Saa1 FO0 91X
fzr wgar ¢ f& femrsw g3y sw@m
GEAT F4T 1 FO avdan g fF oar @ e
g7 wawl §1 Gqar 393 gr fE5x g7 1
wegs w1 3wt dfay afs gw daar
FTHF |

fearas g2ar § &5 Y ofsas dazt
T FTLETAN AEF &, $1% 31 aw=) ofas
T & A8 &1 Uswfa 7 wuA W
¥ wasgad #1 a1d F2 €, 4z 3gd 9=
ata ¢ BfFa 2|91 gz & 5 sa &1 feaar
wat gt & W frawr wegead wa
gar g | vEaT F WA A § &y ay
SRV FT AW AT A FAI WEAT WA F
qre 9fea® §FeTH AEI-w1E 792 A9
gu & an< fgmaa a7 § qw 3 ofeas
FFTT T FILAMAT AL 20 0 F waar
agi X & fad qrdr adf 2, 947 & fa3
wed 7t €, feedr gw17 97 gfaar 7@ g,
faa«t azt & fawadt 7 7af mar @ fag
¥ @ zAm wFEly g &, SfFF 97
g9 gfaga ¥feda & am wEA gy
1§ g7 arar 78 & ;ifs gmt 9| g
fagm gar 48 1 2w ) 2% @ fagra
qur w1 afed gard a F A fFars
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FUT AT F1E ATAa agr AT g AT 54
AT W TG Fg A8 45 | WIH
gRIA a1 gadr gem o

w7 & gAr gpir 5 & g owda &
WAl g 921 & ZA1U A1 T e i
AT FT FEd § Wi g ar war & fam
w1 &, & 3| 52a & arsaT @ar § %@t
F 4T Ty modt A 3 garg Agf
F@, w77 ofearc § quarg A9 397,
a7 Wt 2 & f3Y 9€7a qzdl § a7 84
0 argT # g9 @i § AT A TmT ar
FLHIATFL 2T &1 F 73 417 Wi
FraAFgArazaI g P F T H
FAC gt Al @ wam faar 9@ wR
ZAIT 9T &1 GHFEAT €2 ¥ g4 faar
1T | 9T qF ag g1 I a7 g0 fa@ar
aa a% 4z AL A1d gl A% g g
HqH |

SHRI MORARIJI DESAI (Surat) : Mr.
Chairman, Sir, I do not want to raisc any
passions on the discussion on the Presi'-
dent’s Address, becausc that does not help
in any way a proper consideration of the
Address. 1 would pot have ordinarily cven
spoken on this Address but for the fact
that my hon. friend, who mosved the motion
of thanks, described it as a unique address.
I bave been wondering what is the unique
part of it. Is the unique part this that my
hon. friend, who spoke last, had all comp-
laints to make and no credit to give 7
Is that the wunmique part of it 7 Has the
Address disclosed any remedies for remo-
ving the complaints which hc made one
after anothzr in a very passionate manner 7
That is what has been done by several
others also. Is it unigue because there is no
mention of Mahatma Gandhi, who was the
Father of the Nation, in the very cente-
nary year in which this Address has been
delivered to the joint Houses ?

SOME HON.
Shame !

MEMBERS: Shame

SHRI MORARJI DESAI : Is it unique
that the Prime Minister, in this very year of
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Gandhi Ceatcnaty in an intervicw published
in October in a French paper and quoted
here in an Indian paper, in th: March of
the Nation, should have said that if we
accepled to follow in the foot--steps of
Mahatma Gandhi, we would have to po
back to the villages and move in bullock.
carts? Is this the unigue part which this

Address plays in  the government of this
country? It is this which has made me speak
on this Address,

The usique part of it perhaps is that
the hon, Mover has chosen to speak in a
unique manaer, a manner completely diff-
erent from his whole lifestime manccr of
speaking, From a person who always spoke
independently, he became a courtier and
said that he would accept whatever the
Prime Minister decided in the matter of
Mysore and Maharashtia. That is perhaps
what makes it unique-

1 do not want to dilate long on that
part of the story. 1 would like to point oul
some of the fTealures which | consider
require consideration by the Govermmeat
and by all of ws. I would refer to the
mention in the Address of the nationaki-
sation of banks cond the Bili that has been
moved in this House, There is no question
of going back on the nationalisation of
banks. That does not arise at all and that
is not what 1 want to ray. When it was
poimed out that it was dome ina huiry
and for pofitical parposes, those who said
that were considered enemirs of socialism
or were considered people who came in
the way. But the Supreme Court showed
ho~ hasly it was and how it was not consi-
dered fully in all its aspects because it was
brought in a hurry, after 36 hours of draft-
ing probably.

The question that it raises is whether
even now what has been done  satisfies the
Supreme Court’s judgement and (he require-
ment of the Constitution, This is what makes
me wonder. 1 wish it does; the Govern-
ment have said that they have taken full
care 1o sce that the Supremc Court's judge-
‘ment is fully satisfied, But there is ome
aspect of it which does worry me,

‘The Supreme Court struck it down on
the ground of hostile discrimination. Has
that completely disappeared simply because
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now the provision, which was there to
debar the comnpanics whose banks have been
naricu:‘iscd from doing banking business,
is mot there 7 Does that make it morc
valid ?

I Nind that the 14 hanks wore national-
lised on the ground that all banks with
deposits over Rs. 50 crores were national-
ised That was the criterion which was
apphied, If that is so, what is the justfi-
cation for not patimihsing foreign banks
which also fall in that category ?
Out of 13 foreign banks, I think, ai
lcast four or five f2ll in the cawepgory of
Rs. 50 crores and above of deposits,
Will this not be considered hostilz dis-
crwnination ? 1 do not know. I am only
posiog this problem for the Government's
consideration. I ¢o not want that Govern-
ment’s Bills should come to gricf. Then.
even the Prime Minister should express
dissatisfaction and some of her fans should
go at 1the Supreme Court in an unres rained
manncr is whal worrics me even more,

The Prime Minister says that she
respgets the Supreme Court and that she
has not criticised ihe Supreme Court s
it coriect ? In her specch at Ujjain or Ajmzr
ir Indore, 1 forget where it was, soon afier
wards. while reforring 10 the judgment she
said, “This shows how hurdles come in
our way when we want 1o make a change
m the ccomomy.” If the judement is comsi-
dered a hurdle. then, where is the respect
for the Suprame Court? After all. the Prime
Minister also agreed in the oiher House
that the Supreme Court is onc of the
pillars of democracy. There are four
pillars of democracy in my view, not only
three. The four pillars are the legislature,
the executive. rthe judiciary and the press,
All these four pillars have to be strong
and each one has to sec that other three
are also strong. I one pillar crumbles,
the whole demosracy goes down. It is
therefore. that T had taken the carliest
opportunity to scparate the judiciary from
the executive in the Bonbay State where
I was the Home Minister in the carlier
years in spite ol the caution which was
given to me by the Government of India
at that time. -

It is very necossary to see that
Supreme Court remaims above

the
criticism,
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It is not necessary and it cannot be egpected
that everybody will accept the Supreme
Court judgment, in every case, as correct
in his own view, But, aflter all, that is
not the criterion. The Supreme Couri is
the highest court of justice in this country
and it is the duty of the Supreme Court,
and that is what s envisaged in the Cons-
titution and in the democratic framework,
to see that the executive and also the
legislature work within the framework of
the Constitution which is supreme,

1 can understand that where inconveni-
ence is found by Government is pushing
through their policies for social welfare
or social change, that there is something in
the Constitution which comes in the way
of doing so, they can certainly take steps
to amend the Constitution, I would not
say that they cannot take that course--but
that should not be merely because one
does not like ths Supreme Court judgment.
The Supreme Court judgment, in this parti-
cular case, I think, is one of the most
learned judgments ever seenm in the wprld.
If anybody takes pains to read the judgment,
he will be convinced. One may not agree
with it, One my agree with it. 1 may only talk-
ing about the learncd part of it. There is
another part of it also that they have acce-
pted that Parliameat bas the right to
pass legislation for nationalisation, That
ig also therc. They also gave sufficient
time to the Government to pass an Ordina-
nace if thcy wanted to Jdo so to rectify
the situation, Otherwise, they could have
pronounced the judgment late. But they
are oot interested in that.

Then, the Supreme Court cannot be
considered a non-progressive court at all as
ean be obvious from one judgment which
1 have seen recently, when I was looking
atit, as to what they have slated about
progressive legislation. - This was  stated
in Civil Appellate Jurisdiction, Civil Appeal
No. 1617 of 1967 in the case of Chandra
Bhavan Boarding and Lodging, Bangalore
itas the State of Mysore. There, they have
said :

[N
“QOur attention was not drawn to any
material on record (o show that the
minimum wages fixed are basically
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wrong, Prima facie they appear to be
reasonable. We are npot convinced
that the rates prescribed would adver-
sely affect the industry or even a
small unit “therein. If they do, then
the industry or the unii as the case
may be has no right to exist. Freedom
of trade dous not mean freedom to
exploit... ™

“The provisions of the Constitution are
not erected as the barriers 1o progress,
They provide a plan for orderly pro-
gress towards the social order conte-
emplated by the Preamble to the
Constitution, They do not permit any
kind of slavery social, economic or
political, Itis a fallacy to think that
under our Constitution, there are only
rights and no dutics.”

This is what the Supreme Court has
pronounced from time to time. This is not
the first time and yet if it does not become
convenient to us, we begin to cavil at it and
then begin to say that the Supreme Court
is a bar to progress. Of course, my hon.
friends, Communists, will always say that
because for them the Court must be within
their grasp and withio their dictates, That
is their philosophy. Theirs also is an
honest philosophy. I won't say that their
philosophy is not honest. They honestly
try to follow that philosophy but the only
difficulty between them and us is that their
definition of *honesty’ is different rom my
definition. They consider everything is
honest which serves the people. I say,
honesty can have only one criterion and
that is truth. And that truth also is
a truth which serves their purpose
and everything else is a lie. Their people
also are those people who support
them, and those who do not support them
are encmics of the people. 1 consider that
all are people  Others who oppose me also
are people and they must be respected
more than those who arc my friends. This
is what a man who belicves in democracy
believes. Only the Supreme Court has got to
decide what is to be done. If the laws are
deficient, it is not the fault of the Supreme
Court. The Supreme Court would have
failed in its duty if it had not done that. It
is, therefore, that the Supreme Court must
not be criticised by people who believe in
democracy. | have no quarrel with my hon.
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friends, the Communists, when they critise
it because it is their business. But when
they become friends of the Prime Mini-
ster, then it is the Prime Miniser who
gets  the blame because in her name
they go on talking about it. Then some
other people from the ruling Party also
begin to say that. Actually one of the
Ministers of State has been served with a

notice for contempt of court in this very
connection. (Interruprions)

SOME HON MEMBERS : He should
Resign.

SHRI MORARIJI DESA1 : But the

position has come to this that a Minister
has got to be served with a notice for con-
tempt of court. What does it mean 71t
means that he was not st all prudent in
saying what he said. It means that in his
own mind he was more following the
Communist trend than the democratic
trend, (Interruptions) This is what is to my
mind very worrisome in the matter of
nationalisation of banks and 1 hope the
Government will sce to it that the Suprene
Court is not allowed to be given names by
anybody, at 2ny rate, by members of ker
Party, if not anvbody else, over whoa she
has full control. Therefore, it is not enough
to say that she respects the Supreme Court.
It is nccessary for her 1o restrain all
others in the Party also from saying any-
thing desparaging to the Supreme Court.

Then it was because of all these diffi-
cultics  that have cropped up - legal,
specially Icgal difficultics, that I had brought
in social control and what has  been menti-
oned in the Economic Survey. That will
reveal how social control was working and
why bank nationalisation has become a
political act. In paragraph 91 of the Econo-
mic Survey it has been said and figures
have been given as 1o how progressive
mcasures have been taken by banks. It
is said here :

“Thus between end-Junc 1968 and end-
June 1969, total outstanding credit
rose from Rs. 45 crores to Rs. 188
crores in respect - of agriculture, from
Rs. 194 crores to Rs. 294 crores in
respect of small scale indusiries and
from Rs. 174 crores to Rs, 255 crores
in respect of exports,”

These are the purposes for which banks
had been directed by social control. This
has bgen done fully and the Economic
Survey is silent on what progress has been
achieved six months after I had left, These
figures must not have been very convenient,
Therefere, they have not been given. T feel
even in this reference what has been said
is :

“As a result of the various measures
taken by the Reserve Bank...""

this has been done, Did the Reserve Bank
take the steps ? Or did I take the steps?
Did the Government take the steps 7 Did
the Finance Minister take the steps ? This
is forgotten. This was done by me more
than by anybody else. This was done
personally by me even before social control
legislation was passed. Six months before
that this was put into effect. They duv not
have even the courtesy to acknowledge
that. Otherwise bank nationalisation would
be exposed in its proper colour, This is
what makes the Presidential Address unique
perhaps. Then, 1 would like to refer to what

is mentioned atout Bokaro. It has been
stated here :
“Government have now decided to

take in hand immediately the work on
the second stage of the Bokaro plant.™

The House has always been informed that
the Indian consultants, that is, the Central
Engincering and Designs Burcau of Hindus-
tan Steel Limited have been appointed con-
sultants for the second stage. I happen to
know somcthing ahout the background of
Dokaro project and therefore I would like
the House to know this. Indian consultants
Messrs Dastur and company, have been pu-
shed out of Dokaro and now Russians have
been brought in the garb of col'abration, 1
would like to point oat that as far back as
1958 M{s, Dastur and Company had prep-
ared a preliminary porject report for
Bokaro. and detailed project report in 1963,
This was accepted and they were appoin-
ted consultants, principal Indian consul-
tants, for the complete engineering for
Bokaro. The American offer came first for
these plants: but that was rejected becare
thev wanted a turn-key job and 1 think it
was rightly rejected. But afterwards what
happencd 7 The moment the Russiag
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offer  came, all this was reversed. Dastur
and Company who were appointed as
consultants for Bokaro were pushed
out b-cause the Russians would not
accept them. And then they did this camou-
flage,-GEDB  cntered into this design
eallamora toa woth Gipromex, Russian Desi-
gaf Ovzanisavon. Thay hive another colla-
boratioa [y Enzinzering with U, S, A.
Porhaps it has ejualised the two--1 do mot
know. But this particular matter comes
enlirely to the Russians. Now, it is known
thit the Russian machinery and th: Russian
projects are very costly and their machinery
otutda ed, Tt is not an wupto-date machinery
at all in my view. It happencd in the ca-¢
of the MIGs and yet we go on doing it and
the cost goes on mounting and these costs
make stcel more and more costly. And, be.
cause th: Russians would not agre=, Dasiur
and Co. were not given in the first stige
also, about consultancy. Then, in the
second s'aze, they ware promised but that
also was not given, They get pushed out of
it an.l this Indian company as it is called,
15 doing it. This puts pzople at a disadpan-
faze We are depandent on the Russians for
th: HEC; we are dependent on the Russians
for Bokaro; we ase dependent on the
Russians for this consultant companv. All
this has come into effect and the cos's go
on mounting, 1 would like to show 10 you
how these costs hav: increased. The Rour-
kzla steclworks have cost Rs. 1977 per ton;
Bhilai steelworks have cost Rs, 1700 per
ton: Durgapur sleel works have cost Rs.
1795 per to1: whereas in some steel facto-
ries in other countrizs like Japan Fukuvama
steel works, it costs Re 932 par ton: Spen-
cer Works inthe UK costs Rs, 1170 per
tom; Taranto in Italy costs Rs. 861 per ton;

What is Bokaro going to cost 7 Bokaro
will cost Rs. 2560 per ton, excluding cus-
toms duty, township, offsite facilities, design
and engincering. 1T all these are included,
Bokaro is likely to cost Rs 4,120 per ton,

16.25 hrs.

L'HR. DEPUTY-SPEAKER in the Chair.)

SHR1 V. KRISHNAMOORTHI (Cuda-
lore) : All this happcoed when he was
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Finance Minisler.
mioitem ?

Is he daing a pask

S-IRT MORARII DESAL : I was say-
ing this then. But no action had been taken,
It is for peinting oul inconvenient things
that [ am out Thut also ought to be reali-
s2l. [ had punted out 1o the Minister of
Sweel and H:avy Engineering that these
costs arc very hcavy and, therefore, they
must be looked into, and the costs mast be
reduced. This is what I had said. Beyond
that, the Finance Minister cannot do any-
thing more. Itis the Prime Minister who
can do whatever the Prime Minister may
want to do, not the Finance Minister or
the Deputy Prime Minister. He can only
advise; he can do nothing more than that.

Therefore, these costs of Bokaro are
going to be more than double. How will
this steel bs of any grest use to the
country ? I do not know. The cost will be
greater and greater in all the engineering
works which will use this steel, This is why
we have come to griel, This is what reguires
to be exiran:d and set right. This is so
becwuse they are overcapitalised, because
also thore s far more labour than necessary,
sometimes 4 000.5 000 more than required
in several projec's. And we are nol taking
any action to ¢ce that this is set right.

The management also is not properly
done That is why we come to grief in the
matter of our steel plants and other such
public sector areas | am for thesc public
seclor areas. Thzse public sector projects
are very necessary ; otherwise, the country
will not go ahcad. They will not help us if
we do not bring down costs. If the costs go
up, thes our cconamy will never benefit
We will nat go to the haven where we want
to go. at amy rate where we are promised
to be taken by the President’s Address
or by the budget gsit is so.called . ...
(faterruption-), This is how [ know. This is
what I was pointing out. This is why it was
not liked.

Then 1 was also intrigued a bit when in
her budget specch, the Prime Micister said
that she had levied some taxes om whisky
and brandy imported from owside as a

matter of peronal reconciliation, if not
pelitical  recorci'iation. The  meaning is
obvicus,

But 1 do pot wantto go in-
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to that. T have no cause for not reconciling
myself with the Prime Minister, I consider
her a friend; T do not consider her anything
else,

But where is Prohibition 7 That is what
I want to know. That is not mentioned at
all If this is so, how can Gandhiji be men.
tioned in the Address at all in the centenary
year 7 This is why itis not mentioned.
Then in order that it is not mentioned, the
ground is being prepared with the help of
my hon, friends, the commurists, to do all
this kind of things. Where shall we go 7 [
do not know. [ am not saying about one
particular person. (An Hon. Member : Let
him ask Veerend:a Patil).

When my hon. friend and leader, Kripa-
laniji, mentioned about the interview which
the Prime Minister had chosen to give to a
French newspaper editor or somebody,
objection was taken about the paper. What
does the paper matter 7 What she said
malttérs. And that has béén quoted in inver-
ted commas. Has it been denied ? Let it be
denied and I will accept that denial, if that
is so. But thatis all in inverted commas.
That is why that paper, the French paper,
wrote about Mahatma Gandhi as the *be-
loved dictator’. That is how it is titled.
Then, this is how it is all described,
that he would have taken us to the villages,
This was not what he meant He only did
not want us to be slaves of machines, he
wanted us to see that machines are used
for our bencfit. That is how things should
go on. He was a realist, he was not a
person who trod in air or in the skies, he
trod on the carth and that is why, f he is
to be treated like that, how can any of us
be trcaled better 7 We are bound to be
treated worse than that, I have no doubt,
because we have the effrontery to go ‘on
reminding them about this. This is not
liked, Therefore, if even he is a reactionary
we are bound to be total reactionaries, be-
cause how can we be better men ? If this is
the ground on which the President’s Add-
ress is considered to be unigue, well, God
help them, that is all T can say.

I would like also to mention about what
is said about Chira in this Address that
also perhaps makes it unique. Here it is

said

“With China also our aim has been to
conduct our relations on the principles
of mutual respect of each other's sove-
reignty and territorial integrity and non-
interference in each other's internal
affairs, We expect China to respect our
right to pursue our own domestic affairs
and foreign policy.”

That is, China should oblige us by be-
having all right and kindly to us. We have
taken a unanimous vow in this hon. House
that we will not rest until we get back oyr
territory illegally occupied by China. There
is no mention of that determination On Lhe
contrary, we request China to allow us to
function properly. If this is the way we are
going to do this, I do not know where this
country is going to be led to. That is what
I would like my hon. friends to understand,
to ponder over and to see what they can
do about it to see that the self-respect and
integrity of this great country are preserved
and safeguarded by those in power.

Jastly, T would refer to tiie statement
of the Chief of Stalf made at Bulandshahar.
He disapproved of ficquent calling of the
army for suppressing civil disturbances. He
said it was the duty of the police and the
police should do it, This has perhaps been
said before also by some people. I would
agrec as a theory that the military should
be called on as few occasions as is physi.
cally possible. But does this mean that the
Chiel of Stalf considers that the Govern-
ment has been reckless in using the mili-
tary during last year or in recent years ?
If that is so, can the Chiel of stafl criticise
the Government under whom he is 7 Is it
for the Chief of Staff to consider where the
military is to be used and where it is not
to be uged 7 Is it the function of the civil
power or the military power 7 I have great
respect for the Chiel of Staff, for his capa-
city. but I do not know how these great
officers can speak in public in this manner
where the Government! is run down and
where the Gowvernment’s authority is not
respected, because this is just challenging
the actions of Government, and this is
what 1 object to. If this is what we agg
going to encourage in this country, God
help us, that is all that T can say. Let my
friends in this House ponder over this and
see thal we are saved from wrong situations



291 President's Address (M)
[ Shri Morarji Desai ]

arising as a result of what is mentiom2d in
the President's Address.

SHRI M. MUHAMMAD ISMAIL
(Manjeri) : Sir, the President’s Address
gives a correct picture of the country’s
position today. Itis refreshingly vigorous
and clear in tone and Style which is chara-
cteristic of the President. (laterruptions).
Parts of the Address may not be 10 the
liking of some of our friends, but the
picture itself is a true one,

As 1 already indicated, the Address
speaks of the undeniable fact that the
country is now in a ferment and that the
aspirations of our people and their hopes
and expectations hid been aroused, un'ea-
sing a vast amount of energy and enthusi-
asm It is good that the Government are
determined to give to these forces a new
sense of ditection and purpose as well as
a realizable goal, to go forward at a fasier
pace towards the achievement of a sccial
order which is just and humane,

I may mention hzere that the nationali-
¢atica of banks has already begun to show
its beneficial results and many small men
and petty traders are able to get money,
more easily and readily, for eking out their
living in a better mannsr. I would only say
in this connection thst along with making
money available, care should a'so be taken
to see that moncy is put lo proper and
tecficial use. It is a matter for gratifization
that the Government recognises we more
keenly the vital importance of agriculture
to our country Agriculture is an industry
which is vital in our economy and in which
more than 75 per cent of our people are
engaged. In any planning this must have
taken topmost and uppermost priority. The
principle ought to have been to encourage
this industry, which was already in existe-
nce and those industries required for impro-
viog agriculture, before launching wupon
any other industrial programme. If this had
te:n done at the beginning of the Plan, it
would have served as a stible deep and
uvnshakable foundation for the industriali-
sdlion of the couniry. Agro-industries
wou'd have led to many other industries,
Now at last this point is recognised and
vigorous attempts are made in this direclion,
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As the Address points out, the agricultural
indusiry was given a new strategy to go
upon and the results are alrcady known
and appreciated even in, foreign countries,

Sir, minor irrigation like the tanks and
underground waler resources are receiving
better and more considcration now, It was
of the utmost importance and it was recog-
nised so by some partics even at the
beginning of Independence. It was urged
that these resources must be tapped first
and foremost, because this will give divi-
dends even in a few months' time and it
will supplement the resources for other
greater industrial development in a quicker
and satisfactory manner.

In this connection, I would say that in
Kerala, the fishing industry is as important
as agriculture because Kerala is a land
which is suffering from extreme scantiness
of agricultural land. A large number of
people are engaged in the fishing indusiry
and they are ina very bad way, A recent
technological survey of the State gave the
per capita income of a fisherman at 25 paise,
and itis in that Statc that a much larger
portion of the fishing industry in the
country is concentrated. About a year ago,
the Government of that State had submitted
to the Government of India a Master Plan
for modernising and developing the fishing
indusiry and appealing for loans or grants
for carrying out those schemes, and still
they have not found any response from the
Central Government. The sooner they pass
that Master Plan and send it to the Govern-
ment of Kerala, the sooner it will be
immenscly helping the people of that State,
and it will have a vital bearing on the eco-
nomic development of that industrially
backward State.

MR. DEPUTY-SPEAKER : The hon
Member's time is up.

SHRI M. MUHAMMAD ISMAIL :
So Soon ? I have a number of points which
will take me twice the time that 1 have alre-
ady taken,

MR. DEPUTY-SPEAKER : You are
completing 10 minutes, The other Members
are there who are interested in speaking.

SHRI M. MUHAMMAD ISMAIL :
In Tamil Nadu,a new scheme has been
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prepared for renovating the old Peonar and
Kaveri delta scheme A team which came
from a UN agency recently for studying
and inspecting the scheme on the spot have
approved of it and thzy expressed their ad-
miration for the efficient way in which that
plan has been prepared. Their opinion was
expressed publicly, and it was found in the
papers, If only that project was executed,
the production of ool in Tamil Nadu wo-
uld at least be doubled in quantity in a short
while. [ think it is now under examination
by some agency outside our country, I wo-
uld request the Government of India to see
that quick clearance is given to that scheme
and that it is put through Tt will be not
only for the benefit of that State but also
for the benefit of the whole country.

It is a good idea that now more alten-
tion is being paid to agriculture, But I hope
the case of cash crops would not be negle-
cted or ignored.

Government are now concentrating mo-
re upon steel, oil and fertilizer, so for as
industries go, In that connection, I would
like to refer to the Salem steel plant, People
have been agitating for it for a pretty long
time, I would suggest that it should be set
up as soon a. possible. It will have an imp-
ortant bearing on the development of Tamil-
nadu and it will create enthusiasm in the
people for the industrial development of the
area.

There has been a new discovery of iron
ore in Kerala and it has been testified by
the authorities concerned as the best kind
of ore, It has been found in workable quan-
tities and the Government of Kerala is anx-
ious that it should be exploited as soon as
possible. 1 hope something substantial will
be done by the Government of India for
this enterprise.

There was some oil exploration by off-
shore drilling in  Tamilopadu. What is the
report that has been given and what is the
further procedure about it, one does mnot
know. Oil is important for industrial deve-
lopment and it is very necessary that Tamil-
nadu and the country as a whole should
get the benefits of the exploitation of this
particular commodity. This will also consi-
derably reduce the present regional imbal-
ance in the States.

It is said that the government arc going
to intensify their efforts for the develop-
menf of small-scale and medium-scale
industries, It is all to the good, But, at the
same time, I want (o say that red tape and
routine should not come in the way of
helping these indusiries gquickly. I do not
say that red tape and routine must be abol-
ishzd altogether because they also represent
a necessary portion of the procedure that
has to be adopted in such cases, but they
must be reduced and things must pass
through very quickly, Now there are insta-
nces in which the government servants tak-
es 1wo years to consider an application gnd

that too, to reject it finally. That is nota
satisfactory arrangement,
MR. DEPUTY-SPEAKER : 1 cannot

allow him any more time, He has already
taken fifteen minutes, He should conclude,

SHRI M. MUHAMMAD ISMAIL
While speaking of the development of the
country the President has stressed om com-
mupal harmony and peaccful amosphere in
the country, He says that when we were
expecting that things were improving there
came the shocking eventsin Abmedabad
causing pational humiliation and leaving a
blot on our honour,

We are grateful to the Government for
recogoising the enormity of the happenings
in Ahmedabad and other places. The Siate
Governments with the assistance of the
Central Government are charged with the
rehabilitation of the victims of those happe-
nings, Of course, dead men cannot be brou-
ght to life; but what is being done in the
matter of rehabilitation of the victims who
are alive 7 We do not know. There are
inoumerable widows and people who sufler-
ed from that holocaust . (Interr uption).

MR. DEPUTY -SPEAKER : I would
request all Members to be bricf so that
everybody bas a chance, I canoot give you
more time.

SHRI M. MUHAMMAD ISMAIL
I would only mention that whatever meas-
ures they have takenm for rchabilitation of
those people must be published. >

Then, injustice to Urdu still continues,
Unless and until Urdu gets justice, it would



295  President’s Address (M)

[ Shri M, Mubammad Ismail ]

not mean that the minority community has
received full satisfaction at the hands of
the authorities.

SHRI BISWANARAYAN SHASTRI
(Lakhimpur) : Sir, I support the motion
moved on the President’s Address. Before
speaking I would like to draw your atten-
tion to the fact that therc is no provision
for translating our speeches, which we waot
to deliver in our regional languages. There-
fore 1 would like to speak in Sanskrit.

MR. DEPUTY-SPEAKER Whatever
you speak in whatever language, kindly
conclude in five minutes. 1 do not think
there is any arrangement for the transiation
of a speech in Sanskrit. Therefore, after
your speech kindly give a translation of
your speech to the reporters.

** SHRI BISWANARAYAN SHASTRI :

I rise to support the metion of thanks
on President’s address moved by Shri K.
Hanumanthaya. Before 1 spcak on the
subject [ um to observe that there is no
facility for translating speeches from the
languages of the eastern region. 1 would
like to speak in Sanskit.

The President in his address was briefly
referred to the policy of the Govt and the
achievement so far made in different
fields. He has also pointed out the steps
that the Govt. have taken and are likely
to take in future. We are thankful to him
that he has focussed our attcnlion on the
peresent day socio-political problem of the
couolry,

The tree is known by the frults it bears.
The success of the policies pursued by the
Govt. can be judged by the resulls so far
achieved in removing poverty and boosting
up agriculture and industry. Mo light is
required to see the rising sun. No elucida-
tion is necessary to understand the progress
made by Govt. in different fields. No
doubt, Govt. have achieved something,
done many things, but much more yet to
be.done in the field of agriculture, industry
and rural upliftment, We have heard much
about ‘gresn revolution” and there is wide
range publicity about it, Even then the
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target is yet to be achieved. Stll there is
shortage of foodstuff in our country. We
are procuring food from other countiies by
spending hundreds of thousand of foreign
exchange. I wish more attention be paid
on produclivity, not oo publicity, greecn
revolution is in the field, not on papers.

For the wellare of the agriculturists
much more yet 1o be done. The land,
agricultural implement, water and fertili-
sers. these four things are must for the
improvement of agriculture, 1 shall spcak
about land later on,

I mean by agricultural implement the
bullock and small tractors. Credit socicties
which are to advance loan to the cultivators
for purchasing bullocks or  traclors
in most cases, in name only. Suppose, a
farmer needs rupecs ope thousand to
purchase a pair of bullocks and if he is
granted a loan of five hundred only, what
will he do with that five hundred. Isit
expected that he would purchase one bull-
ocks with that amount and place himsell
in place of other bullock and carry on
cultivation. The loan advanced o the
cultivators must be adequate and timely.

To irrigate the agricultural land dams
are constructed and canal: arc there. There
are hundreds of miles irrigation canal in
other states but mot a mile in Assam. It
is regretted,

Lift irrigation is more beneficial (0 the
small farmers. For this electricity is a
must. Who does not know aboutit Ino
Assam villages are plunged into durkness,
let alone power for irrigation Alas, natural
fas worth lacks of rupees are fared out
daily in Assam,

We are heariog tall talks about agririan
reform. Such reforms should not remain
as slogans and in papers. If the land reform
is mnot carried out  peacefully in
legal way and the land is not made
available to the tillers who can prevent the
Naxalite method from operation.

In ancient time the land was considered
as the property of the entire Nation, the
state. Therefore Bharata is land lord neither
Yadu, nor Miadu. This concept, land
belongs to the state was remembered on
all socio-religious occasions in this way.
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Bhuswamine Bharatya namah,

Bharata is to be taken as symbolic one,
it represents nation and the state. Itis
not an individual,

In ancient times the welbcing of the
farmers was the primary concern of the
state. Therefore, whenever there was a
Royal visitor to the hermilage thosc sages
devoted for universal good used to enguire
about the condition of the agriculturists.
The Mahabharata says :

wfan sfasa w7 agrefadifearn |
7 agfr g3 war dwwdaavafiT o

Whether the agriculturists, who not
only bear the burden of the king but sup-
port all others, being heavily oppressed (by
taxes levied on them and by the persons
who collect it) have not left the kingdom ?

The cultivators must get reasonable
price of their products. The price of
agricultural products must have relation to
Jubour put in and investment made on in
the field,

Mow, 1 switch over to English. Regar-
ding my State, I would hke to draw your
attention ..

MR, DEPUTY-SPEAKER : No trans-
lation now, You should give the translation
in writing to the office.

SHRI BISWANARAYAN SHASTRI :
Only two or three minules,

MR. DEPUTY SPEAKER : No please;
your time is up. There are other Members
also who are anxious to speak.

SHRI BISWANARAYAN SHASTRI :
1 am concluding.

No major industries hive been establi-
shed in the public sector in my State except
the Namrup fertiliser. But there is a grieva-
nce that the Incal people arc not employed
there. This should be locked into We
are grateful to the Prime Minister that
she has made an announcement regarding
industrialisation and about the establish-
ment of a second relinery or petro-chemical-
complex there. But | am afraid the expert
opinion does not stand in the way,

Industrialisation of Assam sbould be
taken as a package deal, Before Pakistan
aggrssion, there was a water route and an
air route from Assam to Calcutta, During
Pakistan aggression that was closed, Later
on, in their own interest, Pakistan allowed
Indian aircraft to fly over East Pakistan.
But they did not open the water route.
Since they have no necessity of the water
route, they do not allow Indian ships to
ply through East Pakistan to Calcutta, I do
not consider it a wise decision on the part
of our Foreign Ministry. Both water route
and air route should have been taken as a
package deal. If the transport bottle-neck
of the State of Assam is not removed, the
acceleration of industrialisation cannot be
achieved. Therelore, | appeal to the Gove-
roment that the question of industralisation
should be taken along with removing the
transport bottle- neck of Assam,

I want to make only one point more that
during the Third Plan period, the percapira
income in Assam has gone down from
sixth position to eleventh position whereas
in other Siates it has gone up. Why is
it %07 There is no major in{ustry in Assam,
Assam is surrounded by foreign countries
and, therefore, private capital is shy there.
Unless the Government of India comes for-
ward with a concrele proposal, Assam can-
not prosper in the field of industrialisation.
Sir, the Fifth Finance Commission did.
not do full justice to Assam, Therefore, I
will be happy il a more sympathetic consi-
deration is given to this backward and vnd-
er-developed State,

17 hrs.
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FTM 9T I TFA 6T 79149 fHa7 411
szt 9T F#g Fer & wrenasTr &
OF 939 & €A, 91 I9 F1 A4AF T g
F1E tausw @, FE fewa ad, [w@
9T 52 &gl s wredraswn 1 g
g fazdt ge%1 & Agraar a 571, 38 7 WY
AR MEATA E AT W F
arg gg wr Az frarfF A s o &
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#1E 77z 7 A WY | Bfpw AR 9 F
grag ¥ 34§ F=v Fzar wizar § 5
faq faa 3731 vz emema faar gqr 24t
fea fasslt ® % 41GIeTT S &1 SA18°IA
g a1, fom § 32303 #ar ar f e

*QOnly a united Hindu India can save the
country,

& At 71 faar #2733 7 g7, m 5
9 FT ATEEFTT RIT %5 TTTEFT F7
garges feeg € fear <Y oF @rg 9@ ?
A FT AT ETEIFIT FT ) FET W
% A& A A FF AL Far sl
qAYAY AR § TIAT AL FAr Wz, =10
¥ algw § 97 % Wig azqa €, e
a1 9z fgzat &Y it feAmer 41 fza-
feam &1 5@ &1 oY gfear § snar g3
&1 fezma ot sgarar fs : .

“Germany is the ego of the nation, ™

fezat #gar a1 & faa 27 a4 # ofwga
sT AE @ A8 AAA A &Y aHAT WR
g H aA7 FT IH FEFF A |
g9 @@ § FHAT 1 FEE @A (K41 747
oz Frat wr3Ey 71T | g A FY 2T
¢ fr e g feamasl fergeara & wndlt
g vt gaar Q¥ & Fifag 7@ 7 af
oy frgram # BF S0 F swgraT w9
srad £ fgegeam ¥ g3 &) g
qgi 7T 9= Uz gafan § wtc wr a7
71 faeg 78 a1 9%, WX g7 S FQ
Y A 3

ft grEms damw (79 fasell) @ foad
Fer & fr za a3z & fear s 7 3feq
aqr fergmi &1 @az9 s gUE?

st 37§47 : § ag *Y Fagar Qrgar
g6 wia eaew o w1 aga Od &
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g1t 97 <@ ¢ 5 ew & ez
Agl =ed 1 g @ ¥ ga) 2 fr fradze-
fav gr @ W ad ey, SfFT R
¥qa#q qIET ) A T1eT FT A AT AT
Arzan § At Fr a7 1968 #r 3 1

Speech delivered at the 60th Annual

General meeting of the Indian Merchants’
Chamber, Bombay,

T8 W 3217 wgroar :

“Between now and the next General
Elections in 1972, so overwhelming
may be the disillusion of our volers
that they may turn their faces totally
away from the procedures and practi-
ces of parliamentary democracy. ™

ZEL T 7 AlgTA ¥r 98 ¥ w7
ITHYIATE |
“What then is the solution 7 What then
is the alternative 7 Might it not be a
Presidential system of Federal Govern-
ment in which a Chief at the Centre
and the Executive Governors in the
States are elected, for a term of yeurs,
during which they are irremovable and
free to govern tbrough cabinets of
experts appointed by them and who
may, but need not, include professional
politicians.
ag AT 121 F1 FAT & AT T TN
& Fa9T &

st qRo Qo Wi} (3AT) @ A AT
2R F1 ATT FEAE |

st W &7 W F A oAy
Fzeq sMF &7 & o wamarasrd &
§ fagz & fau sar adaq fear a9r) 37
v3g fafazdda 1) oF aTE sqar g1t
Mt oF atw fafazd 44, F g o=
§9 X o a1F Afex ©2z8, 7 g7 w1
faar £7 fgrgeart § fedzifry smw
FE OFIIAE TA G &1 W A3 F
Faradr T E fF @ & w2 & fergeam
F AW A 93, 4g 9gd @IAEIF § | 99
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9 91T Tggex qEt &1 ag 9 FEATE,
g A gAY I Tga @IEF g W
F fad wtx @ TwgEd g7d @ wIm
¥ qgar wgar g5 ar A4 araaar 3
a1 % FraY gaama &1 g o@f w1
g AT ?

ot grRaTe Jaaw S Ef
ot 87 ¥ 0wt gamr ?

St grzaw dwmw #faea
Fifas g1 0w yezz et @1 om Q@ O1"
gAFqIT FIWNAT g 1

AT A : wA ¥ F gaAAqEAr
Y arers fEadr & ?

ot graare Jaw ;9w H9 F Prw
9T 47 dT pur g1 #wiz aEmifiea
Fifa= &1 Fraz g )

ot 37 ¥ ;3w mwey wir efiss
¥ amd a1 5T wAvit framd ov gra-
ngFAT A THA ?

st geaaTs Jawe o pr @A wfeag
§ AIRT g9 WA SeAr F1r £

ut 3w &q ;@ faafad § § oodr
arif & wa w1 ¢ fede oix fmfedr & and
H evcdl®om §T 31 9rzar g1 gw Am
foalt 81 fegawat a8 a3 ¢, gna
o fiFz £ ara 5@ & 6 A fafsde a0
g FW@ § 1 gard woA) fearasy 2ogw
grad 5 AT & arg garur %
aregs Ag | T g9 §fede F TR
a1 a1 fafs¥z & g § 1 (maww) 7ar
wt wrgd & 5 gw fast &1 mo w7 ?
(2qmmta) aw #) foaa) o wrmg amas
1 a1 § femid nf of ag gw v -
oft & wfgwmw §agf o3 1 smaroar
g st g@m 31 2ffq q3 @ryEm g
AT FT LW quO saq 41 2 @AY |
fas <1 1A carg'ga aagan

gk uepvfa oF &3 gfmfae
T @hwra @ frox v gRafae
arve w1 oaezafy s E dfFA A ¥
e ¥ 33T & 71t § 118 ag T8
o1f | gq & 9y F fF 99 & wrem ¥
A1 ¥er fafame &= 1 fax @ #wifs
zw FaF ¥ fr rsfamfor o'edio & g1
ara gifas Fr a oAy & 4,000
%o FAIF § | Value added by manufacture
is Rs. 6,000 per ycar, wages paid per year
is Rs. 2,000 so the excess is Rs. 4,000 which
the employers will get. &ffa zA=T 717 9T
ot ghygram #§ vz 3oz fafanw g &1
FEfFafi &

ga ag ¥ 3|f 3 5 Faaa s
oA FRT A oF w19 7L a7 g fF oA
# 3 g1z T M g e FLHATT
Frez 59 Fegarsfan | &fea gordd o
At &= fafaam 3w 3y foniz & g@v)
I A7 wAr 20 veafy St FEEr
fe 33T wdtma a1 faqE wnd amnd 2
wir 359t oy 3w &1 ®fa Fwiraa
41 ez Ay ay gaa e frmr @ oew
W QA AFT AFF E 1 FENTT A Al
ez fafam a9 NEard fentzr 43 7
qar ¢ 1 #4199 7 ag o1 fawifem 4 2
fr oda~ afafaq § s asm 7T
wim, gaer uwz @la faar amoooga
AT WY AFF A qTa g gafan Aw
Fzar 2z 2 fr wefa st & sy
gz Fard 0 mm ag qmd
ag g

w7 § §z7 ardiz woadls § @it
gy wgarazan § 11z 0% 2 R oqr
gzem 2 frsrafas & &% wmar g,
I3y &% AF mraT Fmar 1 Bfew
gaTd) ®iT gz 2 f& Ay ¥f@a 37 faer
fEar @ | gmiEt =0 ¢ f oS arzif a1
frafam zo & 3331 fz'dz frar amg o
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& Ay & e %32 dfaw &) fager fear
wIT AT g WY femddza  srEfew
I9 TE &, A% faggr fFm oo Ew
Fied & fr 3a% faers 21§ fefaaad
UHAT W A B

o § & @ar & wzar =iz g fF
uezgfa & wfipngo § gt fao s
7 TEiE #33 F faw g o Adr 3

SHRI VIKRAM CHAND MAHAJAN
(Chamba) : The President has correctly
emphasised the growing and rapid develop-
ment of industry and agriculture. He also
correctly laid emphasis on the point that
the nationalisation of banks will improve
the unemployment situation in the country.
But there are a few points the President
has not touched which I wish he had. One
of them in the prevailing linguistic fanati-
cism in the country. What we find is that
the country is facing the grave problem of
disintegration because of linguistic fana‘i-
cism,

The original proposal to divide the
country into linguistic States might have
been good and prebably it might have
proved successful, but it seems now that
this division on the basis of language has
been proving a source of disintegration.

If one goes from one State to another,
neither can he read the milestones nor the
sign-boards. He does not know which State
he is in or what to do becaus= the residents
of that State do not know the language in
which he is talking. IT a person is trans-
ferred from Punjab to Kerala, his children
cannot get proper education because they
are not used to the Janguage in which
teaching is imparted in that State.

Not only this. People of each State are
fighting with people of the neighbouring
States as il they were separate sovereign
countries. In this way they are only fighting
their neighbours, but they are destroying
national property like railwavs, posts and
telegraph installations. I need not mention
the States. All this is splashed everyday
in newspapers. Some steps must  be taken
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which will climinate this fanaticism. I hope
this Parliament will soon ask for the
reorganisation of States not on linguistic
basis but on administrative convenience,

SHRI VASUDEVAN NAIR(Pecrmade):
That is Nijalingappa's idea.

SHRI VIKRAM CHAND MAHAJAN :
Does not matter. The idea is good,

The second point I want to make is about
instability in States. In spite of the mid-
term poll, in many States, there is political
instability. The reason is not far to seck . The
answer is simple. What will suit our coun-
try more than the present system of parlia-
mentary democracy which we have blindly
followed on the British pattern is the
presidential system of Goveroment. The
reason is that in a developing country
illiteracy is enormous, the capacity of
people to  withstand temptations is less,
and the country cannot bear an cxpensive
system, We know that the Cabinct system
which we have adopted is a very expensive
system. You have 40 to 50 Mini:tzrs in
small States leading to enormous increase
in the charge on the revenues of the States
Not only this. There is no stability and
within a period of five years there can be
two or three mid-term elections which a
poor country cannot afford. The candidates
cannot fight on their own and they have to
take support from moneyed classes and
with the help of the moneyed classes you
cannot bring in socialism. Therefore, 1
suggest that our Constitution should be
suitably amended.

Last year, the Home Minister gave an
assurance in this House on a resolution
which I tabled that the Union Territory of
Himachal Pradesh would be given Statehc od,
So far the assurance has not been fulfilled
and 1 hope that soon a Bill will be intro-
duced in this House giving Statehood to
Himachal Pradesh and also te other Terri-
lories,

' Again, all our economic gains are being
pullified by the increase in our population.
Mot only this the percentage of the weaker
section of society is rising. The resultis
that large masses of our population are
under -nourished. We have tried our best
to introduge voluntary family planning. but
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it is not making much of a dent. I suggest
that an element of compulsion be introduced
to help in at least reducing the rate of
increase of our population, if not comple-
tely stabilising the population.

The unemp'oyment problem is becoming
a serious menace, Most of our problems
and the troables are due to the fact that
there is a large army of unemployed per-
sons in our country, The basic reason for
that is that the educational system il defe-
ctive, Emphasis is being laid on the services.
This system was developed by the Britishers
with a particular objective namely that they
wanted a class of clerks, but  independent
India nceds a class of better agriculturists,
technicians and industrialists. The present
educational system, does not meet that need.
The educalionists, Ministers and the Vice-
chancellors have failed this country because
they have not been able to bring the edu-
cational system in tune with the needs of
the nation. Therefore, 1 suggest that the
time has come when more emphasis should
be laid on agriculiure and industry than on
merely learning languages. Qur schools and
collepes are becoming workshops of lingui-
stics. They think that by learning more
languages they can create a better India.
suggest more emphasis should be laid on
the industrial and agricultural aspects than
on the linguistic aspect.

SHRI S. M. KRISHNA (Mandya) : We
have gone through the motions of yet ano-
ther ritualistic Address by the President of
the Republic and hon Members who have
supported the Motion of Thanks have made
the Address more unique, The plethora of
problems that the country is faced with
today 1 d> realise cannot be solved in a few
years.We may not cven be able to colve these
problems in our gencration. The problems are
gigant'c; the solutions :re to match :hat giga-
nticism. But at some point of the cther a
heginning will have to be made to solve at
least some of the pressing problems that
confront the country. The most colossal
of the problems that we face today is the
demon of unemployment that has raised its
ualy head in the couatry. It is reachina
proportions which certainly would disturb
the very tranquility that we find in this
country today. In cvery town and in every
place in this country we find the problem
of unemployed young mcn and women, Let

us realise that there is a limit to their
patience also, They cannot be fed by addre-
sses and slogans or speeches or by appoin-
tihg commissions.

The other day when we called on the
Prime Minister and pressed for some radi-
cal measures to meet the -question of
upemployment head on, the Prime Minister
gave us an assurance that a committee under
the leadership of Prof. Dantewala had been
appoinied and that they were awaiting the
decision or the report of that committee.
The magnitude of the problem is such that
a hundred Dantewala Committees could not
solve this problem of unemployment. 1t is
only the Government which can think of
solving this problem. They must apply
their mind with all the scriousness that the
problem demands. There are so many other
problems also and within the short time
that I have I would not be able to refer to
all of them.

1 shall make a passing reference 1o the
nationalisation of banking system in this
country, We were one of the very few politi-
scal parties in this country who had always
been demanding from the Government that
the sooner the banking institutions in this
country got nationalised, the better it
would be for everybody. When at last whe-
ther due to political compulsions or other
compulsions the Prime Minister came be-
fore the country and announced that she
was going Lo nationalise fourteen banks, we
welcomed that step. We wanted the Prime
Minister to go a few steps further and
nationalise the rest of the banking institu-
tions. We know the cxploitation of the
banking institutions by the big business
houses. We welcomed that siep. When the
Bill was introduced here we  suggested to
the Prime Minister that a hasty molion
would not do, in a serious matier like this.
We wanted that the Bill be referred to a
Select Committee which would make its
report in just seven days, The Prime Mini-
ster did not listen to us what happened ?
The Supreme Court struck it down. We
hcar unrestrained derisive comments about
the Supreme Court’s verdict. Let us not
create a situation in this country where a
picture is going to be projected in Jnhich
the Supreme Courl and the Legis'ature are
at logger heads. Mr. Khadilkar drew atfen-
tion of the country to what happened in
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the United States of Amerca. In 1930 when
Frapklin Delano Roosevelt became Presi-
dent he is said to have packed the court
with some judges. Let us not forget that
the first judge that Roosevelt nominated to
the Supreme Court, Jusiice Frankfurter
turned out to be one of the most conser-
valive judges in American judicial history.
S0, let us not commit 1he mistake which
Franklin Delano Roosevelt committed. No
doubt the new deal which Franklin Delano
Roosevelt conceived in the 1930s did shake
up, the United States and its people. So
also the Act on bank nationalisation by the
Prime Minister has certainly shaken wup
this country also, but let us mot try to
find scapegoats. I told the Prime Minister
that the decision of the Supreme Court
posed a challenge as well as an opportunily
an opportunity to mollify any fears in this
country about her socialist prorestations,
and a challenge so that she could meet the
question head on because the Supreme
Court has said that there has been hostile
discrimination. Here was an opportunity
wherein she could bring in all the banking
systems in this country for further nationali-
sation.

One more refercnce and I am done.
Let me refer to the inter- State quarrels or
the inler-State disputes over territory, with
particular reference to the Mysore-Maha-
rashtra boundary dispute. Sir, 1 am intri-
gued about the timing of raking up this
question, There was a lull both in Maha-
rashira and in Mysore, but then came the
proposals from the Prime Minister : an
urgent summons to the Chiel Minister of
Mysore and an equally urgent summons to
the Chiel Minister of Maharashtra The
Chiefl Minister rushed from Maharashira,
but the Chisf Minister of Mpysore, though
young, lagged behind. Two ies were
sent from here carrying the proposals.

What happened to the Mahajan Commi-
ssion report 7 No doubt that great jurist
died, but the report is there before wus. 1
asked the Government even during the last
budget, on the debate over the Demands
of the Home Ministry, *“For Heaven's sake,
take a decision on the report of the Maha-
jan Commission." Say that we are going to
reject it outright or say that we¢ are going
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to implement the Mahajan Commission's
award. Do not keep the sword of Damocles
hanging both on Maharashtra and Mysore.
This was the game which the Britishers
played in this country before !947. Let us
not perpetuate this inter-State border dis-
pute, Let ws find some solution at some
point or the other.

L am not so parochial asto claim that
wherever there are po Kannada-speaking
people, by book or crook, they should stay
in Mysore State. Far from it. You appointed
a Commission; you get the Commission
appointed. You had some say in the nomi-
nation of the judge also, but when the
verdict goes against you, if you shy from
accepting the werdict, that report, with
certain grace left in you, with a certain
sportsmanship left in you, I most humbly
submit that we are not playing the pame of
politics or we have not played the game
aright.

With these few words, 1 call upon the
Prime Minister that she should settle all
these border disputes, and then she should
take an carly decision on tte Mahajun Com-
mission award, thereby bringing this dis-
pute to am end.

st 90 Fo FIEWT (TTATY) 1 I9I-
ey wgrey, & wrowr aga g §
o719 g% a1aT F1 A9 g=2rT frar

amAtg Tregafa o & Fw A wew
anemrdl & 2 # fas frar &, 3fFa R
fraf=wagts & dta #d & framl 50 &)
nr:Ataa 99 wr @, fag § gard afs
S 73 § Wi GyEm FigaEt F o
MY | a1 ¥ TqAT aafd weoad
g 3w w1 f1f fow adf frar g &
saferd ®7 & I @R F1 WIAr 93i-
wfa wfea s7ar § 1 ag 9t w=<taa 99
w@r &, 9z fedt @it @1 adr & | fead
¥ @ S§u saigAwarg Wi fEar | ag
gT @A & afz 2.4 af & 1 9z @A
6,7 = gfa—dlar ar, =it f5 w7 27
zq3 ofa—dtar g1 qar @ | wizi 98 977
wa fed o @, agt war 80 &9 37
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TIHE| WA S FLH W F@UT H
ag "G g W@l i1 w9 7 qi9 faaz
argw fear &, & saar aw A S0
STEAT | i &1 A7 7T £ 98 48 32 WA
1 8Aa® Hagmarawa @+ g
LA F AT AT M F A3 £ A1 § ag
339 9T T g | WAL AF ARAEA AT
9% % f& az a3 a7 fRar s at
#g ¥ad gy mar g |

WA UF Ad A Gz FE ARATE
g W F1 guha z A guim ag & f&
nrer qraT WYL sifa & A 9T 9 gura
¥ qgfgmer & ar 37 @ fa-fa=
F23F & 1 safdma &7 § /0 awi & aOm
gwa g A1 A g ga 39 F a1 agr 9%
mu g e

i T & 919 919 § 919

sqf T8 &Y 719 qrA F @|
i feegwl €t s ara # arma
=4} F1FT A A1 A1G F a1
W WITT # grea qd # e 1

# wiw & sgar wgw g fF et
aradlg weenfy ST 7 @ & ddg R
gwa faar g, sa & AruwF gwE & f&
W &1 gATed fear @y o) 2 Er
SAIEA &as qig  HEEl grO 99| g
fag & 99, ofssw, sa At 2fam aqr
uF ¥z mifad 93w &1 g qozal &
BIU %@ T T wErEA gl ) gdf
gdtar, ama, fagw, s, @,
amriz, #wegA-fagla M dwag
1 faar &7 gwar g gfs=ar A
sfey mifsear & dwr & Fwar gan
uwreqra, gfarm, 999, fgam=e s3a
T g FTEHTL T fAEr $T ¥ 1 AU
A gaewrEl, g, 98, AdmanE,
ayey, drArge, e, @, wfgmar,
qreagy w1 fagre @1 gra & fawar

gar ®rara & fuar T aq o afgar
AT AU, AU, AEA-NIA T
arfta, e, aifremrg, w1 Ara s2a
F1 faar s a7 1w & mfgg @m
UAEGE F 95 FAyq, 99, Ha97,
e 93a T arfagy, «py, avear,
IAT FZA F A, FAAWEL, WAG
stz mra &1 faar 3 aqmar sg 1w
IFIT &1 FAIGA G147 F1GAT G T F5
ad &9 I AIT §1 OF OF T H
fafreest &Y ar wrf gf &, 45-45
fafie T wF-uF @2 § a% a1 @A d 95
ary T & Iy @t gzar 2, 99 § a=9q
grit 1 & g & Fgm g w1 i sufe-
T A AL | WA FW & AWT Ay
azgfe wwal @ avg 1 gueq faar
arg |

#fra ¥ & 37 sx 9w § o6
iy AT agt & gAr A §, ag e
fmare 1 38 fas 4 g% g fean,
a fear, awm f&ar (i wT a1 g
TATT A YA FLAAT ) IH TR &7
Fg anead § Wl 99 ¥ oAaw HF
F@I & #gA9 FF 7 fF 99T FT A0
Far ge@r Ay &, 30 & " gfa o
IqEA agAr argd §  WiT mifar,
mres forar & graa Famad ady a7 wgar
Qg § A uswegra Age &1 fAsfo
stenfastie Fuar 17 W1 Az § qr4r
ggarar @17 f9@ & 71 97 W Iq1A
FTOF | FUIT-9=T & 4rd 6T agf 93¢
3. (mEma).... wiw T ant & g
HEIT T EAT L | 1G] 9Y H TR
agi 9T qrAEar O G g 1 UH AR AT g
aIg Y ArAgFE, AT NI AT §,
fradr sfga s wafaa &9 @1 W& A%
Fgi uF =afts F1 OF B74T HIT WS WA
<tar fqmar @ 1 A & 07 § FgAr =wgar
# fr awa & Tz aedt agand Wy W
[FEGIA GWEITF  AETH § Fgf 92 947



511 President’s Address (M)

[ =Y 9o @Te ATEIA |

sarar @ fwar sra 1 agr § o S gEr
§ 37 & fau dar gaea fear sma fs
wfgeg § agi wF17 7 931

gureRyq wERA, q  WGH Aga
grardt § fF w7 g% ang faar ) s
% anAnT & qfa { w20 @ 3g <A
§ wEr ara Wi gg U 32-33 A §
T F1 AL WITIW H S1g faar s

SHRI ESWARA REDDY **(Cuddapah):
Mr. Depuly Speaker, in the President's
address much concern has becn expressed
about the regional imbalances and the
growing monopolistic trends and weaker
section of the Society, These are only noble
and welcome sentiments. But what use is
there until the policies and programmes of
the Government are reoricnted accordingly ?
People want a clear break from the past
rut through which the Government encou-
raged monopolistic trends and let down
toiling masses. I cannot go in detail into
these matters as the time at my Disposal
is very short. I will try to confine myself to
the problems of the drought affected people
and to the callous and unsympathetic app-
roach of the Government in regard thereto.
In our country there is roughly 390 million
acres of cultivated land. out of which only
90 million acres are irrigated. Ewven in that
only 60-70 million acres have got assured
irrigation facilities. The rest of the land
entirely depends on tanks and rains. The
Government has not taken any suitable
steps 10 extend irrigation facilities to the
land which at present does not have assured
supply of water and hence has become vul-
nerable to faminoes, In the recent Budget
which has been presented by the Prime
Minister only 25 crores of rupees have been
ear-marked for rural works and drought
relief, This is not adequate, it would not
even touch the fringe of the problem. In
the past three years much more was spent
on diought relief. Instead of taking preven-
tivée measures on permanent basis the
Government generally attempts at temporary
relief measures to keep under control the
disadecrs following the occurrence of dro-
ught. But there have failed to yield desired
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results, What [ would urge upon the Gove-
roment is that they should allocate one
hundred crores of rupees every year for
the remaining four years of the Fourth
Plan to fight drought, This sum of Rs, 400
crores should be over and above the plan
sums already carmarked in the Central and
State Plans for reliel works. Instcad of tak-
ing temporary relief measures to miligate
the hardships of the people Consequent on
the occurrence of drought, the Government
should take measures to cradicate drought

permanently from this country, Temporary
measures and ad fhoc allotments are not
poing to do any lasting good to the people.
The region from where 1 hail namely Raya-
layseema is well known for the [requent
oxcurrence of drought and chronic drought
conditions. Recently a Board by the name
of Royalayseema Planning Board has been
constituted. This is a Government nomina-
ted Board which has drawn up schemes in=
volving an expenditure of Rs. 150 crores for
the coming 4 years. But the Stale Gaovern-
ment finance are wery meagre, As the pro-
blem is 100 colossal and pigantic for the
States to deal. it should bhe taken up by
the Central Government which should con-
stitute an organisation at national levcl-call
it whatever name vou like-for the eradica-
tion of drought from this country, This body
should draw out an integrated programme
and make concerted efforts to fight drought.
The sum of Rs. 400 crores to which T rcfe-
rred a little earlier should be placed at the
disposal of this body While formulating
schemes for the purposc the problems of
my State especially those of Rayalayseema
should be borne in mind. In addition to
the sum accepted by the Siate, a further
sum of Rs. 70 crores should be provided
for 1970-71 year by the Centre to fight dro-
ught in Rayalayseema area. Finding resour-
ces should oot stand in the way of formu-
lating a policy to make a concetted cffort
to fight drought, OF late Andhra Guovern-
ment is imposing advance betterment levy
on farmers for every irrigation project even
in drought affected areas, while on the one
hand these works started by the Govern-
ment are designed to give relief to the
drought affected people it is most unjust
and unreasonable to collect this advance
betterment levy from them. 1l an industry
is set up or electric power is supplied in

** The original speech was delivered in Teluga,
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such areas as a relief measure against
drought, collection of advance betterment
levy from the drought affected people of
that area is highly deplorable. ‘Befterment
levy is generally colletted after a develop-
ment project is completed; that itseif is
questionable whether it should be imposed
in drought cifected areas or not, But even be-
fore Lhe foundation is laid, to say that the
project will not be taken up ualess the better-
ment levy is paid in advance is highly une
just and grossly unfair. The people of
Rayalascema have agitated against this
policy. The Rayalaseema Conference has
protested against it. The Speakcr of the
Andhra Pradesh Legislative Assembly, Shri
B. V. Subba Reddy, who was also Chairman
of the Rayalaseema Board Constituted by
the State Government had visited Pulivend-
ala canal area on which advance betterment
levy is imposed, After seeing the conditions
a resolution at his instance was also passed
in the Board to the effect that the conditions
there were highly miserable and, thercfore,
that levy should be waived. The kisan con-
ferences held at Allagadda and Sirisilla have
also denounced this policy of advance colle-
ction of betlerment levy on the Pulivadala
canal project. But the Chielf Minister of
Andhra Pradesh has turned a deaf car to
these demands. This problem has arisen
also in Ganganagar area of Rajasthan. After
the farmers agitation in Ganganagar it was
decided that holdings of less than 3 acres
should be exempt from the payment of
betterment Jlevey. [ appcal to the Prime
Minister to take personal interest in this
matter and she should not say that it is a®
matter concerning the State Government,
Because the Chiel Minister of both Andhra
Pradesh and Rajasthan belong to her party
she should prevail upon them to accede lo
the demands of the people. This problem
should be tackled as a national problem. If
this is not done by the Government the
people will have to resort to united mass
struggle and Ganganagar way will be the
way of all drouvght affected areas, That
would then be the only way to pressurise
the Government to see the justness and
force of their demand. The tragedy of the
Pulivandala canal is such whose foundation
stone was laid by the then Chiel Minister
Shri Sanjivayya 8 years back, The Tunga-
bhadra high level canal stage- II. whose
foundation was laid three years ago by the
Prime Minister herselfl has also oot made

-

any headway due to inadequate allocation
of funds, The Tungabhadra high level canal
work at Mylavaram, is almost at standstill
as there’ are no funds for further work. If
this is the pace of progress 1 do not know
how many decades it will take to be
completed.

Now, Sir. we are very much agitated
about und ployment and unemployment
which arc burning problems of the day.
More serious than that, because of the uni-

maginative and short  sighted policies
of the Government, the people in
employment are bring thrown out

of employment. In this connection I refer td
the lot of handloom weavers. Of the people
engaged in handicrafis the number of hand-
loom weavers in the biggest and would run
casily into millions. Because of the rise in
prices of yarn, chemicals, dyes and also of
the daily necessities of life, their plight is
miserable. In my district especially in the
arcas of Pullampeta, Proddatur and Jammu-
lamiadugu, the handloom weavers are star-
ving for want of work, While these are
starving for want of work, the weavers in
Khammam and Godavari Districts have becn
deprived of even opportunity of work due
to the ravages of cyclone and Goveronment’s
apathy to their lot. The problems of unemp-
loyment and underemployment of millions
of these handloom weavers all over the
country should be seriously and urgenly
tackled at the national lesel as a pational
problem by setting up a Commission,

There is a relaying station of All India
Radio in Cuddapah. Shri B, Gopala Reddy,
the then Minister at the Centre, who in-
augurated this station, had assured the peo-
ple that this station would be upgraded to
fulfledged broadcasting station, The Prime
Minister Shrimati Indira Gandhi also made
similar promises to the people there in 1965
when she was the Minister for Information
and Broadcasting. I request that this station
be converted into a fulfledged broadcasting
station  In the meantime the station
should be made to function during the day
also and broadcast regional programmes,
The small office of the relaying station
should also be correspondingly upgraded
along with the upgradation of the station,

&t Twelt T (AFATI ewrm;er
Ag1z4, § WigFT aga wAFL § fF WA
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g% usafa wilkg & aboned gy
qeOATE TEATT 9T 1A% FT OAYED faAT )
# afy wAdAtT "zer = faar A
aradya mArd Frardr |t &1 owgm
g1 | g ara a1 5% # A1 a4l 2
fazar o &1 g AR Az g aear
¢, sfea wrmd FT=ET S & FAmaR
# qoitarg w3 aT9saaE wE0 & Wy owar
~ag # A AN AT @1 E 1 98 W Ay
fF uF 339 91 94 9% 43 95 § e
A A, IA AW IFEA AAAAR
w1 st ag Wil gF1 vz o4
g § gw wmfaa @ 713 9
fr @t @dar ¢ & ag gwaz dar aaa-
arz #1 *r% weqar af@d FT &
fegard, 8fFa 73 7190 § 37 § F99
w1 gaar § ar g% @@ A g wa
g7 1 Srar od S amsal F fzal 0
Tar 7Y a9 fasar g, a9 &9 & B
gfag ¥ fafza wtr d@fagw & wea
degee F1EH W fegez g1 & fad
oY fear gwr &, ¥ & Jga 9 aF fiegs
22 qral & Far gwn, 41 #n wafq gk,
WHFR TS Radar dwad &

gqreas "EIA, 99 WA §H §A-
arz & gHeq 1 aIE AT § Y HALS-
qz ¥ WA H N ger O - 1w
sgifrqare W17 AEATAR-IH & I HY
gw ¥ fagyam wzar 9ifzd ar, faas
ag Frar mar | 97 |AETALE A1 99A F
fad 3 Aqrm i § a1 429 39 ST 99
qIGA FT FAATIZTE | T & 3T %
faamm 1T a&d1T &1 F@AFET a1 @
gFar g, afFq @t @ifaq qaar ar
qra At A A1 aTg w@ar g\ 9w
g 40 & 39 1 R A7 FEAT 4
FT FAT 2, qZ TAIA WA AR AWA
21 zafey saifaeae  swafamm &
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fasaar a=d § 1 I9remer wdem, @
qargAR & @3 q§d & fF awad
F FAAFTN B 1 gF HEEE
F @g FgO gzar @ fF WA aF
AFHA  FT FAAFTN A7) gw, oA faq
f& @ garaq 1 9@ &, FArEaE 121
afemd 31 #1 faeardr = df «1i 93
21 AU W whfame wraceA &
faat—famrr & az &7 a€ & 1 gw agi 92
aarER Ff g & §, sfEa ey
5FR 7T g3 2 § 1 Fawwr adrar ag
glar g e o7t & /i 3 gt W §,
St fratm &1 & 3 €, s 97 faafa
FT 9 21 A1@r &, 99 a9 917 €. q3d
ax qrar g fafesd aq widy & &fea
oFHE & arg Fgar qzar ¢ wEr
aAl # @@l WY 9C F AL e
tq fad 97 aF @ aueErdr & Fofard
FI, AGAENR K AAATFGT AZF T,
a9 a% W@l a1 9 ANIAEArS W 9l
9%, WA ¥ AE gAT §HAT

# @ arg &1 @ @3 Fgar Frgar
g fFogm oaEl & g as )
ufywmm 14 9% # famr g— “q@IC
F1 38 & QU wara g fE gay W
gHIAT ag Wrg ! ¥ ag wr g7
gt f —

g% ¥ a7 14l ¢ 9T wredAr 1 ygd,
HAATEE FAET FH AT FI & |

q AT @ T aMTd F T0q@ K9
g 1 ant sfama # fafea yfadra¥, mife-
aifadl & aws FEAT & A9 we
wqra fagr giar, At @ @1q &Y wror 4%
faam & v sz af g, qarad @
w17 Fed & fF | fgan 9% gac 9@ €,
7 waTd § 7w frn f oo

f&dt azg a 75, w3 Twa 77 ardal,
sArEr g ARaT # Qe & fag

-
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¥T FE & 9@ F Jwar femE Ad
[, g3 dtaz o wma &1 za fad &
¥ argar g % g adwr wowr w1
g =W, g7 Ao g AT E WA
i@ &7 & faaarar 2

# wod ATw § VT FT @M
faerr &Y avy faarar srzar 2 1 sy W7
T F Aqraarz @ A frsr ar weAw-
FUT o A fQar) §7 aw fadw,
fyazt gfamd srea &, 37 & a=% qfiaw
el & 9g7 S §, 37 F a4 F1 IAA
atfers faadt 2, womrma & A
faadl 2, ®fF § =Y wa@ 91 wa9g
§ Y va e waw afesw & a st
g AR T2 @i § wAad A awd
auAl fe=at g=re @ 8, 39 %1 gy
WY qra AE 24T 1 39 F as9) 77 o
&4 fas ) faar ofer2Y & & mifasm &
54 & feanm & 31 /01 & fag 1% O
ot 7% 7E R = fadl  amemz
a1 & fad qigw) faen a1 winay
FAT 937 | F 70 q17 &1 HOOF w10
& aww & famw & @A 9zarg o
wifefsm 347 & wrar 71 3T 8 sar
21 ... (cqaaa)....

SN wERA, &A1 F%, g% wgd
AHE ST HIT A FIFTF A 1 qtar
faar 1 & sy w9d afgzd #r gan
AT Fu wgar § O oww Gl i
aut gt wifge 1 wifess 31 Fomi
aeafa w1 wfuwrc @ 9a% qawa gar
arfgn 1 arw o aTs g S FQE
RIT BFT A a@ & 0w w7 Al gad
aTh 7T & g2 g wafeal § 93 go
FUg foad fao & 7 ok z&@w
F1 FI§ wawIq A g1, 4 19 697 AE
97 g%l § | gAfme AG miw & @
mfzfee 31 gl geafa &1 afesg 2
a8 A gAr @ifgd | o g F
uru 335 § weaia d5ges FEZ, WG

oA Ft g wfawmtfaem § afF
3aF A =wF am frar . g-nwifa-
ot mre wefafasd o F10 A FEAT
fFom oz a5 g @1 A fee
FIizgar & aA FU | 3 AFET A7 FY
o wr Ry f ik gifem A g
gafau st adf faar migar 1 & g2fas
ar & 2 #7ifF 37T seaam ara frar 2
AT zeweg faar 2 3o g faalt &
ffr ma &4 &7 avdy ¥ f5 7 g2faq ag
FlowaTs A W7 IA9T ardrm A9
3y, 3971 of-a% =57 ¥ ad) Wy, N
afaga agr fuadr w1z feg a7 & Fec)-
T H qrm A Y A § Y eaF g )
wrg wed § f5 gfas adi &1 Far 2
TITFT FATTAZ £ 7, (smaaw)....

gurens wRiag, Trezafa & afisrgo
¥ ot & s § 1 =t Ay af @) SfeA
# wgar arzm § fr ofal a1 fram 39
eLasar @ safy o 5@ Ataam g
T ¥ fao qmzadf & wifs aai 9
geqald A4 § At gadr agfagd 8 &
gt 9T THT YT g4 AL § 1 g0 9T
Amfal & sraT at grar 31 $1 M
Ag & 1 771 9T F1E ¥ mrw Weeaa
gt &1 w7 FEEad & sfafaa
AtoErl #1 aigi 7 sfav i zwdm A 8
HiE aig 21 W7 A% 39 Al # aur-
F1Z AFF WIAr a9 % 19 3 F anie-
arz agf @ mwwar | w9 ar faser &
=¥l 9T @ AT E GHIAIE AT
arg¥ 21 wrr gzl ¥ weay suEefa
it gaagfs s amwwE Ad ar
a5 &1 ...(maeE)... ggi feed #
FEHIE Az qraw 2T & fag 36 94
@i 7 fear qarar A fE &g oasi &
Fredtz 2t mr aifge 411 g% A
Farg FzArqeAr &R N A E R
amz gaF 31¢ famd @ & g, ofA
39 3F F1 zaal fggar sy A aw g
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[ = Tmat ww ]

& Ag far @ = w § dvgA
guzd & fae weqifosmy a1 351 fkar
T | RET WA Ear & frogAd ara #g
EFT IR AT AT AG F 1 T ATE AT
Fafeow w9 Wy &) gz o1 fauedaw
? SuFr orgew g =ifgo

AT WITATAF T &7 a9 Far Arar
g18fF7 Hqaarg 3amy fFam ¥
wet A\ 8, wel gewr &, wet A @,
szt FAadr § =i ogi wrew € 1 wiw aqi
WITHEAHW FT ad FWE 1 T g2 A
FIT 9O T30 § WA AT ¥ Fad §
faza qgat | w7 g W Ad AW
grar arat ¥ wogdd Si gfewdl F ma
W & faw vz 48 & wl gzf 9T @A
gt a3t Fifzar gdar g€ & sme 93
% gark gen weEY 3 30 vaz &z Afaw
FO ¥ fau w71 3fFa s ot fGawa
FRr T & € 20 F A Fgar 2 fF awid
30 o¥z ¥ 20 oFz @ atar wrfama &
afaaarg T #1 waarg A7 1247
Z 5 37217 15 uwz &Y d@tfar 7arf 2
get ¥t 15-20 nxz 1 @tfag & =AY
Fifze 1 ... (smEmA).... wiw oiaf §
A & arw wdrT Ad 2 IR mEd A
fecdt wfazaz =Yz gfam sam &
fag ot 7g= =% gu & 3@ a§rw @EA

g3} g€ & 1 37 mEHd F 7| wrA Ay

&, AYsdt o @ A faarea At 8 ) wafag
¥ wgr & 5 9 a5 wm & gmfeas
Htar A At WA qT AF @AM A
FATSATE AE AT AFAT 2 | T ATHY &
a1 a'aTSl ¥ vz aamd § IA% w2
sY FurF ot gE § aw WF Tig
gfadrat #) € sy =ifzgo

grety ¥ & oF aq I3 w@E
gaifeas agr wigar § 1 wifefsT 347
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& gz usmfa wgreg 1 ag wfawre
gfem g, &t Y wam ) faasr ¥
fea gawy & ag zEwf  wa
difaq g1 swer wifgg ) 97 Fail #®
I 93T & gwi¥ wifaal &1 oF ggEaa sy
faar &fF7 wrer a5 3w 9T #1€ Friard

g #r 1% g1 Afqy F awwe § weAr
=1zar § fF waz s |3 a1 g anra-
arg AFr 91zd § a1 wfEAga fredad
fizgez Frez  Azgez Frged WiT @l
fergears & 8 i@ wig § sA¥I AT
A & TAFT FTT TIZH, ANl A I F
HATAAIZ AT AFAT 8 |

W Eaw daw (g7 faeed) o
3reqm mErEd, g 8z & frouemfa
wE1Eq A wmeA ghywram § &9 9) arq-
feafq a1 faam agf Frar & z#ga 797
afyaram § #z71 2 f5 g T ag
w fagmm & f& =z ow &) amfas
sgaEqr A gt faar § & & arg @
agdt @Y sgraqEy oFf "EEy wEd
HiFMa #11 ¥AT FIF AT 37 AWS F
mra gat #1 ffEg ema @0 @
afmamm & afs guere feaay dmaare
¢ Sawr aga saa foud fam) & 9o o
2 awef # 2 fegr —ouF A WF awz
gl AW AMRET awE | 9§ &N
# A9t aF & mifaal, O arar 97
aral & fFUd =gy a0 § st w44,
ZrE) WY SraATR Y wragaE argsl 2l
& wit aziway §, sAFr adE)
qT 99T g gy dur 0 A} FnwarT
qrax ¥ @3 qare A T ) gwe awe
¥ rax 8t fomat sefamd samd
9T AY FT @y 73 § FF =AY R
(swmam).... § ag aar @ g f5 adaEl
Faard frg =@ Y W@ & AL
faft & 7, sverfs sl g@d A
dYaf 9T W1 ¥ AWl Tar g, T4l
gugw WA aw wr g & ugsfa
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Tl ey gmed 1 @1 AY FAT
a3 @ @mET IRy adaEf & afa
wodr gaedl wifzx w7 & &1 zad
aifaa grar & s ag awwe frad -
zrix g1 wwfan @Y azvam @ fram
7% E ¥ 3AR gauz A€ ENm oA
ezeEg AT ATN & 7dEl #1927 ag w7
aFar & | Ty IFEY AN AF faA gEar
g1 oA A7 &9 7 21 A ¥IF § UF AL
adEqrz 913 ar= @Af & 33z 9 30
w78 & §6T 100 =97 wfaam as «r
sfafees arwr om0 @@ & odEr &
ger§ #1T ad & g faawr @i
grom frar gr 21 wafan gz ot wfy-
wmm g ag azgfeafa 3 fafra ad
Far, 77 30 & wgarf ag At | IAF aT
aifzaY @t frz wiw @, o e fasgm
s g, Frazwrdt sg=nfet 5 o
iy g2 o gAFr wox FFA W
AT AL FAT | AR "W § wzmd
WS F gaE9 iU IS0 HT 9F w§@F
grit st wefon fadrw ay arn & o
wFre Al facr ar agar afEd =
sfiqmam & @t @1F a0 &1 9 f 8l
aarearz 3 FE af § az ¥aq @ 2,
7z 37 ;= o1 2 1 388 91 AR
agt 21

18 hrs,

a4 arew fafaez & wody mat &
wifer & #zr fx ged @ = a7 =g
aaré 2 @Y m=Y snfasy 1 2, O 72
21 5137 fafaszz ag #gar sear € 5
ait7 @m wseY frew aY =g T fag,
ag fas afeqr frer &1 =g fog 1 gfaar
FTAE A wdErer & qEFL 200
FUT §o & 34T AT 225 Fo F U
FY wg-sqgeqy ¥ Az 4g AG WA AFar
fr zad ggnrd AgF 32 4t Wl wdEy 92
THFT V1T AL 9N g WAl ®F
& 7z am 3F afew, F§ ogrfaar

aizdl g7 &ra Agl A @Far fF oow
f-FW. & J1g FT FIAd agid 1 "EL
zad frew %t = 9 AgF 93 )

& Fzar wrzar g fr g9 Al §
ot aid w21 af § ag awgfeafa & fasgw
farra &1 axgfeafa gz 2 gum el
wezafa & gara & FAT 9 gTAF A7 I
F Arwasar gmiAl 217 KA ¥ osgTEdr
FofamagwF qmr v A g W A4
Faz e & fa93 w9 9@ 33 AZEr
¥ grur @Y guY AvET & wad 3% 97 9%
2 YT 3% A1z IH! F 1O IFIY gLaAr
WA, gAY aEFT & W usfas
wafasar 78 1 &%l A@maEr iRy
iy & T a1z At wfvgfaaar T 54T
# faay uwdrfas afrgarad gt s
T qq1 AveAE GO F A § Ay
# wTEEIT G2

sit fwd (dfam) :  3oreay AgiEa,
gAIR FEMEifAzA  FET agdn s
agzir amad F Amg Azeg oA) nifew A
gl FrarT G40 & weafa F afmyram
qr At gwrat gaar frar ar &g ar av
gEEIY & oqrA H wer &1 g &g fa
weafs ¥ sfmnam ¥ 518 gz &)
F@f ar 1 mamrge Y Ad ar ) zaEn
Fr5 Y g A48 #) awdl | A qifew F
g faard F T = 929 F aga
wanz ¢, #feT uwefa & gfismm
wszafa # wrenn qY, sifada Y sraw
A gft 7% oz uw ¥z WY W@
amqa I9% g frar strar @ #fF ag
wrair gfagea F1, AW FT TAFT
saifea #1ar 2, 9z wiom faest avwm
2 3% gaz7 F1 Fagn garfoa s@r

@l ¥ AWy 7z /T gEERT &
fe zar g@ wfgsmar & ‘v’ 2 ?
audl § Fzrag 2 frmar s Ar 2 5
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“farmit Y Fegiw A8, a1 asia A
greqT AgY, SER ‘um’ ag 0 oTm,
FAAAT TN 0T AL FO g F wAT §
faasr & | #ar 3@ wram # Fd @ F1 9
gfrardy aer @ za 9T wrafer wdsa
gdta grar &, sfafafrag gar g ?

w7 UANE gAwEA d At fear
fs A &z &, @Y 320 WO @A @
F7 .20 Ft ungfx frmar . gark
= ggwdar ueefa Famwm Fuw g
ag femid & fag woet 2l ooT F0
@t w1 feaand amr ? g 7A@, FAA
haar | F0a & FAF AF, FaA
g7 Y # wqgfa, wvar o

Y qifeq 33 afywem § wedg
oYz geaddedtn gwendl & @t §
qTFTT F1 AfAaY &1 afafaes Tgar =24
a0 HY gAmeda & owram ¥ ) 37 39
#faay &1 fasdam 2qar 38 41 3fF
¥IEH A<ig FW|A A AAFA Fr A1
Fr oy af g fear, @t g% A%
wram § o6t gEA § oF yaEas gzig
famid qer 1 ag sz7 2

WIF A Faw WA & ogd & afew
gzl & A @rArTar qidtaarn, guegar,
WIAIEE &1 F9g & UL oFraFar
AT E TE R, NIAARSE®  oTTRar WU
21 @r g mofifeafm 3 gmt wedlas
ar ggea F@ § 5 gw @ geafaal
aY Q& | w7 St ggAeaar sy afes Jar
o7 fagry gz2fa s@ § ar 3 iy =g
gfizgim amd @5 |

§ ggwar § 5 uszafs & wfs-
VIOM FT FAAA FIA AAT, IEF AL H
FANAT #ATH TIA FTAT A TEAIS FAT
arar g, =z afafafas awwr smar g
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=T gARAAT ¥ 21 37 wwATA wET | A
w1 & auy 5 A% wrem § o frEme
5% g1 713 3 67 A€ Fi0 & & Afamfas
faarc g ?

53 w1 f5 oY ggmedwr & www #
B g% 2@, waEmE 95T | 97 Agraes
AT F AT F A F gm F A
§ At warer @ w1 fagw e far aa
g ar awdr faare gwe 5l 3 A3
aria d g IR wer fFowgue
sreras , farmaret @ 1 sgwr agma
T AU T I\ fad q) g o ag
fa=r afs & fadt sgrrs & Ja &
i gy a1 § gqw gFar qr, fedraa &
A Y gz FEgw A AT # geey 3T
axar a1, sfEa @7 a7 audl s\ar
I [ZUE 9T oA FAAT §, ATHIA
fFar 2

T3 qreed gl FlT § dnaaE F
AT H wAEr gur a1 aliasar gafga @
F21 f& g€ 31 97 s g fyady gy
g A%dl § SaAr i Ag GET A1 F
fad §arc agf 1 ady wiar mT AT F
|7 Aar dgqTugras w9 F 9w &
it & atea &1 fagemr Fearn, graer
amer, gement g1 fFAafarear sifs g3
HeT FAT FFY wIqr 1A & 1 At aur &
Ay w7ar 1 FI@E FTAW G 7 F AF)
gar #aifs aifafzse dar & faz gag
T@d & ol SAar 3 ug "sT gl g )

g ¥ grar &, aga gA g 2 fs
=Y ggwedar 9% Aar SrArgar & sl
a7 ¥ za7 walzen a7, W17 oA Haq
grer Sfes o gywedar § & gaan
Fgar grgar § 5 wudt & qrma &
agY agar ar HY gwsAar AT AR qaE)
& fag ‘grar’ & faar gaw & s ant
g a8 gar 1 Aue AT geF aF Ag
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ATT A1 WEAIAT §T GIFAA fAT RITT T
HIGTAT T FIZIFFT STAT | HITA AIH149-
afzat & e § Qs ? Fasa @l
Fr g ?

ogitar &#wAr o1 fF "/ mam i
Ar g A1 ar aE, qferaE an
FAIA A% Al S0 T | g, WAGE
ar Tfaar, TadT ar @A aw IAN IR
A8 a1 wrdr @ A9ifF A Wy 3@ AT Y
& afeq & adf a.owar ar f5 3997 33
GAMEA-FITAIT & WA AZE AT /FAL
qEIUSE FY F2UT FW F @ @A
AATYIA AAT | P, Agf WY A 9% §,
a5 Faq e &1 agrace fzaar 2
otz fadgs qor wedIwy, @A O
gy, faarst AT qeaist, gzRar 3
oz qzfa #37 #rr foa sgamir sus
ST T 91T A ArAEr & fAag gTen
& fa9g g7 agrar 7% sgro 71 94-
I AN, IF TC T/ AZL I FI IAT
gear ¢ | zafad & wiw & gru A
gARFAT T |raTgH, SrdAr a1 g f&
W G AT ATH F Ig TG A0 G
§ a1 §am e, afgsmar o)

UF FruE & A H wic ) g &
algar «Qrgar g1 W9 sg g fF
HEUE J WAT 99 &1 gH FE@ & fag
oF Ffama & ww & 90 qEt Ied
arg @: gt at WA 7 FATHGE TATEH
fgT &1 AW A FArd wFE 4 49F W
Az weg feqa AUST TF A AT AT
4| #gEA FHET &1 uHiE 94
A1t "geE F1 HIF WG g &)
T AYT &1 GAIFI EY IEF ATATT AES
FA1 41, §Ig /Y I HIA FT ITAIFT IS
#gz &1 A1 qzar WA 39T fawmfai
Fam faar sm@r ST I @AY FT
fzar s1ar | =9 gFA & wAANT AT <1
qag sArad &1 g #) g7 3@ O

FAMAFIA AT &1 TAT FE) HwW g
a9 A gIAFAET Y A APgAE B
HATFIW FET & a9 F TIHIT 98 @I £ |
17 AT g fF agh w= o wAe Ua
qifzar & wrom fzar & @it ag wer ar
fe 2o F1zart (T %134 % (70 quiz

& # sa% wal ywgna A8 7 2fw gz
FTOF §F a1 WA AT 72 A0 Fgar
fe gn @ 981 & T 7 Fa KA1 A2
g W17 37 AUEAT TT AW F F) A
93T F1 FF AW AT AU T IA &
fag duT g, AUt WWr F9 0F oh
Bgr i & 9w "grue 3137 & fav
Farc |

HTOF AT F M F i § Fgar
argar gt AUt # uF Fgrad 2 fw
‘arr srm Adl " F@T ST A7 @A
AL AT 1 T AT g Fe aver § o)
Ffzargat iz wmifia & i wr ¢,
237 & wAAlg gAY 7 sas) fzara
fear @1 gart @t #iv & ag & F gf
1% qfeas goedfeT o Fom §)
g w1g gh 515 ofms gvzdfer ag
W g ar T arsdz wedfan at fws
w7 wrsdzr wedfer famar @ ar =g
FUA & FE A9 Fga & W g AW
g fr fazam 1 wfleagat @i amm
1 @rag fear mar ag ad fRar sran
gifeq a1 1 w1z g7 Fafeana 3@ a3
FiadAtT ®zedl &Y gg A0 gt fe ag
sfzaizat @iz afias gaze § aqi Q)
ar & gawar g% K afar qar1 afFT
F=drsw@ e

MR. DEPUTY-SPEAKER : Shri Bakar
Ali Mirza.

SHRI BAKAR ALI MIRZA (Secunder-
abad): 1 wantto know how much time you
will give me,

at
MR. DEPUTY- SPEAKER : Five to

six minutes,
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SHRI BAKAR ALI MIRZA
at least 10 minutes,

1 want

MR. DEPUTY -SPEAKER : All right
10 minutes, but do not take more tHan 10
minutes. If you all agree, Mr, Mirza will be
the last speaker.

wt Wwe 33H (w¥Ar) ¢ ogIA § 37
Zrgad qraz g feA) oY zreaa By
F1 fl oY qrdf & Si9F 1 wIa @
frar & 1 =12 f2q & 37 am 93§ 9|
qETEAT 2 |

* MR. DEPUTY - SPEAKER : 1 will
call Mr. Uikey after Mr, Mirza, If you all
agree, Mr, Uikey will be the last speaker.
(Interruption) Yes; we are agreed on that.

SHRI BAKAR ALI MIRZA : Mr, De-
puty-Speaker, Sir, Mr. Hanumanthaiya said
that the Prime Minister wants to bring a
socialist revolution here and that too with
great spged. But Mr. Hanumantbaiya did
not carefully read the Address of the Presi-
dent in which the President has said that
the work has to be done  brick - by
brick and that the task is so great, the road
is hard and long and there is no model.
After 50 years of socialist experience and
achievement in half of the civilised world,
to say there is no model to go by fora
socialist order is really surprising. What
else dose she want 7 She wants a change in
the attitude and the approach of the Supre-
me Court; they must be con:cious of the
social forces that are prevalent in the coun-
try. She wants the bureaucracy to have a
sense of commitment. She wents that the
people should realise the wind of change.
All these mental revolutions w lake place
for what 7

In the Address 1 find only two impor-
tant items worlh considering--one is the
question of bank nationalisation and the
second is the question of privy purses. I ask
this House whether any of the measures
that have been taken so far are really hund-
red per cent socialist,

The Supreme Court has struck down
the Act. At the same time, it gave room for
further extension of nationalisation. It said
that all the banks can be pationalised, With
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the investment of a few more crores all the
banks could have been nationalised, A soci-
alist Prime Minister, who is hastening and
impatient and wants speed should have
been the first to say. here is the verdict of
the Supreme Court; so, we will nationalise
all the banks. If you calculate, it will cost
only a few mere crores of rupees. Bul see
the advantages. Therc is a lot of forcign
money working in this couniry. There are
complaints that our elections have been
financed by foreign countries and foreign
agenis against which enquiri:s have been
made, It is a fact which has been admitied
by the Home Minister, At least one influen-
ce of outside finance gripping and spoiling
the political structure of this country could
have been stopped if all the banks, national
and international, were nationalised and
taken in the public sector. But they did not
do it. That would have been really a socialis
st measure. All these are not socialist but
liberal policies. You can label this Govern-
ment and the Prime Minister as very good
liberals but you cannot call her government
a socialist government,

1 could give you another example 1o
show by contrast what socialism really ovo-
Ives. 1 come from a backward State, Hyde-
rabad, Betore independence we had a State
bank, our Railways and bus treasport servie
ces were nationalised and the important
industries were in (he public sector; govern-
ment was the main partner in those indus-
tries. Still, you called it a feudal State. In
India now, apart from railways and postal
services--which were nationalised services in
Hyderabad also-how many of the industries
are enlirely in the public sector 7 You are
still subscribing to the view that some indu-
stries can be natiopalised in some BStates
while they can be in the private sector in
some other States. Is this your concept of
socialism 7 I submit that it is not,

Then 1 come to another important fac-
tor. We are all very much concerned about
the welfare of the poor man, the common
man, the man in the strect. The people of
India live in the villages, If you have got
the interest of the people of India, you must
have the interest of the peasant community.
For the las' twentytwo years we have been
talking about land reforms 7 What is the
position today 7 No foreign capital is requ-
ired, no technical know- how is involved;
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it involves only a change of the structural
pattern of distribution. What have you done
in this direction T Precious little,

In Hyderabad Siate, for cxample, the
tenancy reform was much more progressive
than in other States. When thz State was
divided, one part went to An lhra Pradesh
and another part to Maharashira, Even lo-
day the ceiling in Telengana is lower than
the ceiling in the Andhra region. In Maha-
rashtra, the State from which our great
socialist Home Minister, Shri Chavan comes
the ceiling is lower in the Murathwada reg-
ion than in the rest of the State. Even the
record of rights has not been completed for
the peopie. 1s this your concern for the
poor people 1 Is this your concern for for-
ming or crealing a socialist State 7 1 wvery
much doubt it,

Things have come to such a pass that
the Americans, whose experts have been
here, have been asking for land reforms
s0 that production could rise, What MacAr-
thur did in Japan was more socialistic than
what we have dope in this country. That is
really the position today.

About corruption and so on, the ques-
tion of Lokpal is hanging fire for the last
three years, Nothing has been done about
the appointment of the Lokpal,

I am concerned specially with the ques-
tioo of Telengana. Therc has been a move-
ment for the last one ycar--a unique move-
ment. If the Address was not wnique, at
least this mov t was . Por eight
months all the schools and colleges--the
whole university-were closed. This has not
happened even in the history of the free-
dom movement. Therc was a lot of firing,
arresis and so on. 300 people were killed,
But pot a single judicial inquiry was insti-
tuted either by this Government or by the
State Government. Is this justice ? 1Is this
concern for the poor people 7 1s this con-
cern for public opinion 7 Neither will they
$¢l up a commission o tackle the gquestion
of smaller States nor will they come forwa-
rd straightway and say that Telengana will
be given because they are concerned with
power politics, The block of votes that the
Chief Minister holds is really aciing as a
brake 10 any move by the Ceatre.

I want to say ope thing about small
States, Today we have divided the country
into several linguistic states, Every Stale
is aibis as a country of Europe or any
other place. Culturally they are united;
lingnistically they are so. 1f disintegration
is to come, it would because of these big
States.

’ -

You know, Vietnam bas been divided,
O:her countries also have been divided, They
have been divided by external agencies.
Here also the extcrnal agents will have
smoolh sailing in dividing the country. The
only thing that is keeping them back is that
China, our Counter poise, is united as one
big country. Once China is divided, we are
vulnerable Thercfore I would beg of ihe
Prime Minister to grant Telengana asa sep-
arate State and have a commission 10 re-
examine the whole pattern of division of
the country on linguistic basis.

Instability has been introduced all over
the country. Who 15 responsible is not my
concern juslt now, The point is that in every
State Ayaram and Gayaram is going on
and there isa feeling of instability. The
conditions are which usually are there be-
ore a dictator ship. I warn this country
that conditions are ripe for diclatorship
whether 1t is civil or military, of a man or
of a woman, is a different matter--and if we
are democrats, we must see that thisis
prevented,

Wt A IEF  (WEAm) o SgeAm
ngiEa, qradta uzEd, S oggAan ¥
wrezafa & sfuwram 9T &t yeggTg #r
gears @1 &, § IAFT wwdd A &
faw @zrgar

wezifa & sfsrog # gzt @i
|1 &1 85 G @l A wA A ¥ faww
&1 &Fe7 frar am g 1 o whpwan
¥ gfo—3aea agm, wfr-guiz, sfaa
ama, a7 & faafww, gfedat & gf
& fagwn Wit 12 framr &1 @fo &
fae grasas awqal 1 svafa &1 %
frarmar g zad gg Y71 701 2 f
A AIFIT AIAT 19 A9 a4
grearsl 9T Fhza s, frg? gaEd
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# gt F1 30T 31, qYfET w1aieTT
ZEQIT FITATH AT &1 eqIeqr & |
T wATAT A4 F1 F3FA W qwgd
A, TEA-NEAT qAT FG FEAY 240
§ T KW, A1 A FH I AT J0-
LY g K &1 migEraa o faar aan
g oef aF awwr A s Afa &
graey &, wfawrm # wgr mar g fE
T & fAq aa—§73r &1 #fus Fer-
z fnr oma Wi Sa% agiea faawm
F agaear &1 A1, W HF =IARA§
wra agrd o 1 usgafa ¥ oav wfy-
AT i gz ot Far g, “afm-gard 9
At F Ay www w49 7 wqafaa sfaal,
nggfaa mfzy arfasl 7R w7 freg
gu @l & amifas My mfaw sam
Fraf #1 agrar fasar ) 4 A
gr «v % serrm #1 fida feear

2

Frgs woreg At & &7 wsgafa &
faadr ot wiwaram g7 & 348 9gdl
are ga whmaao § A &1 fred gd
war, faftaa: smifzaifaar, efeat wix
W 7 | & faa, o 3 &1 FFarn
F7 85 1 adr §, wEG FI7 F7 I 1@
Fet 7€ & 1 @ whorem ¥ 913 721 F
i< fafpg AN S T F F§ ag A
@t af g, =fsa 2w A 85 @ wdy
afra sAar & fakra & aweq | frar
T &1 2N gqusar & A wfvarem &
faq “g:fr®” ez &1 saw frar g, fam
qr ®§ wmAld azEgl A dFTar 3,
#fpa fred gu ana & fau ug oF
weged AR WIS @

gfzarfaal stz gfeamt & semm &
fam &7 $5 FT Z0 At OF F19 FIA I
agd wrawaHar § M A7  grEeAIALA
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g SAFT AT 1 3T % a8 FEATE A4
g1, 99 7% wifzarfaat s efeami &1,
fastaa: mifzard) sasl 8, seurm ag
g 1wt & wrs faa) & g8 T wmar
g o1 83 Qe oftms § &§ gare
aiEr 1 Qarfwar 2 & wg 971 FEET
fa%, sigi 21 ndar M =9 377 &, W7
wrgmt Fas 4y afefesfa aamar sgar g

Teat fo@ # g afear ayer andr
& A, mifan, gfar, gady, @i,
wAT /YT WA 1 SR agh 9T faaa
afyird gl st g, § |7 s9ax
AT F g, A1 I A0l A w1 6y AT
AEF @awd & 1 37 A &1 gy Faa
gal AT F 9T g 994, aiw@F @
T, T, qFf # qur gar gizran
anF W17 afw F 2 T AFT DA
armz frEl & qra 9ig g9 [FA1 HIET
AT AT 8 1 @A fEEY & ara S6a
fasa T & uF-a1 I49 g | I3F AFF 9
AIAr ar |tes A grar & 1 ga«r anfa
gsara w09 & afas feer graa & A
grar g1

af wdtg JWl &1 Aem fvg adF
g g ?awmfaw § 73 @@ w9q
FAUTIFZFUE, FmA aad s &
&% qear, fagre & oF ¥z faar g1
IEF 918 9@ AW, FFFFAID AEA,
F5a 81 4 & Ard & @7 & fogd gu
T, qEAT, H A0 AR wuAr wif-
qifgal & 93¢ 9T ATHT qUF 3T & 1 A7
& sifzarfaal 7Y fasma g f ga o
@RI F 99 g AR A 9T AU
qiF &1 3fFT § F 9T AT H AUT W\
g A qara 2y s gren mfe-
arfeal 1 mad § 1 afew w1 gEEEE
a W 3FNTF AW E 1 gT uHe dYe
ez famr 2 f& awt as-Tmdant
FFar & wfaaY & w7 @@ g, ¥46ifF



333 President's Address (M) PHALGUNA 12, 1891 (SAKA) President's Address (M) 3]4.

Frngrarir ¢ B owr wif gfaw
Iran dta F w3, @ s 7 w1 faw
WTH | FET AL AT U AFILA
T ATH T @ fzar

FEFrom ¥ aga & awinf s S
FT qar fad a3 & 1| 3% FI9 agq vewy
99 @1 W1 3Asr mfaw frafs guv
€2 1 37 gunifagl #1 g7 A% &
agl A agrar w21 wifgaET @nE
9EF FAA F ATH ¥ gE AF A, Ay
gzwrog, Afgareg Wz Fferqioog
wifs | at ag asav @ fearga 4 sai
I AT HAT ATAT F 217 T IAF A7AT 6
Ig § argw a1f g1ge AL § qHA
Sa ¥ T Tg FEAFA FE F fag
nxmfgaY # aar fzar | g3 39903 3a%
=al F1 44 SUAF fAw g1 ol ozm
AE & o7 19 o4 faear: ar afg i
HIAT G &1 FT & 1. (sqawra) g, grey
ZIFH |7 31

1 ag aftfeafa agr eua 2= 1 ==
TTFI A gt 9w gard sfa yfa ar
2600 AT grae F1 37 ¥ sgaEar 2
3% fau gvewrm sfysifai 3 o
frar fF ga% §af #1231 sig 9T o)k
25 qzaz frar far az 25 gz
femrar & 1 fomr iz & 21 yfadha &
azt an wrafaal & fam wfa afs 9t o<
2 faar gtz agr 9T 3@ Yfada § azi 0
oF A sifia) & fao gfv gare & a8
2 7€ | 7z 1 DTHT gEA FUZ WrAT
W AE iRy | 4z unEEdEA A
AR 7 fqar

a3 A #q1 2|A F)1 foet ? w6
arzfagy £ sqir7 faad zvesrooq =)
T AT 3, qr gTE aE AT oHEA
TAM JAF szt A9 29 a9 ¥ 4%
ot 39 $Y s=qw7 2gF fasr a1
IEF 3T A 1Y g A3 Faeid | AW 7§

nme § A & 2mFT d@ar 3@ & g
araT § | 9z & = fawet 9z § mfe-
AT T2 AT AT I AW A F-gR
Zrzaw 9%AT & @y odr feofa ed
#ar a7 =& § g% qar A a F@
#7 ol ¥ wew fawel agt & @ A
7T ag wifgarEr @ gz O & Wi ar.a
At wAra gEAardd WY SFN & F4
¥ 9el WA 1 9z 9% FICH WG
F #1127 auF § wmfzardr g2@ gu
sz er WE faan Fe@lm, drena,
aig a1 NFIEA PN 3T AAH HRO WA
Aifzaifaal &Y sira g & 1 gART gAT-
awT ¥4 grar F15 A8 21 Ay ag faad
QFECHILENA ¥ A1 & TEF  FAL €41
Zar =rfzm

73 o Yo mraw fami® | aFraT #
3271 ér = § 1| W ATA ®WH OF
AT TRI A E 7T g aar g ?
9z mifzma) 7z 9 20 %1 WE Agf
AOE AFT 2 TAY 97 awfiwd #9d §
fs dra garz =12 s, o= <tadt ar
wet fradl gz e, gwi an ) @T
ZAT 7Y F 9% 39 mifzaEr 31 W
gYomar 21§ F ot ad =, asar
AT gAI &, 7 IAF FIA AIGT T TF gAI
AT mrar dar IwAy ¥ § o0 Ay A
79 veg & a7 wvar & 1 vay waq)
s} r v £ st & 1 amaifes 33
Fr @ at wqar fazr, fFdr arm 2 4
qEr A IAF I9FT I §1 uFT wAEA §
at ag a7 Aram s =R & 2 @A
AT AE &1 At A9 gmgfea &
gdrEz 71, ag gmd fafieet arfgar
32y g€ &, 1 #3rz 15 a@m oAt 1Y gifq
gf sad wia mfeaifasr & 11-11 w93
F waz a7 41 |rA AT AT A7 WY E@eq
7 faar 1 gl Bex o Frar B 2
aard 2@ F fag wmw faad 71
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arifea gHa § 77 ard f A A
TSt g€ § 1 3w swradfer afafadi &
Jd¥e mfzart 2 1 wdaw 2 W
g &% mfzad §97 F @1 @ §1 @
ars @ 93 & o o6t gy wifzarEr
S W1 ¥E | w9 g9rgq F G AT
wza ¥4 ¥ fad w14 go IEE IR
w93 et A 91 F @3 13, gafan
s wg g & F6 wifeard frae
art g g § 1 ¥ mifznfaal #t g
B W g gg Fr grgAw dE%AT 27
oE ¥ FT AT G a7 197, W Fow w@w
#3172 & g A& migw | #fasa< 7 fogkE
9y faet g€ & v@d 60-61 ¥ 1135
wifzaret gf@rc a7 58 ¥ 60 as #&
M¥Fz ¥ faeqrfaa go | 9ad & fad Ay
afrar<i ®1 qamar mar afFT 3457 949
agr & g 1 a7 qfard w1y g7 A fagy
|

57 uF wifad a7 Fz 5T & Gqcq
F@r g1 1971 ®Y qF-mmar & geasy §
wezafa & wraw # IEa gwur 21 Wa
W FA—TmAT & \Wr gtar g 7 1901 &1
FATOAT H 0F A 4 & 13090 wmfe-
iy mifzardt gafaardr 91 gg e
&1 §7A° J7C A0 2, 1953 2, =y oW
do 32 qr ag famr 21 @ wifzaE)
atgasdt 9 fomd faarg qas arfns,
faare—fa=dz ag w7 a3} wvAl wamwi
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FagmT e &1 3w fafawr #7 qwm-
@ an & 739 21 2 Atz zafae 5w ava
Gfatsmdfey or ¥ gu g =
wifzarfaat o3 &g adf el frg &
wr an (5 oma § At fafas & W
IT%! JHIF 47 ofqadas ovz w1 wfa-
o g gu A I ;A §ooav 1911
Hagus @@y 15532 § 1921 %
13229, 1931 & 10945, 1941 #
22597, 1951 & 5 T 1961 #) w—
AT § geq 1 At g fearfaal &1 oaq
T3t mar {4z 341 gar ! mifsaE) 8a
ALAT AT W TC? AT 59 adF &
% 99 F1 @ &7 fgar g smamAr
aral & 1 uenfa § a9w § F9CH aad
fadw ast sz agamsgmr § 5 ag
ot 1971 %Y a3 agard g1 arst § zA
§ faadt mifzaifagt &1 gear 2, ae
A 9F g3 6 Fard, #1% g F
SATAr 1A #1 &4 2 e g7 wifa-
ardr gafa=st |1 3971 3z 79 afF
fafaa Faw # @) g7 faferaa ardr &
3z 94 § 3%, qar 3% garAi F -
0N FIFAT G755 T & 7% |

a9 A1 & F2d gu 9 fw ang Fd)
2, zafan & g arq @ @ § )

18,36 brs.

The Lok Sabha then adjourned till Eleven
of the Clock on Wednesday, March 4, 1970/
Phalguna 13, 1891 (Saka)
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